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LOK SABHA DEBATES .~ 

LOK SABHA 

Wednesday, October 22, 2OO8IAsvlna 30, 1930 (Ssks) 

The Lok Sabha met at Eleven of the Clock 

( ..... SIoua .. In the Chsit) 

[EngHsh] 

... (Interruptions) 

MR. SPEAKER: I am glad that the former frlenda are In 
polltlon. 

•.• (Interruptions) 

MR. SPEAKER: Pleale ait down. 

(Translstlon] 

Sit down. Pleaae IIlten to your leader. It has now 
become a norm to rise every new and then. 

(English] 

MR. SPEAKER: Hon. Members, the Indian Scientists 
today. 

... (Interruptions) 

MR. SPEAKER: Shrl Thomaa, are you not concerned 
about It? Pleaae keep quiet. 

•.• (Interruptions) 

11.01 

REFERENCE BY THE SPEAKER 

{English} 

Congratulating the team of aclentlats and technlclana 
of ISRO Ngardlnglaunch of Chandra, .. n -land the 

Indian Cricket T .. m for their victory agaln-' 
Au8tralla -' Mohall, Punjab 

MR. SPEAKER: Hon. Members, the Indian Sclentlata 
today have achieved another great landmark which has 
made the country proud when Inl~rt's first unmanned moon 
apacecraft - Chandrayaan-I - embarked on a two-year 
mission from the Satlsh Dhawan Space Centre at Sriharikota 
Andhra Pradeah, at about 6.22 a.m., on board the 
Indigenously-built rocket, PSLV-CII. 

I made It a point to get up and aaw It. It Is very 
exhilarating to see that wonclerfullaunch. 

Thla historic event markalndia's entry into aelecl band 
of lunar explorer countriea and Ita growlng atature 81 an 
emerging apace power. 

Let U8 on this OCC8alon Join together to congratulate 
Dr. G. Madhavan Nair, Chairman ISRO and hla dedicated 
team of Scientists and Technicians whose untiring efforts 
have made this possible. 

We wish them further and further glorious succeases. 

Hon. Membera, Indian cricket team'a emphatic 320 run 
victory, their biggest ever againat the visiting Australian team 
at Mohall, Punjab yesterday, I. a mater of great pride and 
joy for ali of us. Let us compliment the splendid performance 
by the Indian Team and wish them all lucceal in their 
ongoing test aeries and forthcoming One Day International 
Matches . 

I allO hope that aporlaman aplrlt will prevail In thla 
House also. 

.. , (Interruptions) 

{English] 

MR. SPEAKER: Hon. Members, I will try to accommo-
date as many aa poaslble. Shrl Basudeb Acharia, please 
allow the Question Hour. I will call you; I promise I will call 
you . 

(Translstion] 

Nothing is heard by creafllng uproar. This Is not my 
fault. 

(English] 

MR. SPEAKER: Q. No. 61 - Shrl Ananta Nayal<. 

... (Interruptions) 

MR. SPEAKER: I will call you after the aueatlon Hour 
one by one. I will try to call you after the Queatlon Hour one 
by one. I will allow as many 88 pOssible. 

.. , (Interruptions) 

MR. SPEAKER: I do not know what do you want. How 
can I hear all of you together? All of you are speaking 
together. How can I hoar you and how can I take a decision? 
I will go one by one. I will try to accommodate aa many as 
possible. 

(T,.nslation] 

What Is going on. 

{English] 

Hon Members, I appeal to you. 

... (Interruptions) 
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MA. SPEAKER : Nothing to be recorded - not one 
word from the beginning except my observ.tlons. 

... (Interruptions)" 

11.05 hr •. 

(At this stage Shrl Srlchand Krlplan/and some other hon. 
Members came and stood on the floor near the rable.) 

... (Interruptions) 

[Translation] 

MR. SPEAKER: H.ve you given .ny notice? 

... (Interruptions) 

[English} 

MA. SPEAKER: Have you given .ny notice? 

· .. (Interruptions) 

MR. SPEAKER: On what 8ubject have you given the 
notice? 

... (Interruptions) 

[Translation] 

MR. SPEAKER: You may .peak at 12 noon after the 
qu •• tlon hour. 

... (Interruptlons) 

[Engll.h] 

you. 
MR. SPEAKER: After the Question Hour, I will call 

· .. (Interruptions) 

MR. SPEAKER: I will call you. 

... (Interruptions) 

MA. SPEAKER: Tho •• who .re In the Well or In the 
aisle, their names are taken down. 

· .. (Interruptions) 

MA. SPEAKER: Those who .re standing there, their 
names will be recorded. 

... (/nterrupt/ons) 

MA. SPEAKER: Shrimatl Sujatha, go back to your ... t. 
Now, your name II being recorded. 
·Not recorded. 

... (Interruptions) 

MR. SPEAKER: Those who .re In the W." or In the 
aisle, their names will be recorded . 

... (Interruptions) 

MA. SPEAKER: We .re 80 proud of our scl.ntl.ts. We 
are so proud of our sportsperaons and the whole country Is 
ashamed of the Parliamentarians . 

11.09 hra. 

(Shrl Srichand Krlplanl and some other 
han. Members then left the House) 

... (Interruptions) 

1~.10 hr. 

(At this stage, Shri Samanands Sonowal and some 
other han. Members came and stood on the 

floor near the Table.) 

... (Interruptions) 

MA. SPEAKER: Nothing 18 being recorded. 

(Interruptions) • 

MR. SPEAKER: Don't record anything. Either Question 
Hour or nothing. 

{lnterruptlonsr 

MR. SPEAKER: I hope nothing comes out In the media 
about what Is happening Inside the House. I would request 
them to take note of my request. Pleaae see that It does not 
come out In the media. 

... (Interruptions) 

11.12 hr. 

(At this stage, Shri Sarbananda Sonowal and 
80me other hon. Membe,.. went back to their seat8.) 

... (Interruptions) 

MR. SPEAKER: I have agreed to allow discussion on 
ev.ry Ilsue. 

. .. (Interruptions) 

MR. SPEAKER: Mr. Basu Deb Acharla, I have 
promised you that I would allow a discussion on thll Issue. 
You are not conoern.d with the dlacuaalon, I am sorry to 
say. You don't want to have Queltion Hour In this S ••• lon . 
Th. whole country Is watching u •. What I. happening her.? 
Pl.... s.ve this country, ple.se •• v. the Institution of 
Parllsment, I appe.1 to you. 
·Not recorded. 
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I am not keen to luppreaa any lubject, but It hal to be 
done In a proper manner. Thll II the Queltlon Hour. Pleale 
allow the Queltlon Hour to go on. I will allow Important 
matters to be railed after the Queatlon Hour. We have to 
dlscuaa Important IHue •. The Supplementary Demand, of 
Railway. are li.ted for dlacuaalon and voting today. I take It 
that everyone Is Interested to take part In It. But what can be 
done? 

When I am told that It la the duty of the Chair to maintain 
order, how does one maintain order In a House like this? 
Are we going to be known al the most unruly people In this 
country? Pleau conllder what you are doing to the House. 

... (Interruptions) 

MR. SPEAKER: Mr. Shahnawaz HUlaaln, you want to 
raise an important Isaue and dlscul. It. But I. thl. the way to 
do It? I would have given you an opportunity. What can I do? 
Plea.e tell me. 

. .. (Interruptions) 

11.15 hr •. 

WITHDRAWAL OF THE MEMBER FROM THE HOUSE 

MR. SPEAKER: Wharcan I do? 

... (Interruptions) 

MR. SPEAKER: Come and .It here. 

... (Interruptions) 

MR. SPEAKER: Mr. Abdullakutty, do not .how that. 

... (Interruptions) 

MR. SPEAKER: I warn you. 

... (Interruption.) 

MR. SPEAKER: I hereby direct Mr. Abdullakutty, whoae 
conduct is grossly dlaorderty, to withdraw Immediately from 
the Hou.e and I direct him to withdraw. He .hall ab.ent 
him .. " during the remainder of the daY'1 Ilttlng. 

... (Interruptions) 

MR. SPEAKER: Mr. Abdullakutty, you have to leave 
the House. 

... (Interruptions) 

MR. SPEAKER: Mr. Abdullakutty, I have directed you 
to leave the Hou ... 

... (Interruptions) 

MR. SPEAKER: You have to leave the Hou ... 

11.17 hr. 

(SM Abdullakutty then withdrew from the House.) 

... (Interruptions) 

11.17Y. hr. 

(At this stage, SM Ramchandra Paswan, 
Shrl Ram Krlpal Ysdav and some other hon. Members 

came and stood on the floor near the Table.) 

... (Interruptions) 

11.1' hn 

(At this stage, Shrl P..Karunakaran and some other hon. 
Members came and stood on the floor near the Table.) 

... (Interruptions) 

11.1'Y. hr • 

(At this stage, Shrl Sarbananda Sonowal and some 
other hon. Members came and stood on the 

Floor near the Table.) 

... (Interruptions) 

[English] 

MR. SPEAKER: I am not IIttlng mum. You go there. I 
am going to IUlpend all of you. I will do It . 

... (Interruptions) 

MR. SPEAKER: I can only lay that you are behaving • 
In the mOlt delplcable manner. I have never laid 'no' to 
any lubJect being dlscusled. You are deliberately disturbing 
the proceedlngl of the House. You are most Irrespon.lble . 

Mr. Ram Krlpal Vadav, you are the mo.t Irrelponslble 
person. "you show any paper, I will ask you to go out. I 
have asked Shrt Abdullakutty to go out; I will uk you to go 
out. 

... (lnt.rruptlons) 

MR. SPEAKER: I am determined; I will not rise. 

... (Interruptions) 

WRITTEN ANSWERS TO QUESTIONS 

(English] 

Pc.chlng ofTI' .... 

*61. SHRI ANANTA NAYAK : Will the PRIME 
MINISTER be pleased to Itat.: 
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(a) the number of cases of poaching of tigers that 
have to the notice of the Government since the creation of 
Wildlife Crime Control Bureau In 2007 and the action takan 
thereon; 

(b) the specific steps recommended by the Tiger 
Task Force to stop the poaching of tigers; and 

(c) the action taken thereon by the Government? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHV) : 
(a) In all, 13 tiger deaths reportedly due to poaching have 
come to light since the creation of the Wildlife Crime Control 
Bureau on 6th June, 2007. The details Including the action 
taken by the Government are given In the enclosed State-
ment. 

(b) The Tiger Task Force constituted by the 
National Board for Wildlife chaired by the Prime Minister, 
suggested a set of urgent recommendations for strengthe-
ning tiger consarvatlon in the country, which, Interalla, Include 
establishment of the Tiger and Other Endangered Species 
Crime Control Bureau (Wildlife Crime Control Bureau), 
preparation of database relating to tiger crime, creating the 
National Tiger Conservation Authority and preparing specifiC 
strategy for protection of each reserve, Including insurgencyl 
naxallte affected areas. 

(c)(i) The wildlife Crime Control Bureau has been 
constituted with effect from 6th June, 2007, based 011 

enabling provisions provided in the Wildlife (Protection) Act, 
1972, through an amendment made In 2006. The existing 
regional/sub-regional wildlife offices at Mumbal, Delhi, 
Kolkata, Chennal, Amrltsar, Cochln, Guwahatl have been 
brought under the Bureau and their Jurisdiction has been 
defined. A new regional office has also been created at 
Jabalpur under the said Bureau. The mandate of the Wildlife 
Crime Control Bureau mainly Includes networking and 
tracking of offences having natlonaVlnternatlonal ramifica-
tions, collection and dissemination of wildlife crime related 
data to States and other enforcement agencies, coordination 
with States and other enforcement authorities, and 
Implementation of obligations under various International 
conventions and protocols. 

(II) The National Tiger Conservation Authority has 
been constituted with effect from 4th September, 2006. 

(iii) The National Tiger Conservation Authority has 
obtained recommendations from a Committee constituted 
by It for suggesting a strategy to deal with tiger reserves 
affected by extremist engineered disturbances. The Wildlife 
(Protection) Act, 1972, as amended In 2006, provides for 
preparing reserve specific Tiger Conservation Plan to 
conserve tigers. 

(Iv) The penalty for committing an offence In a tiger 
reserve has been made more stringent. 

St.tement 
Details of TIger Deaths due to Poaching NotlcedlReported 

since the Creation of WlldHfe Crime Control Bureau 

1. As reported by the Wildlife Crime Control Bureau 

Vear Name of State 
where seizure 
was done 

Details 

1 2 3 

2008 Haryana The Wildlife Crime Control 
Bureau (Northern Region) 
and Ourgaon Police Jointly 
made a seizure of body partal 
bones of a tiger on 7.7.2008, 
and a First Information Report 
(No. 167) dated 7.7.2008 has 
been lodged with the local 
police against the accused, and 
Investigation Is ongoing. 

Himachal Pradesh The Wildlife Crime Control 
Bureau (Northern Region) 
actively associated with the 
Himachal Police during seizure 
of two tiger skins and body parta. 
In this context, three persons 
have been arrested and First 
Information Report (No. 10) 
dated 20.7.2008 has been lod-
ged with the local police against 
the accused, and investigation 
Is ongoing. 

West Bengal 

2007 Assam 

The Wildlife Crime Control 
Bureau (Eastern Region) facili-
tated Investigation of tiger poa-
ching Incident (1st week of 
October, 2008) at the Sundar-
bans Tiger Reserve by coordi-
nating with the State and Cen-
tral Forensic Lab, Kolkata Police 
and the Field Director, Sundar-
bans Tiger Reserve. 

The Wildlife Crime Control 
Bureau (Eastern Region) hal 
made an enquiry on tiger death. 
(2nd and 10th of October, 2007) 
at the Orang National Park, 
Assam. 
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1 2 

Total tiger deaths due to 
poaching noticed/reported 
with the InvolvemenV 
association of the Wildlife 
Crime Control Bureau 

2. A. reported by Stat •• • 

Year Name of State 

2007 Kerala 

Assam 

Andhra Pradesh 

Uttar Pradesh 

Total 

2008 Kerala 

West Bengal 

Total 

3 

3 

Number of tiger 

4 

.2 

1 

8 

2 

°NB : Case details relating to prosecutlonltnvestlgatlon done by States 
are not collated at the Government 01 India level. 

Shortfall of Manpower In PHCa/CHC. 

*62. SHRI BASU DEB ACHARIA : 
SHRI M. SREENIVASAULU REDDY: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether as per the reoent report on the National 
Rural Health MiSSion, there Is a shortfall of doctors, lab 
technicians and pharmacltcs In a large number of Primary 
Health Centres (PHCs) and Community Health Centres 
(CHCs) In the country; 

(b) If so, the details thereof and the reaction of the 
Government thereto; 

(c) whether absenteeism of a large number of 
doctors from duty, posted ,In the rural areas, has been 
reported; 

(d) If so, the details thereof and the reasons therefor; 
and 

(e) the action taken/proposed to be taken to fill up 
the vacant posts and to ensure proper healthcare facilities 
for the rural poor In the country? r 

I 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): (a) and (b) Yes, Sir. As per 
the "Bulletin on Rural Health Statistics, 2007", there is a 
shortfall of 1410 Doctors at Primary Health Centres [PHCs), 

2341 Physicians at CHCs 9455 Specialists at CHCs. 9795 
Laboratory Technicians and 4910 Pharmacists at PHCs and 
CHCs as per earlier norms. The Indian Public Health 
Standards set higher norms for Institutions. The Government 
Is cognlsant of the shortfall and Is taking various measures 
under NRHM to mitigate the problem. There has been a 
significant addition of human resource under NRHM. As 
reported by the States (August 2008). a total of 10.489 
medical doctors, 2231 Specialists. 3933 Ayush doctors, 
17,979 Staff Nurses, 32,321 ANMs, 7,590 Paramedics and 
831 Ayush paramedics have been engaged on contract 
under NRHM. This Is In addition to 6.24 lakh ASHA 
volunteers engaged as community workers under NRHM. 

(c) and (d) No State has reported large scale 
absenteeism of doctors under NRHM. However, the issue 
of non availability of doctors In rural areas has been reported. 
Health Is a State subject and health manpower Is In the 
domain of States. The service matters Including recruitment, 
posting and disciplinary matters are the concern of the 
respective States/UTs Governments. Action In this regard Is 
taken by the respective State/UT Governments as per rules. 
However. NRHM has attempted to strengthen their 
accountability to PRIS/Rogi Kalyan Samitls etc. It has also 
encouraged institution specific contractual employment 
based on local criteria to ensure availability of resident 
health workers. 

(e) Human resource engagement Is a major thrust 
area under NRHM and Is a priority being pursued with the 
States. Various Initiatives Include contractual engagement 
of health staff based on local residence criteria. multl·skllllng 
of doctors and para-medics. provision of Incentives to serve 
in rural areas like blended payments, difficult area 
allowances. PG allowance, case based payments. Improved 
accommodation arrangements, provision of Ayush doctors 
and paramedics In PHCs and CHCs as additional doctors 
In rural areas, block pooling of doctors In underserved 
areas, engaging with the non-government sector for 
underserved areas through contracting In or contracting out 
of human resources, empowering the community to exercise 
greater control over health care facilities. provision of untied 
and flexible funds are a few of the many measures being 
undertaken to ensure proper health care facilities for the 
rural poor In the country. A national workshop on human 
resources was organized from 16-18 October. 2008 with all 
State Health Secretaries/Directors Health & Mission Director 
NRHM. 

Promotion of Tl1Idltlonal Oam •• 

*63. SHRI PRABHUNATH SINGH: Will the Minister 
of YOUTH AFFAIRS AND SPORTS be pleased to state: 
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(a) whether the Govemment has formulated any 
plan to preserve and promote traditional games/sports; 

(b) If so, the details thereof alongwlth the names of 
traditional games/sports Identified for the purposes; 

(c) tho quantum of funds allocated In this regard; 
and 

(d) the steps taken for the promotion and 
development of sports infrastructure particularly In ruraV 
tribal areas? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL) : (a) The 
existing schemes of Government of India and Sports 
Authority of India (SAl) lay adequate focus on the promotion 
of traditional and Indigenous games. 

(b) Under the Scheme of Ass;stance to National 
Sporta Federations (NSFs), the sports federations dealing 
with indigenousltraditional games, such as Archery, Chess, 
Kho-Kho, Tug of War, Kabaddl, Wrestling etc. have been 
given Government recognition, and are provided with 
financial assistance, for promotional and developmental 
activities in their respective disciplines. 

(c) The details of financial assistance to the sports 
federations dealing with Indigenous/traditional games under 
the Scheme of Assistance to NSFs during the lut three years 
are given below :-

(Rs. In lakh) 

SI.No. Name of the Scheme 2005-08 2006-07 2007-08 

1. 

2. 

3. 

4. 

5. 

S. 

7. 

2 3 

Archery Association 51.75 
of India 

All India Chess 78.94 
Federation 

Atya Patya Federation 12.00 
of India 

4 5 

94.88 81.67 

112.46 239.94 

15.50 8.50 

Kho-Kho Federation 12.00 2.00 0.00 
of India 

Indian Hockey (Men) 96.46 92.09 125.18 
Federation 

Indian Hockey 78.81 111.64 191.65 
(Women) Federation 

Indian Amateur 24.89 13.95 25.88 
Kabaddl Federation 

2 3 4 5 

8. Tug of War Federation 11.50 20.75 3.50 
of India 

9. Wrestling Federation 209.82 32.58 6.15 
of India 

In addition to above, the SAl also operates specific 
schemes for promotion and development of traditional! 
Indigenous games. Under the National Sports Talent Contest 
Scheme, SAl has adopted 27 schools, and provides 
comprehensive support to the identified athletes, In terms of 
training and participations In competitions. SAl also operates 
Special Area Games Scheme, which are specifically aimed 
at promoting local sporting talent In tribal areas. 

(d) The Government has recently launched a 
national progrmame titled Panchayat Yuva Krida Aur Khel 
Ahlyan (PYKKA), which alms at providing basic sports 
infrastructure In all villages and block panchayata In a 
phased manner over a period of 10 years and access to 
organized sports competitions at village and block 
panchayat level. The scheme lays special emphasis on 
promotion of traditional and Indigenous games. 

Indo-US Civil Nucl .. , Deal 

"64. SHRI P. KARUNAKARAN: 
SHRI P.C. THOMAS: 

Will the Minister of EXTERNAL AFFAIRS be pleaaed 
to state: 

(a) the salient features of the Indo-US Civil Nuclear 
Agreement and Its present status; 

(b) the adverse Impact, If any, In the event of India 
deciding to go for nuclear test(s) for security Interests of the 
country; 

(c) whether India hu al80 ,Igned agreements with 
Russia and France for civilian us. of nuclear energy; 

(d) If 80, the details thereof; and 

(e) the details of the ben.flt, that ar. likely to 
accrue aa a result thereof? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) and (b) The "Agreement for 
Cooperation between the Government of India and the 
Govemment of the United States of America Concerning 
Peaceful Uses of Nuclear Energy· was .Igned by External 
Affair. Minister and US Secretary of Stat. on October 10, 
2008 at Washington. The purpose of the Agreement I. to 
enable civil nuclear energy cooperation between India and 
the United State. covering nuclear reactors and .. peets of 
the associated nucle.r fuel cycle Including enrichment and 
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reprocessing. The Agreement contains a full reflection of 
the key understandings of the July 18. 2005 end March 2006 
Joint Statements and our Separation Plan. The agreement 
Inabl .. thl creation of a strategic reserve of nuclear fuel to 
guard agalnlt any dllruptlon of lupply over the lifetime of 
Indla'i reactora. The Agreement grants prior consent to 
reproceSI nuclear material obtained through International 
cooperation, under IAEA lafeguardl. The Agreement 
Ipeclflcally provldel that India's strategic nuclear 
programme, three-stage Nuclear Programme and R&D 
activities will remain unhindered and unaffected. 

There Is no reference to testing In the bilateral 
agreement. 

The Agreement provldel for a multilayered consul-
tation mechanllm to protect our Interests as regards 
uninterrupted operation of our reactors In case either party 
decldel to terminate. The Agreement meets the concerns of 
both sides and fulfill all the aSlurances made by Prime 
Minister to Parliament on August 17.2006. 

(c) and (d) Government have Ilgned the "India-France 
Inter-Governmental Agreement on Civil Nuclear Coope-
ration" for cooperation In civilian use of nuclear technology 
with the Government of Finance, on September 30. 2008. 
The Government expect to sign, a cooperation agreement 
with Ruslla later this year. 

(e) These agreements mark a resumption of nuclear 
trade and commerce with the International community. This 
will help us to Increase the share of nuclear power In our 
energy mix. to reduce reliance on fossil fuels. and will 
contribute to our energy security. The conclusion of these 
agreements also marks an end to the technology denial 
regimes targetted against India. and will lead to an 
expansion of high technology trade In the future. 

AIIM8-Llkelnstltutlon. 

-65. SHRI SARBANANDA SONOWAL : 
SHRI B. MAHTAB : 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Union Government has received 
proposals from various States to establish AIlMS-like 
Institutions In their States; 

(b) If so. the details thereof and the reaction of the 
Govemment thereto; 

(c) whether the Union Government has any 
proposal to upgrade certain medical coUeges and hospitals 
In varlou. Stat .. to the level of A1IMS; and 

(d) If so, the details thereof. State-wise and location-
wise? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) to (d) Pradhan Mantri 
Swasthya Suraksha Yojana (PMSSY) envisages setting up 
of AIlMS-like Institutions and upgradatlon of medical college 
Institutions In order to provide tertiary healthcare services 
and also quality medical education In the country. 

In the first phase of PMSSY. six All MS-like Institutions 
are being set uP. one each In the States of Bihar (Patna). 
Chhattisgarh (Raipur). Madhya Pradesh (Bhopal). Orissa 
(Bhubaneshwar), Rajasthan (Jodhpur) and Utlaranchal 
(Rlshlkesh). based on various socio-economlc Indicators 
like human development Index. literacy rate. population 
below poverty line and per capita Income and health 
Indicators like population to bed ratio. prevalance rate of 
serious communicable diseases. Infant mortality rate etc. 

In addition. 13 existing Government medical college 
institutions are being upgraded in terms of Infrastructure 
and equipments. List of Institutions being upgraded Is 
enclosed as Statement. 

Proposals were received from three States and one 
Union Territory for setting up new AIIMS like Institution •. 
However. In view of resource constraints. It Is proposed to 
establish only two more AIiMS-like Institutions In two State. 
Besides It II proposed to upgrade five existing Government 
medical college Inltllutlons during second phase of PMSSY. 

St.tement 

Upgradation of medical college Institutions 
In the first phase of PMSSY 

1. Government Medical College. Jammu (J & K) 

2. Government Medical College. Srlnagar (J & K) 

3. Kolkatta Medical College. Kolkalta (W.B.) 

4. SanJay Gandhi Post Graduate Inltltute of Medical 
Selen08l. Lucknow (U.P.) 

5. Institute of Medical Sciences. BHU. Varanall (UP) 

6. Nlzam Institute of Medical Sciences. Hyderabad (A.P) 

7. Sri Venkateshwara Institute of Medical Sciences. 
Tlrupatl (A.P.) (50% cost of upgradallon will be borne 
by the TID Trust) 

8. Government Medical College. Salem (T.N.) 

9. B.J. Medical College. Ahmedabad (Gu;arat) 

10. Bangalore Medical CoHege. Bangalor. (Karnataka) 
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11. Medical College, Thlruvananthapuram, (Kerala) 

12. Rajendra Institute of Medical Sciences (RIMS), Ranchi 

13. Grants Medical College & Sir, J.J. Group of Hospitals, 
Mumbal, (Maharashtra) 

Upgradatlon of the above Institutions was approved 
by CCEA on 22.6.2006 except RIMS, Ranchi, for which 
CCEA approval was obtained on 26.4.2007. 

[Translation} 

Bomb BI .. t Nelr Indlln Embas.y In Kabul 

*66. DR. LAXMINARAYAN PANDEY: 
SHRI SURAVARAM SUDHAKAR REDDY: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether a bomb blast has taken place near the 
Indian Embassy in Afghanistan recently; 

(b) If so, the details thereof Including the number 
of casualitles and loss of property; 

(c) whether the Govemment has taken up the Issue 
with the Govemment of Afghanistan; 

(d) If so, the details thereof and the response of the 
Government of Afghanistan thereto; 

(e) the details of the compensation paldlbelng paid 
and other assistance to the victims and their families; 

(f) whether the Government of India has also 
conducted their own Investigation Into the said Incident; 

(g) If so, the outcome thereof; and 

(h) the steps taken by the Indian Govemment to 
ensure safety and security of the Indians working In 
Afghanistan? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) to (h) On 7th July 2008, at 
0831 local time, a vehicle bome Improvised explosive device 
was exploded by a suicide bomber near the entrance gate 
of the Indian Embassy In Kabul. The attack resulted In the 
tragic deaths of Shrl V.V. Rao, Counsellor, Brig. A.D. Mehta, 
Defence Attache In the Embassy and their Afghan driver Mr. 
Neamatullah who were In an Emassy vehicle. Constable 
Ajay Singh Pathanla (ITBP), Constable Roop Singh (ITBP) 
and 55 Afghan nationals (Including 11 security personnel 
and 17 school children) were also killed. More than 150 
persons received Injuri.s. A large number of vehicles, both 
Inside and outside the Chancery premises, were badly 
damaged. The Chancery building was alao badly damaged. 
The attack on our Embuay Is viewed wfth grave concem by 

Govemment as a dastardly terrorist attack perpetuated by 
the enemies of peace In Afghanistan and our region. The 
response of the Govemment of Afghanistan has been very 
positive In terms of Investigating the attack and Increasing 
security for our personnel. The Govemment of India have 
provided compensation and assistance. The Investigation 
Into the atleck and to Identify allila perpetrators In continuing. 
The seCurity of the Embassy, Consultatea and Ita personnel 
has been augmented after the attack. The Afghan Govem-
ment has been fully sensitised on providing adequate 
protection to Indian project workers and personnel In different 
parts of Afghanistan. 

{English} 

ROld Accldent8 

*67. SHRI L. RAJAGOPAL: 
DR. M. JAGANNATH : 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the number of road accidents and the 
casualties as a result thereof have gone up in the country 
during the lait three years and the current year; 

(b) If so, the details thereof and the reasons therefor; 

(c) the effective measures taken by the Govem-
ment to check the Increasing number of road accidents; 

(d) whether the Government plans to Introduce 
Highway Traffic Management System In all the States 
Including Andhra Pradesh; and 

(e) If so, the details thereor? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU) : (a) and (b) Yes Sir. 
As per the latest available data, the number of road accidents 
In the country and casualties during the years 2004, 2005 
and 2006, Is given below :-

Year Road Accidents Persons killed 

2004 

2005 

2006 

P·Provllional 

on all roads 

429910 

439255 

460920 (P) 

on all roads 

92618 

94968 

105749 (P) 

Road accidents and fatalities are caused mainly due 
to a number of factors such as driver's fault, mechanical 
defects In the vehicles, fault of pedestrians, bad roads, bad 
weather, heterogeneous traffic etc. 

(c) The lafety of road u.e" i. primarily the 
re.pon.lblllty of the concerned State Govemment. Thl. 
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Department however has taken several steps to Improve 
road safety, which are given below: 

(I) Road safety Is the Integral part of road design at the 
planning stage for National HlghwayslExpressways. 

(II) Various steps to enhance road safety such as road 
furniture, road markings/road signs, Introduction of 
Highway Traffic Management System using Intelligent 
Transport System, enhancement of discipline among 
contractors during construction, road safety audit on 
lelected stretches, have been undertaken by the 
National Highways Authority of India (NHAI) 

(III) Refresher training Is being Imparted to Heavy Motor 
Vehicle drivers In the unorganized sector through 
Department of road Transort & Highways. 

(Iv) Non-Govemmental Organizations (NGOs) have been 
Involved In road safety activities by the Department of 
Road Transport and Highways and NHAI. 

(v) Model Driving Training Schools have been let up in 
13 states In the country by the Department of Road 
Transport and Highways. 

(vi) Publicity as well as Awareness campaigns on road 
safety have been conducted through audio-visual-print 
media by the Denartment of Road Transport and 
Highways. 

(viI) National Award Is conferred every year to voluntary 
organizatlon8llndlvlduals for outstanding work in the 
field of road safety by Department of Road Transport 
and Highways. 

(vIII) Safety standards of vehicles are tightened from time to 
time. 

(ix) Cranes and Ambulances are provided to various State 
GovernmentalNGOs under National Highways Acci-
dent Relief Service Scheme by Department of Road 
Transport & Highways. National Highways Authority 
of India (NHAI) also provides ambulances at a distance 
of 50 Km. on each of Its completed highways under its 
Operation & Maintenance contracts. 

(x) Widening and Improvements of National Highways are 
being made from 2 lanes to 4 lanes and 4 lanes to 6 
lanes etc. 

(d) and (e) Under the public funded projects, Highway 
TraffiC Management System (HTMS) Is not planned In all 
States. However, NHAlls planning to Implement HTMS on 
the following lectlonl :. 

(I) Ahmedabad-Vadodara Expre8lway (Gu)arat) 

(iQ A section of approximately 150 Km on East-
West corridor (Asian Development Bank funded 
projects) In the States of Rajasthan/Madhya 
Pradesh/Uttar Pradesh 

In Build, Operate and Transfer (BOT) projects under 
the National Highways Development Project (NHDP) Phase 
III and Phase V, provilion Ia being made for HTMS. It II 
already operational on Jalpur-Kishangarh lectlon (BOT 
Project) on NH 8 In the State of Rajalthan. 

Genetically Modified Food Productl 

'68. DR. R. SENTHIL : 
SHRI BRAJA KISHORE TRIPATHY : 

Will the PRIME MINISTER be pleased to state: 
(a) the details of the Genetically Modified (GM) food 

products and seeds permlttedlbanned In the country by the 
Genetic Engineering Approval Committee (GEAC) consti-
tuted under Environmental Protection Act, 1986; 

(b) whether some of the banned products are stili 
available In the market; 

(c) If so, the details thereof alongwlth the reasons 
therefor; and 

(d) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) As of date, the Genetic Engineering Approval 
Committee (GEAC), the statutory body constituted under the 
'Rules for the Manufacture, Use/lmport/Export and Storage 
of Hazardous Microorganisms/Genetically Engineering 
Organisms or Cells, 1989' notified under the Environment 
(Protection) Act, 1986, has approved the commercial release 
of only Bt cotton In India. While there Is no ban on GM 
products and seeds, approval of GEAC Is mandatory prior 
to their commercial use. The GEAC had received request 
only for import and commercial use of GM Soybean 011 In 
India which was granted In July 2007. No other request hu 
been received so far. 

(b) to (d) No, Sir. However, If any GM produced II found 
to be illegally marketed in India, punitive action wlli be taken 
under the Environment (Protection) Act, 1986 and the 
Foreign Trade (Development and Regulation) Act, 1992. 

[Translation) 

Exploitation of Indian Workerl Abroad 

·69. PROF. VIJAY KUMAR MALHOTRA : 
SHRI S.K. KHARVENTHAN : 

Will the Minister of OVERSEAS INDIAN AFFAIRS be 
pleued to ltate: 
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(a) whether Indian workers engaged in construction 
works abroad especially In the Gulf countries are being 
exploited and subjected to atrocities by the local companlesl 
(;ontractors there; 

(b) If so, the details thereof; 

(c) the number of complaints received by the 
Government In this regard during the last two years; and 

(d) the effective measures taken by the Govern-
ment to protect the Interests of the Indian workers abroad? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RA VI) : (a) to (c) Instances of exploitation of Indian 
emigrant workers have come to the notice of the Government 
from time to time. Over 90% of such workers are employed 

In Gulf countries. The complaints received relate to various 
issue Including Instances of exploitation by recruitment 
agents. During the last two years, the number of complaints 
received are as under: 

Complaints against Unregistered Recruiting Agents 

Year No. of Prosecution Cues referred 
complaints Sanctionl to State 

Issued Governmental 
POEI for' action 

2006 78 21 57 

2007 41 7 34 

2008 (upto) 71 37 34 
09/2008) 

Complaints against registered recruiting agent. 

Year 

2006 

2007 

2008 (30.09.2008) 

No. of 
complaints 

167 

98 

89 

Show 
Cause 
Notices 
Issued 

167 

94 

89 

Bealdea the above, 345 foreign employers hav" been 
placed under prior approval category based on such 
complaints. 

(d) With a view to protect the interests of the Indian 
workers going abroad, the following steps have been taken:-

• Attestation of employment documents by the 
Indian millions concerned In respect of six countries viz. 
Yemen, Lebanon, Libya, Jordan, Sudan and Kuwait for all 
categorl .. of workers (skilled & unskilled) has been made 
against unregistered agents are as under : 

Complaints against unregistered recruiting agents 

Year No. of Prosecution Cases referred to 
complaints Sanctioned State Government! 

Issued POE for action 

2005 53 8 4S 

2006 78 21 57 

2007 41 7 34 

2008 71 37 34 
(30.9.2008) 

No. of No. of Cases 
Registration complaints pendlng 
Certificates droppedl and being 
suspe_ded/ resolved followed 
cancelled up 

80 84 03 

12 51 35 

17 30 42 

On receipt of such complaints, the Protectors of 
Emigrants (POEs) are directed to file complaints/FIRs 
against such unregistered recruiting agents for violation of 
Section 10 of the Emigration Act 1983. 

Further, whenever amnesty Is declared, permitting 
Illegal workers to return to India, by any foreign country, this 
Ministry co-ordinates with the Ministries of Home, External 
Affairs and Civil Aviation and the Indian missions abroad, to 
facilitate their return. Such repatriations on large lcales have 
been facilitated from UAE, Oman, Kuwait, Saudi Arabia etc. 

This Ministry also co-ordinates with the Indian missions 
abroad In resolving the problems of such workers by taking 
up issues of concern to then with the Foreign Employers 
and local authorities and provides appropriate assistance 
and support for repatriation of illegal emigrants from time to 
time. 

Rise In Malaria, Dengu and 
Chlckunguny. c •••• 

*70. SHRI DANVE RAOSAHEB PATIL: 
SHRI DUSHYANT SINGH: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to Itate: 
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<a) whether .... WotId Hejllth Organisation (WHO) 
has predicted a steep rise In Materia and Dengue cases In 
the country; 

(b) If 10, the details thereat and the ~ the~; 

(c) whether ca ... of Dengue. Chtkugul'lva and 
Materia have surfaced recently In the oountry Including 
Meharasl\tra. Wut Bengal and Delhi; 

(d) .ff .0, t~ detaUs thereof and the T881Q1lJ tharefQr; 

(e> the number of cases reported and the number 
of persona died from these diseases during the 18 .. three 
years and the current year. Stat.wi .. di .... wise; and 

(f) the effective measures takenlbeing taken by the 
Government to eradicate these diseases? 

THE MINISTER OF HEALTH AND FAMIL V WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) No. Sir. WHO 
has not prepared any report containing predictionl 
concerning malaria and dengue cases In the country. 

(c) to (f) The cases of Dengue. Chlkungunya and 
Malaria have not surfaced recently In the country. Instead, 
the country Including the States of Maharuhtra. West Bengal 
and Deihl have fighting against these dlseales for a long 
time. 

The first outbreak of dengue was reported In 1985 
from Vellore dlltrlct In Tamil Nadu. Currently. It Is being 
reported from 18 Sttes and 4 Union Territories of the country 
including the States of Maharashtra. West Bengal and DeIhl 
have been fighting against these die .... for a long time. 

The first outbreak of dengue wal reported in 1956 
from Vellora distrIct In Tamil Nadu. Currently. It is being 
reported from 18 States and 4 Union Territories of the country 
Including the States of Maharashtra. West Bengal and Deihl. 

Chlkungunya was first reported In the country during 
the lut mttfennlum In the years 1983 In Kolkata. 1985 In 
Pondloherry and Chennal In Tamil Nadu. RaJahmundry. 
Vishakapatnem and Kakinada In Andhra Pradesh; Sagar 
In Madhya Pradesh; and Nagpur In Maharaathra and 1873 
In Barslln Maharashtra. Thereafter. no cases were reported 
for 3 decades but It has re-emerged In the country in 2006 
and affected 16 States including Maharashtra, West Bengal 
and Deihl. 

Dengue and chikungunya are outbreak prone viral 
dlsea .. s tranemitted by aame vector viz. Aedea aegypti 
moequltoea. Aedes aegyptl mosqultoe prefers to breed In 
man made containers In which water .tagnate. for more 
than • week. The occummc:e of the .. dI ..... has Ihown 
an Inc,... In NCeI'It years due to rapid urbanization. life 

.tyIe changee and deficient water management Including 
Improper water .torage practice. leading to increase in 
vector mosquito breedtng sHe •. Sealdes. improved global 
travel has allo Increased the chanoea of entering or re-
eAtering of the virus •• in the country from the endemiC 

- ·:CQtIAlrI ... 

Malaria Ia endemic In the country including the States 
of Maharaahtre. West Bengal and Oefhl. AI per the reports 
received 1rOll'l the States/UTs. Malaria cases in the country 
and Statea of West Bengal and DeIhl shows overall decline. 
However. slight Increase In cases Ia reported from the State 
Qf Maharashtra compared to the corresponding period 
(January-September) of previous year II indIoated In the 
table below: 

Country/State Vear Malaria 
(Jan-Sept) Casea 

ountry Total 2007 653827 

2008 599906 

Maharashtra 2007 36149 

2008 39348 

West Bengal 2007 43788 

2008 25476 

Deihl 2007 120 

2008 58 

The state-wl.e and dlease-wlse number of cases 
reported and the number of personl died from Dengu, 
Chikungunya and Malaria during the l88t three years and 
the current year. are given In the enclosed Statement-I, 
Statement-II and Statement-III respectively. 

For prevention and control of Dengue and Chikun-
gunya In the country. Government of India ha. already 
formulated a epecIflc dIaeue controf programme. Further. 
a .trateglc Action Plan for Implementation of programme 
atrategles has been developed and .ent to the States on 

. 27-01-07 for implementation. The following are the activities 
under thl. programme: 

1. For strengthening monitoring and surveillance, 
Sentinel Surveillance Centres have been set up in 
137 different existing hospitals spread over 20 States 
and Union Territories. Apart from these Sentinel 
Surveillance Centre.. 13 labs have been identified aa 
Apex Referral LabI spread out In existing hoapltals In 
dIrt.,."t perla of the country for the oonflrrnaUon of 
Dengue. 
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2. For Dengue testing, dengue testing kits (lgM MAC Elisa 
kits made by National Institute of Virology, Pune) are 
being supplied to the Sentinel Survillence Hospitals 
and Apex Aeferral Labs. These Centres are also being 
funded to some extent by Government of India. 

3. States are being funded for procurement of fogging 
machines. 

4. Capacity building through training Is being done. 

5. Need based operational research Is being conducted. 

6. Epidemic preparedness, Monitoring and EvaluaUon, 
and IEC for awarene .. generation of the community, 
are other Important activities undertaken In this 
programme. 

Separate budget has been allocated for Dengue and 
Chltlungunya in the 11th Five Year Plan for this purpose. 
During 2007-08, an amount As. 2.50 crores was sanctioned 
which has been increased to As. 16.69 crores In 2008-09. 
In addition, amounts of Rs. 21.60 crores and As. 8.75 crores 
were released during 2006-07 and 2007-08 respectively to 
the Chlkungunya affected States as emergency packaes. 

In respect of Malaria, the Government of India provides 
technical assistance and logistics support Including anti 
malaria drugs,lnaectlcldes, larvicides, Rapid Diagnostic Kits 
etc. under the National Vector Borne Disease Control 

Programme. For control of Malaria, foUowlng atrategln 818 
being Implemented through Stat.slUTs: 

L DI ••••• U.n.g.ment 

• Earty cue detection and complete treetement. 

• Strengthening of r.f.rral .. NIce. 

• Epidemic prep.rec:tn .. s and rapid r •• ponae 

L Int.gr.t.d V.ctor M.n.g.m.nt for reducing 
mOlqultoe. d.n.lty 

• Indoor Residual Spraying In .elected high risk area. 

• U .. of lneectlclde treated bed neta 

• Use of LarvlvoroUl fllhes. 

• Anti-larval mea.ure. In urban .r.a. Including blo 
larvlcld •• 

• Minor environmental eng'neerlng 

II. Supporting Intervention. : 

• Behaviour Change Communication 

• Public Prlvat. Partn.rshlp & Inter-s.ctoral 
convergenoe 

• Human Ae.ouree Developm.nt through capacity 
building 

St.'.m.nt" 
Dengue Ca •• and DNt'" In the Country 

SI.No. State 2005 2008 2007 2008 till 16th Oct. 

Ca ••• Death. Case. Deaths C •••• Death. C •••• Deaths 

2 3 4 5 6 7 8 9 10 

1. Andhra Pradesh 99 2 197 17 587 2 111 1 

2. Bihar 0 0 4 0 0 0 0 0 

3. Chandlgarh 2 0 182 0 99 0 15 0 

4. Deihl 1023 9 3366 65 648 1 860 2 

5. Goa 0 1 0 36 0 25 0 

6. Gularat 454 11 545 5 570 2 440 2 

7. Haryana 183 1 838 .. 365 11 889 10 

8. Karnataka 587 17 109 7 230 0 232 3 

9. Kerala 1028 8 981 .. 803 11 380 3 

10. Maharashtra 349 56 736 25 814 21 328 20 

11. Slkklm 0 0 0 0 0 0 0 0 
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1 2 3 4 5 6 7 8 g 10 
12. Punjab 251 2 1166 6 28 0 94 0 
13. RaJulhan 370 5 1805 28 640 10 298 2 
14. Tamil Nadu 1142 8 477 2 707 2 314 1 
15. Uttar Pradesh 121 4 63g 14 132 2 22 2 
18. Welt BengaJ 8375 34 1230 8 95 4 308 3 
17. Puducherry 0 0 0 0 274 0 32 0 
18. Dadra and 0 0 0 0 0 0 0 0 

Nagar Havell 

19. Mactaya Pradelh 0 0 18 0 61 2 0 0 

20. Orleaa 0 0 0 4 0 0 0 

21. Jammu and Kashmir 0 0 24 , 0 0 0 0 

22. Manipur 0 0 0 0 51 1 0 0 

Total 11986 157 12317 184 5534 eg 4424 49 

EpJdeml%gJDaJ profile of CltllcrJngtlnya Fllver In the Country 

SI.No. Hame of the Stale 2008 2007 2008 (U1I15th Oct.) 

Total No. of Total No. of Total No. of 
SUspected death. Suapected death. Suapected death. 

Chlkungunya Chlkungunya Chlkungunya 
feveTcuel lever case. feverea ... 

1 2 3 4 5 8 7 8 , . Andhra Pradeah 17535 0 39 0 5 0 

2. Kernataka 782028 0 1705 0 46033 0 

3. MaharUhlra 270116 0 1762 0 440 0 

4. TamH Nadu 64802 0 45 0 15 0 

5. Madhya Prade.h 60132 0 0 0 0 0 

6. GuJarat 75419 0 3223 0 172 0 

7. Kerala 70731 0 24052 0 24831 0 

8. Andsman and 1649 0 0 0 0 0 
NIcobar~ 

9. Deihl 580 0 203 0 3 0 

10. Rajaathan 102 0 2 0 3 0 

11. Puducherry 542 0 0 0 0 0 

12. Goa 287 0 93 0 18 0 
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1 

13. 

14. 

15. 

16. 

17. 

Wnn.n An.we18 

2 

On ... 

West Bengal 

Lakshadeep 

Uttar Pradesh 

Haryana 

Total 

3 

8461 

21 

35 

4 

o 
1390322 

4 

October 22, 2008 

o 
o 
o 
o 
o 
o 

5 

4065 

18138 

5184 

4 

20 

159535 

S,.,.".."I-III 

o 
o 
o 
o 
o 
o 

7 

o 
o 
o 
o 

23 

71343 

8 

o 
o 
o 
o 
o 
o 

28 

St.,..",;.. Annu./ Malarlli .nu.tJon (2005~) 
SI.No. StatelU.T. 

2 

2005 

Positive 
ca.e. 

3 

1. Andhra Pradeeh 39099 

2. Arunachal Pradesh 31215 

3. Aalam 67885 

4. Bihar 2733 

5. Chhattllgam 187V50 

6. Goa 3747 

7. Gujal1lt 178023 

8. Haryana 33262 

9. Himachal PI'IIdeIh 129 

10. Jharkhand 193144 

11. Jammu and 268 
Kashmir 

12. Kamalaka 83181 

13. Kerala 2554 

14. Madhya Pl1IdHh 104317 

15. Maharashtra 47808 

16. Manlpur 2071 

17. Meghalaya 16818 

18. Mlzoram 10741 

19. Nagaland 2887 

20. Onll8 386573 

2006 2007 2008 (upto September 20(8) 

Deaths Positive Deaths Poaltlve Deathe Positive 

4 

o 
o 

113 

1 

3 

1 

54 

o 
o 

21 

o 

26 

8 

44 

104 

3 

41 

74 

o 
255 

Cu.. Cas.1 . CU.I 

5 

34081 

39182 

120178 

2744 

190580 

5010 

89835 

47142 

114 

193888 

184 

82842 

2111 

96180 

54420 

2709 

29924 

10668 

3381 

380218 

6 7 

o 27406 

196 34125 

304 83565 

1 1596 

3 145949 

7 8755 

45 71298 

o 30885 

o 104 

4 184878 

o 223 

32 48416 

7 1769 

66 90709 

133 69844 
.-

8 1194 

167 33979 

120 6663 

76 4748 

257 385693 

8 

2 

o 
152 

1 

o 
11 

58 

1 

o 
31 

1 

18 

5 

o 
174 

4 

237 

75 

28 

214 

9 

18671 

8621 

64470 

75 

29251 

6365 

28010 

24841 

78 

513. 

03 

30310 

127 

41878 

30348 

487 

20431 

3878 

3389 

113258 

Death. 

10 

o 
o 

70 

o 
o 

11 

5 

o 
o 
o 
o 

7 

1 

o 
84 

2 

49 

40 

13 

80 
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1 2 

21. Punjab 

22. Rajuthan 

23: Slkklm 

24. Tamil Nadu 

25. Trtpura 

28. Uttaranchal 

27. Uttar PradHh 

28. We .. Bengal 

19. Andamand and 
NIoobar Ialanda 

30. Chandlgarh 

31. Dadra and Nagar 
Havell 

32. Daman and DIu 

33. Delhi 

34 Lakahadeep 

35 Puducherry 

3 

1883 

52288 

80 
_,8 
18008 

1242 

105303 

185984 

3964 

432 

1188 

104 

1133 

o 
44 

4 

o 
22 

o 
o 

20 

o 
o 

175 

o 

o 
o 

o 
o 
o 
o 

6 

1888 

99529 

93 

28219 

23375 

1108 

01568 

158648 

2893 

449 

3788 

140 

928 

o 
60 

8 

o 
68 

o 
o 

31 

o 
o 

203 

1 

o 
o 

o 
o 
o 
o 

7 

2017 

55043 

48 

20523 

17933 

853 

83019 

86132 

3873 

340 

3780 

99 

182 

o 
88 

8 

o 
46 

o 
o 

40 

o 
o 

100 

o 

o 
o 

o 
o 
o 
o 

9 

1260 

7356 

24 

11967 

19411 

591 

39750 

25478 

2790 

227 

2196 

71 

58 

o 
33 

10 

o 
o 
o 
o 

44 

o 
o 

55 

o 

o 
o 

o 
o 
o 
o 

Tc:MI 1818589 983 1785109 1708 1498705 1194 599906 441 

IEng/i"') 

CU .... T ..... 

-71. SHRI MANit( SINGH: 
SHRIMATI KARUNA SHUKLA : 

WII the Mlntat.r of HEALTH AND FAMILY WELFARE 
be pIeued to ..... : 

ta) whether cuel of death due to clinical trlall 
have been reported ,from different partI of the country during 
the ~ three yea,. and _ current year: 

. .' 

(b) If 10, the detalll thef8Of; 

(0) whether a number 01 bableallnfantl have died 
during eUnice! trlall at the All IndJa I"'tltute of Medical 
8ctenoee (AlIMS) during the laid peI'iod; 

(d) If 10, the deIaIII thentot; 

(e) whether the drugs ... ted during clinical trlala 
were manufectunld by the multinational COfY1)anJea; 

(f) If 10, the detail. of IUCh companlea and the 
drugI manuf.,..".. by them for cIInIoai trtall; 

(g) the acllon taken by the Government against the 
guilty doctol'llcompanlel reeponslble for the death of bablell 
infants and to check IUch incidents: 

(h) whether the Government h .. paid any compen-
... Ion to the famill •• of the deceaHd children; and 

(I) If 10, the detail. thereof? 

THE MINISTER OF HEALTH AND FAMtL V WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) Some deaths 
have been reported due to clinical triall from different parts 
of the country during the lalt three years. Detailed 
Information In this regard Is being collected and will be laid 
on the table of the House. 

(c) and (d) The All India Institute of Medical Sciences, 
New Delhi (AIIMS) has Informed the Government about 
lome case. of death. of children at AIIMS, New Deihl during 
clinical trial •. A total of 49 deaths of children have occurred 
out of 4142 children enrolled In 42 eUNIcal studiea at AIIMS, 
New Deihl. AIIMS has, however, Itated that thel. deaths 
have occurred mainly due to lerloutnlfe threatening disease 
condltlona. A Commlnee wal conltltuted by Director, AIIMS 
to examine the Issue following media report. regarding 
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deaths among children In cnnlcal trials. The key findings of 
the report are as follows : 

(1) All studies had aclentltic rationale and had undergone 
necessary scientific review. All the study protocol were 
approved by the Ethics CommIHee of AIIMS. 

(2) None of the deaths reported during clinical atudies 
could be attributed to treatment modality under trial 
and they were due to underlying high risk illnesl and 
serious co-morbid disease conditions that the children 
suffered from. The deaths occurred despite Institutions 
of standard therapy for all subjects Irrespective of 
whether they belongged to study or the control group. 
None of the mortality ratea reported under th.n trlala 
Is higher than that reported In patients with similar 
Illness. Further, the committee noted that rather 
additionailivel were being laved because of Intensive 
monitoring required for trial per Ie. 

(e) There were no deaths In the trials In which the 
drugs manufactured by the multinational companies were 
uaed. 

(f) to (i) Do not arise. 

Non-Reporting of Medlclnel 
SIde-Effects to WHO 

·72. SHRI MADHU GOUD VASKHI : 
MOHO. MUKEEM : 

Will the Minister of HEALTH AND FAMILV WELFARE 
be ple.sed to state: 

(a) whether India has not reported a sing I. Instance 
of medicinal side-effects from druga during the last three 
y ..... to an Int.rn.Uon.' drug monitoring databue set up 
by the World Health Organization (WHO) as reported In the 
'Mint' dated 28 July, 2008 ; 

(b) if so, the details thereof and the reasons therefor; 

(c) whether the Drug Controller General of India 
(DCGI) pula • condition of Pre-Ma~et Surveillance Studies 
(PMS) on the new drugs' approval; 

(d) if so, the details thereof Including the n.mes of 
companies which have not submitted the PMS data; and 

(e) the correctlv. measures tak~rvbeing taken by 
the Govemment In this regard? 

THE MINISTER OF HEALTH AND FAMILV WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) Vea, Sir. 

India has not reported Adverse Drug Reactions (ADRa) 
to the WHO Uppsala monitoring Iystem during the period 
2005 to 2007 because of the software and the attendant 

fees Issue. However, now a dect8ton has been taken to link 
the Indian Pharmacovlgllance data with the WHO aponeored 
Uppsala system. 

(c) Pre-Ma~etlng SurvelUance (PMS) Study Is not 
required to be submitted during the prooe .. of approval of 
new drugs. However, Phase-I, "and III clinical tria" data In 
accordance with the requirement of Schedute V of the Drugs 
and Cosmetics Rules are taken Into conaideration. 

(d) and (e) Do not arise. 

HIV·AIDS among ChUdrM 

·73. SHRI G.M. SIDDESWARA : 
SHRI DALPAT SINGH PARSTE : 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Govemment has conducted any 
survey on the number of children Including orphans, 
suffering from HIV/AIDS; 

(b) If 80, the outcome of the survey conducted In 
this regard, State-wise; 

(c) whether the National AIDS Control Board 
proposes to set up care centres/orphanages solely meant 
for such children; 

(d) If so, the details thereof Including the expen .. s 
to be bome by the Govemment; 

(e) whether the Government hal received any 
complaint I regarding discrimination against such children 
In schools; and 

(f) If so, the action taken by Government to address 
these complaints? 

THE MINISTER OF HEALTH AND FAMtLYWELFARE 
(DR. ANBUMANI RAMADOSS) : (a) to (f) No natton-Mde 
lurvey ha. been conducted to eltimate the number of 
children/orphans Infected with HIV. Programme data 
av.llable under the Natlon.1 Antl·retrovlral Programme, 
42,106 HIV + children have Identified and among them 
eligible children put on Anti-retroviral Treatment. State wile 
list Is enclosed as Statement. 

While the policy under the National AIDS Control 
Programme Phase-III Is to encourage adoption of Infect~ 
.ffected children due to HIV/AIDS, keeping In view the 
poaslblllty of none being available to take care of auch 
children, setting up of 10 Community Care CentrH hal been 
approved for talcJng up during the cmmt financial year. A 
Communtty care Centre for chtldren Ie envteaged for 50 
children. For each such centre. fInanoIaI ... 1Manoe " In 
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.. the form ofnon-r.currlng ""Itance of AI. 4 lakh for 
Nfiovallon and refurblehment. fixed UHta and equipment 

. and recurring expenditure for food. medlclnel, lalary of 
pereor-...... and operational .xp ..... 0 AI. 17.5 lakh per 
arinum. 

There have been some complaints regarding discrimi-
nation of HIV + children In schools and lultable action has 
been taken at the local level. Advocat::y II being done through 
media and training to ensure no .tlgma and dlacrlmlnatlon 
against HIV+J)8tlenta Including children. 

S""",.nt 
ChIldren reg;atenId for ART .. on September, 2008 

S.No. State No. of Children .ver- Children 
ART Centre reglltred found 

1 2 3 

1. Tamil Nadu 26 

2. Maheralthra 28 

3. Andhra Pradesh 25 

4. Kamataka 

5. Manlpur 

27 

8 

8. Nagalend 4 

7. DeIhl 9 

Total In GFATM Statea 124 

8. Chandlgarh 

9. Rajasthan 

10 Guierat 

11 Weet Bengal 

12 Uttar Pradnh 

13 Goa 

1 

4 

6 

4 

8 

14 Ke.... 6 

16 HImaohaI Prad8ltl 1 

18 Pondicheny 1 

17 Btuw 4 

18 MIdIra"""" 3 

19 Mum , 

4 

8050 

9984 

9708 

5713 

1850 

327 

1238 

34670 

343 

831 

1450 

410 

979 

198 

618 

122 

90 

488 

388 

74 

eligible 
and patient 

onAAT 

5 

1891 

3059 

2483 

1842 

388 

82 ' 

403 

9878 

145 

307 

353 

123 

314 

39 

187 

81 

44 

88 

148 

17 

1 2 3 

20 Arunachal Pradesh 1 

21 Mlzoram 

22 Punjab 

23 Slkkim 

24 Jharkhand 

25 Haryana 

26 Uttrakhand 

27 Jammu and 
Ka.hmlr 

28 0 ...... 

29 Chhattllgam 

30 Trlpura 

31 Meghalaya 

Total In Non-GFATM 
State, 

Total patient. In 
NACO Cent,.1 

3 

2 

1 

2 

1 

1 

55 

179 

4 

2 

73 

512 

188 

241 

67 

54 

283 

145 

o 
4 

7438 

42108 

FOf'Mt Land In the Country 

-74. SHRI N.S.V. CHITTHAN : 
SHRIMATI MANEKA GANDHI: 

5 

o 
22 

181 

1 

32 

45 

24 

27 

32 

89 , 
2238 

12118 

WHI the PRIME MINISTER be pleand to ltate: 
(a) the detail. of forest land In the country. State-

wi .. during the laat th .... y.a,. and the current year; 

(b) wheth.r any ap.clal Icheme I. being Imple-
mented for the State •• hevlng Ie •• tore.t land. 10 bring them 
at par with the level of national average; 

(c) If 10, the detalll and the outcome thereot; and 

(d) the eatlmated amount likely to be apent In thl. 
r.gard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHAI S. AEGUPATHY) : 
Ca) The extent ot land described In the govemment reco~ 
.. for .. ta II 7.69.828 Iq. kml. al per the State ot For .... 
Report • 2005. Th. Stat.-wlle detalla are given In th. 
enclosed Statement. 

(b) No. there la no Ipecial scheme being Imple-
mented for State. having .... for .. t land to bring them at 
par wIIh the level of naIIonal av.rage. 

(e) and (d) DoeI not at1te. 
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."".".."t 

a...r. at tecotded forest.,... In the counlly 

(a .... In eq. kine.) 

StateIUT Rf PF UF Total %ofgao .... 

1 2 3 4 5 8 

Andh,a Pradnh 50479 12365 977 63,821 23.20 

Arunachal Pradeah 10548 9528 31466 51,540 61.55 

Aaaam 17864 0 8968 26,832 34.21 

BIhar 883 5779 6,473 6.87 

Chhattllgarh 25782 24036 9954 59,772 44.21 

Deihl 78 7 0 85 5.73 

Goa 237 0 987 1,224 33.07 

GuJarat 14067 896 4199 18,962 9.07 

Harvan. 249 1158 152 1,559 3.53 

Himachal Pradesh 1896 33043 2094 37,033 66.62 

Jammu and Kaahmir 17643 2561 36 20,230 9.10 

Jharichand 4387 19185 33 23,605 29.81 

l<amataka 28890 3931 5663 38.284 19.es 

Kerala 11123 142 0 1',2SS 28.99 

Madhya Prlldelh 81888 31098 1705 94,688 30.72 

Maharalhtra 49226 8195 4518 61939 20.13 

Manlpur 1467 4171 11780 17418 78.01 

Meghalava 1112 12 8372 D486 42.34 

Mlzoram "7009 3588 5240 16717 79.30 

Nagaland a6 508 8828 9222 55.82 

on ... 28328 15526 18282 58138 37.34 

Punjab 44 ',137 1903 3084 8.12 

RaJalthan 11880 1?852 2976 32488 e.G 
Slkklm 6452 388 0 5841 82.31 

Tamil Nadu 1uea 2183 1308 228n 17.59 

Trlpura 4175 2 2117 8294 80.02 

UUar PradeIh 11508 1837 3450 16796 6.97 

Uttaranchal 24838 8882 131 34651 64.78 
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2 3 

Weet Bengal 7054 3772 

Andaman and NIcobar 2929 4242 

Chandigarh 31 0 

DadIIa and Nagar HIweIt 188 5 

DarMn and Ok.t 0 6 

LabhadHp 0 0 

Pondtcherry 0 0 

Total 4,19,028 2,166,05 

Source : Stale of FOI'ftt Repo!1 • 2005, FSI 

NaIIoneI Sporta Policy 

-75. SHRI PRABODH PANDA: Will the Mlntster of 
YOUTH AFFAIRS AND SPORTS be pIea .. d to state: 

(a) whether the Government proposes to formulate 
any national policy for sporta; 

(b) If eo, the details thereof and the reaaona therefor; 
and 

(c) the time by which the said sports policy Is likely 
to be formulated and Implemented? 

THe MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M. S. GILL) : (a) 
NatIonal Sports Policy, 2001 Is In operalion. At preaent, there 
Is no propoaal to fonnulate a new policy for aporta. 

(b) and (0) Do not art ... 

ImpII ..... ttdon 01 RT1 AaI 

~8. SHRI RAYAPATI SAMBAStVA RAO : WlH the 
PRIME MIN1STER be pleased to Itate: 

(a) whether the Govemment has propoaed to ... 
up any commtttee to study the RIght to Information (ATI) Act 
In a new perspeotlve to plug the loopholes In the 
Implementation of the ATI Act; 

(b) If eo, the details thereof; 

(c) whether the Govemment hal conducted any 
IIUdV Co know If the Central InCormation Commisalon (CIC) 
Ia .. rving the purpo .. for which It has been created; 

(d) "eo, the da&aIta IheNOf IIIongwIth the owtcome 
of the 1IUdy; and 

(e} the .tepa taken by the Government to IiJq)IdIte 
the euppIy of information to the general pubic to make the 
RTI kt more meaningful? 

4 5 e 
1053 11878 13.38 

0 7171 88.83 

2 13 28.95 

0 204 41.55 

0 e 5.72 

0 0 0 

0 0 0 

1,33,883 7,88,828 23.41 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN): (a) No, Sir. 

(b) Doel not an ... 
(c) No, Sir. 

(d) Does not art ... 

(e) The Govemment has taken several steps to 
expaetHe the supply of Information to the general public. 
These Include training of the public Information officers, 
publication of the partlculara of the public Information offloers 
and the appellate authorttle., dlaclosures of Information 
under HCtlon 4 of the Act, creation of centrlll points wtthin 
the public authorities to receive appIIoationa and appeal •• 
luuanoe of guidelines for the information seekers, public 
information offloera. appellate authorities, publto authorttte.. 
etc. Steps have aIIo been taken to create aw.,."... about 
the Act by holding Hmlnars. worbhope, oonferenceI _ 
at the 8tate level eteo. 

AcqulaJUon of ShIpping V ...... 

-no SHRI JUAL ORAM : Will the Mlnl.ter of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to ltate: 

(a) whether the Union Govemment proposes to 
acquire a large number of shipe and Ihlpplng wesela to 11ft 
cargo for eacport purpoI8I; 

(b) If eo, the detail. thereof; 

(0) the nUmated expencItunt likely to be InourNd 
theNon; and 

(d) the time by which theM ehIpeIwaeIe.,. -..y 
to be .aquIIwd? 
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THE MINISTER OF SHtPPING, ROAD, TRANSPORT 
AND HIGHWAYS (SHRI T.R. BALLU): (a) and (b) Under the 
National Maritime Development Programme (NMDP). 
Shipping Cofporatlon of India hsa planned for acquisition 
of 78 new ve ... ', a. per detal" glv.n In the .nclOHd 
Statement. 

(c) The e.Umated co.t of the.e v •••• ,. I. R •. 
1!5,OOO eror ... 

(d) Out of the 78 new ves .. 's planned for acqul-
litlon by SCI under NMDP, till date SCI has placed order for 
34 ve.lel. out of which 2 veslel. have alr.ady been 
delivered, 3 vene .. are acheduled for delivery very .oon 
and remaining 29 v ...... would be dellver.d In a phaled 
manner between the y.ar 2009 and 2012. Th. r.malnlng 
42 V8H8~ are proposed to be acquired In the remaining 
part of the 1,.,. Plan period. 

S.No. Name of the Project 

1 2 

1. Very Large Crude 
011 Carriers 

2. V.ry Large Crude 
OR Carriers 

3. LR·I Product Tankers 

4. 4,400 TEU Ve ..... 

5. MR Product Tankers 

6. LR-II Product Tank.rs 

7. Aframax Tankers 

8. Anchor Handling, 
TOWing & Supply 
V ...... 

9. Handymax Bulk 
Carriers 

Nos. 

3 

2 

2 

8 

2 

2 

2 

4 

4 

10. Panamax Bulk 4 
Carri.,. 

11 . Capellze Bulk 4 
Carrlera 

12. Very Large Crude au 4 
Carrl .... 

, 3. 6,000 TEU ConhIIner 2 
V.sHI. 

StatUI 

4 

Ve .. els delivered 

Contract signed 

Contract~ 

Contract IIgned 

Contract signed 

Contract signed 

Contract signed 

Contract .Igned 

Contract signed 

Contract .Igned 

Under procell 

1 

14. 

15. 

18. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

2 3 

Chemical 4 
Carrl.,. 

LPG Carriers 2 

Chemical Carriers 4 

Handymax Bulk Carrier. 4 

MR Llghteregal 2 
Product Tank.,. 

Suezmax Tankers 2 

Panamax Bulk Carrtera 4 

Handyalze Bulk Carriers 4 

5,000 TEU Contatner 2 
V ...... 

Anchor handling, Towing 4 
& Supply VeSlals 

Total 76 

4 

TheM projecla would 
be proceued duling 
the remaining period 

of the 11th Plan 

[TraM/ation} 

Converelon of Four-Lane NH. 
Into Elghl-Lane 

*78. SHRI V.K. THUMMAR : 
SHRI JIVABHAI A. PATEL: 

Will the Minister of SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the Govemment propos.s to convert 
the four-landed National Highways Into alght·laned National 
Highways; 

(b) If BO, the details thereof, NatIonaJ Highway·wIIe; 

(e) the percentage of the four·landed, slx·laned 
and eight landed National Highways to that of the IotaIlength 
of National Highways sa on date, Stat .. wlse; and 

(d) the details of the National Highways where 
work ha. not atarted .ven aft.r rec.'vlng the sanction 
aIongwlttl the ,.asons therefor? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): <a) and (b) There II 
no propoaaI to convert four·1anded National Highway Into 
.Ight-Ianded National Highways. Howev.r, 101M .tretches 
of certain NaUonaI Highways have been widened to eight 
lanai sa per trame requlrementl. 
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(c) The State-wtu details of .... percentage of 
. four-landed, alx-Janded and eight-landed NatIoneJ HIgh-
wav- to the. of the total length of Natlonat HfgI'Mawe are 
given In the endoIed Statement. 

(d) One work of widening from fowr-Ianea to eIght-
lanes from km 5.7 to km 6.8 at NH-24 In DeIhl, which WM 
aanctIoned In January, 2008, hn not .tarted and tendera 
have been r808lved for tN. work. 

The Stat ...... deta/M of the percents{JB of four-landed, 
_-landed and eight Iandsd National Highways (NH) 

to that length of National Highwa~ 

SI.No. Name 0' State Percentage 01 total NH 
length In State 

4-Lane 8-Lane 8-lane 
NH NH NH 

1 2 345 

2 

3 

4 

6. 

Andhra Pradesh 

Alum 

Bihar 

Chandlgarh 

ChhaatJegarh 

6. Deihl 

7. Goa 

8. Gularet 

9 Harvana 

10 Jammu and 
Kaehmfr 

35% 

1% 

9% 

47% 

2% 

28.5% 

10% 

43% 

28% 

2% 

11 Jharkhand 10% 

12 teamataka 1K 

13 Kerala 4% 

14 Madhya Pradeeh 6% 

15 Maharuhtra 25% 

1 e Manlpur 2% 

17 ~~ 11% 

18 Puduoheny 7% 

18 P~njab 20% 

53% 

30% 

1% 

3% 

43.6% 

1% 

2 

20 ReJaatt\aft 

21 Tamil Nadu 

22 Uttar PredeIh 

23 Uttarakhand 

2. Weat Bengal 

3 

28% 

ts% 

20% 

0.4% 

18% 

4 

2% 

Development ofYlllage. through 
hnotuIyeti Hal lye ... 

-79. SHRI TUKARAM GANPAT RAO 
RENGE PATll: 
SHRlMATI SANGEETA KUMARI 
SlNGHDEO: 

WIH the Mlnllter of PANCHAYATI RAJ be pIeaMd 10 
ltale: 

(a) Whether a balanced develOP"""'t of vlllag .. 
have failed to tau place through Panchayatl Raj 8)'1tem 
due to various r88lO11. lnoIuding the alleged dlacrlmtnatory 
partlaan aUltude 0' the rnembera In Mver" Panchyatl; 

(b) If 10, the detail. thereof; and 

(c) the .tep. takenlpropoeed to be taken by the 
Government for enlurlng balanced development of vU\egeI 
and allo putting a check on the milu .. of fundi of the 
Panchayate? 

THE MINISTER OF PANCHAYATI RAJ AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION (SHAI 
MANI SHANKAR AIYER) : (a) to (c) The InItItutton of Qram 
Sabha In a Gram Panchayat area provldee a good check on 
po •• lbla partllan attitude of member. of tha Gram 
Panchayat. In general, the Slate Legt.lature. have v .. ted 
the Gram Sabh .. with the powerl to oonalder, .. aIIo to 
make recommendation. and .ugge.tlon. to the Gram 
Pancbayat, In reapect of the foUowlng mattera: 

(I) Hlection of 1Cheme., benefidariel and Iocat6ona. 

(II) the annual .tatement 0' account. of the Qra", 
Panchayat and report 0' the audit of IUCh accounte; 

(III) the report of the admlnl.tratlon of the Gram Panchayal 
reI8Itng to the preceding financial year; 

(Iv) the promotion of unity and harmony among an I8CtionI • 
of IOCIety In the village. 

Panchayate are IUbJact to normal aocounting .and 
auditing eyatem. Statea have made proVilloM regarding 
fInIncMI control and audt In thetr Panchay .... ~ legltlallona 
and have ateo framed rule. about malntenanoe of budget 
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and accounta. States are being encouraged to adopt the 
Technical Guidance and Supervision (TGS) model 
developed by C & AG for strengthening the accounting and 
auditing system for Panchayata. 

De-Sallnatlon of Sea Water 

"80. SHRI MOHO. TAHIR: 
SHRI NAND KUMAR SAl: 

Will the PRIME MINISTER be pleased to state: 

(a) whether de-salination of sea-water la po.slble 
by application of nuclear technology; 

(b) If so, the details thereof; 

(c) whether the Govemment has set up any protect 
In thta regard; 

(d) If so, the details thereof; 

(e) the e.tlmated cost of converaton of water per 
IItrea; and 

(f) the mechanism evolved by the Government to 
enaure the cost eftectlven ••• of the project? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRV OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRlTHVIRAJ CHAVAN) : (a) Ves, Sir. 

(b) De-salinatlon of sea water Is poaslble by walng 
elthlr River .. Oamo.'. (RO) or Thermal proce.aes. 
Electrical and/or thermal energy from atomic power station 
or nuclear re .. arch reactor can be uaed for this purpose. 

(c) Ves, Sir. 

(d) BARC has developed desalination planta based 
on both RO as well as thermal processes. RO pienta have 
capacities ranging from five thousand litres per day to 
eighteen lakh IItres per day. Multi Stage Flash (MSF) 
evaporation based thermal procell has been demonstrated 
up to the level of four lakh litres per day and a MSF plant with 
capacity of forty fIVe lakh litre per day Is under construction. 

(.) The coat of conversion of seawater Into potable 
water using the above technologle. varies between 5 to 10 
pa1aeIIitre for a 5 MLD plant using RO and MSF technology 
reepectlvety at an electricity tartff ot Re. 3 per KWh. 

(1) When large scale planta are built, the economy 
In eoaIe wlU provide further reduction In coat. 8ARC has also 
taken up R&D Projects on deeallnatlon and water purtflcatlon 
technologlea lor development of coat reduction Itrateglel 
through technoIogtcal Innovations. Some of ' theM protectl 
are: 

(I) Development of Members tor RO Procesa 

(il) Advanced Desalination Technology Studiea 

(III) Solar driven desalination systems 

(tv) ElCPerimefttal .tudies for recovery of valuables from 
brine 

(EnglJ.n} 

SurvlY on Poverty 

823. SHRI E. DA V AKAR RAO : Will the PRltltE 
MINISTER be pleased to state: 

(a) whether according to the recent NaUonai 
Sample Survey Organl.ation (NSSO) survey the rate of 
reduction In urban poverty was far lower than that of rvMt 
poverty; 

(b) If 10, the comparative details thereof during the 
last three years and the current year alongwlth the renon. 
therefor; and 

(c) the steps taken or proposed to be taken by the 
Govemment In this regard? 

THE MINISTER OF STATE IN THE MINISTRV OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING (SHRI V. NARAVANASAMY): 
(a) and (b) The Planning Commlaalon e.tlmates the 
percentage and number of persons living below the poverty 
line at national and state 'evel, separately In rural and urban 
areaa from the large sample survey on household consumer 
expenditure conducted by the National Sample Survey 
Organization (NSSO) at an Interval of approximately five 
years following the methodology contained In the Report of 
the Expert Group of Estimation of Proportion and Number of 
Poor. The latest estimate of the percentage and number of 
persons living below the poverty line ie available for the 
year 2004-05 based on the large sample survey of consumer 
expenditure data of the 61.t Round of NSS. Aa such, the 
poverty estimates In rural and urban areas for the last three 
year and the current year are not available. The two lat .. 
comparable estimates of poverty In rural and urban .rea, 
available for the year 1993-94 (eatlmaled froft'l NSS 50Ih 
Round Consumer expenditure data) and 2004-05 (edmated 
from NSS 61st Round expenditure data) are gtv8l'l below. 

Percentage of Poor 
(as Estimated by the Planning Commlaslon) 

Vear 

1V93-94 

2004-05 

Rural 

37.3 

28.3 

Urban 

32.4 

25.7 
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During the period 1993-84 to 2004-05, the poverty 
ratio reduced on an average by 0.8% point per year In the 
Nral areas and 0.6% point per year In the urban areas. 
Higher population growth In the urban areas, caused largely 
by the migration of poorer personl from Nral ar ... , may be 
identified .. the likely reasons behind llower decline In the 
rale of reduction of urban poverty .. compared to Mal. 

(c) The Eleventh Five Year Plan hal 88t the growth 
target for the economy at 9% per year for the Plan period 
(2007-12) and alma at putting the economy on a sustainable 
growth trajectory with a growth of approximately 10% by the 
end of Ita period. The central vision of the Eleventh Plan Ie to 
trigger a development proceal, which eneures broad baaed 
Improvement In the quality of lI'e of the people, a.peclaHy 
the poor, the Scheduled Cutel and Schaduled Tribes, 
mlnorltlea, etc. The Government II implementing a number 
of anti-poverty programmes, auch .. wage employment and 
aaaet generation programmel to ralae the Income of poor, 
In addition to the income generate from the general growth 
proceaa. In alleviating poverty and Improving the Itandard 
of living of the poor, the Swaran Jayantl ShaM Rozgar 
Yojana II being Implemented In the urban areaa. The 
Jawaharlal Nehru National Urban Renewal Million 
(JNNURM) alma at enlurlng basic lervice. for the urban 
poor. The Eleventh Plan hu the following obJectivel 'or 
urban poverty allevlallon : (I) to provide affordable lhelter 
and decent living and working condltlonl, (II) to help In 
developing .. If-employment enterprl"l and job cr .. tlon 
for the wage employment .. me,.. 

EDemaIy funded project 
In NI! btu 

824. SHRI NAKUL DAS RAI : Will the Mlnleter of 
DEVELOPMENT OF NORTH EASTERN REGION be 
pleued to .tate: 

(a> the details of the projects being Nn In the North 
Eutem State. Including Slkklm with the alat.tanc. of Asian 
Development Bank (ADB) and the World Bank (WB); 

(b) the detalll of Statal from North Eutem Region 
(NER) which have lought ual.tance from the ADB and WB 
for the future projects; and 

(c) the amount of funds received by .ach of the 
State In NER from the ADB and WB? 

THE MINISTER OF PANCHAYATI RAJ AND 
MINISTER OF DEVELOPMENT OF NORTH EASTERN 
REGION (SHRI MANI SHANKAR AIYAR) : (a) to (c) Th. 
ADB World Bank pipeline propo.als In tha northea.t 
region proc •••• d In the Mlnl.try 'or Dev.lopm.nt of 
NorIheutem RegIon .... u foIloWI: 

1. ADB Asslated North Eastem State Trade and Inveat-
ment Creation Initiative (NESnCI) project I. echeduled 
for the y.ar 2011 at an amount of $100 mlHIon. 

2. ADB as'iated North Eastern State. Road Project 
(NESRP) proposal Is scheduled for 2010 at a COlt of' 
200 million. 

3. ADB aSII.ted North Ealtern Integrated Flood and 
Riverbank Eroalon Management Project for Auam 
(NEIFREMP) project proposal at a COlt of S 120 mlUIon 
i. acheduled by end of 2009. 

4. ADB as.isted North Eastern Integrated Flood and 
Riverbank Eroalon Management Project for ArunIIchaI 
Pradesh (NEIFREMP), Technical A.sl.tance project 
proposal at a coat of $ 80 million Is scheduled in 2010. 

5. World Bank assiated North Eastem Region Uvellhood 
Project (NERLP), which i. at the detailed project 
preparation .tage 'or which a project preparation facJIty 0' $1.215 million hu been loaned by the World Bank 
to the Minl.try 0' DONER. 

IndIanl Langu18hlng In .lalleln 
Gulf Count"'" 

625. SHRIMATI C. S. SUJATHA: Willtha Mlnl.terot 
OVERSEAS INDIAN AFFAIRS be pleasad to ltate: 

(a) wheth.r a large number of Indian natkmell ... 
langul.hlng In Jails In Gulf countrl •• , being victim. of 
recruitment agenclea In the oountry; 

(b) If 10, the details thereof; and 

(c) the staps taken by the Governm.nt for the 
r ..... e of the .. people? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RAVI) : (a) to (c) As reported by the Indian 
MI .. lon. In the Gulf countries, c .. e. of Indian nallon81l 
who are vlctlma of RecNltment of Ag.ncles being In jail. 
have not come to their nob. 

Projecta under Public Prfvate .............. 

628. SHRI K.S. RAO : Will the PRIME MINISTER be 
pleased to state: 

<a) the number 0' projects undertaken In dlHerenI 
sectors under the Public Prtvate Partne,.hIp (PPP) aIongwtlh • 
the bene'lts accrued therefrom; 

(b) the .latu. of .kllled and trained manpower 
available In Privati and Government Secto,. for depJoynwnI 
to ensure IlIOO8U1u1 compIetionI.xecutIon of thaN pratacIa; 
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(0) whether lite Goverrt.nent propoeee to 
encourage Public PrIvIIee PaMer8hlp profIDta In dlnerant 
88CIOra and to have training programmee for Government 
oftlclal. depuled 10 PPP projects; and 

(d) • 10, the dataIII theJ8Df7 

THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRSANO MINISTER OF STATE IN 
THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): 
(a> In 2006-07, 32 PPP proJecte with an envleaged 
Inveetment of Re. 14,258.21 erore were receIved and 
appraised by PPP Appraisal Committee. During the year 
2007-08, 24 PPP proJecte with an Investment of Rs. 
21,608.24 ClOre In roada, porta and power were appraised. 

(b) In the Eleventh Ave Year Plan, the thNat will 
be on creetlng a pool of 'killed pereoMei In appropriate 
numbers with adequate skills, In line wHh the requirements 
of the uHlmale u •• re suc::h a. the Industry, trade and .ervlce 
.ectors. 

(c) The Eleventh Five Year Plan recognizee that 
.'nce varlou, ,oclal lectors and livelihood .upport 
programmea for the poor would have first charge on public 
reaource., the etratagy for Intrutructure development has 
been de8lgned to rely u much ae poaalble on private .ector 
Inve.lment through varioul form. of PubliC Private 
Partnefahlp. 

(d) The PlannIng Commlallon II taking varlou. 
atepllncIudIng organIZing training programmel for oapactty 
building for Government offici ... deputed In PPP ptOfecta. 
Th. Planning Commlsllon II organizing a tratftlng 
Programme at 11M, Ahmedabad from 17th November 2008 
for •• nlor officers from oentraVatate Gov8mmenl8. 

[Tran./atlon] 

Encroachment on forut Land 

527. SHRI ANURAG SINGH THAKUR: Will lhe 
PRIME MINISTER be pl.a.ed to .tate: 

(a) whether foreat land are being UHd for other 
purpo.e.; 

(b) If '0, the detail. thereof; 

(c) whether there I •• need 10 amend the exIItlng 
IaW8 to prevent enoroaohment on foreet land; and 

(d) "BO, the datalil thereof? 

. THe MINISTER OF STATE IN THE MIMSTRY OF 
ENVIAONME·NT AND FORESTS (SHAI S. REGUPATHy) : 
(a) and (b) Yea, Sir. Foreet land can be dN&tted tor non-
fore.try use under the provilion. of the Fore.t 
(ConHrvatlon) Act, 1980. About 11.691akh hecta"" of fo ..... 
land hal been diverted for 18,080 dewIopmentai proJecta 
upto 30th September, 2008. 

(c) and (d) There are sufficient provision. under various 
Acts/RulellGuldelinel such as lectlon-35 of the Indian 
Forest Act 1927, relevant lections of State Forest Act', 
Guideline dated 18.9.90 under the For •• t (CcneeMdIon) 
Act, 1980 to prevent encroachment on fonaet lanel. 

[English] 

Four-Lanlng of National Highway. In Mahe ...... tra 

828. aHRI VASANTRAO MORE: Will the MInister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleaaed to .tate: 

(a) the detail. of on-golng four-lane proJectl of 
National Highway. In the State of Mahara.htra; 

(b) whether the Govemment hal .anctIoned four-
lanlng propoul of Natlonal-Hlghwav No. 8 from Dhula to 
Bhueawal; 

(c) If 10, the detail. thereof; and 

(d) the ourrent etalUl of the wortc on the protect? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNtYAPPA): (a) The Statement Is enclosed. 

(b) No, Sir. 

(c) Doe. not arl ••. 

(d) BIdI .... ,Nc.ly to be Invited for carrying out the 
'eulblllty .tudy 'or four lanlng of thllaectlon of NH-8 during 
the current year. 

St.tement 

S.No. St ... tch 

1 2 
NHDP Phe .. II (Port Connectivity) 

1. Jawahartal Nehru 
Port Phaae II 

Ststus of ongoing project. In Maharashtra 

NH No. Length Length Pm..,t 
compl.ted coat (As. 

In crore) 

3 4 5 8 

Pretent 
eatus 

7 

Completion 
date (.'tlmated 
compleUon date) 

8 

SH54 14.35 12 143 Under Dec. 2008 
Implementation 
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1 2 

NHOP PtIue • (North South CorrIdor) 
2. Borkhedl-Jam (N8-22JMH, 

3. Jam-Wadner (1NB-58IMH). 

4. Butlbori ROBlN9-291MH) 

5. Wadner·Devdhari 
(NS·80-MH) 

6. Devdharl·Kelapur 
(N8-61/MH) 

7. Kelapur·Pimpal 
Khattl (N8-62) 

NHOP Phil .. UI 
8. Kondhall· Telegaon 

9. Dhule-Plmpalgaon 

10. Gonde-Vadape (Thane) 

11. Nagpur-Kondhall 

12 ChhattlegarhlMaharalhtra 
Border·Wainganga Bridge 

Other proJectl 
13. Conltruction of four lane 

milling link from lara., to 
Patradevl on NH·17 In 
Maharalhtra 

[TiMliattonj 

8h11l'11t Nlrmlln Yolana 

3 4 

7 27.4 

7 30 

7 1.8 

7 29 

7 30 

7 22 

6 50 

3 118 

3 100 

8 40 

6 80.055 

17 21.5 

829. SHRI HANSRAJ O. AHIR : Will the PRIME 
MINISTER be pleased to ltate: 

(a) the detal" of largeta ... and the achIevementa 
made thr .. agalnat under the Bharat Nlrman YoJana (BNY) 
during the lalt three yeara and the current year; 

(b) whether non·allocation 0' fundi II a major 
hurdle in achieving the target under the acheme ; 

(c) If 10, the details thereof; and 

(d) the Itepi taken to enlure luccel. and 
achievement of the target. under the BNY Scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAiRSANO MINISTER OF STATE IN 
THE MINISTRY OF PLNNNG (&HAl V. NARAYANASAMY): 

5 7 8 

22.25 110 Under March,2OOQ 
Implementation 

20.92 145 Under March,2009 
Implementation 

0 26 Under November, 2008 
Implementation 

0 145 Under June, 2008 
Implementation 

20.92 144 Under March,2OO9 
Implementation 

0 117.4 Under June, 2009 
Implementation 

50 212 Under March,2009 
Implementation 

104 556 Under March, 2009 
Implementation 

43 579 Under April,2009 
Implementation 

12.5 168 Under December, 2008 
Implementation 

o 424 Under October, 2010 
Implementation 

o 183.43 Under October, 2010 
Implementation 

(a) the detalll of targeta ... and 8Chlevementl made during 
the laat three yeara, and In the current year are give In the 
encloled ltatement. 

(b) and (c) No, Sir. The year-wl.e budgetary 
aUocatlonl made a .. a. under. 

Year Budget Allocation for Sharat 
Nlrman Scheme. (RI. cro .. ) 

2005-06 12180.00 

2008-07 18898.00 

2007-08 24603.00 

2008-oe 31280.00 

(d) Sharat NJrman Vojana II being .. viewed by the 
relpectlw Mlniatera, Planning Corrrnlalion and ComrnittH 
on Rural Infraltructure 'or enlurlng III .ucce.1 and 
.chievIng .... farge ... 
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Component T~ 
for 4 

yeara 
2005-
2009 

In1gatIon (In million hectare) 10 

DrInkIng Water 6.03.639 
(Number of 
habttatlona) 

Roeda 
(a) HabHatlonl , 
(b) Up-gradaUon an~ 
new connectivity In Km 

HowIng Number of 
hou ... 

Elecb1tIcatlon Number 
of vIIagae 
Number cf BPL 
hOUHhoid 

TMphone connectivity 
Number cf village. 

86802 
3.40.316 

eo lakh 

125000 

230 /akh 

88822 

-Target fnIm Dec 2004 to NcMmber 2008 
STwget from Dec 'ID07 to AuguIt 2008 

[Engllah) 

T .... ofllone, by Mlam 
of Hy"'-'d 

Target 
fortMie 

years 
2005-
2008 

7.15 

2.84,889 

43,235 
2.20.044 

51.01 lakh 

90.386 

80 Iakh 

40083-

630. SHRI BADIGA RAMAKRISHNA : Will the 
Mtnllter of EXTERNAL AFFAIRS be pIe8Ied 10 atale: 

(a) whether the Finance Mlnlst., of the then Nlzam 
of Hyderabad had tranllerred a million poundl to National 
Weatmlnlter Bank of London, which were further tran,ferred 
to the aooount of Paklltan High ConnlMlon In the I8m8 
bank; 

(b) If 10, the detalla thereof a1ongw1th Its current 
value; and 

(0) the at..,. takenlbelng ..... bV 1M GovemIMnt 
to bring beak thle money 10 the COUftIfy? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANA8 MUKHERJEE) : (a) Y ... 

(b) On 20th SepIember 1948 ., ...... aI CMW 

AchIevement 
In three years 
2005-2008 

5.00 

3.85.353 

20.871 
1,46.905 

50.41 lakh 

48.176 

22.94 IIIkh 

51973 

Target for 
2008-09 

2.86 

2.19.783 

18,100 
87.940 

21.27 

25.000 

60 lakh 

26729 $ 

Achievement 
rapcxted In 
2008-09 

EJrpegIedIoDe 
aYdabIe bv 

December 2008 

46.567 

1.948 
16.658 

6,82 

3.114 

12.49 lakh 

3108 

one million Pound SterUng « 1,007 ,940 Pound Sterling and 
9 Shillings) from an acoount of the Nlzam of Hyderabad'a 
Government In National Weatmlnater Bank, London, w" 
transferred Into an account In the name of the then HIgh 
Commillioner of Pakistan In London. The tranlfer was 
without the consent of the Nlzam'. Gowrnment. The fund 
.tOod at Pound sterling 31,968, 253.77 (Pound Sterling 
thirty one million nine hundred sixty .Ix thou.and two 
hundred and fifty three and Shillings Hventy-Hven only) In 
January 2008 and h .. been redeapoalted. 

(c) From 1960 onwards, the Issue hal been 
diIcI.1IId at YIIIIouIlevela with Paktetan. Incia and Paklatan 
are making eflorta to reach an out-of-court HUIement with 
the haria of the Nizam of Hyderabad. 

Sunder eo.nmIttH on AOIId Safaty 
ancI1'rI1'IIc "8"'gemenI 

831. SHRI VARKALA RADHAKRISHNAN: 
SHRl K. FRANCIS GEORGE: 

WI1 the ..... of SHIPPlNO, ROAD TRANSPORT 
AND HIGHWAYS be p6eaaectta .... : 
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(a) the .tatus of the action taken on the recommen-
dations of the Sunder Committee on road safaty and traffIC 
managament; 

(b) whether tha Govarnment propo.e. to creata 
National Road Safety and Traffic Managament Boarda as 
recommended by tha Committee; 

(c) if so, the detail. thereof; 

(d) whether the Governmant hal al.o creatad 
Road Safety Fund; 

(a) If so, the details thereof; and 

(f) the extent to which the fund. hava been utiUsed 
since It. Inception Including the number of organisations 
benefited as a result thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA) : (a) to (c) The Committee constituted 
under the Chairmanship of Shrl S. Sundar, former Secretary, 
Ministry of Surface Transport, submitted Its report 20.2.2007, 
Inter-alia, recommending creation of the National Road 
Safety and Traffic Management Board and al.o creation of 
a dedicated fund namely 'National Road Safaty Fund'. Tha 
Committee of Secretarle. (CoS) In Ita meeting held on 
4.3.2008 ha.ln-prlnclple accepted the proposal for creation 
of the Board recommen-ded by Sundar Committee. A. 
directed by the CoS, the Expenditure Finance Committee 
(EFC) headed by Secretary (Expenditure) hal been 
requeted for consl-deration of the proposal for creation of 
the Board and also the National Road Safety FUnd. 

(d) No, Sir. 

(e) and (f) Do not arise In view of (d) above. 

Welfare Fund for Emlgl'lntl 

632. SHRI NAVEEN JINDAL: 
SHRI S.K. KHARVENTHAN : 

Will the Minister of OVERSEAS INDIAN AFFAIRS be 
ple .. ed to atate: 

(a) whether the Government haa establlahed a 
welfare fund for the benefit of emigrants; 

(b) If 80, the details thereof; 

(c) the funda released and utillaed therefrom 80 
far; 

(d) whether there Is any scheme for upgrading the 
skilia of emigrant. to enhance their prospects; and 

(e) If 80, tha details thereof? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
AND MINISTER OF PARLIAMENTARY AFFAIRS (SHAI 
VAYALAR RA VI) : (a) to (c) A proposal to establish an 'Indian 
Community Welfare Fund (ICWF)' to provide funding support 
to the Indian Missione In the Emigration Clearance Required 
(ECR) Countries for the welfare 0' the workers who ara In 
dlstrea. Is under the consideration of the Government. The 
detail. 0' the Scheme are being finalized. 

(d) and (e) The Ministry hal undertaken a Schema 'or 
Skill Up-gradation and Pre-departure Orientation of 
Pro'pectlve emigrant workera. The objective of the Scheme 
Is to upgrade the akill. of the Indian workers. The objective 
of the Scheme I. to upgrade the .klils of the Indian workers 
and equip tham with the basic knowledge abQut laws, 
language and culture of the destination Countries with a 
view to enhance their prospects In the overseas employment 
market and to enable them to move up In the wage chain. 
The Scheme is being Implemented In partnership with the 
Ministry 0' Micro, Small & Medium Enterprises (MSME), 
select State Governmenta. apax Industrial Associations and 
leading NGOs In the field. The Ministry I. extending financial 
aulstance 0 Rs. 5000/- per trainee to the.e Implementing 
Agenclea. 

In'pectlon of Factorle, end 
Mill, by CPCIJ 

633. SHRI K.C. SINGH 'BABA' : Will the PRIME 
MINISTER be pleased to atate: 

(a) whether the Central Pollution Control Board 
(CPCB) has inapected factories and mill. causing 
environmental pollution in different State. during the last 
three yeara; 

(b) If 80, the details thereof, State-wiae, year-wise; 

(c) the detail. of companle., milia and factories 
which have been 'ound violating the environment norms; 
and 

(d) the action taken against the.a companle.? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) and (b) The Central Pollution Control Board 
(CpeB) under the environment surveillance programme is 
undertaking surprise inspections 0' Industriea for monitoring 
compliance to the preacrlbed atandards for pollution control. 
465 number of Inspections have been carried out by epCB 
during last three years. The State-Wise, year-wise details of 
the Inspection are given in the enclosed Statement. 

(c) The number 0' units found violating the pollution 
control norms, year-wlae la .. under: 
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Year 

2005-06 

2006-07 

2007-08 

Number of violating 
Induatrles 

74 

140 

62 

(d) The action taken against the violating Industrl .. 
Includ. : 

(I) Is.uanc. of directions under Section 5 of 
Environment (Protection) Act 1988. 

(II) le.uance of direction. under Section 18 (1) (b) of 
the Wat.r (Pr.ventlon and Control of Pollution) 
Act 1974 and Air (Prev.ntlon and Control of 
Pollution) Act 1981 to the conc.rned State 
Pollution Control Boards/Commltt •••. 

(III) During the last three y.ars clo.ur. direction. 
have b .. n Issued In r.spect of 102 units I .•. 64 
units In 2005-06, 26 units In 2006-07 and 12 units 
In 2007-08. 

St.tement 

Statew'-e Inspections carried out 
during the last three ye.,. 

SI.No. State 2005-08 2008-07 2007-08 

2 3 4 5 

Andhra Prade.h 0 8 8 

2 Aaaam 0 9 

3 Bihar 8 0 4 

4 Chhattlsgarh 2 4 8 

5 Goa 0 0 5 

6 GuJarat 11 134 9 

7 Haryana 1 1 15 

8 Himachal Prad.sh 2 3 2 

9 Jammu and Kashmir 0 1 4 

10 Jharkhand 7 4 7 

11 Karnataka 1 2 3 

12 Kerala 0 3 

13 Madhya Prad •• h 4 3 8 

14 Maharasthra 6 4 18 

2 3 4 5 

15 M.ghalaya 0 1 0 

16 On888 5 3 12 

17 Punjab 0 0 2 

18 Rajasthan 8 0 16 

19 Tamil Nadu 0 16 10 

20 Trlpura 0 0 4 

21 Uttaranchal 0 10 3 

22 Uttar Prad.sh 5 9 2 

23 W •• t Bengal 21 9 8 

24 Chandlgarh 0 12 0 

25 Daman 3 0 2 

26 Deihl 0 0 3 

Total 80 226 159 

[Tran./at/on] 

Golden Triangle Scheme for Ayruveda 

834. SHRI SHRIPAD YESSO NAlK : WIH the Mlnilt., 
of HEALTH AND FAMILY WELFARE be pleand to atate: 

(a) whetherth. Government propos .. to Introduce 
golden triangle scheme for research In Ayurveda; 

(b) If '0, the detalil th.reof; 

(c) wheth.r the Gov.rnment Ie cont.mplatlng to 
formulate any scheme for Improvem.nt In the quality and 
the clinical trial of .xlstlng Ayurvedlc medlcln .. ; 

(d) . If 80, the d.tall. th.reof; and 

(e> the details of funda allocated for the said 
scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) The Govemment I. Implementing the Golden 
Triangle Partnership Sch.me since 2004. 

(b) The scheme alma at ,.ttlng up an Integrated 
Technology MI •• lon for the d.v.'opment of Ayurveda, 
Siddha, Unanl and Homoeopathlc ,y.tem based on 
.ynchronlzed working of modern medicine, traditional 
medicine and modern science, through a trilateral 
partnerhalp b.tween Department of AYUSHlCentral Council 
for R .... rch In Ayruveda and Siddha (CCRAS), Council for 
Scientific .nd Indultrlal R .... rch (CSIR) and Indian Council 
for Medical R .... rch (ICMR). Th. obJective. of the lCheme 
are : 
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i. Undertake scientific validation and development of 
safe, effective and standardized Ayurveda, Siddha, 
Unani and Homoeopathy (ASU and H) products for 
identified disease conditions and to develop new 
products effective In disease conditions of national! 
global Importance. 

Ii. Utilize appropriate technologies for development of 
aingle and polyberbal products to make them globally 
acceptable. 

III. Promote collaborative research on AYUSH with 
modem medicine/modem lOIence In.tltutlon •. 

(c) and (d) to en.ure the quality of ASU & H drug., the 
following steps have been taken : 

* The Centrally Sponsored Scheme of Quality Control 
of ASU & H druga la being Implemented by the 
Department. Under this scheme 29 drugs Testing 
LaboratOries and 46 Pharmaclea in the Govemment 
sector and 48 GMP manufacturing unit In the private 
aector have been provided financial asslatance In the 
Xth Plan for aettlng up modern atate of the art 
equipment for testing and manufacture off ASU&H 
drugs. In the XI Plan financial aaslatance to the tune of 
30% of expenditure Inourred (limited to As. 30.00 
lakhs) I. being provided to manufacturing units 
d .. lrous of establishing or upgrading their In-house 
quality control labs. 

* 

* 

Under the Central Sector Scheme for 'Development of 
AYUSH Induatry Clusters' financial as.,.tance I. 
envlaaged for setting up common teatlng facHltles for a 
cluster of manufacturing units In the small and medium 
sector. Asalstance would be reatrlcted to 60% of the 
project cost subject to a maximum of A •. 10.00 crore •. 

The 'Golden Triangle Partner.hlp' scheme has a 
component of clinical trial which will be conducted In 
collaboration with CMA using Integrated protocol. at 
different .elected centre. (Ayruveda and Modern 
Medicine) throughout the country. 

(e) The following allocation. have been mad .. 
during the XI Plan. 

* 

* 

* 

Golden Triangleacheme - A •. 75.00 cror ... 

Scheme of Quality Control of ASU & H Druga - As. 
225.00 crore •. 

Development of AYUSH Indu.try Clusters As. 100 
crorea. 

Propoula Regarding Ecological .... nce 

636. SHAI THAWAA CHAND GEHLOT: Will the 
PAIME MINISTEA be pleased to state: 

(a) the state-wise detaUs of the proposals on 
ecological balanoepending with the Government for 
approval during the last three yearl and the current year 
alongwith the reason. therefor; 

(b) the schemes which have been accorded 
approval by the Government In thl. regard during the laat 
three years and the current year, State-wise and year-wi .. ; 
and 

(c) the detail. of the co.t Involved and the manner 
In which the.e scherne. are likely to be Implemented? 

THE MINISTEA OF STATE IN THE MINISTAY OF 
ENVIAONMENT AND FOAESTS (SHAI NAMO NAAAIN 
MEENA) : (a) There I. no .peciflc Icherne al "ecological 
balance" under Implementation by the Ministry and hence 
no proposals Is pending with the Ministry. 

(b) and (c) However, a .cheme named "Eco-
Development Forces· il being implementation by the 
Ministry In collaboration with the Ministry of Defence. The 
'Eco-Development Forces' scheme alms at Ecological 
restoration of terrain. rendered difficult either due to severe 
degradation or remote location or difficult law and order 
situation. The Scheme provides relmbur.ement of 
expenditure Incurred to the Mlnlltry of Defence towarda 
overhead cost of Eco Development Force deployed at 
different Itrateglc .tationa for Afforestation work and tree 
planting In remote area. through engagement of personnel 
from regular ArmyITerrirorlal Army and Ex-Servicemen 
peraonnel. State-wi .. details of the financial assistance 
provided under the EOF acheme during last three yeara are 
given in the enclosed Statement. 

Setting up of 2 new EOF. in AI .. m ha. recently been 
approved. 

S",tement 

State-wise detau. of Amount Released during 
1M la,t thrH yNf'8 to various Battalions 

Year 2005- 2006- 2007-
06 07 08 

2 3 

State 

Uttarakhand 371.93 338.91 470.38 
(Batt. 127 & 130) 

Aajuthan 380.14 291.14 347.69 
(Batt. 128) 

(Rs. Lakh) 

2009-
09-

5 

79.14 

208.08 
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2 3 4 5 

Jammu & Kashmir 125.77 88.73 140.02 74.09 
(Batt. 129) 

Total 857.84 718.78 958.09 361.31 

• Expenditure u on 20.10.2008 

Eco-frlendly Organl.m. 

636. SHRIMATI SUMITRA MAHAJAN: Will the 
PRIME MINISTER be pleased to state: 

(a) whether eco-frlendly organisms are decreasing 
In the country; 

(b) if so, the details thereof and the reason therefor; 
and 

(c) the steps taken/proposed to be taken by the 
Government to protect eco-frlendly organisms to maintain 
ecological balance and also to protect environment? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) to (c) There is no recognized term called 'eco-
friendly organisms'. All organisms have a role to play In the 
environment. A number of steps are being taken by the 
Govemment ot maintain ecological balance and to protect 
environment which Include policy, legislative and Institu-
tional measures. 

Scrutiny of Allocation of Coal Bloea by 
the St .. rlng Com mitt .. 

637. SHRIMATI BHAVANA PUNDALIKRAO 
GAWALI : will the PRIME MINISTER be pleased to state: 

(a) whether the Government has allocated the coal 
blocks, which were under the scrutiny of the Steering 
Commillee to various steel companies; and 

(b) If so, the detail, thereof? 

THE MINISTER OF STATE INTHE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : (a) and (b) There I, no 
Steering Committee for scrutiny of coal blocks allocation. 
However, there Is an Inter-Ministerial and Inter-Govem-
mental Committee called the Screening Commitee, which 
screens the applications received for allocation of captive 
coal blocks and makes its recommendations for allocation 
of coal blocks to eligible companies. Block allocation Is a 
continuous proceaa and meeting of Screening Committee 
are held from Ime to time as and when coal blocks are offered 
for allotment. The last meeting (36th Meeting) of the 
Screening Commltee was held on 3rd July, 2008. On the 
recommendations of the 36th meeting of the Screening 

Committee, Govemment have taken a decision with regard 
to allotment of blocks. 

(English) 

Environment CI .. ,.nee for Sid humber 
Irrigation Scheme 

638. SHRIMATI JAYABEN B. THAKKAR: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the State Government of Gujarat ha. 
submitted proposal for reconsideration to the Union 
Government for Environment Clearance for Sidhumber 
Irrigation Scheme of Dharampur Talukaln Valsad (Gujarat); 
and 

(b) if so, the details thereof and the present 'status 
of the proposal? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) No, Sir. 

(b) Does not arise In view of (a) above. 

ecologically Suatalnable Polley for 
Himalayan Region 

639. SHRI SWADESH CHAKRABORTY : Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Govemment proposes an ecolo-
gically sustainable policy for Himalayan region; 

(b) if so, the details thereof; and 

(c) the benefit that are likely to accrue as a resuh 
thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) and (b) Gobind Ballabh Pant Institute of 
Himalayan Environment & Development (GBPIHED), and 
autonomous institute of Mlr,lstry of Environment & Frees .. 
(MoEF), with headquarters at A1mora, Uttarakhand and four 
regional units at Kullu (Himachal Pradesh), Srlnagar-Garwal 
(Uttarakhand), Pangthang (Slkkim) and ltanagar (Arunachal 
Pradesh) is acknowledge as a focal agency, to advance 
scientific knowledge, to evolve Integrated management 
strategies. demonstrate their efficacy for conservation ot 
natural resources and to ensure environmentally sound 
development In the entire Indian Himalayan Region (IHR). 
In addition, a National Mission for sustaining the Himalayan 
ecosystem has been 88t up under the National Action Plan 
on Climate Change. 

(c) As a rasuh of the work of the GBPIHED the 
benefits Interalia Include restoration and rehabilitation 
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Pactages for degraded lands, watershed management, 
water resource development. Impact alsessment and 
mitigation plan. for hydropower projects. solid wa.te 
management, mountain rllk engineering. disaster risk 
reduction. sUltalnabie livelihoods and capacity building. 

Extem81 AffIIlra Mlnlate"s 
viI" to Aultnilla 

840. SHRI M.K. SUBBA : Will the Minister of 
EXTERNAl AFFAIRS be pleasad to state: 

Ca) whether he recently vlllted AUltralla; 

(b) If 10. the main objective of the villi; and 

(c) the detail I of the agreementl Ilgned with 
AUltralia during hll vlllt? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : Ca) Yes, Minister of Extemal Affaire 
visited Australia on June 23, 2008. 

(b) EAM visited Canberra for the Fifth Round of 
India-Australia Foreign Minister's Framework Dialogue. 
During the visit, he met Australian Foreign Minister 81 well 
a. Prime Mlnllter and dlscus18d bilateral and international 
lIauel of Importance. The visit provided opportunity to take 
Itock of the exlltlng bilateral relatlonl and Itrengthen the 
tiel In dlverae fleldl. 

(c) During the visit. Extradition Treaty and Mutual 
Legal Aaliitance Treaty were signed. 

Academic Standards In Dental Colleges 

641. SHRI JASUBHAI DHANABHAI BARAD : Will 
the MInister of HEAlTH AND FAMILY WELFARE be pleasad 
tOltate: 

(a) whether the Dental Council of India hal 
exprelsed deep concern over decline In the academic 
standards of dental collegs In the country; 

(b) It 10, the details thereof and the reuona therefor; 
and 

(c) the stepl taken by the Govemment for upgra-
ding the Itandards of the Dental Collegel? 

THE MINISTER OF HEAlTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMDOSS) : (a) to (c) There II acute 
shortage of teaching faculty, cauaing concem. In order to 
overcome thll problem and also In the InterHt of maintaining 
the hlghelt standards of dental educatlon In the country, the 
Cental Govemment. on the ntCOmmendatlonl of the Dental 
Council of India. allowed the engagement of teaching faculty 
between the ages of 85 to 70 for the teaching posta. 

Further, as per revised MDS Course Regulatlonl. 
2007, part-time teaching faculty are also eligible provided 
they put In four hours a day and can have only one PG 
student under them. 

The Dental Council of India conducts Inspections of 
the Dental Colleges from time to time for verIFIcation of the 
teaching and Infraltructural facilities to ensure that the 
minimum facllltl .. are available In dental colleges. 

NegotllUons with NSG Countrle. 

842. SHRI BHAI LAL : Will the PRIME MINISTER be 
pleued to Itate: 

(a) whether the Government hal Itated any 
negotatlonl with Nuclear Supply Group (NSG) countries; 

(b) If 10, the details thereof alongwlth the names of 
the countries with which .uch negotatlons have been 
Initiated; 

(c) whether any NSG countries came forward with 
supply of reactors and nuclear fuel; and 

(d) If la, the details thereof? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN): (8) Yel, Sir. 

(b) to (d) In order to Increase the ahara of nuclear 
energy In the overall energy mix of the country, It Is neoessary 
to augment the limited domestic Uranium supplies either 
through Indlgenou. rnourcel or through Imperta. India ha, 
therefore been In dialogue with member, of Nuclear 
Suppliers Group (NSG) like US, France and Rusala to open 
up civil nuclear trade with Indill. India has ,Igned a 
cooperation agreement with the Government 0' French 
Republic on the development of peaceful u .. , of nuclear 
energy on 30.09.2008, India has alao signed an agroement 
for cooperation between the Government of India and the 
Government of the Uniled Statel of America concerning 
peaceful uses of nuclear energy on 10.10.2008. India has 
al80 Initiated an agreement between the Government of • 
India and the Government of the Ruaslan Fedoratlon on 
cooperation In the conatructlon of additional nuclear power 
plant unit, at Kudankulum site aa well 88 In the construction 
of additional nuclear power plant units at sites In the 
Republic of India. India I. al.o In the procel' of pursuing 
civil nuclear cooperation with other countnea which may be 
Intermed In the developing IUch cooperation with India. 
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[Translation) 

Con.tructlon of By.P •••••• nd Irldg •• 

643. SHRI RAGHUVEER SINGH KOSHAL : Will the 
Mlnlst.r of SHIPPING, ROAD TRANSPORT AND HIGH-
WAYS be pl.as.d to stat.: 

(a) the curr.nt status of construction work of by-
pass.s and bridges on the East-W.st corridor Including Kota 
by-pass In Rajasthan alongwlth the amount spent therein; 

(b) the details of remaining work and amount to be 
spent therein; 

(c) the r.asons for delay In the compl.tlon; and 

(d) the time by which these works ar. likely to be 
compl.t.d? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD, TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) MOlt ofbYP8ll.s and bridges 
b.lng con8tructed und.r the East West Corridor project are 

being con8tructed as part of various civil work construction 
packages, which Include. roads also. Being part of civil 
construction package, aeparat. costs for IUch works are 
not being Indicat.d. Details of byp ..... and major brldg.s 
under construction In the E .. t West Corridor are given In 
the .nclosed Stat.m.nt. 

Kota bypass also Includes construction of a Cabl. 
Stayed Bridge over river Chambal, which has b •• n taken 
up as a separate package. The estimated cost of the project 
Is Rs. 340 crore. The physical progress In this project Is 
18% and the expenditure Incurred till now Is RI. 78.6 crore. 
Delay has occurred In the project mainly because work could 
commence In full swing only after final forest clearanc. from 
Ministry of Envlronm.nt and Forest. 

(c) and (d) Work hal been d.layed In the East W.st 
Corridor due to problems associated with land acquisition, 
shifting of utilities, delay In obtaining clearanc.s for cutting 
of trees, and adverse law and order problems etc. Th. Ealt 
West corridor stretches are likely to be substantially 
complet.d by December, 2009. 

St.tement 

SI.No. 

1 

2 

3 

4 

5 

8 

7 

8 

9 

10 

11 

12 

13 

14 

16 

Stat. 

2 

Aaaam 

Assam 

Assam 

AHem 

Allam 

Allam 

Allam 

Allam 

UP 

UP 

UP 

UP 

UP 

UP 

UP 

Detail. of by pas. undsr construction In the East Wsst Corridor 

Bypass NH No. Date of anticipated completion 

3 4 5 

Under bondh bypall (3.11 km) 54 Jun-09 

Nagaon bypass (15.836 km) 37 Jun-09 

Balhata Chariali bypass (1.58 km) 31 Jun-09 

Daboka byp811 (4.2 km) 64 Jun-oS 

Malbong bypall (3.36 km) 64 Dec-09 

Lurndlng bypall (2.00 km) 64 Dec-09 

Mahour bypall (2.00 km) 64 Dec-OS 

Lanka bypall (6.25 km) 64 Sep-l0 

Gorakhpur bypass (km 27S.80-261.70) 28 Oct-09 

Ramasaneha Ghat bypall (6.6 km) 28 Dec-09 

Barabankl byp811 (12.40 km) 28 Dec-09 

Ayodhya byp811 (6.05 km) 67 Dec-OS 

Luoknow byp ... (22.6 km) 58A&B T.rmlnated on 
24.03.08 

Jhansl Bypall (16 km) 25 Dec 09 

OralByp ... 26 Dec 09 
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1 2 3 4 5 

16 UP Chlragaon bypua (7.035) 25 Dec 09 • 
17 Bihar Moth bypall 25 Dec 09 

18 Bihar Muzatfarpur bypasl (10 km) 28&57 Dec: 09 

19 Bihar Darbhanga bypall (9.1 km) 57 Dec 09 

20 Bihar Jhangharpur Bypall (10.7 km) 57 Oec-09 

21 Bihar Forbeagang bypaaa (4.95 km) 57 Oec-09 

22 WaatBengal Ialampur bypaaa (10.31 km) 31 Oec-09 

23 Madhya Pradesh Shlvpurt bypau (23.879 km) 76 Oct. 08 

24 Rajasthan Plndwara bypaaa (5.45 km) 76 Dec 08 

25 Rajaathan Jashwantgarh (3.5 km) 76 Dec. 08 

28. Rajuthan Udaipur bypua (19.724 km) 76 Dec. 08 

27. Rajaathall Chmorgarh bypasl (17.3) 76 Dec. 08 

28 Rajalthan Kota bypau (25 km) 76 Oec.09 

29 RaJaathan Anta bypaaa (5.10 km) 76 June 09 

30 RaJaathan Baran bypau (15.6 kin) 76 June 09 

31. Gujarat Upleta bypasl (8.00 km) 88 Nov. 08 

Det." of AbJor Sri .. under ConstnJction in the Eat-W" Corridor 

SI.No. State Name of brtdge/locatlon NHNo. Remarkl 

2 3 4 5 

Allam Bridge over Olpro NaJa (kin 189.102) 54 (E) In progrell 

2 Allam Brtdge over rtve DoIu (kin 282.065) 54(E) In progreal 

3 Allam Brtdge over rtver Madura (kin 300.717) 54(E) In progrell 

4 Alum Bridge at km 113.678 64 In progresl 

5 Allam Brtdge at km 116.675 54 In progrell 

6 Allam Bridge at km 95.850 54 In progress 

7 Allam Bridge at km 97225 54 In progrels 

8 Aslam Bridge at km 110.650 54 In progrell 

9 Aaaam Bridge at km 110.850 54 In progrell 

10 Allam Bridge at kin 44.950 54 In progrell 

11 Allam Bridge at km 61.845 54 In progrell 

12 Allam BrIdge at km 57.400 54 Inprog ..... 

13, Allam BrIdge at km 218.422 37 In progrell 
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2 3 4 5 

14 Assam Bridge at km 220.089 37 In progress 

15 Assam Bridge at km 231.076 37 In progr.ss 

16 Allam Bridge at km 250.786 37 In progress 

17 Assam Bridge at km 252.607 37 In progress 

18 Assam Bridge at km 254.316 37 In progress 

19 Assam Kallang bridge at km 3.865 37 In progreas 

20 Assam Bridge on km 2.012 on Daboka bypaaa 64 In progreu 

21 Assam Pagladla bridge (km 1086+300) 31 Inprogreu 

22 Assam SMaa bridge (km 1068+328) 31 In progr ... 

23 Assam Baralla bridge (km 1083+685) 31 In progreu 

24 Assam Puthlrnarl bridge (km 1092+428) 31 In progress 

26 Assam Buradia bridge (km 1059+805) 31 In progress 

26 Aseam Pahumara bridge (km 1025+505) 31 In progress 

27 Assam Digaru river (km 183+675) 37 In progress 

28 Assam Katalkatla bridge (km 184+500) 37 In progre .. 

29 Assam Brahamputra river bridge (km 1121-1126) 31 In progress 

30 Assam Harafuta bridge (km 1.335) 31C In progreas 

31 Assam Garufele bridge (km 22.275) 31C In progress 

32 Aasam Lange bridge (km 41.241) 31C In progress 

33 Assam Sapkata bridge (km 45.133) 31C In progress 

34 Assam Sapkata bridge (km 46.470) 31C In progress 

35 Asaam Saralbhanga bridge (km 48.846) 31C In progress 

36 Allam Hala bridge (km 34.00) 31C In progreas 

37 Allam Champa bridge (km 62.830) 31C In progress 

38 Aasam Ale RIver bridge (km 963.894) 31C In progreas 

39 Aasam Manas River brldg. (km 75.233) 31C In progress 

40 Assam Bhaiukdoba river bridge (km 988.304) 31 In progress 

41 Assam Bekl River bridge (km 965.95) 31 In progress 

42 UP km 15.554. 72.600. 1.865 & 3.450- 28 In progress 
Ayodhaya byp .... 194.393.214.449, 
241.949.289.00,310.00 311.00 328.00 
348.()()"12 Nos. 

43 BJhar km 423.00, 443.00 - 2 Nos 28 In progress 
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Bihar 

Bihar 

West Begal 

west Bengal 

Gujarat 

Gujarat 

Gujarat 

Gujarat 

Gujarat 

Gujarat 

Raja.than 

ASVINA 30,1930 (SAKA) 

3 4 

km 1.375, 3.8, 5.495, 31.575, 35.910, 57 
38.554,39.882,081.41,501.43.708, 48.3, 
0.53,178,55.275,57.425,84.80,86.987, 
87.838,68.826,94.730,104.47,135.35, 
144.875, 155-165, 199.032,210.588, 
213.559,219.183=30 NOl 

9 No. (km 417, 424.71, 426.59, 428.45 31 
429.15,430.59,432.27,436.96,439.10) 

6 Nos (km 448,520.65,533.12 and 31 
ch 0.75, 6.275 & 9.2 of new Islampur byp888 

5 NoI. (km 228.81,231.70,240.83, 31C 
244.48, 248.17) 

9 Nos Bridge at km. 521500-117/1000 8B 

8 Nos. Bridge at km. 1821800-2541000 8A 

8 Nos Bridge at km 281.300- 245/000 1 5 

8A 

1 No. Brldg. at km 138.800-km 245.000 16 

7 Nos. Bridg.s at km 468.000 - km 372.600 14 

11 No.. bridge. km 249.70-340 of NH 14 km 14 & 76 
0.00 to km 104.73 

Raja.than 2 Nol. bridge km 213-2km 53 76 

76 Raja,than 3 NOI. bridges km 509-km 579 

Madhya Pradesh 2 Nos. bridges km 579 - km 810 76&25 

Madhya Pradaah 1 No. bridge at km 16-km 50 25 

Madhya Pradeah 2 NOl. bridge. km 5O-km 91 25 

to Questions 

6 

In prograaa 

7 completed, 
2 In progre.1 

1 completed, 
5lnprog ..... 

In Progrua 

In progresa 

In progresa 

In progre .. 

n progr ... 

In progreu 

In prog ..... 

In porgre .. 

In progress 

In progreea 

In progre •• 

In progre .. 

In progreu 
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Anlmnee tor Youth and aporta 
Progl'8mmeln Punjab 

(c) the actIvltlH undertaken by the Sports Authortty 
of India and Ita centr •• ln Punjab? 

644. SHRI AVINASH RAI KHANNA: Will the Minister 0' YOUTH AFFAIRS AND SPORTS be pleased to Itate: 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GIU) : (a) The 
amount released to Punjab for youth and sports programmel 
during the last three years and upto date during the currenl 
financial year II As. 1886.87 lakh. (a) the amount releaaed to Punjab for youth and 

aporta programme, during the lalt three yeara and the 

current year; 

(b) the proposals submitted by the Punjab State to 
the Unton Govemment In thl. regard and the action taken 

thereon; and 

(b) Out of 30 propola'. received from the 
Govemment of Punjab, 18 propoaals have been conlldered 
duttng the !eat three yea,. and the ourrent vear. 

(c) The Betlvltle. undertaken by the Sports 
AuthorIty of India (SAl) and Ita centr .. 1n Punjab a,. u under 
(u on 1.8.2008) :-
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S!.No. Name of the scheme No. of No. of 

1. SAl Training Centre Scheme 

2. Extension Centres 

3. Centre of Excellence 

4. National Sports Talent 
Contest Scheme 

5. Adopted Akharas 

Centres Trainees 

4 438 

7 

1 

2 

121 

83 

20 

76 

[Eng/Jsh} 

Recognition to Foreign 
Medical Colleg •• 

845. SHRI K.C. PALLANI SHAMY: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Govemment hu recognized some 
foreign medical colleges recently; 

(b) if so, the details thereof alongwith the facilities 
available to the students who are willing to purse education 
In such foreign medical colleges; 

(c) whether the Government has any proposal to 
provide recognition to more foreign medical college. In the 
near future; and 

(d) if 80, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) to (d) The Government 
have recognized the Post Graduate medical degrees being 
awarded by In.tltutlon. In five countries viz, UK, USA, 
Canada, Australia and New Zealand, to encourage the retum 
of Indian doctors working overseas who may have acquired 
their specialist qualifications in these English speaking 
countries and al80 the Indian students desirous of pursuing 
higher studies abroad. Recognition of foreign medical 
degree Is an ongoing process. 

Coal RegulMory Authority 

646. SHRI E.G. SUGAVANAM: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government proposes to set up a 
Coal Regulatory AuthOrity; 

(b) If 80, the details thereof and the reasons therefor; 
and 

(c) the time by which the above Authority Is likely 
to be nt up? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : (a) to (c) a proposal for 
setting up of an Independent regulatory body coal sector Is 
under consideration of the GoYl. Various Committees and 
expert groups In the past had made recommendations In 
this regard. Recently, Shankar Committee, which was set 
up to suggest road map for coal sector, has also luggested 
for setting up of an independent regulator, conliderlng the 
large number of new and smaller entrants In the coal sector 
from private and State level public sector units. A draft Bill 
on the Coal Regulatory Authority has been prepared and Is 
under Inter-Ministerial examination. The said Bill would be 
Introduced in the Parliament after the approval of the 
competent authority Is obtained. 

Marine TrIIlnlng Inatlt ..... 

647. SHRI SURESH ANGADI : Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to Itate: 

(a) whether there Is ample scope for employment 
of youth In Shipping Industry In India and abroad; 

(b) If 10, the details thereof; 

(c) whether there are only a few recognized Marine 
Training InltltutealMarine Officer Training Institutes In the 
country; 

(d) If 80, the details thereof, State-wi .. ; 

(e) whether Government proposes to set up more 
luch Institutes In coastal States of the country; and 

(f) If 80, the details thereof, State-wile Including 
the State of Kernataka? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU) : (a) Yes, Sir. 

(b) The details of Indian Seafarers (Officers and 
Ratings) given by Indian National Shipowners' Association 
(INSA) employed on Indian and foreign flaglhlpa aa on 2005 
are al under :-

Category Indian Flag ForeIgn Flag Total 
Vessels Vessels 

Officers 8900 18000 26900 

Ratings 21000 34000 55000 

Total 29900 52000 81900 

(c) No, Sir. 

(d) There are govemment training lnatitut .. u wall 
aa substantial number 0' approved training Inetltutee In the 
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private sector Imparting pre-lea and pOlt-l .. training In 
engineering and In nautical disciplines. The total number of 
such Institutes is 125. The details are as under :-

SI.No. State Number of training institutes 

Anethra Pradesh 4 

2 Andaman and Nlcobar 

3 Bihar 

4 Daman and Diu 

5 Deihl 4 

6 Goa 6 

7 Kerala 7 

8 Maharashtra 48 

9 Orissa 2 

10 Pondicherry 2 

11 Tamil Nadu 26 

12 Uttar Pradesh 6 

13 Uttaranch.I 2 

14 West Bengal 15 

Total number of training Institutes 125 

Ce) and Cf) In 1997. the Govemment of India allowed 
the private sector to conduct maritime training coursel. 
Prelently. there are 125 Marine Training Institute. In the 
country which have been approved by Directorate General 
of Shipping. However. there ia no approved martne training 
Inatltute In Kamataka as Directorate General of Shipping 
did not receive any proposal In an acceptable from that State 
when such Training Institutas were being sanctioned. 

extension of National 
Service Scheme 

648. SHRIMATI PRIYA DUTT: 
DR. K. S. MANOJ : 

Will the Minister of YOUTH AFFAIAS AND SPr.RTS 
be pleased to state: 

Ca) whether the Govemment I. contemplating to 
. extend the National Service Scheme to High School.; 

(b) If 80. the detail. thereof; 

(c) whether the Govemment II contemplating to 
Incre ... the Grant-In-aid for the purpose; and 

(d) If 80, the detalla thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIAS AND SPORTS (OR. M.S. GILL) : (a) to Cd) 
Presently, the Govemment has no propoaal to expand the 
National Service Scheme to High School •. The Scheme I. 
being continued as per existing parameter. within .n 
approved outlay of A •. 425 crore. during the 11th Plan 
period. 

ImproYing Demographic 
Stlltu. of Tigers 

649. SHRI MILIND DEORA : Will the PRIME 
MINISTER be plea_ to atate: 

(a) whether India and Nepal have decided to open 
their border for the Big Cat.; 

Cb) If 80. whether any scheme ha. been formulated 
by the Govemment to Improve the demographic status of 
Tigers In the country; 

(c) If 10, the salient fe.ture. of thl scheme; 

(d) the expenditure to be Incurred on the scheme; 
and 

(e) the time by which the scheme Is likely to be 
Implemented? 

THE MINISTEA OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) to (e) No Sir. no .uch decIsIon has been taken. However, 
India and Nepal have a lolnt re.olutlon on blodlvlrslty 
cons.rvatlon. which Interalia. includes mutual cooperation 
In research. training. promoting public awareness and 
establishing in-country mechanism for control of Illegal trade 
In wild nora and fauna. 

MIning In Captive Coal81ocke 

650. SHRI CHANDRAKANT KHAIRE : Will the 
PRIME MINISTER be pleased to state : 

(a) whether the coal mining companies Can 
undertake mining of coal blocks reaerved for captive u .. ; 

(b) If 10. the details thereof; 

(c) the details of the perspective planning regar-
ding demand and supply of coal Including the indigenous 
availability of coal; and 

(d) the steps propol8d to be taken by the Govem-
ment In thl. regard? 

THE MINISTER OF STATE IN THE MINISTRY OF COAl 
(SHAI SANTOSH BAGRODIA) : (a) and (b) An Independent 
ooalIIlgnlte mining company can be aIIooal8d • captive btock 
on the condition that the enUre coaVlignlte 80 mined would 
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be transferred to an end user cornpany(le8) for their captive 
consumption In the 8peclfled end uses; provided that the 
saId mining company has firm back-to-back tie up with the 
specified end user company(ies), supported by legally 
binding and enforceable supply contract/agreement. 

(c) As per the Eleventh Five Year Plan (2007-12) 
document, sector-wise projected demand of coal for the 
terminal year of Eleventh Five Year Plan (2011-12) is as 
under :-

S.No. Sector Projected Demand 
(Figures In Million Tonnes) 

1. 

2. 

3. 

4. 

5. 

Coking COlli 

Steel/Coke Oven/cokerles 

Steel (Import) 

Sub-Total 

Non-Coklng COlli 

Power (Utilities) 

Raw Coal 

Power (Captive) 

Raw Coal 

Cement (Including CPPs) 

Sponge Iron/COl 

Others (Raw coal) 

Sub-total 

Total-Raw coal 

27.65 

40.85 

68.50 

483.00 

57.06 

31.90 

28.96 

61.68 

662.50 

731.00 

To meet the demand of 731.00 million tonne, source-
wise indigenous production of coal for the terminal year of 
Eleventh Five Year Plan (2011-12) will be as follows :-

Source 

Coal India limited 

Singareni Collieries 
Company limited 

Others 

Total Indigenous production 

Production in million 
tonnes (Prov.) 

520.50 

40.80 

118.70 

680.00 

(d) The following steps have been taken by the 
Government to augment the Indigenous availability of 
coal :-

• 

• 

• 

91 projects were Identified in Tenth Five Year Plan In 
Coal India Limited, out of which 87 projects have been 
approved. 

Additionally another 125 projects have been identified 
with capacity of 298 million tonnes in the Eleventh 
Five Year Plan Period. 

193 captive coal blocks have been allocated to public 
and private sector companies from which 104 million 
tonnes of coal Is likely to be produced by the terminal 
year (2011-12) of the Eleventh Five Year Plan. 

Eseentlal Drugs In the Hospitals 

851. ADV. SURESH KURUP : Will the Mlnlater of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the details of the allocations and availability of 
essential drugs to treat diseases in the hospitals; and 

(b) the State-wise data in this regard? 

THE MINISTER OF HEALTH AND FAMILY WelFARE 
(DR. ANBUMANI RAMADOSS) : (8) and (b) Health being a 
atate subject, no such information Is maintained centrally. 

In so far a8 three Central Government Hospitals In 
Deihl, namely, Dr. R.M.L., Safdarjung and Lady Hardings 
Medical College & its associated hospitals are concemed, 
there is no separate budget allocation for essential drugs 
and medicines and the expenditure on essential drugs etc. 
are Incurred from the total budget allocation of the respective 
hospitals. Essential drugs are available in the Central 
Government Hospitals. 

Life Insurance to Coal 
Mine Workers 

652. SHRI MADAN LAl SHARMA: 
PROF. M. RAMADASS : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the government proposes to provide 
life Insurance cover to the labourers working in coal mines; 

(b) if 80, the details thereof and the time by which It 
is likely to be done; and 

(c) the amount of life insurance cover to be 
provided by the government to each labourer? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : (a) to (c) Insurance 
coverage to the labourers working in coal mines already 
oxlsts in the case of all the Public Sector Undertakings u~r 
the Ministry of Coal. Hence there is no separate proposal 
under consideration of the Government at present. 
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Contribution of Varioul Seeton to GOP 

653. SHRI SUGRIB SINGH: 
SHRI KISHANBHAI V. PATEL: 
SHRI NAND KUMAR SAl: 
SHRI RAVI PRAKASH VERMA : 
SHRI ADHALRAO PATIL SHIVAJIRAO: 

Will the PRIME MINISTER be pleased to state: 

(a) the likely growth rate and the percentage 
contribution of each of the sectors such as Agriculture, 
Animal Husbandary and Fishery to the Groll Domestic 
Product (GOP) during the Eleventh plan period and total 
outlays earmariced against each of them; and 

(b) the specific thrust area identified to enhance 
agricultural productivity In the country outlining specific action 
plan envisaged in the Eleventh Plan, If any? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): 
(a) The growth rate and percentage contribution of each of 
the sectors such as Agriculture, Animal Husbandary and 
Fishery sectors to the Gro88 Domestic Product (GOP), are 
not available separately. However, the target growth rate of 
Agrtculture and allied sectors, which Includes Agriculture, 
Animal Husbandry and Fishery sectors, is 4% per annum 
for the Eleventh Plan. In the sectoral allocation of public 
sector's resources, the combined outlay for Centre, State. 
and UTs at 2006-07 prtces for the Agriculture and allied 
sectors for Eleventh Plan Is Rs. 136381 crore. Thlslncludas 
inter-alia, outlay for agriculture, animal husbandary and 
fishery sectors. 

(b) The Eleventh Plan envisages action In the 
following broad areas to enhance agriculture productivity in 
the country. 

• Bringing technology to the farmers; 

• Improving efficiency of Investments, increasing 
systems support and rationalizing subsidies; 

... Diversifying, while also protecting food security 
concerns; 

• Fostering inclusiveness through a group approach by 
which the poor will get beUer aCC888 to land, credit 
and skills. 

Some recent Inltlatlv .. to Improve growth of agriculture 
Include 

• Rashtriya Krlshl Vlkas Yojana has been launched with 
an allocation of Rs. 25000 crore at current prices during 
Eleventh Plan over and above the other on-going 
programmes; 

• 

• 

• 

• 

• 

• 

Diversification towards horticulture and livestock 
through National Horticulture Mission along with a 
separate Technology Mission on Horticulture for North 
Eastern States Including Slkklm, J & K, Himachal 
Pradesh and Uttarakhand which have been provided 
atJocatlon of over Rs. 10,000 crore at current prices 
during Eleventh Five Year Plan. 

National Food Security Mission (NFSM) has been 
launched in mission-mode aimed at Increasing food 
gralna production by at laast 20 million tonnes by the 
end of Eleventh Plan with an outlay of around Rs. 4882 
crore at current prices covering three crops, namely 
wheat, rice and pulses. 

Agricultural extension Is being strengthened for efficient 
transfer of technology through support to states for 
agricultural reforms and use of mass media; 

The Central Government has also been persuading 
the States for agricultural marketing reforms and 
strengthening marketing infrastructure and post-
harvest Infrastructure; 

During Eleventh Plan, In addition to Increased outlay 
for Irrigation and water management; an area of 
focused attention Is natural resources management; 
especially water.hed development In dryland and 
rainfed farming areas; and 

To ensure greater flow of Institutional credit to the 
agriculture sector. 

FDI for the NER 

654. SHRI NARAYAN CHANDRA BORKATAKY : Will 
the Minister of DEVELOPMENT OF NORTH EASTERN 
REGION be pleased to state: 

(a) the details of proposal for Foreign Direct 
Investment (FDI) In North Eastern Region (NER) under 
consideration of the Government: and 

(b) the strategy adopted by the Government to 
encourage FDI In the NER? 

THE MINISTER OF PANCHAYATI RAJ AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI 
MANI SHANKAR AIYAR) : (a) and (b) The Ministry of 
Development of North Eastern Region has taken several 
initiatives to encourage Investment in the North East during 
the last 2 years. Some of these are as follows :. 

(1) Sectoral Summits have been held by associating 
Central Govt.line ministries, state governments, expert 
organizations, civil society, business associations and 
all other stakeholders. So far, 9 Sectoral Summits hive 
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been held on various themes, namely (1) Power Sector 
(2) Road & Highways Sector (3) Commodity Boards & 
APEDA Including Flood & Ero.ton Control, Irrigation 
and Inland Water Tran.port (4) Tourism and Hospitality 
Sector (5) Air-connectivity Il8ues (6) Railway-
connectivity (7) IT & IT -Enabled Services and 
Telecommunication (8) HRD & Sports Sector Including 
Art & Culture and (9) Agriculture & Allied Services. 

(2) A Special Summit was held on Banking, Industries 
and Credit Issues In the NER on 4th October, 2008 at 
New Deihl, aiming at expanding the role of formal 
financing syst.m, strengthening the micro finance 
movement and evolve strategies for sustainable 
economic development of the Region In future. 

(3) North East Business Summit., spon.ored by this 
Ministry, evoked tremendous respons •. Th. 4th North 
Ea.t Buslne.s Summit was held in Guwahatl on 15-16 
September, 2008 which was Inaugurated by Hon'ble 
Vice President of India. The Summit was attended by 
Chief Ministers & Ministers and officials of the North 
Eastern states as well as Ambassadors from 13 
countries. From Central Government, Minister of State 
of Commerce & Industry and Mlniater of State for Food 
Proceuing Induatrl.s w.re also pres.nt In the Summit. 
The .. buslne .. summits have augmented economic 
Int.r.st, both by Indian and foreign .ntr.pren.urs. 

(4) Th. Look E .. t Policy .mphaslz •• trade and commer-
clalllnkag.s through projects Ilk. Kaladan Multt-Modal 
Transport Project, opening of Nathu-La In Slkklm to 
facilitate border trade with China, Improving tele-
communication between Moreh In Manlpur state and 
Tamu In Myanmar. 

(5) Ambassadors from ASEAN countries have expressed 
their keenn ... to visit North East In 3 groups In the 
ensuing months to .xplore possibilities for commercial 
linkages. 

(6) Th. Amba8l8dors from NordiC countries, Italy and 
Czech R.publlc have vlalted North Eut.m stat.s and 
.xpr .... d aatl.factlon with the economic po.slbilitle. 
as they .xlat and are In the proeHl of development. 

(7) The Czech Republic haa already .hown Inter .. t In 
hydro-pow.r sector, .ap.clally amall hydro power 
proJecta, aviation sector/airport equipment, coal mining 
equlpments and food proceasing sector. 

Thua, It la obvloua that the North Eutem Region la 
poised for Indian aa well 88 foreign Investment. Buaines. 
organizations like Confed.ration of Indian Induatr\ea (CII), 
Indian Chambers of Commerce (ICC), Federation of 

Industries & Commerce of the North Eastem Region (FINER) 
and North Eastern Development Finance Corporation Ltd. 
(NEDFI) have revised several expresslona of Interest for 
setting up Industry and trading partnership In the Region. 
ICC has signed MoUs with firma from Thailand, Bangladesh 
and several domestic entrepreneurs. 

[Translatlon1 

Plltlclde' Re.ldue In Bottled 
Drinking Water 

655. SHRI RAMDAS ATHAWALE : Will the Mlnlater 
of HEALTH AND FAMILY WELFARE be pl.aaed to atate: 

(a) whether the Government ha. seriously tak.n 
the matter of presence of pesticides residue In bottled 
drinking water of various brands; 

(b) If so, the details thereof; 

(c) whether the Bureau of Indian Standarda 
propose. to change the standard of Investigation In this 
regard; and 

(d) If so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) Th. Bur.au of 
Indian Standarda has Informed that so far, pre.ence of 
patleld'sln packaged drinking water and packaged natural 
mln.ral water of varloua branda haa not been ob.erved 
during t8ltlng of lSI Marked packaged drinking water and 
packaged natural mineral water. 

(c) and (d) There Is no proposal in the Drinks and 
Carbonated Beverages Sectional Committee, Food and 
Agriculture Division 14 of Bureau of Indian Standards to 
change the norms of testing pesticide residues in bottled 
water. 

Toxic Chemical. In Chine .. 
Dairy ProcIucta 

656. SHRI ADHALRAO PATIL SHIVAJIRAO : 
SHRI ANANDRAO VITHOBA ADSUL : 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether toxic chemicals are found In baby 
formula food and other Chinese dairy products; 

(b) If 10, the details thereof; 

(c) wheth.r the Gov.mment Imports milk and milk 
products from China; and 
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(d) if so, the precautionary measures taken by the 
Government In this regard? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) No such 
Instances have come to the notice of this Ministry about 
toxic chemicals In baby formula and other Chinese dairy 
products In India. 

(c) No Sanitary Import Permit (SIP) has been luued 
by Department of Animal HUlbandry, Dairying & Flsherlel 
for Import of milk and milk products from China during the 
period from 01.01.2008 to till date. 

(d) The Department of Animal HUlbandry, Dairying 
and Fllherle. hal taken decision not to proce.1 any 
application for Issue of Sanitary Import Permit for Import of 
milk and milk product from China. 

All Chief Secretarlel of North Eastem States have been 
requested to keep close vigil so that no Illegal entry of any 
Chinese dairy products in their respective States take place. 

Con.tructlon of Gadhull-
Santalpur AOild 

657. SHRI BHUPENDRASINH SOLANKI : 
SHRI MAHESH KANODIA : 
SHRI P.S. GADHAVI: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to refer to Unstarred Question 
No. 3468 replied In Lok Sabha on 16 April, 2008 regarding 
grant of funds for the construction/improvement of Gadhull-
Santalpur road In Gujarat and to state: 

(a) whether the amount Rs. 127.16 crores has 
been considered/approved by the Central Govemment for 
the purpose; 

(b) If so, the details thereof; and 

(c) the present status and the time by which the 
proposal of Gularat Government Is likely to be finally 
considered? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHAI 
K.H. MUNIYAPPA) : (a) to (c) This Ministry is primarily 
responsible for development and maintenance of National 
Highways In the country. The Gadhuli-Santalpur road is not 
a National Highway. The proposal of State Government of 
Rs. 127.16 crore for Gadhuli-Santalpur road was returned 
to State Govemment for modification. The revised proposal 
amounting to Rs. 165.83 crore has since been received and 
Is under consideration with the Govemment. 

[Translation] 

Joint Entrance Te.t for Adml •• lon 
In Prl"ate Medical College. 

658. SHRI SYED SHAHNAWAZ HUSSAIN: 
DR. LAXMINARAYAN PANDEY: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the National Knowledge Commission 
has lugge.ted a single joint entrance test for admission in 
private medical colleges In view of the failing .tandarda of 
education In medical colleges; 

(b) If 10, the details thereof; 

(c) whether the Commisalon hal also suggelted 
that self-financed medical colleges must clearly state the 
fee-structure In their prospectus; 

(d) If 80 the detaU. of the report of the CommiSSion 
in this regard; and 

(e) the reaction of the Govemment thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY): 
(a) and «b) Ye., Sir. The National Knowledge Commlulon 
hal recommended ·PoIlcie. of adml_on and fee .tructure 
of private colleges have to be regulated, not only to .top 
them from becoming .ource. of political and financial power 
but al.o to arrest failing .tandards. There should be only 
one All India Common Entranc. Te.t for all .tudent. who 
would like to get admlaslon to Self Financing Medical 
Colleg ... Sinee the CaSE conducted examination for the 
15% All India quota in Govemment Medical 1& taken by a 
very large number of students, this would appear 10 be the 
ideal examination whose ambit can be expanded.· 

(c) and (d) Yea Sir. The National Knowledg. Comml-
aalon hal recommended • All •• If-flnanclng Medical 
Colleges .hould announce their f ... In thalr prospectUI .0 
that atudente can make their ohoIoe for adml •• lon. Information 
Technology should be uaed to Incr .... tranapar.ncy and 
efficiency In the admission, examination, adminl.tration, 
teaching, content delivery and oth.r related proce ••••.• The 
recommendations of the Nallonal·Knowiedg. Commlnlon 
are also available on th. website www.knowledge 
commISllon.gov.ln. 

(e) Implementing Ministry i.e. Ministry of Health & 
Family Welfare Is of the view that the recommendations of 
the National Knowledge Comml •• lon can be considered 
while finalizing the Draft Central Legislation for regulating 
the fee. and admission In private medical Inatltutlon •. 
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{English] 

alometrlc P ... ports 

659. SHRI KINJARAPU YERRANNAIDU : 
SHRI DANVE RAOSAHEB PATIL : 
SHRI SANJAY DHOTRE : 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government proposes to Introduce 
biometric pas.ports called e-passport to avoid fraudulent 
misuse and tampering; 

(b) if so, the details thereof; and 

(c) the time by which such passports are likely to 
be Introduced? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED) : (a) to (c) Yes. In 
order to provide protection against fraudulent misuse and 
tampering, the Government have decided to introduce e-
passports, also known as bio-metrlc passports, Initially for 
diplomats and officials as a pilot project, which has already 
been launched on 25th June 2008. Based on the experience 
gained through the pilot phase of issuance of e-passports 
in the diplomatic and official categories, Issue of e-passports 
in the ordinary passport category will be taken up by the 
end of 2009. 

Hazardous Wa .. e Management Rule. 

660. SHRI ARJUN SETHI: Will the PRIME MINISTER 
be pleased to state the details of the steps taken by the 
Government to ensure compliance of Hazardous Waste 
(Management and Handling) Rules, 2003 and the MuniCipal 
Solid Wastes (Management and Handling) Rules, 2000? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : The Ministry had notified the Hazardous Wastes 
(Management and Handling) Rules, 1989 a8 amended in 
2000 and 2003 for regulating management and handling of 
hazardous waste. Based on the experience gained In the 
Implementation of these Rules, the Hazardous Waste 
(Management, Handling and Transboundary Movement) 
Rules, 2008 have been notified repealing the earlier Rules 
with a view to ensuring effective implementation. The 
Ministry has also provided financial assistance for 
strengthening the State Pollution Control Boards (SPCBs) 
for faCilitating Implementation of the Rules. Financial 
assistance has also been provided for setting up Common 
Treatment, Storage and Disposal Facilities for hazardous 
waste management. In addition, the Ministry and the Central 
Pollution Control Board (CPCB) from time to time sponsor 

training programmes for creation of awarenoss about the 
provisions laid down In the Rules. The CpeB has also 
published guidelines on various aspects of the hazardous 
waste management for ensuring compliance of the Rules. 

As per the Municipal Solid Waste (Management & 
Handling) Rules, 2000, the Secretary-in-Charge of the 
Department of Urban Development of the concerned State 
or the Union Territory has the overall responsibility for the 
enforcement of the provision of these Rules in the 
metropolitan Cities. The District Magistrate or the Deputy 
Commissioner of the concerned District has the responel-
blllty for enforcement of these Rules with the territorial limits 
of their Jurisdiction. The CPCB has also issued directions, 
from time to time, to State Urban Departments for 
implementation of the Rules In their States. The Ministry 
and the CPCB has in addition provided financial and 
technical assistance to set up modellandfil sites in a number 
of cities and for conducting training programmes on the 
subject. 

Hijacking for Jordanian V •••• I 

661. SHRI S. AJAYA KUMAR: 
SHRI SURAVARAM SUDHAKAR REDDY: 
SHRI C.K. CHANDRAPPAN : 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether a Jordanian vessel with crew m.mbers 
Including Indians was hijacked off Somalian coast recently; 

(b) if so, the details thereof; and 

(c) the steps taken by the Government for the sate 
release of Indian crew members? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU) : (a) to (c) As per 
information available with the Ministry of Shipping, a 
Jordanian vessel M.V. "Victoria" was hijacked by pirates on 
17.5.2008,40 miles off Mogadishu at 0508 Hrs. There were 
10 Indians in the vessel. The vessel was taken towards 
Habyo, 500 Kms. North of Mogadishu. l'he vessel was later 
released by the pirates on 23.5.2008. 

Uneven Growth of Medlcallnatltutlons 

662. SHRI ABU AYES MONDAL : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether there has been uneven growth of 
medical institutions in the country; 

(b) If so, the details thereof and the reasons 
therefore; and 

(0) the corrective steps taken by the Government 
In this regard? 
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THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) Yes, Sir. 

(b) and (c) The details of medical colleges In the 
country, State-wise fa given the enool88d Statement. As per 
the Indian Medical Council Act. 1956. 88 amended and the 
Regulations made thereunder, It fa for the State Government 
to decide the need to open a medical college. The Central 
Government Is giving permlulon for opening of medical 
college based on the Essentiality Certificate given by the 

respective State Government and availability of Infra-
.tructural facilities. However. under the scheme of Pradhan 
Mantrl Swasthya Suraksha Yolna. the Central Government 
has proposed to .et up .'x AIIMS like Institutions In 
underserved areas. There i. also a proposal to .et up two 
more AIIMS like In.tltutlons in the State of Uttar Pradesh 
and West Bengal. Further. In order to rectify regional 
imbalance In the distribution of medical college.. the 
Government has propo.ed to amend the Mel regulations. 

St.tement 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

Number of Medical Colleges In the Country State-wise a. on 30.9.2008 

Name of the State 

2 

Andhra Prade.h 

Assam 

Bihar 

Chandigarh 

Chhattfagarh 

Deihl 

Goa 

Gularat 

Harvana 

Himachal Pradesh 

Jammu and Ka.hmlr 

Jharkhand 

Karnatake 

Kerele 

Madhya Pradesh 

Mahara.htra 

Manlpur 

Orl ... 

Pondlcherry 

Punjab 

Raje.than 

Number of 
Medical College 

Govt. 

3 

13 

3 

8 

3 

5 

8 

2 

3 

3 

10 

8 

5 

19 

3 

3 

8 

Private 

4 

21 

3 

5 

2 

29 

14 

4 

22 

3 

7 

5 

4 

Total 

5 

34 

3 

9 

. 3 

6 

13 

3 

2 

4 

3 

39 

20 

9 

41 

6 

8 

8 

10 

Total Number. 
of seats 

GoVl 

8 

1775 

428 

390 

50 

250 

580 

100 

1205 

150 

115 

250 

190 

1050 

950 

820 

2200 

100 

484 

100 

350 

eao 

Private 

7 

2850 

220 

100 

550 

200 

100 

3755 

1350 

500 

2480 

300 

900 

470 

500 

Total 

8 

.... 25 

428 

810 

50 

250 

860 

100 

1755 

350 

115 

350 

190 

4805 

2300 

1120 

4660 

100 

764 

1000 

820 

1150 
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'2 3 4 

Sikkim 22. 

23. Tamil Nadu 16 14 

24. 

25. 

28. 

27. 

Trlpura 

Uttar Pradesh 

Uttaranchal 

West Bengal 

10 

2 

9 

9 

2 

1 

Total 142 148 

[Translation) 

Infiltration of Terrorists from p.kl.tan 

663. SHRI SANTOSH GANGWAR : Will the Mlnllter 
of EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government has lodged Its protest 
with Pakistan in view of the incidents of infiltration by the 
terrorilts under the cover of heavy firing by Pakistani army 
from acrOls the border; 

(b) If so, the details thereof; and 

(0) the steps taken by the Government to prevent 
such inCidents of Infiltration of terrorist in connivance of 
Pakistan Army? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) and (b) The matter of cross 
border Infiltration and ceaseflre violations has been taken 
up strongly with the Government of Pakl,tan Including at 
the highest levels. The Government of Pakistan has been 
urged to Implement its commitments that it would not allow 

5 

30 

2 

19 

4 

10 

290 

8 

50 

1745 

200 

1112 

200 

1105 

16357 

7 

1820 

900 

200 

150 

17125 

8 

50 

3565 

200 

2012 

400 

1255 

33482 

113 territory or territory under Ita control to be uaed for terrlrolm 
against India In any manner. 

(c) Government are committed to taking all 
neceuary Iteps to lafeguardl the security of It, citizeN 
and territory. 

aender-WI .. Dlltrlbutlon 
of AIDS c •••• 

664. SHRI MAHAVIR BHAGORA: Will the Mlnlater 
of HEALTH AND FAMILY WELFARE be pleased to r.ferto 
the reply given to usa No. 1853 dated 12 March, 2008 and 
Itate the State-wise details of the pre,ent .tau. of Gender-
wi .. distribution of reported AIDS cas.s during the last three 
years and current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : The number of AIDS cases year-wise and 
gender-wl.e reported during the last three years and the 
current year, as per information provided by the State AIDS 
Control Societies is given in the enclosed Statement. 

Gender SINk-up AIDS case • •• on September, 200B 

State 2005 2006 2007 2008 till date 

Male Female Total Male Female Total Male Female Total Male Female Total 

2 3 4 5 6 7 8 9 10 11 12 13 

Andaman and 
Nlcobar Island 3 4 0 0 0 0 0 0 

Andhra Prade.h 4268 3542 1806 5553 4614 10167 4011 2962 6973 1868 1396 3264 

Arunachal Prade.h 0 0 0 13 0 13 4 3 7 12 6 18 

Aaaam 29 11 40 78 29 107 17 5 22 29 4 33 

Bihar 0 0 0 0 0 0 0 0 0 0 0 0 
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Chandlgarh 

Chhattlsgarh 

Dadra and Nagar 
Havell 

Damand and Diu 

2 3 4 5 8 

480 269 749 289 182 

o 0 0 0 0 

o o o o o 

o o o o o 

7 

451 

o 
o 

o 

8 

488 

67 

9 10 11 

245 713 287 

20 87 36 

o 

o 
Deihl 1.016 449 1.484 1.335 690 1.925 1484 599 2063 644 

Goa 100 59 167 15 8 

Gularat 1280 675 1955 583 296 

Haryana 123 

Himachal Pradesh 39 

Jammu and Kuhmlr 0 

102 

75 

34 

o 
71 

198 126 

73 3 

o 22 

173 93 Jharkhand 

Kamataka 

Kerala 

1228 991 2219 0 

o 0 0 0 

Madhya Prade.h 226 1.34 359 144 

76 

3 

12 

86 

o 
o 

86 

23 98 48 144 42 

859 1286 470 1765 511 

202 

6 

34 

159 

o 
o 

230 

154 

67 

154 

258 

372 

53 

22 

57 

207 145 

89 24 

211 122 

214 472 255 

o 
o 

144 618 172 

12 

135 

8 

257 

19 

188 

53 

19 

41 

179 

80 

13 

422 

44 

o 

o 
901 

61 

699 

198 

43 

183 

434 

o 
o 

262 

Mahar •• htra 

Manlpur 

Meghalaya 

Mlzoram 

3292 2391 5883 2518 1829 4347 1982 1054 3018 2277 1428 3703 

Nagaland 

Orlasa 

Pondlcherry 

Punjab 

Rajasthan 

SlkIdm 

o 
o 
o 
9 

115 

o 

o 
o 
o 
9 

62 

o 

o 
o 

44 

o 
o 2 

18 0 

177 75 

o o 

36 

o 
2 

o 
41 

o 

60 43 103 140 99 

186 117 303 185 117 

2 1 3 o o 

60 

o 
4 

o 
116 

o 
239 

302 

o 
Tam" Nadu 

Uttar Pradesh 

Uttaranchal 

2173 1683 3858 6470 5011 11481 

201 

29 

Weat Bengal 0 

Ahmedabad MACS 0 

Chennal MACS 0 

138 339 406 279 

20 

o 
o 
o 

685 

o 
8 

o 
o 

241 

9 

19 

154 

46 

181 

358 

10 

124 

44 

72 

72 

o 

137 378 93 

10 19 

18 35 11 

143 297 276 

12 58 0 

o 
86 288 27 

193 551 181 

3 

99 

19 

31 

29 

o 

13 

o 
223 

83 

103 

101 

o 

8 

40 

6 

255 

o 

8 

69 

o 

Mumbal MACS 0 0 3557 1883 5420 1325 788 
------~~----~---------------------------

49 

o 
o 
o 
o 

o 
o 
o 
o 
o 

o 
8 

o 
o 
o o 

133 

o 
17 

531 

o 
o 

35 

230 

o 
o 
o 
6 

o 
o 
o 

2113 

Total 14982 10n8 25738 18074 13358 31460 15268 8536 23802 8323 4977 13300 

90 
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(English) 

North-South Corridor 

665. SHAI K. SUBBARAYAN : Will the Minister of 
SHIPPING, AOAD TAANSPOAT AND HIGHWAYS be 
pleased to state: 

(a) the status of North-South Corridor project 
Including Kerala; 

(b) whether the work on Sen gap alii to Cochln 
stretch of North-South Corridor project has been delayed; 

(c) If so, the details thereof and reasons therefor: 

(d) the steps taken by the Government to ensure 
smooth progress of work on the project: and 

(e) the time by which the project Is likely to be 
completed? 

THE MINISTEA OF STATE IN THE MINISTAY OF 
SHIPPING, AOAD TRANSPOAT AND HIGHWAYS (SHAI 
K.H. MUNIYAPPA) : (a) Under North-South Corridor project, 
a length of 3699 km has been envisaged for upgrading to 
4/6/8 lane. Out of this, 4/6/8-lanlng of 1385 km have been 
completed. A length of 1724 km are under implementation 
and the balance 590 km are yet to be awarded. 

(b) and (c) Partly. the work on Sengapalll to Cochln 
stretch I.e. Sengapalll to Walayar section In Tamllnadu and 
Walayar to Thrlasur section In Kerala has been delayed due 
to delay In preparation of feasibility report and detailed 
project report by the Consultant. 

(d) Aegular monitoring Is being done at various 
levels to expedite pre-construction activities such as land 
acquisition, utility shifting, environmental clearances. etc. 
so as to achieve smooth progress during construction. 

(e) The work on Sengapalll to Walayar sactlon In 
Tamllnadu and Walayar to Thrlssur Section In Kerala Is yet 
to be awarded. Work on Thrlssur to Angamalilis targeted for 
completion by March. 2009 and 4 - lanlng of AngamallJ to 
Cochln Is already completed. 

[Trans/ation} 

Health Inaurance Scheme Under NRHM 

666. SHAI GANESH SINGH: Will the Minister of 
HEALTH AND FAMILY WELFAAE be pleaeed to atate: 

(a) whether the Union Govemment has stated a 
countrywide health Insurance scheme under National Rural 
Health Mission [NRHM1: 

(b) If so, the details thereof and the preaent atatus 
of the aald echeme: and 

(c) the number of poor families likely to be benefited 
under this aeheme? 

THE MINISTER OF STATE IN THE MINISTAY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) to (c) Ministry of Health and Family Welfa ... 
under the National Rural Health Mission [NRHM] has 
prepared a framework for Introducing health Insurance 
scheme. The States have been requested to prepare need 
baled. community Innovative and flexible Inaurance pollclea 
for Implementation on pilot basis. 

Under NRHM. Ministry of Health and Family Welfare 
subsidizes the cost of the annual premium up to 75%. subject 
to a maximum of As. 300/- per BPL Family. 

Pilot project for Implementation of Critical Illness Health 
Insurance Scheme from Andra Pradesh for Anantapur. 
Mahboobnagar and Srlkakulam Districts was received with 
request for providing funds to the tune of As. 46.20 Crores. 
An amount of As. 10 Crores was agreed as the scheme was 
not on the lines of NRHM framework. as share of Union 
Govemment during the year 2007-08. Govemment of Andhra 
Pradesh Implemented the Aarogyasrl Community Health 
Insurance Scheme In five more districts of Chlttoor, East 
Godavari. West Godavari. Nalgonda and Ranga Reddy In 
Second Phase from 5th December. 2007. Proposal for 
axtenslon of the Scheme to 15 more districts during the year 
2008-09 In three phases has been received from the State 
Govemment. The State Govemment has sought for Rs. 10 
Crores In the Programme Implemen-tation Plan under 
NRHM for the Health Insurance Scheme during the year 
2008-09 and the same has been approved by the Ministry. 
A total of 73.50 Lakh BPL Population is covered under the 
Health Insurance Scheme in the Andhra Pradesh. 

Pilot project received from State Government of 
Rajasthan Is In respect of Srlganganagar, Udaipur, 
Ch/norgarh, Dungarpur and Banswara districts of Rajasthan. 
The proposal has been considered In the Ministry and the 
approval for the same with some suggestionS/modifications 
has been conveyed to State Govemment on 8th December. 
2007. An amount of Rs. 23.64 Crore. [75% of total premium] 
against the total premium of As. 37.82 Crores has been 
approved to the State Government. under the NRHM 
Flexlpool for the year 2007-08. These funds under NRHM 
flexl-pool with the .tate during the year 2007-08 had to be 
utilized for the remaining period of that year. 

The above propOiala we,. approved with the condition 
that number of BPL famlll •• should be .. per th eguldenne. 
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of Planning Commlaalon, Govemment of India. The State 
Govemment to enlure that the amount received by the 
Govemment Health facilltiel from respective Insurance 
agencies may be Uled for up-gradation aa well aa towsrds 
meeting recurring expenditures of the health facilltlea. 
States has been luggested to extend matemlty benefits 
under the scheme al well as to Integrate benefits of Janenl 
Suraksha Yojana with the Scheme. 

The process of expanding the pilot project to Ilx more 
districts namely Pratapgarh, Jallalmer, Baran, Dholpur, 
Sirohl and Bhllwara during the year 2008-09 haa already 
b .. n started by the State Government. During 2008-09, the 
state hal made provtalons for risk pooling In their PIP for 
2008-09 to the tune of RI. 39.29 erorea and haa been 
approved for the 11 districts (5 earlier and 6 new) under 
NRHM. 

It will be too early to alsesl the achlevementa of the 
Scheme. However, a total of 378066 patients were ICreened 
and 37558 case. referred for treatment In the State of Andhra 
Pradesh. While in the State of Rajasthan, 24452 BPL patients 
were given treatment under the scheme from 9th December 
2007 to August 2008. 

With the launch of Rashtrlya Swasthya Blma Yojana 
of Ministry of Labour, health Insurance coverage for BPL 
unorganized sector workers and their families have been 
provided as per Its expansion plan. 

{Engll.hj 

RepalrwlA .. Surf8clng of NH In auJa,.. 

667. SHRI HARILAL MADHAVJI BHAI PATEL: 
SHRI HARIN PATHAK: 
SHRIMANSUKHBHAID.VASAVA: 
SHRIMATI JAYABEN B. THAKKAR: 
SHRI KASHIRAM RANA : 
SHRI MADHUSUDAN MISTRY: 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether repairs/resurfacing WON of various 
roads under National Highways Development Project 
(NHDP) In Gujarat State have been completed; 

(b) If 80, the details thereof. stretch-wise; 

(c) If not, the reasons therefor; 

(d) the detaUs of the stretches of National Highways 
damaged during the recent monsoon In the State; and 

(e) the steps taken and fund allocated for their 
repairs and ,..surfaclng? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA) : (a) Wherever 4/6 lanlng works under 
NHDP are under Implementation, to keep the existing roads 
In traffic worthy condition, the maintenance of existing roads 
are carried out by the Contractor/Concessionaire as part of 
their obllgatlonl under contract/concession agreement. In 
cale of sections entrusted to NHAI where, 4161anlng have 
not yet started, the maintenance of existing roads are being 
carried out by NHAI directly or throuth State PWDs with funds 
provided by NHAI. 

After completion of 4/6 lanlng works, the compre-
hensive maintenance are regularly carried out. 

(b) and (c) The stretches where minor repalr/resur· 
facing has been carried out are given In the enclosed 
Statement. 

(d) and (e) There were damages due to recent 
monsoon. However, roads have baan maintained In traffic 
worthy condition during monsoon with funds allocated for 
maintenance and repair. 

Stat.ment 

RepalrsIRe·surfacing of NH In GuJarat 

Stretch 

Vadodara·Surat Section of 
NH8 

Chalthan·Dahlear Km 263.4 
km-381 of NH 8 

Ratanpur·Hlmatnagar section 

Samakhyall·Gandhldham 
Section of NH 8 km 306-362.160 

Repalr/r.surfaclng done 

Resurfacing oarrled out 
for 45 kma In 2007-08 

Minor repalra like 
potehole., patch work 
has been completed 

Minor repalra are being 
carried out and the 
work Is likely to be 
completed by Dec. 
2008 

30 kms (2 lane) have 
been propoaed for 
re.urfaolng out of which 
27.5 km have been 
completed 

Work on NH·2 In We.t aenga' 

668. SHRI SUNIL KHAN : Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the construction work on NH-2 near 
Pangarh Bazar of West Bengal has been completed; 

(b) If 80. the details thereof; and 
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(c) if not, the tlmeframe fixed for Ita completion? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA) : (a) and (b) Either ends of Panagarh 
Bazar area i.e. up to km 515.236 and from km 520.103, are 
already four landed. The atretch of NH-2 at Panagarh Bazar 
la still two laned. 

(c) A bypass to the Panagarh Bazar area hal been 
envisaged under National Highway Development Project 
Phale-V. Preparation of Detailed Project Report (DPR) is to 
be taken up shortly along with the DPR for 6-lanlng of 
Panagarh-Dankunl lectlon of NH-2, for which DPR 
consultant has already been finalised. It la too earty to mention 
the tlmeframe for Its completion. 

[Translation] 

F .... Trutment of Poor Pltlentl 

669. SHRI SHAILENDRA KUMAR: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleaaed to atate: 

(a) whether the Government propoaes to formulate 
a special scheme for providing free treatment and financial 
a88lstanee to people living below poverty line suffering from 
life-threatening dlseales In major hospitals In the country; 
and 

(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) The Ministry does not propose to formulate 
a speCial scheme for providing financial assistance lor 
people living below poverty line suffering from life-
threatening diseases In major hospitals in the country. 

(b) Though the Ministry does not proposes to 
formulate a special scheme as above, the Ministry has two 
Ichemes namely: Rashtrlya Arogya Nldhl and Health 
Mlnllter'l Discretionary Grant under which financial 
asslltance II provided to poor patlentl for operatlonl 
treatmeht at Government Hospitals. The guldellnesl 
Inltructlon Issued by the Government are given In the 
enclosed Statements-I, \I and III. 

Stlltement-I 
Heatlh Minister's Discretionary Grant 

Under the scheme Health Minister's Discretionary 
Grants flnanelal assistance Is granted to the poor and needy 
patients to defray a part of expenditure on hospitalization 
for under going major surgical Interventions and treatment 
of major dlleases for which grants are sanctioned for heart 

allmentl, Kidney tranlplant, Hlp & Knee replacement, 
Cancer, AIDS, Hepatltll, Tumors etc. 

The broad criteria laid down for sanctioning such 
grants are: 

(A) 

(i) The applicant II expected to apply In the prelcrlbed 
Performa for the purpose. 

(II) The amount of the grant In anyone cue doel not 
ordinarily exceed Rs. 20,0001·. The grant II sanctioned 
al 'one time' grant and Is relealed to the Medical 
Supdt. or the hospital where patient Is taking treatment. 

(iii) For the purpose of sanctioning of financial aS81stance, 
an annual family Income of upto Rs. 50,0001 - (Rupee 
Fifty Thousand) only Is taken al the upper limit for 
being eligible for alslltance. 

(iv) After getting approval of Minister of Health & Family 
Welfare, a commitment letter IllHued to the concerned 
hospital intimating sanction of financial aaaistanee on 
receipt of a reply from the hOlpltal about admlttancel 
date of operation of the patient, the amount of flnanelal 
assistance Is release to the hospital. 

(B) 

(I) Government servants (Central State Government and 
PSUs Employees) are not eligible to receive financtal 
assistance out of the Health Minister's Discretonary 
Grant. 

(Ii) All grants are non-recurring nature and no recurring 
liability Is undertaken. 

(iii) Re-imbursement of expenditure already incurred Is 
not admissible. 

(iv) The sanction of grant la reatrlcted to patients taking 
treatment In Govt. hospitals no asalstance is provided 
for treatment In private hospital. 

(v) Financial assistance Is not admissible for disease of 
common nature where treatment II not expensive. 

A copy of guideline goveming the scheme il encloaed 
(Annexure-I) 

Ann.xu,....' 
1. H.alth Mlnllter'l Dllcretlonary Grant 

Financial Assistance upto a maximum of Rs. 20,0001-
II available to the poor Indigent patients' 'rom the Health 
Minister's Dllcretionary Grant to defray II part of the 
expenditure en Hospitallzationltre.tment In oaael where f," medical lacllitles are not available. 
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The board criteria laid down for ,anctlonlng such 
grantlare: 

. (I) relmburlement of expenditure already Incurred Is not 
admlllible under rules; 

(II) prolonged treatment Involving recurring expenditure 
II allo not admissible under ruI .. ; 

(lit) financial a'll,tance I, not admissible for case of 
common natufe where treatment Is not expenllve; 

(Iv) financial aulslance II not admissible for T.B. case. 
for which free treatment I. available under National 
T.B. Control Programme; 

(v) Central as well as State Government employees are 
not eligible for grant under rul ... 

St.reman"" 

RIIBhtriya ArogYII Nldhl 

The Nationalilinesl Alllstance Fund (NIAF) renamed 
Rashtrtya Arogya Nldhl (RAN) was set up under Ministry of 
Health & Family Welfare during 1997 with an Initial 
contribution of Rs. 5.00 crores. State Il108u Aulltance Funds 
have allo been .. t up In 24 States viz. Andhra Pradesh, 
Jammu & Kashmir. Kemataka, Kerala, Madhya Pradesh, 
Maharasthra, Mlzoram. Rajasthan. Slkklm, Tamllnadu, 
Trlpura. Welt Bengal. Himachal Pradelh. Gularat. Bihar, 
Oao. Chhattllgarh, Jharkhand. Uttarakhand, Haryana, 
Punjab. and Uttar Pradelh be.ldes NCT 0' Deihl and Union 
Terrttory of Pondlcherry. The .. StatealUnlon Territories have 
been raleased grant-In-aid as admlaalble under Scheme. 
Other StatellUnion Terrltorie. have been reque.ted to set 
up the Fund. All 6 Union Terrltorle. (with out legillature) 
have allo .. t up Committee. to screen ca ... of medical 
traatment. These UTs were sanctioned an-outlay 0' RI. 50 
lakhs each during the year 1998-99. In January. 1998 It was 
c:IecIded that Medical Superintendent of 3 Central Govern-
ment Hospltall In Deihl and 3 Inltltutes of national repute. 
viz. Dr. R.M.L. Hospital, New Deihl, Safdarjung Hospital, 
New Deihl, L.H.M.C. & Smt. S.K. Hospital, New Deihl, AIIMS, 
New Deihl, PGIMER, Chandlgarh and JIPMER, Pondlchery 
may be sanctioned an amount of As. 10 to 20 lakhs each at 
a time from NIAF to provide Imrneldate financial .. slstaRce 
upto R •. 1,00,000/- (as 8ubstltuted) from rs. 50,000 w.e.f. 
02-08-2008 per case to patlentl IMng below the poverty 
line. This echeme was subsequently extended to NIMHANS, 
Bangs-lore, CNCI, Calcutta, Sanjay Gandhi Poet Graduate 
lnatltut. of Medical Sclencel, Lucknow, Gandhi MemorIal & 

Alselated Hospital, Lucknow, KGMC, Lucknow, NEIGRI-
HMS, Shlllong, and RIMS, Imphl' which have 1110 been 
given Similar advances . 

A copy 0' the guidelines of the scheme Is enclosed 
(A~08xure II) 

(Annaxure") 

R •• htrlya An;,gya Nidhi 

The Department related Parliamentary Standing 
Committee on Human Relource Development In their 311t 
Report on the functioning 0' the Central Government 
Hospitals under the Department of Health, had expre .. ed 
concem about Inadequate facilitle. for the treatment of poor 
patient. for major IIIne... The committee felt that It wa. 
e.sentlal to explore all appropriate sources of funds to aSllst 
poor paUentl coming to AIIMS or other Central GO\lt. 
Hoapltals for their treatment of Ipeclflc life threatening 
IIInesl. 

In view of the recommendation. of the above 
Committee, It WII decided to set up a National IlIn ... 
A'llltance Fund renamed Rashtrlya Arogya Nidhl (RAN) 
under the Department of Health, MInistry of Hellth & Family 
Welfare. The Committee on non-Plan Expenditure In Its 
meeting held on 17th Octob.r '996 approved the proposal 
for setting up of the fund. Accordingly the Rashtrla Arogya 
Nldhl hal been let up vide Resolution No. F-7-2196-Fin·1I 
dated 13/1/97 II published In the Gazette of India 
(extraordinary) and hal be.n reglltered und.r the SOCiety 
Registration Act, 1880, a. an autonomous Society. This was 
set up with an Inltlallcontrlbutlon of Rs. 5 erores from Ministry 
of Health & Family Welfare. The Fund could al80 be 
lublCribed by IndMduailln India or abroad with the approval 
of FCRA, Corporat. bodl.s In private or public sector, 
philanthropic of FCRA, Corporate bodies In private or public 
s.ctor, philanthropic organisations and ali contributions 
made to this 'und are exempt from pt'lymMt of·lnoome·Tax 
under section 80-G of Income Tax A.ct, 1961. 

The Fund will provide financial assistance to patl,nts, 
living below poverty line who are .uffering from major 1I1e 
threatening diseastls, to receive medlct\llreatment at any of 
the super specality HospltalS/lnstltutel or other GO\ltmment 
hospitals. The finanrlal assistance to such patients would 
be released In the 'orm 0.' 'one-time grant', whlcl, will be 
reieased to the Medical Supcit. 0' the Hospital in which the 
treatment has been/is being received. I" a bid to spe6<1 up 
the aSllstance to the needy patients, the Scheme he.s been 
modified In Jan '98 and an advance of Rs. 10 to 20 lakhs 
has been kept with the Medical Supdts. 0' AIIMS, New Deihl, 
Dr. RML Hospital, Sa'da~ung HospHal, I.HMC & Sm!. S.K. 
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Holpltal, New Deihl, and PGIMER, Chandlgarh, JIPMER, 
Pondlcherry, to enable sanction of an amount up to Rs. 
1,00,0001- (as substituted from Rs. 50,000/- w.e.f. 02-06-
2008) In each deserving case reporting for treatment In the • respective Hospitaillnstitute. The advance amount would 
be replenished as and when the reports of Its utilisation are 
received from the HospltaVlnstitute. NIMHANS, Bangalore 
and CNCI, Calcutta, SGPGIMS, Lucknow, Gandhi ~morial 
& Associated Hospitals (KGMC) Lucknow, NEIGRIHMS, 
Shlllong, and RIMS, Imphal have also been given Similar 
advances with suitable instructions to Implemented the 
scheme. 

All State GovtaJUT Administrations have been advised 
vide Ministry of Health & Family Welfare letter dated 111111 
96 to set up an Illness Assistance Fund In their respective 
StateslUTs. It has been decided that grant-In-aid from 
Central Government would be released to each of these 
State slUTs (with Legislature) where such Funds are set up. 
The Grant-In-aid to StateslUTs would be to the extent of 
50% of the contributions made by the State GovtsJUTs to 
the State Fund/Society subject to a maximum of Rs. 5 crore 
to States with larger number and percentage of population 
below poverty line viz. Andhra Pradesh, Bihar, Madhya 
Pradesh, Kamataka, Maharashtra, Orissa, Rajasthan, Tamil 
Nadu, Uttar Pradesh and West Bengal and Rs. 2 crores to 
other StateslUTs. The StatelUT level Funds could also 
receive contrlbutlonsldonatlonl from donors, as mentioned 
for NIAF. Thellln.ss Assistance Fund at the StatelUT level 
would release financial aSllstance to patients living In their 
respective StatusltJT upto Rs. 1.5 lakhaln an IndMdual cue 
and fOlWard all luch cases to NIAF, where the quantum of 
financial assistance Is likely to exceed Rs. 1.5 lakhs. 

The following StateslUTa (with Legislature) have set 
up IIIn ... Assistance Fund :- Kamataka, Madhya Pradesh, 
Trtpura, Andhra Pradeah, Tamil Nadu, Himachal Pradesh, 
Jammu & Kashmir, Maharashtra, West Bengal, Kerala, 
Mlzoram, Rajasthan, Goa, Gularat, Slkklm, Bihar, Chhattls-
garh, Jharkhand, Haryana, Uttarakhand, Punjab and Uttar 
Pradesh and the NCT of Delhi and Pudhcuerry. The grant-
In-aid released to these StateslUTs, In indicated. 

The 'ollowlng StateslUT s have not yet aet up the Statel 
Illness Aaalstance Fund In spite of repeated reminders. 

1. Assam 

2. Manlpur 

3. Arunachal Pradesh 

4. Meghalaya 

S. Ort ... 

6. Nagaland 

Rashtriya Arogya Nldhlls managed by a Management 
Committee, consisting of the following members:-

1. Health Minister - Chairman 

2. Secretary (Health/Min. of Health & FW) - Member 

3. DGHS-Member 

4. Joint Secretary, Mlo Health & F.W-Member Secretary 

5. C.C.A., Mlo Health & F,W. - Treasurer 

There is also a provision of two non-official members 
to be co-opted from amongst the prominent donors to the 
fund. 

There is a Technical Committee to advice the managing 
Committee on technical matters, such as nature of Illness to 
be covered assistance under the Scheme and other anclliary 
issues. The Technical Commltee comprises of the following. 

1. DGHS 

2 Joint Secretary 

3. Medical Superintendent, Dr. RML Hospital 

4. HOD, Cardiology, AIIMS, New Deihl 

It has also been provided In the scheme that Union 
Territories (which do not have a leglslautre) will be 
sanctioned a budget outlay out of the NIAF, as and when 
the UT administration have set up an Illness Assistance 
Soclety/Commltee. It was decided In the first meeting of 
the Managelng Committee held on 21-10-98 that each UT 
will be sanctioned a budget outlay of Rs. 50 lakhs. 
Accordingly the following UTs have been sanctioned 
a budget outlay of Rs. 50 Lakha each, during the year 
1998·99. 

1. Lakshadweep 

2 Daman and Diu 

3. Dadr. and Nagar Havell 

4. Andhra and Nicobar Islands 

5. Chandlgarh 

An illustrative list of categories of treatment to be 
provided 'rom the Fund I. given In the Statement-III. 

For more detailed Information contact: 

Under Secretary (Grants) . 
Ministry of Health & Family Welfare 
Nlrman Bhavan, New Delhl-110011 
Tele : 23061986 
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All illustrative list of categories of treatment to be 
provided from the fund Is as foHows : (This list could be 
modified by the Technical Committee) : 

1. Cardiology & Cardiac Surgery 

Pacemakers disposable for Interventlonal procedure 
Including TMT. Echocardlography Coronary Angiogra-
phy, Angioplasty Aheretomy, Hearth surgery for 
Congenital and Acquired conditions Including 
C.A.B.G., Vascular Surgery stents and Cardiac 
Transplantation, etc. 

2. Cancer 

Radiation treatment of all kinds. 
Anti-Cancer Chemotherapy 

3. UroiogylNephroiogy 

Dialysis alongwith consumable goods (colis and 
dialysis solution etc.) Vascular shunts for Dlalysl •• 
P.C.N. & P.C.N.L. Kits. Llthotrlpsv(for stones)-
disposable and stends for endoscopic surgical 
procedure in Urology and Gastroenterology, Aenal & 
Hepatee transplantation. 

4. OrthopMdlc. 

Artificial prosthesis for 11mb., Implants and total hlp 
and knee replacement external flxaters. AO Implants 
uMd In the treatment of bone dl.ease and fracture •. 

5. MI.cellaneou. 

Intra-ocular lens implants. hearing aids and shutns for 
hydrocephalus. 

I. Inve.tlgatlon. 

Ultra-sound, Doppler shldre., Radlooneulcollde 
scans, CT scan, Mammography. Angiography for all 
organs. M.A.!.. E.E.G., EM.G., Urodynamic studies. 

7. Drug. 

Immune-supresslve durg. Anti TB drugs, Anti D. Anti 
Haemophllle globulin, Erythropoiten. Blood & Blood 
productaIPlasma for patletns of bum. 

a. Other major illness considered appropriate for 
assistance by Medical Superintendent/Committee of 
Doctors could be added to the Ust. 

[English) 

Commonwealth Oame.-2010 

870. SHAI KIAIP CHALIHA : Will the Minister of 
YOUTH AFFAIAS AND SPOATS be pleased to state: 

(a) the name. of the GamealSportlng Events that 
have been Included In the ensuing Commonwealth Game., 
2010 and the names of the .tadla where these events are 
likely to be held; 

(b) whether necessary infrastNCture In this regard 
hu been fuliy developed; 

(c) If 10. the details thereof; and 

(d) If not, the steps taken by the Govemment In this 
regard? 

THE MINISTER OF STATE OF THE MINISTAY OF 
YOUTH AFFAIRS AND SPOATS (DR. M.S. GILL) : (a) A 
Statement Indicating the names of dlsclpllnel which have 
been included In the Commonwealth Gamll • 2010, 
alongwlth their Venues/Stadia, is enclosed. 

(b) and (c) The work related to the development/ 
Construction of the sporte Infrastructure projects related to 
commonwealth Gamel-2010, Is In full swing and all the 
project8 are likely to be completed by the end of 2009. 

(d) Nec .... ry fundi have been released to varioul 
stakeholders for construction and upgradatlon of the Sports 
Venues. Monitoring of the on-going workl II being done at 
various levell of the Govt. To facilitate monitoring of the 
projects, a Web based monltortng system has also been let 
up linking the various Itakeholders and the monitOring 
agencies. 

St.tement 

Spons "em for Commonwe."h CSme.-2010 

SI. No. Dllcipllne Venue/Stadium 

2 3 

Athletics J.L.N. Stadium, SAl 

2 Lawn Bowls J.L.N. Sports Complex. SAl 

3 Welghtllftlng J.L.N. Sportl Complex, SAl 

4 Hockey Major Dhayan Chand National 
Stadium. SAl 

5 Cycling Velodrome, I.G. Sports 
Complex, SAl 

8 Gymnasticl I.G.I. Stadium. SAl 

7 Wre.tllng I.G. Sport. Complex, SAl 

~./.a Shooting Dr. Kami Singh Shooting 
Range, SAl 

oil Aquatics Dr. S.P. Mukherj .. Swimming 
Pool, SAJ 



103 Written Answe", October 22, 2008 to Question. 104 

2 3 

10 Netball Thyagaraj Sports Complex, 
Govt. of NCT of Deihl 

11 Boxing Talkatora Indoor Stadium, 
NDMC 

12 Badminton Sirl Fort Sports Complex, DDA 

13 Squash Sirl Fort Sports Complex, DDA 

14 Table Tennis Yamuna Sports Complex, DDA 

15 Archery Yamuna Sports Complex, DDA 

16 Rugby Deihi University 

17 Tennis R.K. Khanna Tennis Complex 

SAl Sporta Authority of India 
ONCT of Deihl • 
~ 

Government of National Capital Territory of DeIhl 
New DeIhl MunJclpal Council 

IDi' Delhi Development Authority 
JLN Jawallar Lal Nehru Stadium 
101 Stadium Indira aandhllndoor Stadlull'l 

Colt of Nucl .. r Power 

671. SHRI SANTASRI CHATTERJEE: Will the 
PRIME MINISTER be pleased to .tate: 

(a) the cost production of per mega watt (MW) of 
nuclear power at present In India; 

(b) the likely cost of per MW of nuclear power 
production by the imported nuclear reactors in India; 

(c) whether nuclear power is cost effective; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN) : (a) The cost of setting of 
Indigenous nuolear power reactors is about RI. 6.8 crorel 
MWe at 2008 prices. 

(b) Recent decision by Nuclear Suppliers Group 
will open up possibility of setting up nuclear power reactorl 
based on foreign cooperation. The cost of letting up such 
reactors will be known only after these contracts are 
negotiated. 

(c) Yes, Sir. 

(d) Nuclear Power II competitive with coal power 
at locations away from coal min ... During the year 2007-
08, the average nuclear power tariff wal RI. 2.28 per kWh, 
which Is considered quite competitive. 

Delayed Central ProJect8 

672. SHRIMA TI JAYAPRADA : Will the Minister 0' 
STATISTICS AND PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether a large number of Central projects 
costing above Rs. 20 crore are running behind the schedule; 

(b) If 10, the reasons therefor; 

(c) whether due to delay 0' such projects, there Is 
probability 0' cost escalation 0' such projects: and 

(d) If 10, the details thereof and the step. taken .to 
complete such projects at the earliest? 

THE MINISTER OF STATE OF THE MINISTRY OF 
STATISTICS AND PROGRAMME IMPLEMENTATION (SHRI 
G.K. VASAN) : (a) Yes, Sir. 

(b) The reasons for projects running behind 
schedule Include: lack of supporting Infrastructure, delay In 
award· of oontracts, slow progress by the conk.ctors, delay 
In land aoqulsltion and related rehabilitation, law and order 
problems, fund constraints and geological surprises. 

(c) Yes, Sir. 

(d) As on March 2008, out of 909 projects cOltlng 
RI. 20 crores and above on the monitor of the Ministry of 
Statistics and Programme Implementation, 346 projects are 
running behind with respect to their latest approved 
schedule. COlt overrun in 346 delayed projectlls Rs. 24,689 
crores which Is 13.33 percent of the latest approved cost of 
Rs. 1,85,089 crore. The step. taken by the Government to 
complete such projects Include : 

(i) adoption of two-stage clearance system and stricter 
appraisal of projects before Inveltment approval; 

(II) taking up of projects for Implementation only after funds 
have been fully tied up: 

(III) In-depth review of projects on monthly and quarterly 
basis by the Government; 

(Iv) follow up with the State Governments In respect 0' 
problems relating to land acquisition, rehabilitation 
related Ilsues, for.st clearanoes, Infrastructure 
facilities, ensuring law and order at project ,Ites, etc. 

(v) setting up of an Empowered Committee In the 
administrative Ministries for review of departmentally 
executed projects; 

(vi) Inter-ministerial ooordination for resolving unresolved 
problem; 

(vII) setting up of Standing Committee. In the Mlnlstrlesl 
Departments to fix responsibility for time and cost 
overruns; 
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(viii) appointment of nodal officers for each project with 
continuity of tenure; and 

(Ix) issue of guidelines on standard bidding documents 
for adoption. 

[Translation} 

Review of Indo-Nepal Treaty,1860 

673. SHRI RAJIV RANJAN SINGH "LALAN": 
YOGI ADITYA NATH: 
SHRI RAMJI LAL SUMAN: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government has received any 
proposal from Nepal for review of Indo-Nepal Treaty of Peace 
and Friendship, 1950; 

(b) If so, the details thereof; and 

(c) the likely impact of the proposed revision of the 
treaty on bilateral relations between the two countries? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) to (c) During the recent visit of 
the Prime Minister of Nepal to India from September 14-18, 
2008, both sides noted that the multl-faoeted and deep-
rooted relationships between the two countries needed 
further consolidation and expansion In a forward-looking 
manner to better reflect current realities. In this context, It 
was Inter alia agreed to review, adjust and update the 1950 
Treaty of Peace and Friendship, while giving due recognition 
to the special features of the bilateral relationship. 

[English} 

Ban on Smoking at Public Places 

674. SHRI ADHIR CHOWDHURY: 
SHRI K.C. PALLANI SHAMY : 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the Govemment has proposed recently 
to Impose the country-wise ban on smoking at public places, 
Government offices and other places In the country; and 

(b) if so. the details of the policy formulated and 
the salient features thereof? 

THE MINISTER OF HEAlTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) The Prohibition 
of smoking In Public Places Rules, 2008 notified Vide GSR 
No. 417 (E) dated 30th May 2008 has come into force from 
2nd October 2008. The new Rules aim to protect the non-
smokers from ill effects of passive smoking/environmental 
tobacco smoke (ETS). 

Smoking Is strictly prohibited In all public places. "Public 
Place" Include auditorium, hospital buildings. health 
Institutions, amusement centera, restaurants, public offices, 
court buildings, educational Institutions, libraries, public 
conveyances, stadium, railway stations, bus ItOPI, 
workplaces, shopping malls, cinema halll, refreshment 
rooms, discotheques, coffee house, pubs, bars, airport 
lounge etc. 

Salient features are as under :-

• Any violation of this Rule Is a punishable offence with 
fine upto Rs. 200. 

However, a Hotel having thirty or more rooms or 
restaurant having seating capacity of thirty peraona or 
more & airports may provldelhave a separate smoking 
area or space, .. required by the rules. 

The owner, proprietor, manager, supervisor or In 
charge of the affairs of a public place shall ensure that: 

(a) No person smokes In the publiC place (under his 
jurisdiction/Implied) 

(b) The board as specified In schedule-II ofthe rulel; 
Is displayed prominently at the entrace(l) of the 
Public place and conspicuoul place (I) inside. 

(c) No ashtraYI, matches, lighters or other things 
dellgned to facilitate lmoklng are provided In 
the public place. 

The owner, proprietor, manager, supervllor or In 
charge of the affalrl of a public place shall notify and . 
display prominently the name of the peraon to whom a 
complaint of any violation may be made. 

I! the owner, proprietor, manager, lupervlsor or the 
authorized officer of a public place falla to act on report 
of such violation, the owner, proprietor, manager, 
supervisor or the authorized officer shall be liable to 
pay fine equivalent to the number of Individual 
offences. 

[Translation] 

LOll of Revenue on Stamp Duty 

675. SHRI CHANDRABHAN SINGH: Will the PRIME 
MINISTER be pleased to state: 

(8) whether the States are suffering 1011 of 
revenues on account of registration and stamp duty In the 
balance of any kind of contract with the coal companiel; • 

(b) If so, lhe datal II thereof; 

(c) whether the Govemment propoles to repeal 
the Coal Bearing Areas Act, 1957 tor thll purpose; and 
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(d) If so. the action taken by the Govemment In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COAL (SHRI SANTOSH BAGRODIA) : (a) to (d) Land under 
the Coal Bearing Areas (Acquisition and Development) Act. 
1957 (CBA (A & D) Act, 1957) Is acquired by complying with 
all the provisions of the said Act. The question of any loss of 
revenue on account of registration and stamp duty to the 
States does not arise. State Govemments eam revenue on 
coal removed or consumed by coal companies In the form 
of royalty/dead rent etc. Land for coal mining Is mainly 
acquired under the provisions of the CBA (A & D) Act, 1957 
and at prelent the Govemment has no proposal to repeat 
the said Act. 

{Eng/ish} 

World-He-Alcohol Day 

676. SHRI M. SHIVANNA : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government has proposed at the 
World Health Assembly at Geneva that Mahatma Gandhi's 
Birth Anniversary on 2nd October every year may be declared 
a. ·World-No-Alcohol Day·; and; 

(b) If so. the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) and (b) Minister of Health and Family Welfare, 
Govemment of India In his address at the World Health 
AIIembly 2008 had proposed that a ·World No Alcohol Day· 
.hould be observed on 2nd October every year, It being the 
birth anniversary of Mahatma Gandhi, one of the strongest 
proponents of alcohol abstinence and an apostle of non-
violence. 

Pollution due to Coal Handling at 
Mormugao Port 

677. SHRI SARDINHA FRANCISCO COSME: Will 
the Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

(a) whether coal handling at Mormugao Port results 
In dust pollution; 

(b) If so, the details thereof; and 

(c) the steps taken by the Govemment to check the 
dust pollution? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU) : (a) and (b) There 
have been Instances of dust emanating during high gusty 
winds while handling coal at Berth No. 11 where traditional 
equipment with semi-mechanization facility is used. 

(c) Necessary pollution control measure. have 
been taken In consultation wHh the Goa State Pollution Board 
viz spraying of water continuously to control the dust 
generated during operations, covering of coaUcoke .takes, 
sweeping of roads, proper cleaning and coverage of the 
trucks etc. The Goa State Pollution Control Board regularly 
carr/es out Ambient Air Ouallty Monitoring (MOM) through 
the HVAS stations set up In Vasco. 

{Translation} 

External Affairs Mlnlste"s 
Visit to China 

678. SHRI CHANDRA MANI TRIPATHI : 
SHRIMATI KARUNA SHUKLA: 
SHRI M.K. SUBBA : 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Minister of External Affairs recently 
visited China; and 

(b) If so, the details of the discussion held and the 
agreements signed between both the countries during the 
visit? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) and (b) EAM undertook an 
official visit to the People's Republic of China from 4 to 7 
June 2008. He called on the Chinese Vice PreSident. Mr. XI 
Jlnplng. during which both leaders had positive discussions 
on the Importance of India-China relations and the role of 
the two countries In the 21st century world. 

In their talks, EAM and Chinese Foreign Minister. Mr. 
Yang Jlechl reviewed the understandings reached during 
PM's visit to China In January 2008, and also discussed 
how to promote more trust and understanding In concrete 
terms. It was mutually agreed that future high-level vlalta 
Including the visit by NPC Chairman Wu Bangguo to India 
and by Rashtrapatljl to China would be a poaltlve affirmation 
of bilateral ties. It was China would be a positive affirmation 
of bilateral ties. It was agreed that the Chinese Foreign 
Minister would visit India In 2008 [the visit took place on 8 
September 2008]. The matter of trade deficit was raised with 
the Chinese side. Chinese Foreign Minister conveyed 
willingness to address this concern and also said that China 
would be sending a corporate purchasing mission (which 
has since visited India in October 2008). Both sides discused 
future steps regarding tinalisallon of the India-China 
Regional Trading Arrangement and agreed that It would be 
discussed by the Commerce Ministers of the two countries. 
The two Minister. discussed the India-China Boundary 
Ouestlon and agreed that the Special Representatives 
should be encouraged to continue their discussions to find 
a fair, reasonable and mutually acceptable settlement. They 
reaffirmed the Importance of maintaining peace and 
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tranquillity In the border areas, pending final settlement of 
the boundary question. They agreed 10 hold the second 
joint military exercise and the second defence dialogue In 
India In December 2008. Functional cooperation In Ihe areas 
of water resources, energy, environment, culture etc were 
dlscusaed. The two Ministers also welcomed the decision to 
hold a 'Festival of India' In China and a 'Festival of China' In 
India In 2010 In order to promote greater awareness of each 
other'. culture. The Chinese side said that they ·understand 
and support India's alplratlon to play a great.r role In 
th • United Nations, Including In the Security Council.· Both 
side. agreed to poshively view each other's participation In 
r.glonal proc •••• s, to Itrength.n coordl·nation and 
con.ultatlon within. regional mechani.ml and to explor. 
together and with other countries a new architecture for 
closer regional cooperation in Asia. 

During the vllit, an MoU for provision of hydrological 
Information of the Brahmaputra River In flood Hason by 
China to India wa. Signed. The othereventalncluded : formal 
inauguration by EAM of the new Consultate General of India 
In Guangzhou; address by EAM at Beijing University of 
'Indla'a Foreign Policy Today' EAM attended the ceremony 
organised for the joint r.leaa. fo atampl by India POlt and 
China Post to mark the commemoration of India-China 
bilateral relationa; and witnessed the handling over of the 
Padma Shushan award to Prof. JI Xlanlln. EAM al80 had a 
meeting wtth Mr. Wang Yang, the Party Secretary of the 
Guangdong CPC Provincial Commhtee, In Guangzhou. 

D1"pldllted CondlUon of National HlghWilV' 
679. SHRI HARIKEWAL PRASAD: 

YOGI ADITV A NATH : 
SHRIMATI SANGEETA KUMARI SINGH DEO: 
SHRI TEK LAL MAHTO: 
SHRI AliT JOGI : 
SHRI TATHAGATA SATPATHY : 

Will the Mlniater of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the I.veral .trelche. of National 
Highways In different Stat .. are In dilapidated condition; 

(b) If so, the details th.reof, .Iretch·wl.e and State-
wise; 

(c) whether the Government hal a •• e •• ed the 
condition of National Highways after the recent monsoon; 

(d) If 10, the detail. thereof, National Hlghway·wl .. 
and State-wl.e; 

(e) whether propoaal for repairs and malntenanc. 
of National Highways hal been received from the Stat. 
Governments; 

(I) If 80, the details thereof, Iocatlon·wl •• ; and 

(g) the steps taken and fund allocated for repairs 
of theae hlghwaya? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA) : (a) to (g) The development and 
malntenanc. of National Highways (NHa) II a contlnuoua 
procesl and the NHI In the country are being kept In traffic 
worthy condhlon within the available mourcea, depending 
upon traffic denalty and Inter-.. priority of work •. The .. htlve 
been damagH on lOme NHain varlou. etates due to floods, 
raina, etc. The State-wile detail. of the ...... ments made 
of damagea on NHa due to the recent mon.oon are given In 
the enclosed Statem.nt·1. The Stal.-wl.e detail. of the 
propoaal. received from the Stat. Gov.mments for repair 
and maintenance of theae NH stretche. damaged due to 
flood. and rain. etc. and the fund earmark.d for th.ir repalr 
and maintenance during 2008-09 are given In the enclo •• d 
Statement·lI. The .. propo.al. are under varloua .tagel of 
.anction 81 per availability of fundI and Inter· •• ·prlorlty. 
Necessary temporary meaaure. for restoration of thea. 
damaged atretchea of NHa In traffic worthy conditlona ar.ln 
dlff.rent atagsa of progre ... 

Sr.tement" 

SI.No. 

1. 

2. 

3. 

Details of assessment. made of damages on Natlonlll Highways (NH) due to the recent monsoon 

State 

2 

Andhra Pradesh 

Arunachal Pradelh 

Allam 

NH No. 

3 

4. 16. 18. 43, 83. 202. 205. 
214. 2141l. 219. 221 

52. 52A 

31. 318. 37. 38. 62. 63. 5.4 

Extent of Damage to National Highwaya 

4 

Potholea, .urface damage, breach of road, 
cuts and erosion of embankments & earten 
shoulder, damage to cr088 drainage (CD) I 

worka and their approechea etc. 

Pot holes, breachea on road formation etc. 

Pot hoi •• , d.pre •• lon & ero.'on of of 
earthem .houldery damage. to culvert., 
bntache. on road formation etc. 
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4. 

5. 
6. 

7. 

8. 

9 

10 

11 

12 

13 

14. 

15 

16 

17. 

18 

19 

20 

21 

Written Answers 

2 

81har 

Chandlgarh 

Chhattlsgarh 

Goa 

Guja,.t 

Haryana 

Himachal Pradesh 

Jammu and Kashmir 

Jharkhand 

Kamataka 

. KeraJa 

Manlpur 

Meghalaya 

Mlzoram 

Maharasthra 

Madhya Pradesh 

Nagaland 

Orl ... 

October 22, 2008 

3 
2C. 19. 2B. 2BA. 2BB. 30. 3OA. 
31. 31C. 57C. n. eo. 81. 82. 
83. 84. 85. 98. 99. 101. 102. 
103. 104. 105. 106. 107. 110 

21 

6. 12A. 16. 43. 78. 200. 216. 
217 and 221 

4A. 17. 17A. 17B 

8. BA. BC. BO. 8E 15. 59. 
80. 113 

10. 20. 21A. 65. 71. 71A. 71B 

21. 21A. 22. 70. 72. 73A. 88 

1A. 10 

6. 23. 31. 32. 33. 75. 78. 80. 
98. 99. 100 

9. 13. 17. 83. 209. 212. 218 

17. 208 

39. 53. 150 

40. 44 .. 61. 62 

44A. 64. 150. 154 

3. 6. 7. 9. 13. 16. 17. 50. 69. 
204. 211. 222 

3. 7. 12. 12A. 26. 28. 28A. 27. 
59. S9A. 69. 75. 76. 78. 86. 92 

39. 81. 155 

6. 8. 23. 42. 43. 75. 200. 201. 
203. ~. 215. 217. 224 

to Question, 112 

4 

Breach of road, pothol •• , damage to 
road crult, damage to CD works and 
their approaches, protection works etc. 

Potholes, surface damage 

Pot holes, damage to approaches of 
some bridges on NH-6. NH-78 & 
NH-2oo, surface damage, etc 

Pot holes, cracks, erosion of earthen 
shoulderl, breach of road formation, 
.urface damage. land slide etc. 

Pot holes, erosion of earthen shoulders, 
breach of road formation,surface damages, 
to CO works & approaches etc. 

Berm work crust damage, heavy potholes etc. 

Patholes, damaged patches, land sHdo etc. 

Damages of surface, breach.s, washed 
, out culvert on NH-IO. 

Pot holes, .roslon of earthern shoulder., 
breach of road formation, surface damag., 
damages, to CD works and approach •• , etc. 
Pot holes, surface damage, breach of road, 
cuts and erosion of earthen shoulder, damage 
to CD works and their approaches etc. 

Pot holes. surfacedamage, cuts and erosion 
of earthen shoulder, damage to CD works etc. 

Pot holes, lanslldes, damage of culverll, 
approaches to CD works, breaches on the 
road formation. etc. 

Pot holes, landslides, damage of oulverts, 
breaches on the road formation. 

Pot holes, landslides, damage of CUlverts, 
breaches Oil the road formation. 

Pot holes, erosion of earthen shoulders, 
damage to culverts, land slides, damage In 
selected stretches due to submergence on 
NH-204, etc. 

Pot holes, damage to shoulder, damage to 
CD works and their approaches etc. 

Depre.slons, pot holea, landslides, damage 
of CUlvert., breaches on the road formation. 

Pot holM, deprellion., breach to roads 
damage to shoulders, CD works and their 
approach •• etc. 
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22. 

23. 

24. 

25. 

26. 

27. 

SI.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

Written AnswfltS 

.2 

Punjab 

Rajasthan 

Slkklm 

Uttarakhand 

Uttar Pradesh 

West Bengal 

ASVINA 30,1930 (SAKA) 

3 

15. 20. 64A,70. 71 

8. 11, 11A. 11B. 12. 14. 15. 
65. 79, 89. 90. 112. 113. 114. 
116 

31A 

29. 58. 72. 72A. 73. 74. 87. 94. 
108. 109. 119. 121. 123. 125 

7. 19. 24. 27. 28. 28C. 29. 56. 
76. 86. 91. 92. 93. 97 

6. 31. 31A. 31C. 32. 35. 55. 60. 
6OA. S1. 117 

St.t.ment." 

to Qu.stion. 

4 

Damaged patches, potholes, damage 
to retaining walt, potholu, etc. 

Pot hoIel, heavy patchel, damagel 

114 

to retaining walls, erosion to embankmenta 
berms washed away In approach .. to 
bridges etc. 

Depression, breaches, damaged retaining 
works, to') walls and protection works, etc. 

Pot holes, damage. to patche., washed 
outaurlaC8,breache., etc. 

Pot holel, cracks, damage. to road .uface 
alida. of berrna etc. 

Pot holes, alligator cracks, .trlpplng, 
raveling, depre88lon, undulation, 
lubmergence of road. damage to CO 
works & approach" to bridge., land 
IlIde, etc. 

State wi .. de,.,,. of the PropoN" 1"«»Iv«l from the S,.t. Govemmentt for ,.".;,. .nd """t.".nc. 
of theN Natlona' Highway "retehe, damaged due to ~ and ra/ne etc., the action ,.ken IhetWOn MIl 

the fund •• "".rlced for their ,.".'r MId maintenance during 1M 2Of)8.()g 

State Proposals received from State Allocation of 
GovemmentllUnlon T.rrttortel fund. during 

NH No. Eltlmated COlt 2008·09 
(in Rs. Lakh) (R •. lakh) 

2 3 4 6 

Andhra Pradesh 4. 16. 18. 43. 63. 202. 1259.5 75 
205. 214. 214A. 219. 221 

Arunachal Prade.h 52A 226 75 

Alaam 52 31 125 

Bihar 19 383.91 1060 

Chandlgarh 21 75 0 

Chhattisgarh No proposals have been received 50 

Goa 4A. 17 257 50 

Gujarat 6. SA. SC. SO. 8E. 15. 59. 113 1230 60 

Haryana 10. 21A. 65. 71. 71A. 71A 781.71 75 

Himachal Pradeah 21. 21A. 22. 70. 72. 73A. 88 5677 200 

Jharkh8nd No propouI8 have been rec:eIwd 200 

Kamataka No propoeall have been nIC8IYed 150 
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2 3 4 5 

13. Kerala No proposal. have been received 175 

14. Manlpur 39 174 50 

15. Meghalaya No proposals have been received 50 

16. Mfzoram No proposals have been received 100 

17. Mahilrashtra No proposals have been received 350-

18. Madhya Pradesh 3. 7. 12. 12A. 27. 59. 59A. 75. 86 1838 75 

19. Nagaland No proposals have been received 100 

20. Orissa 5 572 922 

21. Punjab 15. 20. 64A. 70. 71 462 50 

22. Rajasthan 89 120 75 

23. Tamil Nadu 45A. 49. 208. 210 1238 350 

24. Uttarakhand 58. 72. 72A. 73. 74. 87. 94. 119. 121 1767 50 
123. 125 

25. Uttar Pradesh 7. 19. 24. 27. 28C. 29. 56. 76. 86. 91. 883 696 
92. 93. 97 

26. We.t Bengal No proposall have been nlCelved 225 

Upgractatlon of lIecllcallnfl'llatructure 

880. SHRlMANSUKHBHAI D. VASAVA : 
SHRlMATI SANGEETA KUMARI SINGH DEO: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be plealed to state: 

(a) whether the Government proposes to upgrade 
the existing medical Infrastructure In the rural areas; and 

(b) If so, the steps taken by the Government in 
upgrading the medical Infra.tructure In Primary Health 
Centre, (PHCI) and Community Health Centr •• (CHCs) In 
varlou. Stat .. ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI): (a) Yes, Sir. 

(b) The Primary Health Care Is being provided In 
rural areas through a network of 145272 Sub Centres, 22370 
Primary Health Centre. and 4045 Community Health 
Centres .. on March, 2007. Under National Rural Health 
Mission [NRHMJ, funds are releaaed to StatelUT Govem-
ments for upgradatlon of the exlltlng SCa, PHCa and CHCa 
and for establl.hment of new SCa, PHCa and CHCa aa per 
the requll .. ment reflected by reapecUve StateIUT Govern-
ment through their annual Programme Implementation 
Plan. 

{English} 

expansion of AIIMS 

681. SHRI SARVEY SATYANARAYANA : Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased to 
state: 

(a) whether the Government proposes to expand 
the existing health .ervlces infrastructure In the All India 
Institute of Medical Sclencea (AIIMS); 

(b) If 10, the detalla thereof; and 

(c) the present status of available accommodation 
as compared to patient load In the AIIMS? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) Yes, Sir. 

(b) The details are given in the enclosed Statement. 

(c) The pre .. nt available Infrastructure accommo-
dation In AIIMS I, Inadequate compared to work load. 
Preaent available accommodation Is 2332 bedl and pau.nt 
load Is (patlenta treated during 2007·2008 Indoors + 
outdoors) 16,12,090. 
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~ Plan 01 AltUS 

1. &penelon of OPD. 

2. ConItNCtlon of E wing In ward Block. 

3. Cent1'8 for Mother & Child Health 

4. Centre for NephroiogylUroiogy. 

5. Vertical Expanlion of Dr. RPC X-Ray wing. 

8. Construction 0' Multlltorled Animal house. 

7. ConatruoUon of Kitchen & Service Block. 

8. Multilevel parking for approx. 1500 vehlclee. 

9. Centre for Oeetentrology & GI Surgery. 

10. Conttrucllon of Convention Han & Ubrary. 

11. ConltrucUon of PC & Teaching block extenlion. 

12. Con.trucHon of Administrative Block/College of 
Nuralngl Ubrary. 

13. Utility block for garagellCentraJ Stor ... 

14. Hoetef 8tockIltudentllrelident dootOf'llnul'ltng 
.tudentl for IPprox. 700 bedI 

16. AdvMCed Centre for Geriatrlcl. 

The W •• t Anlarl Nagar CampUi .haII be relidentlal 
with multl-Itoried houa ... 

Statu. The work of preparation of Muter Plan of An.arl 
Nagar CampUi and Ma.jld Moth CampUi along with the 
apecIflc bulldinga .. above had been entrulted to CPWO In 
FebNary 2008. However, due to their non-performance the 
project hal been .ntrutted top HSCC In Sept.mber 2008. 

Eltlmated expenditure : 

S.No. ActIvIty Total 
RI. In Cront. 

1. Centf'8 for Moth.r & Child 285.78 

2. ConItruction of P .C. Block 99.87 

3. Construction of Surgical Centre 99.54 

4. ConatructIon of A. B & C type at,.. 120.37 

5. ConatructIon of HoItel 73.13 

e. StrengtheNng 158.52 

Total 833.21 

18 a) The National Drug Dependence Treatment 
Centre, AlIMS propoaea to expand It. exl.tlng 
heahh HrvIceI. 

b) Conatructlon of Private ward (New) 

c) For JPNA TC the propoaal for further expan-
alon In ftoorlbulldlng hal already been mooted 
and agenda for additional .taH wu put up 'or 
approval In the recent EFC meeting. A 
propoaaJ received from the Mlnl.try for .ettlng 
up for the Metro Blood Bank & Burn Unit was 
also under Plan. 

d) Con.tructlon of Special Wing for Adoieacent 
.nd women patientl 

e) DI.trlct ba.ed De-Addition Service •• nd 
actlvltie.1n 3 dI.trtcta namely: Mandaaur, M.P. 
Moregaon, A •• am and Meerut, UP have 
already begun. 

Involvement of PrIv.te Sector for 
Development of Sport. 

882. SHRI BALASHOWRY VAllABHANENI : Will the 
Mlnlst.r of YOUTH AFFAIRS AND SPORTS be pl ... ed to ..... : 

(a) the melor weakn ..... noticed 10 f.r In the ..... 
of epot1Iln the country; 

(b) wheth.r the Govemment propolM to Involve 
the Prlvat. Sector In the development and management of 
'portaln the country; and 

(c) If 10, the detan. thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M. S. GILL) : (a) The 
major w •• kne.... notloed In the a,ea of .port. In the 
country, ,.'at. to the un.v.n d.v.'opm.nt of .port. 
Infrutructure, and the lack of .oceu to organized apoftI 
and gamel, particularly In rural are ... 

(b) .nd (c) Govemment welcome •• nd .ncourage. 
promotion of eporta by the Prlvat. Sector. For the promotion 
of sport. at graurootllevel, Govemment have launched a 
national programme titled Panchayat Yuva Krlda Aur Khel 
Ahlyan (PYKKA). which aim. at providing basic aporta 
Infra.tructure and acce.a to organized aport. competition 
In all Ylilage and block panchayat., In a phased manner 
over a period of 10 yeara. Government provide. seed capital 
for the promotion of aport. Infraatructure, and tho •• 
panchayatl that are able to mobUlz. addItlonaI funds through 
varlou •• ourc •• , Includlng prlvat. conatlrbutiona, get 
preferenoe tor coverage on prlortty. 
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Similarly Government has set up the National Sports 
Development Fund (NSDF) for mobilizing resources from 
the non-governmental sources, Including privata/corporate 
sector and non-residential Indlanl for promotion of aporta 
and games in the country. In order to encourage contrl-
butlona to the Fund 100% exemption from Income Tax la 
available on all contributions. The funds available under 
National Sporta Development Fund mainly are used towards 
the promotion of excellence at the national and international 
level. During 2007-08, Steel Authority of India Limited 
contributed Rs. 1.00 crore. BCCI contributed Ra. 150.00 crore 
out of Ra. 25.00 crore pledged by It for promotion and 
development of sporta. 

Compen.atory Affo .... t8tlon Fund 

683. SHRI RAVI PRAKASH VERMA: Will the PRIME 
MINISTER be pleaaed to atate: 

(8) whether the Government has requested the 
State Governmenta to prepare action plans for a period of 
five yeara to utilize fundi remitted by State Governments In 
the Compensatory Afforestation Fund (CAF); 

(b) If ao, the name. of the State. who have 
submitted action plan for utilization of the fundi remitted to 
CAF during the year 2007-08; 

(c) the fundi remitted by State Qovemmenta to thll 
Fund, State-wlte Including Uttar Pradesh; 

(d) the number of propolal pending with the Union 
Government for utilization of the funds; and 

(e) the action taken by the Union Government 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) No, Sir. However, there II a provilion In the Order No. 
S.O. 525 (E) dated 23rd April, 2004 ISlued by the Mlnlttry of 
Environment and Forestl, Govemment of India conltltutlng 
the Compen.atory Anorelatlon. Fund Management and 
Planning AuthOrity (CAMPA) for preparation of luch Action 
Plan. 

(b) A list of the Statel who have lubmitted Action 
Plan for utilization of the fundi remitted to Compenlatory 
Anorestatlon Fund (CAF) during the year 2007-08 II given 
In the enclosed Statemenl-I. 

(c) A lilt Indicating fundi remitted by State 
GovernmentalUnlon Terrltorlel to Ad-hoc Compenaatory 
Afforestation Fund Management and Planning AuthOrity 
(CAMPA) II given In the eneloted Statement-II. 

(d) 22 propo .. '. submitted by the Stata..,Unlon 
Terrltorle. are pending with the Ad-hoc Compen.atory 
Afforestation Fund Management and Planning Authority 
(CAMPA) hal not been authorlzed to .. ,.... the money 80 

far. 

(e) Consequent on pilling of the "The Compen-
satory Afforestation Fund Bill, 2008", for creation of 
Compensation Afforestation Fund along with operaUonall-
satlon of Compensatory AfforesaUon Fund Management and 
Planning Authority (CAMPA), the money will be rel .. led to 
the StatealUnlon Terrltorlel In ph ..... 

S"""'ent-l 
Name of SUatealUnion Territo,;. who "..,. .ubmItttId 
action plan for utilization of tuID remitted to A.d-hoc 
Compenutof)' A.ffoIWtallon Fund Me".gement and 

Planning Authority (CAMPA) during the year 2001-08. 

SI.No. Name of the StatlJUTI 

1. Andamen and Nlcobar Island 

2. Andhra Pradesh 

3. Arunachal Pradelh 

4. Aaaarn 

6. Chandlgarh 

8. Chhattllgarh 

7. Oadra and Nagar Ha.,." 

8. Goa 

9. Gu)arat 

10. Himachal Pradllh 

11. Kamataka 

12. Madhya Pradesh 

13. Maharuhtra 

14. Meghalaya 

16. Ort ... 

18. Punjab 

17. RaJalthan 

18. Slkklm 

19. Tam" Nadu 

20. Uttar Prade.h 

21. Uttarakhand 

22. WHt Bengal 
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S.,."..",-I, 
Funds remitted by StateslUnlon Territories to 

Compensatory AHorestation Fund Management and 
Planning Authority (CAMPA) 

St.No. Name of the Stateal 
Union Terrltorl •• 

2 

As on 30.09.2008 

Amount 
(In RI.) 

3 

1. 

2. 

3. 

4. 

5. 

Andaman and Nicobar I,'and 109.297.921.00 

Andhra Prade.h 7.447.821.682.48 

8. 

7. 

8. 

8. 

Arunachal Prade.h 

Bihar 

Chandlgam 

Chhattllgarh 

Dadra and Nagar Havell 

Daman and Diu 

10. D.,h, 

11. Goa 

12. GuJarat 

13. Haryana 

14. Himachal Pradeeh 

15. Jammu and Kaahmlr 

18. Jharkhand 

17. Kemataka 

18. Kerala 

18. LakahadwHp 

20. MIIdhya PradeIh 

21. Maharalhtra 

22. Manlpur 

23. Mlzoram· 

24. Meghalaya 

26. Nagaland 

28. Orlala 

27. Pondicherry 

1.467.579.907.74 

320.285,085.00 

628.963,533.00 

17,652,087.00 

10.659, 008,456.39 

11.829,000.00 

1.124,655,387.00 

1,082.178.638.40 

1.644,858.907.00 

718,069,055.79 

2.162,673.122.80 

8.006.847,672.28 

5,470,817.398.00 

171.370,883.58 

4.188.an .333.00 

6,940,641.189.60 

74.568.219.00 

8,840,188.00 

8,714,787.273.00 

2 

28. Punjab 

29. Raja.than 

30. Sikklm 

31. Tamil Nadu 

32. Trlpura 

33. Uttar Pradnh 

34. Uttarakhand 

35. Weet Bengal 

3 

1,888.418.071.00 

2.749,953,735.76 

565.951.866.00 

181,988.835.00 

314,200,45.00 

4.233.335,272.46 

6.7815,060.307.86 

275.160,837.00 

Emlaalona of Q ..... hou .. 0. ... 

884. SHRI ANANDRAO VITHOBA ADSUL : 
SHRI SUNIL KHAN : 
SHRI BRAJA KISHORE TRIPATHY : 
SHRI G.M. SIDDESWARA : 

Will the PRIME MINISTER be pl .... d to .tat.: 

(8) wheth.r the Gov.mment h .. c.rrled out any 
.urv.y regarding the emll.lon of greenheu .. ga ... from 
dlnerent .ouree. In the country; 

(b) If 10. the outcome thereof; and 

(c) the .tape taken or propoeed to be taken by the 
Gov.mment In thi. regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) and (b) The Govemment of India prepared an 
Inv.ntory of Greenhou •• G .... (GHG.) of anthropogenic 
origin at 1994 level towarde fulfilment of India'. obligation 
for the pr.p.ratlon of India'. Initial National CommunicaUon 
to the United N.Uon. Framework Convention on Cllmat. 
Change (UNFCCC) in the y •• r 2004. Th.'nventory provided 
Information on th. eellma'" of emIHlon. of carbon cIoxlde, 
m.than., nltrou. oxIde from •• ctor •• uch a •• n.rgy, 
Indualllal prooe ..... agriculture. land UH. land u .. change 
and fore.1y and wa.t. for the y.ar 1994. The e.timated 
eml .. ,on. of GHG. from India were 1228 million tonne. of 
carbon dioxld. equlval.nt. The .mi,,'on. of carbon dioxide, 
methane and nItrou. oxide were 65%. 31% and 4% of the 
total .millione, r.epectlvely. 

(c) The Govemment I. engaged in the preparation 
of th. Inv.ntory of GHa. under the aegil of India'. Second 
National Communication to the UNFCCC for the year 2000 
In the afor.m.ntloned •• ctor. which I. requlr.d to be 
reported to the UNFCCC In the year 2011. 
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[Translation} 

Vaccine. for Immunization Program .... 

685. SHRI SHISHUPAL N. PATLE : 
SHRI KAILASH NATH SINGH YAOAV : 
SHRI MOHO. TAHIR: 

Will the Mlnlater of HEALTH AND FAMilY WELFARE 
b. pleaaed to atate: 

(a) whether the Government la contemplating to 
Include new vaccines 'or prevention 0' pneumonia and brain 
fever In National Vaccination Programme a. published In 
'Dalnlk Jagran' dated 26th June, 2008; 

(b) If ao, the details thereo'; 

(c) whether the Government has e.tlmated the 
number of children dying every year due to such diseases; 

(d) If ao, the details thereo'; 

(e) the total number 0' children and targeted likely 
to be vaccinated each year; and 

(f) the time by which the aald vaccine' are likely to 
be Included In the programme? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) .nd (b) Y •• , Sir. The 
Government of Indl. II conlldering Introducing HIB vaccine 
In Pent.v.lent formulation In the Immunization Programme 
for preventing pheurnonl. and br.ln fever. However, no 
declalon h .. been t.ken •• yet. 

(c) and (d) It II eltlm.ted that pheumonla .nd 
menlngltla caused by Haemophilul Influenza b (Hlb) kill 
about 73,826 children under the age 0' five years In India 
every year. 

(e) and (') Do not arlee. 

{English} 

Acqulaltlon of L8ncI tor Coal Mlna 

686. SHRI BHAILAl : Will the PRIME MINISTER be 
pleased to ..... : 

(a) whether the Northem Coalfteldl Umlted (NCl) 
hu acquired Olltrtct Sombhadr. (U.P.) land from the local 
people for coal mine.; 

(b) If so, the detail. thereo'; 

(c) whether NCL has given the compensation and 
other benefit. as per the agreement; 

(d) If so. the detailed thereof; and 

(e) If not, the reason. thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI $ANTOSH BAGROOIA) : (a) and (b) Ye. Sir. Northem 
Coalfields Limited (NCl) h.. .cqulred 1189 hect.,.. of 

tenancy land from local people for coal min .. In Diatrlcta 
Sonebhedra (U.P.) under Coal Bearing Are .. (Acquialtlon 
& Development) Act, 1957 (CBA (MO) Ad, 1957). 

(c) to (e) CompenaaUon and other beneftta have been 
paid .. per the provlalona lakf down In the CBA (A & D) Act, 
1957 and the Rehabilitation & Reaettlement (R & R) Poley 
of Coal India Limited (Cll). The detaI. are al given below :-

Tenancy Compensation No. of No. of No. of 
land paid (Rupees Employ- famHl.s famillel 
acquired In lakhs menta to whom paid 
(in hectares) given 

1189 380.90 1029 

[Translation} 

plots cash In 
allotted at Uen of 

rehabilitation plot at 
.... rehabilI-

997 

tation 
a lite 

11 

Shara of Atomic Power O ... eratlon 

687. DR. SA TV ANARA Y AN JATIYA : Will the PRIME 
MINISTER be pleased to ... te: 

(a) the det.lIs of total power generation In the 
oountry and the Ihare of atomic power generation In It; 

(b) the detalll of action plan for atomic power 
generaUon; 

(e) the .ourcel from where nucle.r fuel are 
obtained for atomic power generatlon and the quantity of 
fuel .upplled to each pl.nt alongwlth per unit coet of atomic 
power generation; and 

(d) the atatus of availability and UI8 or dome.tIc 
nuclear fuel for atomic power generaUon? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINI~TER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN) : (a) The total electrlctty 
generation In the country In the year 2007.()8 w .. 7,04,_ 
MIllion Units with a nuclear sha,. of about 2.4%. 

(b) The preaent nuclear power capacity of 
4120MWe will reach 7280 MWe by the year 2011 on 
progreaalve completion of projacta under conatructlon. XI 
Plan propoaala envisage alart 0' work on eight Indlgenoua 
pre .. urlzed Heavy Water Re.ources of 700 MWe each and 
ten Imported Ught Water Reactors, each of about 1000 MWe 
and above. 

(c) Of the 4120 MWe capacity In operation, 320 
MWe (Tarapur Atomic Power StatJon-Unlta 1 a 2) .. tueUed 
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by Imported low enriched uranium (LEU), while the Stat.ment 
remaining 3800 MWe capacity comprlling of Pressurized 
Heavy Water Reactors CPHWRI) UHl indigenous natural Passport Applications received 

. uranium, .uppUed by the Uranium Corporation of India S!. Passport Name of Application Application 
limited from n. min .. In Jharkhand. LEU for TAPS 1 & 21s No. Office State/U.T. received received 
Imported from different countries. The average tariff, Jan-Sep Jan-Sep 
including COlt of generation, retum on equity etc. of nuclear 2007 2008 
power In 2007-08 was R •. 2.2&1cWh. 

Cd) Currently, there 18 a demand-supply mismatch 
2 3 4 5 

In reepect of Indlgenou, natural uranium. However this is 1. Hyderabad Andhra 297623 287682 
temporary and the situation Is expected to Improve with the Pradelh 
opening of new mlnea. 

2. VI.akhapatnamAndhra 59246 59645 
Ino .... lng Number of P ••• port AppilcaUon. Pradesh 

888. SHRI8HRIPAO VESSO NAIK : Will the Mlnlater 3. Guwahatl Allam, Manlpur 18902 24051 

of EXTERNAL AFFAIRS be pleal8d to .tate: Mizoram, 
Meghalaya 

Ca) whether number of applicant. for I.sue of Nagaland & 
puIpOrt haa Increased manifold In the country; Arunachal 

(b) If 10, the details thereof, State-wi .. ; Pradesh 

(c) whether additional arrangements at regional 4. Patna Bihar 107531 152884 
levels have been made In the States In this regard: and 5. Chandlgarh Punjab 216910 227080 

(d) If 10, the cIetalls thereof? (15 Districts). 

THE MINISTER OF STATE IN THE MINISTRV OF Haryana (12 Districts) 

EXTERNAL AFFAIRS CSHRI E. AHAMED) : Ca) Ve •. There Chandlgarh U.T. 

hal been an Increase In the number of applicant. for 6. Ralpur· Chhattlsgarh 0 16006 
pallpOl'ta. 

7. Delhi Deihl & Haryana 198230 212768 
(b) DetaIl. are anclolBd u Statement. (8 districts) 
(c) and (d) The Govemment had entrusted the National B. Panajl Goa 22.051 23772 

Institute of Smart Government (NISG), Hyderabad, with the 
taek of undertaking a time-bound study on the pa18port 9. Ahmedabad Gularat 216003 216009 
IlIuance .yatem, Including Ita IT aspects with the obfecUve 

10.Surat GuJarat 71.989 69059 to deliver paasport related aervlcee to the cltlzena In a tlmety, 
tranlparent, more acees.lble, reliable manner. The 11.Shlmla Himachal 8.231 19314 
Government accepted the NISG report .. a red of which Prade.h 
·P8UpOft Seva Projecr has been launched. 

The proposal II to have n Paaaport Seva Kendra all 
12.Jammu Jammu and 14145 10866 

over the country where the non-lOvereign function', Involved 
Kashmir 

In the paaapolt Issuance procell, such a. Initialacruliny of 13. Srinagar Jammu and 6986 8886 
the application forms, acceptance of fee, scanning of the Kashmir 
document •• taking photOl, etc. will be performed by the 

14. Ranchi Jharkhand 23575 32260 MfYIce provider Hlected a. a reauH of an open bidding 
• procell. The .. nsitlv. actlvltle., such as verification of 15. Bangalore Kamataka 206191 225279 

documenta, decision on grant 0' pal.port, printing and 
dlapatch of pasaports, will be performed by the GoverMMtnt 1 e. Thlruvanantha- Kerala 113627 124691 
ltaft. The project II expected to reeuIt In the I ...... of pasaporta puram 
within 3 daY' and In ca.e., which require prior police 
verification, within 3 day. after the completion of the 17.Cochln Kerala 162186 170116 

verHloatlon proc.... Th. Project ,. e.p.ct.d to be 18. Kozhlkode 
",-,""lied fully by the beginning of 2010. 

Kerala 113264 144872 
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2 3 4 5 

19. Malappuram Kerala 103546 117035 

20. Bhopal Madhya Pradesh 62401 55039 

21.Mumbal Maharashtra 228693 237506 

22. Than. Maharashtra 107591 116699 

23.Pune Maharashtra 83426 92788 

24. Nagpur Maharashtra 37601 42092 

25. Bhubaneshwar Orl ... 29090 35472 

26.Jalandhar Punjab 170839 155924 

27. Amrltsar· Punjab 0 27634 

28.Jalpur Rajasthan 121012 136865 

29.Chennal Tamil Nadu & 230587 213156 
Pondlcherry 

30. Tlruchlrappalll Tamil Nadu 195361 103709 

31. Madural Tamil Nadu 0 113217 

32. Colmbatore· Tamil Nadu 0 2051 

33. Lukcnow Uttar Pradesh 201803 247081 

34. Ghazlabad Uttar Pradesh 62189 72247 

35. Barellly Uttar Pradeah 52682 59387 

38. Dehradun Uttaranchal 0 12078 

37. Kolkata West B.ngal, 117080 136748 
Trlpura & Slkkim 

Total 3.880.591 4,001.935 

Percentage InorNM • 11.32% 
"TheM puaport offices were opened lUbMquent to 0&'2008. 

{ErtfIIl8h} 

Youth H08teI. Ie ....... 

889. SHRI HARIBHAU RAT HOD : Will the Mlnlst.r 
of VOUTH AFFAIRS AND SPORTS be pl •••• d to 
state: 

(.) wh.ther the Govemment hal recently reviewed 
the Vouth Host.l. Scheme; 

(b) 1180, the outcome thereo'; 

(c) whether the Goverament PropOM to oonatruct 
more youth hoatela In the country through Publlo-Prlvate-
Partnership. (PPP) mode; .nd 

(d) If 80, the detan. thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL) : (a) and 
(b) Ves, Sir. Th. Central Policy Committee (CPC) on Youth 
Ho.tels has reviewed the Sch.me 0' Youth Hostel .nd the 
m.jor d.clslons tak.n are a. under : 

(1) The sel.ctlon of the site has to be don., 
k.eplng In mind the availability and suitability of the land, 
and effective utilisation of the youth hoslela. The appropriate 
size 0' the plot, can be decided by the Stat. Gov.rnment, 
consld.rlng the 'ael thai the location of the plot needs to be 
within the functional city are., which can be •• lily acceaaed 
by the youth. The recomm.nd.d 0' plot will be finally 
con.ldered and decided by the Government 0' India, after 
taking Into account the f.aslbillty and utility of the lite. 

(2) The executing agency, for the con.tructlon of 
youth hostel will be decided by the Mlnl.try In accordance 
with the provisions of General Financial Rulea (GFRs) 0' 
the Gov.rnment of India and can be from amongst the 
following: 

(a) CPWD 

(b) Central PSU handling Civil construction work, 

(c) State Govemment PWD, and 

(d) State Gov.mm.nt PSU or Civil construction 
agency of the State Government. 

(3) Whll. planning new hostels the need and 
requlrem.nts of youth In the current context may be relevant. 

(c) and (d) No such proposal Is under consld.ratlon at 
pre •• nt. 

Indta-Speclflc laf8guarda Agf88menta with IAEA 

690. SHRI AJOV CHAKRABORTY: Will the PRIME 
MINISTER b. pleased to state: 

(a) the d.tall. of the .greement between Inter-
national Atomic Energy Agency (IAEA) and the Government 
of I,,!dla regarding the Indla-epeclflc safeguards; 

(b) whether the IAEA through this agreement 
automatically gets the right to Inspect the Indian atomic 
reectOrl; 

(c) If eo, the detalla thereof; and 

(d) the meuure. laken to safeguard the Intereat 
and eoverelgnty of the country? 

THE MINtSTEROF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 



128 ASVINA 30,1930 (SAKA) to Questions 130 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI.PRITHVIRAJ CHAVAN) : (a) The draft agrNment 
between the Gov.mment of India and the International 
Atomic Energy Agency approved by the IAEA Board of 

. Governora on 1.8.2008 provide. for tM Application of 
Safeguardl to Civilian Nuclear Facllltlel. 

(b) No, Sir. 

(c) Doe. not arl ... 

(d) According to the term. of the agreement, 
cooperation between India and the Intematlonal Atomic 
Energy Agency muM be carried out with full raepect for the 
objecIIYee of the Statue and with due obHrvance of the 
IOV8IWIgn rlghta of India. 

[Tia".'ationJ 

..... u ... to Control HlV/AIDS 
691. SHRI KAlLASH NATH SINGH YADAV: 

SHRI SHISHUPAL N. PATLE : 
SHRI MOHO. TAHIR: 

Will the Mlnl.ter of HEAlTH AND FAMILY WELFARE 
be p/eaHd to a .... : 

(.) whether the Govemment haa taken me •• ure. 
for checldng the apread of HIVIAIDS caIN In the country; 

(b) If 10, the detail. thereof; 

(c) the achievement made ••• ne.r •• t th.reof 
during the lall th,.. ye.,. .nd the current year; 

(d) wheth.r the number of AIDS c •••• has 
wItneII8d a declining trend during the current year; and 

(e) If 10, the detalll the reo'? 

THE MINISTER OF HEAlTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMDOSS) : (a) and «b) In order to control 
the..,.... of HIVIAlDS, OoYemment of India I. Implementing 
the National AIDS Control progr.mme ••• 100% centrally 
aponeoNd acheme with the goal to halt and rev.,.. the 
eptdemlc In the country over the next 5 ye.,. by Integrating 
programmel for prevention. care, IUPPort .nd tre.tment. 
The programme adopta • 'our-pronged Itrategy: 

1. Prev.ntlon of new Infectlonl In high risk groups and 
general population 

2. Providing g .... ter care, aupport and treatment to larger 
number of PLHA. 

3. StNngthenIng the Infrutructure, .yaI8mI and human 
reeouta8I In pravenliOn. care. aupport and .... tment 
p~ at the cIItIIct. ..... and naUonallevel. 

4. Strengthening the natlonalwl.e Strategic Information 
Management SYlt.m. 

The.e .re .chleved by up-lcaUng targeted Interven· 
tlon. among the high rllk groupl, behaviour change 
communication for Improved awarene .. , expanding, 
counaenlng .nd te.tlng service., blood safety, .upport and 
treatment of HIV Infected peraons Including the treatment of 
opportunlltlc Infections, provision 0' antl·retrovlral drugs and 
maln.tre.mlng of HIV Intervention. stratagles. 

(c) Baaed on the re.ult. of annual HIV Sentinel 
Surveillance, Adult HIV prevalence rate In the country hal 
recorded a Ilable tr.nd from 0.41 % In 2004. 0.39% In 2005, 
0.38% In 2008 to 0.34% In 2007. Bah.voural Surv.lllanc. 
Survey w .. carried out In 2001 and 2008 and hal shown 
.n Inc,.... In the .w.rene .. level about HIVIAIDS from 
87-4% 10 80.4% and Condom u •• among genaral 
population durtng commercial IIX hal allo Increa.ed from 
40.1 % to 58.3%. 

(d) and (e) Due 10 the expansion 0' the Care. and 
Support Programme In the country, more number of AIDS 
c ..... ra detected and put on ART over years. The details 
of the AIDS caua detected and put on ART during the last 
Ih .... ya.ra are as below :-

Vear 

2005-08 

2006-07 

2007-08 

Cumulative Number of 
AIDS Patlenta on ART 

2008 (Septamber) 

29,746 

70,276 

1,41.163 

1,77.808 

{English] 

SettIng up of cancer HOlpltal. 

892. SHRI P.S. GAOHAVI : Will the Minister 0' 
HEAlTH AND FAMILY WELFARE be pleased to state: 

(a> whether the number of deaths due to cancer II 
Increasing apecl.,1y In the rural are •• 0' the country; 

(b) If '0, the details thereof and the reasons 
therefore; 

(c) whather the Govemment propole. to let up 
mora Cancer HOIpltall for re18arch and treatment of this 
dl8e ... 8OC8IIIbie to rural peopl. during the naxt flve-yaar , 
plan; and 

(d) If 10. the detall. thereof? 
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THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) The exact 
number of deaths due to cancer In India Is not known since 
It. is not maintained centrally. According to leMA baaed 
Population Bases Cancer Registry, the estimated number 
of deaths due to cancer in India Is about 4.' lakh every 
year. 

(c) and (d) Health being a State subject, It Is for the 
State Government to ensure that adequate facilities for early 
detection, diagnosis and treatment of cancer are made 
available to the cancer patients. Under the National Canoer 
Control Programme thta Ministry has recognized 27 Regtonal 
Cancer Centres (RCCs) In different StatellUTs to fill up the 
gaps in treatment of cancer. Based on 8tate GOYt. 
recommendation, new Regional Cancer Centres are 
recognised and Oncology wings In Govt. Hospitals are 
assisted finanCially. 

Company 2005-06 

[T,.,.latlonJ 

DwIIapment of peripheral vii. by Ca.11ndII UmIIecI 
6i3. SHRI TEK LAL MAHTO : Will the PRIME 

MINISTER be pleaeed to state: 
(a) the details of funds allocated and apent 

therefrom towards development of peripheral villages by 
Coal India Ltd. (Cll) during the last three years and the 
current year; 

(b) whether the govemment propoeea to apend men 
money for the development of ru .... 8l'81li In 1hII18gIId: Met 

(c) If 80, the details thereof and the ..,. .... In 
this connection? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : (a) Company-w118 detaII8 
of the amount anocated and actually apent under the 
head of Community Development Programme InctudIna 
development of peripheral villages during the last three 
years and amount allocated for the year 2008-09 are ae 
under :. 

(FIgures In Lakh Rupees) 

2006-07 2007-08 2008-09 

Amount Amount Amount Amount Amount Amount Amount 
Allocated spent Allocated Spent Allocated Spent Allocated 

(Prov.) 

Eastem CoaHlelds Ltd. 220.00 107.36 200.00 125.98 200.00 387.68 240.00 

Bharat Coking Coal Ltd. 200.00 128.33 230.00 156.44 240.00 185.79 252.00 

Central Coalfields Ltd. 250.46 203.73 445.58 291.91 500.00 348.96 725.00 

Western Coalfields Ltd. 375.00 335.52 432.00 374.97 439.07 351.46 435.12 

South Eastem Coalfields 800.73 957.75 830.00 746.39 885.00 734.66 937.91 
Ltd. 

Mahanadl Coamelda Ltd. 907.00 379.47 820.00 3i5.89 800.00 980.21 880.00 

Northern Coalfleldl ltd. 272.45 183.27 512.00 235.78 520.00 441.33 ·416.00 

North Eastem Coalfields Ltd. 6.53 6.63 10.40 11.40 11.38 11.38 12.00 

Total 3032.17 2301.98 3479.48 2338.76 3596.45 3441.45 3898.03 
• Amount allocated In rHpecI 01 MeL Indc:ated up-to-Oct. 2008 

(b) and (c) Cil has a well-defined policy for Community 
and peripheral Development, which Includes development 
of facilitle. In rural areas also. Keeping In view the need 
and availability of funda. subsidiary companies allocate and 
spend funds on auch programmes. 

(a) whether sport.persona (wre.tlers) were 
compelled to auction their medals aa reported In the Hindi 
dally 'The Hindustan' dated 01 September, 2008; 

AuctIon of ...... by 8portaper8OM 

694. DR. SHAFIOUR RAHMAN BARO : Will the 
Minister of YOUTH AFFAIRS AND SPORTS be pleued to 
state: 

(b) If 80, the detalla thereof and the .... 1001 therefor; 
and 

(c) the reaction of the Government thereto? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AfFAIRS AND SPORTS (DR. M.S. GILL) : (a) to (0) 
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The qU8lllon of provIdng better ..... 10 ~. 
both In lenni or equtpment end 0Itw f ......... been 
oonItantiy engaging the attention of the Goverrvnent. Under 
he various ICheme •• the Government or India pi'OVidea 
tInandaI ......... to individual ~ In the form 
or cuh _Ida for wtnnIng medaIa In InIemeIIonaIIpOfIII 
competition •• penaion to rnerttorioua ~. which 
ha recently been doubled and penalon to IPOrtlperaona of 
yeeteryeara. living now In indigent ctrcumaIancn, which hal 
been quIIdrupIed. 

~ for the broadcalling of the aporta faclHliea, It .. 
primarily the re.pon.lbillty of the State. Govemment •. 
However, the Government of India hu recently launched a 
national acheme titled Panchayat Yuva Krlda aur Khel 
AbhiJM (PYKKA) which prcMdae for Cflldlon 01 bello apo .. 
Infrutructure In all village and block panchayata of the 
country In a phBMd manner over a period of next yeara. 
Under thIe acheme. the State Govemmenta OM MI80t the 
village panchayata and block panchayata, which require 
creation or apoN facilities on priority. and Intimate the ume 
to the Govemment of India for approval. Apart lrom on. 
time Mad capital ..... tance. the Oovemment silo proYldea 
financial aulatanoe for acquilition of equipment, routine 
repair and maintenance and holding competItIonI. 

In the I .. tant cue, the Govemmenl has takM note of 
the newl Item referred to In the Queatlon for taking 
appropriate action. 

(EnglltlhJ 

DeIIIM of ........... FcnIgn CounIrIee 

896. SHRI GIRDHARt LAL BHARGAVA : 
SHRI E. OAYAKAR RAO : 

WHI the Mlnlater or OVERSEAS INOIAN AFFAIRS be 
pIeaMd to ... te: 

(a) whether the number of IUicIdeIIdeaIhI among 
the expatriate Indlane • on the rile; 

(b) • eo, the d8t8IIa ther8Cf and the ,...,.. theNfor; 

(e) whether the famille. of the dec.a.ed are feeing 
lot of problema In getting the bodIH back to India: 

(d) If 10. the dataila thereof and the reason for not 
providing lldequate anentJon to the famille. of vIcItmI who 
die outatde India; end 

(e) the ~tIon paid to them Glrtng the Iaat 

.... yeara' 
THE MINISTER OF OVERSEAS INDIAN AFFAIRS 

AND MINISTER OF PARLIAMENTARY AFFAIRS (SHAI 
VAY~ RAVI) : (a) to (e) The r.quiIfIe detail ... being 

CXIIIeaead from IncIan .... 10i1IIPa.ta atw.d and wII be laid 
on the Table of IM~. 

Upgraddon of NH411 

•. SHRI N.N. KRl8HNADA8 : WIll the MIni ••• , 01 
SHIPPING. ROAD TRANSPORT AND HIGHWAYS be 
pIeued to Ita .. : 

(a) whether the Govemment hae nteelved any 
propoaal for upgradatlon of NH-213 including eonaInIcIIon 
of new bridget and by-paaea; 

(b) If 10, the detaIIa thereof; and 

(c) the Ilep. taken by the Govemment In Ittl. 
regard? 

THE MtNtSTER OF STATE IN THE MlM8TAV 0# 
SHIPPING. ROAD TRANSPORT AND HIGHWAYS (SHAI 
K.H. MUNlYAPPA) : (a) to (0) NaIIonaI HIghway No. 213 
having a lenght 01 126 Ian. II located In the State of K8f'IIIa 
only. MlnI.try hal decided to upgrade the entire length under 
National Hlghwaya Development Project (NHOP) Phue tv-
A programme. Under thl. programme, National Highway 
will be upgraded primarily to minimum two I ..... with paved 
ahoulder. with provlalon of capacity augmentation by 
widening to four lanea through Public Private Partnerahlp 
(PPP) on ee.lgn, Build. Finance, Operate and Tran ... r 
(OBFOT) pattem. The 8CIIon ha alrudy been initiated for 
the appoIntm8nt 01 technical conauttant for ~ 01 
.... 1biI1ty report. Requirement of new bridgM, bypuMI 
etc., II to be .... uact during the preparation of HJd report. 
However, preparation of feulbillty report and p ..... miMfy 
project repeNt II already under progreaa through a aeparale 
coneuItant for the conatruction of MannaIkkad bypa ... 

{ThIMI.tJottJ 
..,...._ Around .... 

687. SHRI SRICHANO KRIPLANI : WII the MInIaIer 
or SHIPPING. ROAD TRANSPORT AND HIGHWAYS be 
plauedto ..... : 

(a) whether the UnIon Oow"",*" .. reel.'" 
.", propouI from the Stale Ocwemment of RItMthM for 
construction 01 by-pu_ around Jalpur city; 

(b) If 10, the detalla thefeot; 

(c) the action taken by the Government Iher'eon; 

(d) the time by which oonetruoUon of theM by- • 
.,.... aN -.ey to be oommenoed? 

niE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHAI 
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K.H. MUNIYAPPA) : C.) to Cd) Ye., Sir. The RaJa.than 
Governm.nt ha. Intlmat.d that Stat. Government have 
already taken up Ring Road Project for J.'pur City through 
Jalpur Development Authority. Government of India had allO 
approved ring roadlby paa.ed of Jalpur under National 
Highway Development Project (NHOP) Pha.e VII. However, 
the State Govemment II not de81roul of taking up the project 
under NHDP. 

[English} 

lIandlitory Tealng of OenetlCII11y 
lIodIftecI Packed Food 

698. SHRI M. RAJA MOHAN REDDY ; Will the 
PRIME MINISTER be plea.ed to .tate: 

(a) whether the Genetic Engln •• rlng Approval 
Commltt •• CGEAC) under admlnl.tratlve control of hi. 
Mlnl.try hal ord.red for mandatory te.tlng G.netlcally 
Modified Packed Food b.'ng 801d In the country; 

(b) If 10, the detalll thereof including the .taps taken 
to enaure aaf.ty a ..... ment of 8uch packed food; 

(c) whether .uch safety ... e.sment. are subject 
to public scrutiny; 

(d) If 80, the detall8 thereof; and 

(e) If not, the reasonl therefor? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS CSHRI NAMO NARAIN 
MEENA) : (a) and Cb) No Sir. However, approval of the 
G.n.tlc Engineering Approv.' Committee CGEAC), the 
.tatutory body constituted under the 'Rule. for the 
Manuf.cture, UHllmportIExport and Storage of Hazardous 
Mlcroorganl.mIlG.netlcally Engineering Organl.ms or 
CellI, 1989' notified under the Environment (Protection) Act, 
1986, I. mandatory prior to commercial u.e of genetically 
modified organi.ms and products derived th.r.from. The 
GEAC Is following a cue by caae syatem of approv.ls for 
which ext.nslve rules and guideline. have been framed for 
evaluating their environmental and heahh safety. AI of date, 
the GEAC hu approved the environmental rel8a .. of only 
Bt cotton In India. The GEAC had received reque.t only for 
Import and commercial u .. of GM Soyabean 011 in Indl. 
which was granted during July 2007. No other reque.t hal 
been recelved.o far. 

Cc) and Cd) The re.ults of bloaafety .tudlellncludlng 
toxicity and allergenlclty data of all commercially rel.ased 
genetically modified crop. are .v.llab1e In the public domain 
at www.envfor.nlc.1n and www.lgmorla.nIc.ln. Stakeholder 
cOrr\ments .r. taken Into conllderatlon prior to their 
commerolal rei ..... 

Ce) DoH not ....... 

Depleting Coel Reeervu 

699. SHRI PRALHAD JOSHI : WHI the PRIME 
MINISTER be plealed to ltate: 

Ca) whether the Government hal undettaken and 
aurvey to know about the reported depleting quantity of coal 
merv .. In the country; 

(b) If 10, the detalla of the flndlnga of the report; 
and 

(c) the steps taken by the Government In this 
reg.rd? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BARGODIA) : Ca) VH, Sir., 1._ ,< 

Cb) and (c) Integrated Coal Resource Information 
System (ICRIS) la being developed by Central Mine Planning 
and Design Inlmute which will have depleting data on Indian 
coal resources and the report 18 likely to be completed by 
2011-12. 

ProJecta Under BARDP 

700. DR. ARUN KUMAR SARMA: Will the Minister 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

Ca) the detalla of the projecta undertakenlto be 
undertaken under Special Accelerated Road Development 
Programme (SARDP) In the North Eutern RegJon Including 
that of A.lam .nd Arunach., Pradesh, State-wl.e and 
atretch-wlae; 

(b) the details of the funda sanctioned and utilized 
therefrom against each project and time-frame fixed for the 
purpose; 

(c) whether the conatn.'CtIon of Bridge over Lohlt 
Channel of river Brahamputa between Dhola and Sadla 
alongwlth extension of NH-37 up to Arunachal Pradesh have 
been compl.ted; 

(d) If 10, the details thereof and If not, the reuona 
therefore; and 

(e) the time-frame fixed for hI completion? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIVAPPA): (a) Special Accelerated Road Develop-
ment Programme (project) In North East (SARDP-NE) I. 
divided under Phaae 'A' and Phue 'B' and Phs .. 'A' haa 
b .. n approved by the Government for Implementation and 
Ph ... 'B' hu been approved only for preparation of Detailed 
Project Reporta. Detalia of roads under Phaae 'A' and Phue 
'8' of the project I. encloMd State-wIH and atrwICh-wIM .. 
Statement. 
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(b) An amount of Rs. 4.823 erore ha. been (e) No. Sir. 
sanctioned by the Government for Pha .. 'A' of SAROP.NE. 
Out of this. Rs. 1319.00 erore has been spent upto (d) Ind (e) DoN not .riM •• oonatrucllon of the brtdge 
September. 2008. Pha .. 'A' Is targeted tor completion by In question hu. not been ipprovlCl by the Government. 
March. 2013. 

St.tement 

St.t.-wlse length of fOMJ Included under SARDP.NE 

Length In km 

State Ph ... ·A· Phase'S' Phue 'A' + 'B' 

National State Total National Stat. Total National Stat. Total 
Highway. roads Hlghw.ys road. Hlghwaye roadl 

Arunachal Prad •• h 57 212 289 335 2372 2707 392 25U 2978 

Alum 1174 0 1174 0 471 471 1174 471 1845 

Manlpur 39 108 147 92 58 150 131 188 207 

Meghalaya 176 0 176 179 223 402 355 223 578 

Mlzoram 102 0 102 535 272 807 637 272 909 

Nag_land 81 8 89 706 511 1217 787 519 1308 

Slkklm 80 87 167 0 233 233 80 320 400 

Trlpura 330 0 330 110 336 446 440 338 778 

Grand Total 2039 415 2454 1957 4476 8433 3998 4891 8887 

Note: 
Phue 'A' of SARDP·NE hal been approved lor execuUon 
Phue 'S' of SARDP·NE hal been approved for preparallon 01 DPR 

List of the roa~ under SARDP·NE 

8t8te : Arunahcal 'l'IIdHh 

' .... 'A' 

Sf.No. Category of road Stretch/Scope of the wortc Length In /un 

2 3 4 

1. NH 153 (SUIweII road) 2 lanlng of LICIo-Panau pall Hctlon 32 

2. 52A 4 lane connectivity to ItaNlgar (from AllamlArunllChaJ PradHh 
border to ltanagar) 25 

3. State road Improvement of road from lumia to Taahlgong road via 38 
Oudunghar (Indo-Bhutan road) 

4. Inter-Buin Road Improvementl2 lanlng of Tallha-T.to road 100 

6. Inter-HerIn Road Improvementl2 lanlng of MIggIng - ale road 78 

Tote! (Phue '14.') 288 
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........ ' 
II. No. Category of road ScopeISection of road TentatMt 

Length 
(Ion) 

1 2 3 4 

1. NH-52 2lanlng or Jonal-Sitapant MCtion 335 

2. I~Myanmar road Improvement, 2 lanlng from Vljaynagar-Miao road 157 

3. Indo-Myanmar road Improvement I 2 lanlng 'rom Mlao-Jairampur road 32 

4. Indo-Myanmar road Improvement I 2 lanlng from Jalrampur (NH-153)-LaIpuI 9rtdge 9 

6. Indo-Myanmar road Imprpvemant , 2 lanlng from Lalpur Brldge-Manmao road 32 

e. Indo-Myanmar road Improvement I 2 lanlng from Manmao-Changlang road 44 

1. Indo-Myanmar road ~ I 2 hom Changlang to KhImIyang road 35 

8. tndo-Myanmar road Improvement I 2 laning from KhtmJyang - Sangkuhavt road 33 

9. Indo-Myanmar road Improvement I 2 laning from Sangkuhavt - Lazu road 40 

10. Inc:b-Myanmar road Improvement I 2 IanWIg from Lazu-Wakka road 75 

11. Indo-Myanmar road Improvement' 2 lantng from Wakka-Khanu road 21 

12. Indo-Myanmar road Improvement I 2 laning from Khanu - Konaa road 30 

13. Indo-Myanmar road Improvement I 2 lanlng from Konaa-Panchao road 29 

14. Indo-Myanmar road Improvement I 2 IanIng from Panchao - NagaIand Border road 25 

16. State road Improvament12 IanIng from Yingidong to BIIhIng (porgo via 180 
Oan.Pugging-Ukor-Pailng-Jido) road 

18. -do- Improvement I 2 lanlng from ZJdo.SIngha road 94 

17. -do- Improvement I 2 Ianing from Pango-Jorglng road 90 

18. -do- Improvement 12 lanlng from Sarkam Point - Slnga via Eko- 126 
Domping road 

19. -do- 2 laning of Yupia - Pappu road 10 

20. -do- 2 laning or Sappa-Nachlpu road 08 

21. -do- 2 tenlng of Kolorlang-Joram road 158 

22. -do- 2 IMIng of Ylngkiong-Pangin road 88 

23- -do- 2 IanIng of AnInI • MIke road 235 

24. -do- 2 IanIng of Hawal - Hawa Camp Road 126 

21. -do- 2 IanIng of AIong-Bame road 31 

28. -do- 2 IanIng or Tawang-Balipara road 283 

rT. -do- 2 tenlng of Ziro Pahumera road 108 

28. -do- 2 IanIng of L.ekail-Deporizo road 210 

Total (PhaM '8') 2707 

TcMI (A+B) 2078 
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1 2 3 

..... .:Aa .. 

,....·A· 
1. NH38 2 lining with pn8d IhouIdIrIIn o.boM-Dimllpur MCUon 71 
2. NH37 4 laning of ~ MCIIon 315 
3. Improvement of exilllng 2 .... and paved IhouIdera In Dtbruguh- 73 

Makum-Rupa/ HCtIon 

4. NH38 Improvement of exiltlng 2 lane and paved ahouldeta In Mallurn-
Lekhapanl HCtlon 

5. NH44 2 lanlng of Ratacherra-Chrulbart I8CIIon 28 

6. NH51 2 lanlng with paved Ihouldera from Palkan 10 AllanVMeghalaya 22 
border MCtlon 

7. NH52 2 lantng with paved ahouldera North Lakhlmpur-Jonal and OIrak-
Rupal aectlonl 186 

8. NH53 2 lanlng with paved ahouIdera from Badarpur 10 Jlrtbam 8e 

8. Conetructlon of 2 lane Sllchar byp ... 20 

10. NH~ 2 lanlng with paved Ihouldera In Silchar • LalJapur Ieclion 32 

11. NH 81 Improvement of exJaIIng 2 lane Jan,I-Aalam'Nagaland border HClIon 11 
with paved Ihouldera 

12. NH 152 2 lanlng with paved ahouIdera of Palhihala·AIIanVBhutan border Mellon SI 
13. NH 153 

(Stl1weii road) 2 Ianlng with paved ahouldera In Lakhapanl-Ledo HCtIon 24 

14. NH 164 2 lanlng with paved ahouldera of Dhalelhwar·BaIrabi HCtIon ee 
15. NH 37A, 52 • 52A 4 lane connectivity to Itanagar (from Sllghat to Alaam/Arunachal 125 

Pradelh border) 

Total (Ph ... 'A') 1174 

,ha.'S' 

1. State road 2 lanlng of Golaghat - Rangalan road 7 

2. -do- 2 lining of Dipu-Manja road 18 

3. -do- 2 lanlng of Haflong-Jatlnga road 8 

4. -do- 2 IanIng or Dhubrt-Gaurlpur road 8.5 

5. -do- 2 lanlng or Baska·Samara road 25 

8. -do- 2 laning of Mortgaon-Jagt rOM! 23 

7. -do- 2 lanlng of Barpeta-Howly ro.d 12 

8. -do- 2 IanIng of Goalpara-8olmatl road 6.1 

8. -do- 2 Iantng or Kokrajhar-Kartgaon road 1. 
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1 2 3 4 

10. -do- 2 lanlng of Tawang-Ballpara portion of road In Assam 32 

11. -do- 2 lanlng of Ziro-Pahumara road portion 0' road In Assam 18 

12. -do- a lanlng 0' Lekabali-Daporizo road portion In Assam 12 

13. -do- 2 lanlng 0' Alternative route between Barak Valley (Sllchar)- 285 
GuwahaU road via HarangaJao-Turuk 

Total (Pha .. 'B' 471 

Total (A+B) 1645 

State : Manlpur 

Pha .. 'A' 

1. NH 53 2 lanlng of Jlrlbam - Imphal lectlon (remaining portion) 39 

2. State road 2 lanlng 0' Maram - Paren road 108 

Total (Ph ... 'A') 147 

Pu..'8' 

1. NH 150 2 lanlng 0' Ukhrul to Yalngangpokpllectlon 92 

2. State road 2 lanlng of Tamenglong-Khoneang road 40 

3. -do- 2 lanlng 0' Pall .. Chandel road 18 

Total (PhaM 'B') 150 

Total (A+B) 297 

..... : ..... halap 

...... 'A' 

1. NH40 4 lanlng Jorabat·Barapanl Iectlon 62 

2. NH 40 &44 Conltructlon of 2 lane Shiliong bypan 50 

3. NH 40 & .... Improvement 0' .xlaUng 2 Ian. Barapanl· Shiliong HCtIon and 
flyovera In Shillong city 54 

4. NH .... Conatructlon of 2 lane Jowal bypan 10 

Toa.I (Ph ... 'A') 178 

....... '.' 1. NH·44E 2 lanlng 0' Nongitoin-Shlllong lectlon 83 

2. NH·62 2 lanlng 'rom Allarrv'Meghalaya border to Baghmara 96 

3. State road 2 lanlng 0' Nongatoln-RongJ.ng-Tura road 201 

4. ·do- 2 lanlng 0' William nagar to Nengkhra road & other road 
(211de connecttvlty with relpeCtlve length of 14 & 8 km) 22 

Total ~Ph ... 'B'l 402 

Total iA+ B! 578 
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List of the roads under SARDP-NE 

SI.No. Category of road Stretch/Scope of the work Length In kin 
1 2 3 4 
..... :lIIzonIm 

....... 'A' 

1. NH54 2 lanlng of Lallapur-Aizwal MCtion 58 

2. NH 154 2 lanlng of Balrabl-Kolulb HCtlon 44 

Total (Pha .. 'A') 102 

P ..... ·.' 
1. NH-44A 2 laning/realignment of NH-44A from KIn 11.600 to 130 118 

2. NH-54 2 lening of NH-64 from AJzwI to Tulpang MCtIon 380 

3. NH-54A 2 lanlng from Lunglel-Therlat Netlon 8 

4. NH-548 2 lanlng from Zero point to Salhe lectlon 27 

5. State road 2 lanlng of Lunglel-Demaglrl road 92 

e. -do- 2 lanlng of Champal· Theu road 30 

7. ·do- 2 lanlng of Champal - Sellng road 150 

Total (Ph ... '8') 807 

Total ~A+Bl 808 

.... : tag.land 

....... ·A· 

1. NH 39 4 lanlng of Dlmapur-Kohlma • .cllon and bypua of Dlmapur 81 
and Kohlma 

2. Stete road 2 lanlng of Marana-Paren road (Nagaland Portion) 8 

Tptal (Ph ... 'A') 89 

PhaR·.· 
1. NH-81 2 lanlng of AllanVNagaland border to KohIma HCtion 234 

2. NH·150 2 Ianlng from Kohlma to NagaiancUManlpur border 132 

3. NH-155 2 lanlng of Mokolcchung to JelUmi MOtIon 340 

4. State road 2 lanlng from Pfutaero-Zhamal road 18 

6. -do- 2 lanlng from Athlbung·Khelma 65 

8. -do- 2 lanlng of Phek·Pfutzero road 78 

7. -do- 2 IanIng of Longleng-Chantongya road 35 
" 

8. -do- 2 lanlng of TamIu·Merangkong road 50 

8. -do- 2 IanJng of P.,."..Kohlma road H 
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1 2 3 4 

10. -(k). 2 laning of ~ama road 128 

11. -de- 2 \antng of Man-Tamlu road 50 

Total (Phale 'B'~ 1217 

TCUI (A+B) 1308 

u.t of IfMd under SARDP-NE 

.... :1IIdrIM 

....... ·A· 

1. NHI1A 2 lantng with paved ahouldera from Sevoke to Gangtok 80 

2. State road 2 lane Gangtok bypau 22 
3. Stale road 2 Ianing from end of Gangtdl bypua to Nathula road to NH Standardl 86 

Total (Phau 'A') 187 .......... 
1. S&ate road New altemallve highway from Meltl to Singtam 27 

2. -do- 2 lanlng of Gyallhlng-8lngtam road 80 

3. -do- 2 lanlng of T.tw-NamGhI road 32 

4. -do- 2 Ianlng of lAgahip-Jorelhq road 2e 

5. -<» 2 Imng of GMgtok-MMgam "*' es 
TcMI (PhMe 'S') 233 

Total (A+B) 400 

.... :Trlpul'll 

....... ·A· 

1. NH44 .. Ianing of Churalbarl - Agaftala-SIIbroom HCtIon 330 

Total (Phue A) 330 

,ha .. ·•· 
1. NH44A 2 IanIngIfHllgnment 01 NH-44A from MMu to Tripural 110 

Mizoram Border 

2. Stat. road 2 IanIng 0' KalIuahar-Kumarghal road 26 

3. -do- Improvement of road KukItaI to Sabroom 310 

Total (Phue 'B') 448 

Total (A+B) n8 

PromaIkNI of Iporta by SAl (a) whether the SpoItI AuthorIty of Incia (SAl) hal 
any plan to augment the Infrutruc:ture facfJlty to promote 
.".. In the countty; 701. SHRI M. APPAOURAI : Will the Mlnla •• , of 

YOUTH AFFAIRS AND SPORTS be plealed to alate: (b) 1110. the detalla thereot 
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(c) whether the SAl proposed to set up sports centre 
at all T alukalBlock level to encourage aportspersona from 
rural areu; 

(d) If so, the details thereof; and 

(e) If not, the reasona therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL) : (a) Yea, 
Sir. 

(b) Infrastructure facilities like providing of aynthetic 
surfacea, hostel, modem fltnesa centre and aports science 
centrea etc. are being provided at various places In the 
country by way of facilities to aportspersons. 

(c) to (e) SAl has no scheme to eatabllah Sports Centres 
at all Talukaa. However, the Government has recently 
launched a national programme titled the Panchayat Yuva 
Krlda Aur Khel Abhlyan, which aims at providing basic sports 
Infrastructure In all village and block panchayatl In the 
country In a phased manner, over a period of 1 0 years. 

rrfllns/atlon} 

Ilindnell Among Children 

702. SHRI BAPU HARI CHAURE : Will Ihe Minister 
of HEALTH AND FAMILY WELFARE be pleased to atate: 

<a) whether e large number of ohlldren have 
become victims of blindness In the country; 

(b) If so, the reasona therefor and the reaction of 
the Government thereto; and 

(c) the stepi takenlbelng taken by the Government 
In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) to (c) As per the avallabl. Information from 
the blind IChool. and refractive error .tudle. In India, It I. 
e.tlmated that there are 3.6 lakh blind children due to vllual 
Impairment In the age group of 0·16 years. Thla pool of 
blind children II conltant over about the l8It five years. 

The main rea.on. for bllndn.ss among children In 
Indfa are:· 

• Vitamin • A deficiency 

• Me ..... 

• Ophthalmia Neonatorum 

• Retinopathy of pre-maturity 

• C.taract 

• Glaucoma 

• Intu .. • 

Under the National Programme for Control of 
Bllndnesl, which Is • centrally sponsored scheme, the 
following stepi have been taken to control blindne88 among 
children :-

• Setting up of PediatriC Ophthalmology Units In Medical 
Colleges/Regional Institutes of Ophthalmology/State 
level Eye Hospital In NGO and Private Sector 

• Setting up of Vision Centres In the periphery 

• Training of doctors and paramedics In eye care in 
children 

• School Eye Screening and provision of spectacles for 
poor children 

• Non-recurring .nd recurring grant-In-aid to Eye Banks 
and Eye Donation Centres 

• Development of training and lEe material for awareness 
about childhood blindness 

• Regular monitOring and evaluation of the programme. 

ConditIon of NH In Metro ClUes 

703. SHRI HEMLAL MURMU : Will the Mlnllter of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
plealed to state: 

(a) whether the National Highway. (NH) pa.llng 
through the metro cities .re In dllapld.ted condition •• 
reported In "Dalnik Jagran" dated 17 June, 2008; 

(b) If 80, the detall8 thereof; and 

(c) th reaction of the Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA) : (a) to (c) The development and 
maintenance 01 National Hlghw.y., Including tho.e palling 
through the metro cities, are a contlnuou. proceH .nd the.e 
are taken up depending upon the availability of fund., traffic 
denllty and Inter-88 prloritie8. 

Water Crllil In Keoldev 
National Park 

704. SHRI SUBHASH MAHARIA : Will the PRIME 
MINISTER be plea.ed to state: 

(a) whether KeoldevNational Park has been facing 
severe water crll18 lor the palt few years; 

(bJ If 10, the detail. thereof; 

(e) whether the Govemment of Rajasthan hu lent 
any proposal to the Union Government In thll regard; 
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(d) If so, the details thereof Including the current 
status of the proposal; and 

(e) the measures taken/proposed to be taken by 
the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT NAD FORESTS (SHRI S. REGUPATHV) : 
(a) and (b ) As reported by the State Govemment of Rajastan, 
the Keolado National Park had faced water crisis during 
2000-01 to 2004-05 and again during 2006-07 to 2007-08. 
However, during the current year, the park has received 
approximately 450-500 ft water from the Ajan Bangh and 
Chlksana Canal aa against the annual requirement of about 
540 m.eft of water. 

(0) and (d) The Government of Rajasthan had 
submitted two proposals in the past to the Union Government 
for augmenting water supply to the Keoladeo National Park. 
The first proposal was submllteed In 2005 with financial 
Implication of Rs. 100.00 crores. It envisaged bringing water 
from the Chambal river through a regular supply to the Park. 
It was referred to the Planning Commission for further 
neeesiary action by the Mlnlltry of Environment & Forelta. 

The State Government lubmltted anoth.r proposal In 
March, 200S with an estimated coat of R •. 61.23 crorel 
Involving diversion ot flood waters from Govardhan drain to 
Keoladeo National Park to augment the waler IUPply to 
Keoldao National Park. The lama wal allo recommended 
to the Planning Commission. In this connection, an expert 
team from the Planning Commllslon and already visited the 
site at Bharatpur Augult, 2008 for the feasibility of the project. 

(e) Availability of water In the Keoladeo National 
Park depends on adequate ralnfa" In the areas. The 
following steps to addresl the watar problam In the Prak 
have b .. n takan: 

(I) Four new deep bore weill and two new Ihallow bore 
wells have been dug Inside the Park to addrell the 
emergency situation. 

(II) The State Government has completed the Chlksana 
Canal Project, which along with the Alan dam, would 
bring about 200 million cuble feet or flood water to 
Keoldeo Nallonal Park during the monloon period. 

(III) Provision has been made to supply waler to Keoldeo 
National Park In the Dholpur-Bharatpur Chambal 
drinking water proejct. 

(Iv) The Ministry or Environment & Fontltl hal b .. n 
providing financial and technical asslstanc. to the 

State Governm.nt tor the better management of 
Keolaciao NaUonal Park. An amount of RI. 2S.00 !akhs 
has been released as the flrat Instalment during the 
current financial year (2008-09) under the Centrally 
Sponsored Scheme • Asslltance to Dev.lopment of 
National Park & Sanctuaries.' 

(v) An UNESCO tunded project has been launched tor 
better management ot Keoladeo National Park. 

8II1e of aanned lIedlclnealn Indle 

705. SHRI HARISINH CHAVDA : Will the Minister of 
HEALTH AND FAMIL V WELFARE be pleased to atate: 

(a) whether a number of medicines banned In 
foreign countrlel are being sold In the country; 

(b) if 10, the details thereof and the r88lOns therefor; 
and 

(c) the steps taken by the Government In this 
regard? 

THE MINISTER OF HEALTH AND FAMILV WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) Vel Sir, There 
Is no global Iystem of banning of dNgl. Drugs banned In 
one country may continue 10 be marketed In other counlrtel 
on the basil of risk I11818m8nt pfOO8ll undertaken by the 
ralpectJve Govemment. Thare exls. a .yelem olavaluatlon 
of .. rety and efficacy of drug. In the country, In conlultation 
with experla before permitting thalr market authorization or 
In the cales of report. of adve,.. eventl on Ihe use 01 • 
dNg. 

(c) 1. The screening of dNg formulation. m.rketed In 
the country .nd considered harmful or Irratlon.lln the context 
of pre .. nt technical knowledge w.s .I.rted In early SO'I 
.nd the Drugl .nd eosmetloa Act 1840 wu amended In 
1_ to empower Central OoYl. to prohibit manufacture 
under the laid Act. 

2. ONgI, for which harmful effeota are reported, or II 
ther.peutlc Justlflc.tlon II coni Ide red Inadequa.e In the 
context of current medical evidence, .... examined by Expert 
Committee under ONgS Technical Advisory Board (OATB) 
on a continuous b.sls. 

3. So f.r, 78 categorlel of ONglldNg formul.tlonl 
have been prohibited for marketing In the country. 

Tele lIedlclne Facility to 
lAARe CountrIH 

706. SHRI PANKAJ CHOWOHARY : WUI the PRIME 
MINISTER be ple.1ed to ltata: 
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(a) whether the Government proposes to extend 
tele-mediclne facilities to the 'SAARC' countries; 

(b) If so, the details thereof and the progress made 
in this regard? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN) : (a) No, Sir. There is no 
proposal for extending theTele-medicine facility to SAARC 
countries. 

(b) Does not arise. 

[English] 

Conatitutlon of Tran. HllRlllayan Authority 

707. SHRI REWATI RAMAN SINGH: Will the PRIME 
MINISTER be pleased to state: 

(a) whether there is any proposal under conside-
ration of the Government to constitute a Trans Himalayan 
Authority to addre •• the environmental and agro climatic 
lsauea of Hili State.; 

(b) If 10, the detail. thereof; and 

(c) the· Itepi taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) No, Sir. 

(b) The question does not arl.e in view of reply at 
(a) above. 

(c) However, to addre .. environmental ISlues In 
the Trans Himalayan regions, Goblnd Ballabh Pant Institute 
of Himalayan Environment & Development, an autonomous 
InetMute of Mlnletry of Environment & Fore.t with head-
quarte,. at Atmore In Uttarakhand and four regional unitt In 
Himalayas, Ia engaged In research and studies related to 
glacle,. and cold desert regions. Cultivation of Seabuck-
thorn, a .pacles suitable for cultivation In the cold desertl 
alpine areas In the Trans Himalayas Is being promoted. 
BeSide., potential site for designating a Cold De.ert 
Bioaphere Reaerve, covering State. of Jammu & Kashmir 
and Himachal Pradesh Is under consideration. 

Disinclination TOWIIrds 
Medical Profe.slon 

708. SHRI BACHI SINGH RAWAT "BACHDA" : Will 
the Minister of HEALTH AND FAMILY WELFARE be ptosed 
to.tate: 

(a) whether many .tudents belonging to sciences 
stream are not Inclined to pu,.ue medical profession due to 
heavy cost and lengthy duration of the course; and 

(b) If so, the remedial steps being taken by the 
Government to encourage such students to pursue medical 
profession? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) No data Is 
available with this Ministry to Indicate that students belonging 
to sciences stream are not Inclined to pursue medical 
profession due to heavy cost and lengthy duration of the 
course. 

Prevention of Avl.n FLU 

709. SHRI VIJOY KRISHNA : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the present status of a Avian flu in the country; 
and; 

(b) the steps taken by the Government to check 
further spreading of this disease In the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) The la.t Incidence of Avian Influ.nza was 
notified on 16th May, 2008 In We.t Bengal, after which th.r. 
has bun no further outbreak of the dl ...... There has be.n 
no human ca .. of Avian Influenza. 

(b) The Government has action plan for prepared-
nell, control and containment both for Health and Animal 
Husbandry sector which were put into operation during the 
above mentioned outbreak. 

[Translation] 

Propo .. l. tor Conltructlon ot Brldgea 

710. SHRI AJIT JOGI : Will the Mlnlater of SHIPPING, 
ROAD TRANSPORT AND HIGHWAYS be pl .... d to state: 

(a) whether the Union Government has received 
any proposals for construction of bridges on the National 
Highways from varlou. State Governments during the last 
three yea,. and the current year; 

(b) If 10, the detail. thereof, State-wise; 

(c) the number of bridges proposed to be cons-
tructed during 2007..()8 and 2008-09, State-wi .. ; 

Cd) the State-wise detail. of propoaals pending for 
approval for construction of bridges over various rivers and 
natlonJ-AighwaYI In the country; and 
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(e) the .tep. proposed to be talcen by the Union 
Govemment on the proposals ot State Govemment tor early 
approval? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA) : (a) and (b) Yea Sir, 238 numbers of 
propoaals for construction of bridges on National Highways 
from various State Govemment. have been received during 
last three year. and the current year. The State-wise detail. 
given in the enclosed Statement-I. 

(c) 43 and 55 numbers of bridges were proposed 
to be constructed during the year 2007-08 and 2008-09 
respectively. The State-wise details given In the enclosed 
Statement-II. 

(d) and (e) The State-wise details of pending proposals 
for construction of bridges over various river on national 
highways In the country for approval are given In the 
enclo.ed Statement-III. However tha propo,al, ara 
aanctloned subJeot to conformance to Ministry" guldeUne" 
depending upon the availability of funds a Inter-,e priority 
ofwork8. 

SI.No. State No. of bridges propoaals received 
from State Govemmenta 

2005- 2008-
06 07 

2 

Andhra 
Pradesh 

3 

1 

2 Assam 0 

3 Bihar 12 

4 Chandlgarh 0 

5 Chhattlsgarh 8 

6 Gujarat 

7 Haryana 

8 Himachal 
Pradesh 

9 Jharkhand 

10 Kamataka 

11 Kerala 

5 

o 
9 

.. 
6 

1 

7 

1 

1 

5 

10 

14 

2007- 2008- Total 
08 09 

5 

5 

o 
18 

o 
8 

8 

3 

1 

2 

11 

(as on 
30.9.2008) 

8 

2 

1 

1 

o 
4 

o 
2 

2 

4 

1 

7 

14 

2 

36 

1 

17 

15 

9 

14 

5 
38 

4 

1 2 3 

12 Madhya o 
Prade8h 

13 Maharaahtra 0 

14 Meghalaya 0 

15 Mlzoram 2 

16 Orl888 1 

17 Puducharry 

18 Punjab 1 

19 Rajasthan 0 

20 Tamil Nadu 1 

21 Uttar Prade8h 0 

22 Uttarakhand 7 

23. Wast Bengal 0 

Total 49 

.. 
2 

2 

3 

o 
5 

o 
1 

1 

8 

o 
o 
3 

71 

.""",.",-1/ 

5 

o 

2 

o 
o 
o 
1 

1 

6 

2 

2 

69 

6 

11 

.. 
2 

2 

o 
o 
o 
4 

7 

13 

8 

6 

4 

6 

1 

3 

6 

2 15 

5 6 

1 10 

o 5 

49 238 

SI.No. StatelU.T. No. of Brtdgea prapoHd to 
be oonatruat8d 

2 

Andhra 
Pradesh 

Assam 

Bihar 

2007-08 

3 

o 

o 
11 

2 

3 

4 

5 

6 

Chhattlsgarh 2 

GUjarat 1 

Haryana 2 

7 

8 

Himachal 
Pradesh 

Jharkhand 

9. Kemataka 

10. Kerela 

11. Madhya 
Prade.h 

o 

o 
21 

2 

o 

12. Maharashtra 0 

2008-09 

4 

6 

1 

3 

3 

e 
3 

8 

1 

8 

o 
1 

1 

Total 

6 

6 

1 

14 

6 

7 

5 

8 

27 

2 

1 

1 
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2 

13. Orlsaa 

14. Puducherry 

3 

2 

o 

4 

3 

15. Punjab 1 2 

18. Rajasthan 0 2 

17. Tamil Nadu 3 

18. Uttar Pradesh 0 1 

19. Uttarakhand 0 2 

20. We.t Bengal 0 4 

Total 43 55 

6 

5 

1 

3 

2 

4 

2 

4 

98 

S!.No. State No. 0' Bridge proposals pending 
'or approval (as on 30.09.2009) 

Andhra Pradesh 

2 Assam 

3 

4 

5 

6 

7 

Chhattlsgarh 

Gujarat 

Himachal Pradesh 

Jharkhand 

Kamataka 

8 Kerala 

9 Madhya Pradesh 

1 0 Maharashtra 

11 Meghalaya 

12 Orissa 

13 Orissa 

14 Rajasthan 

16 Tamil Nadu 

16 Uttar Pradesh 

17, Uttarakhand 

Total 

(English) 

4 

2 

2 

11 

9 

4 

2 

2 

2 

4 

2 

4 

9 

61 

0verMI. Indllln Faclllt8tion Centre 

711. SHRI M.P. VEERENDRA KUMAR: Will the 
Minister of OVERSEAS INDIAN AFFAIRS be pleased to 
Ita .. : 

(a) whether the Government has set up Overseas 
Indian FacUitatlon Centre with a view to extend counseling 
services to overseas Indian workers; 

(b) If so, the details thereof; and 

(e) the number of overseas Indians who have 
availed of the assistance at these Centres? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS 
AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RAVI): (a) to (c) The Overseas Indian Fa~lIItation 
Centro (OIFC) established by the Ministry of Overseas Indian 
Affair. services as a 'one atop shop' to promote overseas 
Indian Investment Into India and facilitate busln8 .. to 
business partnerships between Indian businesses and 
overseas Indian businesses. 

To extend counseling services to overseas Indian 
workers, the Ministry has also S8t up an Overseas Workers' 
Resource Centre (OWRC) for rendering counseling 
aaaistance to overseas Indian workers and those who are 
desirous of going abroad for employment. The objectives of 
the Centre are : 

• 

• 

• 

Information dissemination on matters relating to 
emigration 

Registering, responding to and monitoring complaints 
received from emigrant workers 

Grievance redressal and follow up with stakeholders 

The OWRC functions with a toll free number 1800 11 
3090 accessible from anywhore In India for rendering help 
to the emigrant workers. The Helpline Is presently func!loning 
in seven languages, viz. Hindi. English. Tamil. Malayalam, 
PunJabl, Kannada and Telugu from 10.00 am 10 10.00 pm. 
seven days a week. The Helpline has received a total 0' 
4616 Including 43 calls from overseas Indians. till date 

NIItlonal Family Welfe,. Programme 

712. SHRI G.M. SIDDESWARA: Will the Minlstor of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether the Government is releaSing funds 
under National Family Welfare Programme to the poor 
people in the country; 

(b) if so, the detaUslhereof; and 

(c) the funds allocated to various Stales including 
Kamataka, during the last three yeRra and the current year? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) to (c) The Government 
is not releasing fundi under National Family Wolfare 
Programme to the poor people In the country. However, 
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funds are being released under National Rural Health 
MIssion (NRHM) through Sta'e Programme Implementation 
Plan, which Is 'he flagship Programme of the Ministry of 
Health & Family Welfare. It Includes a/l matemal and child 
health activities, family weltare actlvltlea, IEC, 6 dIsease 
control programme etc. 

Marin. Ca.uaIU •• 

713. SHRI L. RAJAGOPAL : Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) the details of marine casualties and lou of IhipI 
In the Indian territorial waters during the lalt three years 
and current year; 

(b) whether the Govemment proposel to create 
Marine Emergency Relief Fund; 

(c) If so, the details thereof; 

(d) whether a Committee of Experta has been let 
up to look Into all the .. aspea.; and 

(e) if 10, the detail. thereof alongwlth the reco-
mmendations made by the CommIttee? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU) : (a) A Statement-' 
Indicating the details of the maritime calualtles Involving 
the loss of ships in the Indian territorial waters during the 
years 2005, 2006, 2007 and 2008 Is enclosed. 

(b) to (e) A ·Committee on Urgent Measures for 
Prevention of Marine Casualties and Emergency Reapon .. • 
was constituted In July, 2007 to study and recommended 
the measurel to reduce the marine casualtl.a In the Indian 
Coaatal waters. The recommendatlona mad. by the 
Committee are given In the enclosed Statement-II. Keeping 
In view the recommendation. of the Committee, a proposal 
for creation of Marine Emergency Fund II under the 
consideration of the Govemment. 

St.temen'" 
SLNo. NameofV .... 1 Date of incident Location! Area Remarks 
"U,2005 
1 Faiz 03.06.2005 Off sandheads, Bay of Bengal Sunk 
2. Dumb Barg. RaJ girl 04.07.2005 Off Mumbal Sunk 
3. Samudra Suraksha 27.07.2005 Mumbal Sunk 
4. J. Kennedy 03.08.2005 Tutlcorln Port Sunk 
5. M.V.IIDA 29.08.2005 Tutlcorln Sunk 
6. MV Edna Maria 09.11.2005 North Andaman Grounded. 
Year 2008 
1. MSV Mara 28.04.2006 A & Nisland Sunk 
2. DCI Tug-VI 06.05.2006 Tutlcorln Sunk 
3. MV Ocean S.raya 30.05.2006 Karawar Grounded 
4. Isabel 111 16.07.2006 Lakshadweep Grounded 
5. MV Oel Vision 02.08.2006 Bombay Sunk 
6. Tug Sa Marlan-2 11.08.2006 Little Island Grounded 
7. MV Mac 17.08.20u6 A & N Islands Grounded 
8. S.a Panther 03.12.2008 Mumbal Sunk 
Vear2007 
1. Mariam Trans 21.05.2007 Porbandar Sunk 
2. Akash 04.08.2007 Dwarka Sunk 
3. MV John Richardson 23.06.2007 Drifted to Myanmar P .... umed Sunk 
4. MV Den Den 23.06.2007 New Mangelor Port Sunk 
5. Tug Wlnpo 23.08.2007 Callcut Sunk 
6. Towed Dumb Barge 23.06.2007 Callcut Grounded 
7. Tug Krishna I 24.06.2007 Mumbal Sunk 
8. Tug Krishna II 24.06.2007 Mumbal Grounded 
9. Barge Radha I 24.06.2007 Mumbal Grounded 
10. Barge Radha IV 24.0.2007 Mumbal Grounded 
11. Marla S. 25.08.2007 Kochl Sunk 
12. ShuJaa 3, 25.06.2007 Porbandar Grounded 
13. MV Sea Glory 26.08.2007 Jhakau Grounded 
14. MV Ronge 30.06.2007 Muldwarks Grounded 
15. Clinker Carrier 04.07.2007 Mumbal , Sunk 
16. Sumudrlka-10 09.07.2007 Mumbal Sunk 
Vear200l 
1. AI Manera 03.05.2008 Porabandar Grounded 
2. AI Murtaza 04.08.2008 Ramaglrl Bunk 
3. Homl Bhabha 18.09.2008 Bhavnapar Grounded 
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Statement." 

The main recommendation. made by the Committee on 
"Urgent Meaaure. for Prevention of Marine Ca.ualti •• and 
Emergency Respon .. " are .. followa :-

(a) Immediate Preventive and R .... bllltatJon ..... u,..: 

(I) Re.trictlon on old ves.els in Indian Territorial Waters 
and Exclusive Economic zone. 

(II) Stringent Inspection. of ves .. ls by the Directorate 
General of Shipping and Indian Reglater of Shipping. 

(III) Introduction of V .... I Traffic and Information Manag. 
ment Syatam (VTIMS) to regulate the movement of 
trading ve ... ls. 

(Iv) Provl.lon of a "Place of R.fuge" for v .... ls In distres •. 

(v) Safeguarding port navigational wat.rs through V.ssel 
Traffic Service (VTS) using the Radar, Radio Communi-
cation Sy.tem and Automatic Identification System 
(AIS) for the purpo .. of aafety of navigational security . 

(vi) Creation of Emergency Fund. 

(b) Emergency Re.ponaa Mechanl.m :-

(I) The Directorate G.neral of Shipping at the National 
level and the Chairman/Chief Executives of the Ports 
at the local level to have authority for responding In 
emergency sltuatlona. 

(II) Salvage companle. of International repute need to be 
encouraged to .et up themselvea In India, at least one 
of each coast. 

(ill) Procurement of 011 pollution recovery and salvaging 
veael. and Emergency Towag. V .... 1a (ETVs). 

(Iv) Coa.t Guards/Navy .hould maintain twin-engine 
h.llcopters and keep them on a1.rt during monsoon 
•• ason. 

(e) Short Term Mea.ures: 

(I) Information .harlng on ca.ualtle. by linking up the 
ship Reporting System operated by the Coast Guards 
and the communication center of the Director General 
of Shipping so that aU the marine authorities and the 
porta are alerted for action, whenever reqUired. 

(II) Augmentation of coastal surveillance by the Coast 
Guarda, Navy, Marine PoIloe etc. 

(III) To set up Long Range Identification Tracking (LAIT) 
.yatem to .nabl. early wamlng of any irregularity In "'ely and security atandards to enable concerned 

authorities, to initiate preventive and corrective 
measure •. 

(Iv) Compulsory Reporting of movement of foreign nags 
In Indian territorial waters. 

(v) Establishment of Casualty Inv.stigatlon Bureau (CIB) 
to conduct investigations Into shipping casualties for 
ascertaining the cause of accidents etc. 

(vi) Make appropriate legislative changes to deal with the 
emergency situations. 

Jananl Surak.ha YoJana 

714. SHRI JIVABHAI A. PATEL: 
SHRI HARISINH CHAVDA : 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to stat.: 

(a) the status of Implementation of Jananl 
Suraksha Yojana In various States Including Gujarat 
alongwlth the guidelines laid down in this regard; 

(b) the amount allocated for this purpose during 
the laat three years and current year; 

(c) the number of peopl. b.n.flted under the 
Scheme; and 

(d) the steps taken by the Governm.nt In this 
regard? 

THE MINISTER OF HEAlTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) to (d) Jananl Suraksha 
Yojana (JSY), a aafe motherhood Intervention under the 
National Rural Health Mission (NRHM), was launched on 
12th April, 2006 to promote institutional deliveries among 
the poor pregnant women. The Yojana Is being Implemented 
In all Itates Including the .tate of Gujarat. The funds for 
Implementation of the Yojane are released a. part of RCH 
Flexl pool. A brief on the Icheme (JSY) Is enclosed .1 
Stat.ment. 

The number of beneficiaries and expenditure reportod 
on the scheme by the States (Including Ihe atale of Gujsrat) 
during 2005-06 to 2007-08 are 8S under :-

Year Expenditure No. of 
(Ra. In crores) beneficiaries 

2005-06 38.29 7,38,911 

2006-07 258.22 31,58,317 

2007-08 755.01 73,28,601 

2008-09 173.68· 1126881" 

·Flgure available .. on 30.8.2001 lubleel to change on recelpl 01 
further reporta from Ihe Stat ... 
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Janllni Suraksha Yojanll 

Janani Suraksha Yojana (JSY) is a safe motherhood 
Intervention under the National Rural Health Mission (NRHM) 
was launched on 12th April 2005 to promote institutional 
delivery among the poor pregnant women. The Yojana is 
being implemented in all states and Union Territories. JSY is 
a 100% centrally sponsored scheme. 

(2) The scheme focuses on the poor pregnant 
woman with special dispensation for states having low insti-
tutional delivery rate namely, the states of Uttar Pradesh, 
Ultarakhand, Bihar, Jharkhand, Madhya Pradesh, Chhattis-
garh, Assam, Orissa, Rajasthan and Jammu and Kashmir, 
While these states have been classified as Low performing 
Statures (LPS), the remaining states have been named as 
High Performing States (HPS). Besides the material care, 
the scheme provided cash assistance to all eligible mothers 
for delivery care. 

(3) The Yojana has identified ASHA, the Accredited 
Social Health Activist as an effective link between the Gov-
ernment and the poor pregnant women in 10 low performing 
states, namely the 8 (EAG) - Empowered Action Group (EAG) 
states and Assam and J & K and the remaining NE States. 
Her main role is to faCilitate pregnant women to avail 
Services of material care and arrange referral transport. 

(4) Eligibility for Cash ASSistance ; 

In LPS States 

In HPS States 

All woman Including those from 
SC and ST families. delivering 
in Government heatlh centres 
like Sub-centre, PHC/CHCIFRUI 
general words of District and 
atato Hospitals or accredited pri-
vate institutions. 

BPL pregnant women, aged 19 
years and above and the SC 
and ST permanent woman. 

(5) Scale of Cash Assistance (In Rs.) for Institutional 
Delivery; 

Category 

In LPS 

InHPS 

(6) 
Delivery; 

Rural Area 

Mother's ASHA 
Package Package 

1400 

700 

600 

Urban Area 

Mother's ASHA 
Package Package 

1000 

800 

200 

Umltatlons of Cash Assistance for Institutional 

In LPS States All births, delivered In a health centre-
Govemment or Accredited Private Health 
Institutions 

In HPS States Up to 02 live births 

(7) ASHA package is available in all LPS, NE States 
and in the total districts ot all states and UTs. In rural areas, It 
includes the following components; 

o Cash assistance for Referral transport for preg-
nant women to go to the nearest health centre for 
delivery. 

o Balance amount to be paid to ASHA In lieu of 
services rendered by her. 

(8) The Yojana subsidizes the coat of Caesarean 
Section or for the management of Obstetric complications, 
upto Rs. 1500/- per delivery to the Govemment Institutions, 
where Govemment specialists are not In position. 

(9) LPS and HPS States, all such BPL pregnant 
women, aged 19 years and above, preferring to deliver at 
home is entitled to cash assistance of Rs. 500/- per delivery, 
upto two live births. 

[Translation] 

Inquiry R.port on Purcha •• 
of M.chlne Tool. 

715. SHRI HANSRAJ G. AHIR : Will the PRIME 
MINISTER be pleased to state: 

the current status of inquiry ordered/conducted 
regarding misapproplratlon of funds in the purchase of 
machine tools in Ballarpur sector Western Fields (WCL)? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : As informed by the Coal 
India Umlted, as per the findings of Inquiry conducted In the 
matter, proceedings for levy of major penalty have been 
nltlated against five officials of Weltem Coal Fields for the 
alleged irregularities, In consultation with the Central 
Vigilance Commission (CVC) 

01 •••••• caulld due to 
Contaminated Drinking Wat ... 

716. DR. LAXMINARAYAN PANDEY: 
SHRI SYED SHAHNAWAZ HUSSAIN: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether a large number of disuses are caused 
due to contaminated drinking water In the country; 

(b) if so, the details thereof; 
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(c) wheth.r a large number of children die due to 
d'IVIkIng of .uch wat.r every y.ar; 

(d) If so, the detalla thereof; and 

(e) the steps taken by the Government in this 
regard? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) Yes, Sir, Water borne 
dl ...... are caused by the Ingestion 0' contaminated water. 
W.t.r-born. dl •••••• Include Cholera, Typhoid, Viral 
Hapatltle and Acut. diarrhoeal dlaeue •. 

(b) to (d) As per detail. available, the ca ... and deatN 
due to water borne d/ •• a.e. during the laat 5 yeara, 
Including among.t children, (from 2002 to 2007) are given 
In enclosed statement. The data furn18hed In Statement doe. 
not, however, ahow any definitive trend. 

(.) National Instltut. of Communicable Diseases 
(NICD> Issuel technical guidelines on prevention and control 0' water-borne dlseasel and clrculatel th.m to State. In 
addition to this NICD Inv.stlgates water-borne dlaeases' out 
break and carrie. out wat.r quality monitoring actlvltlel at 
different levell. 

Statemllnt 

Cue. lind Dellths due to Wate, Bome 01 ...... reported during 2002-2001 (All IneIM) 

SI. No. Disease 2002 2003 2004 2005 2006 

Cases Deaths Casel Deaths Ca •• 1 Deaths Casel Deaths Cases Deathl Cases Deathl 

1. Viral 
Hepatitis 

135859 914 151287 1006 203939 1122 152087 651 152623 694 97827 480 

2. 

3. 

4. 

ADD 9441456 3475 10510476 47099575112 2855 9046892 164710213917 31769478813 2328 

3455 10 2893 2 4728 9 3155 6 1939 3 2635 3 Cholera 

Enteric 
Fever 

488033 542 596684 839 858301 805 567638 389 789004 658 789004 393 

"Data for the year 2007 are provisional. 
SouR» : CBHI. Ministry 01 HeeIth & FW 

Indo-Pak Joint AntI-Terror Meehanlam 

717. SHRI NAVEEN JINDAL: Will the Mlnllter of 
EXTERNAL AFFAIRS be pleased to state: 

(a> whether the Joint anti-terror mechanllm bet-
ween India and Paklltan has been reactivated; 

(b) If so, the number 0' meetings held In thlt regard; 
and 

(c) the outcome thereof? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a> During the meeting of Prime 
Mlnist.r with the Pr •• ,dent of Pakistan In N.w Yof1( on 24th 
Sept.mber 2008 It was decided that a special meeting of 
the Joint Anti-Terrorism Mechanism will be held In October, 
2008 to add,... mutual concerns Including the bombing of 
the Indian Emba .. y In Kabul. 

(b) Three meetinga of the Joint Antl-Terrorlam 
Mechanism have been held In March 2007, October 2007 
and June 2008. 

(c) In the .. meetlnga, the two aldea reviewed the 
follow-up steps taken on the Information ahared during the 
.arller meeting. of the Mechanllm and agreed to wof1( to 
Id.nt/fy counter-t.rror/am meaaurea, a,,/st In Investlgatlona 
through exchange of apeclflc Infromatlon and for preventing 
violence and t.rrorlat acta. It la Govemment'a expectation 
that the mechanlam will be utility In Implementing the 
aSlurance of 6th January, 2004 wherein Paklatan had 
a .. urad India that It would not p.rmlt any territory under 
Paklstan'a control to be uaed to aupport terrorlam In any 
manner. 

(Tran./ation) 

Declining Income of Shipping Indu.vy 

718. SHRI SHRIPAD YESSO NAIK : win the Mlnltter 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleu.d to atate: 

(a) the detalla of the •• rnlngs of Shipping IndUltry 
during each of the Jail three yea,. and the current year; 

(b) the re.aona of decreaalng, If any, In the 
earnings of Shipping Industry; 
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(c) whether by the year 2012, around 44 per cent 
ships are golng to be put our of u .. ; 

(d) If so, the details th.reof; and 
(.) the steps tak.nJbelng by the Gov.rnment to 

improve the condition of Shipping Industry? 

1. 

2. 

Freight and charter hire .arnings 

Sales proceeds of Ships 

Total 

2005-06 

9.180.25 

2.025.55 

11,133.80 

(b) The .amlng. of th.lnduatry hu been IncreuIng 
over the y.ars. 

(c) Yes Sir. Around 44% I.e. 3.97 million GT (6.29 
million DWT) out of the .xlstlng Indian fleet will have to be 

Type of ships No. of ships 

Dry cargo liners 

Dry cargo Contaln.r venels 

Bulk carri.rs 

Or. 011 Bulk Carriers 

34 

10 

71 

Crude 011 tank.rs 21 

Product carriers 36 

Paaaenger·cum-cargo v...... 11 

LPG Carrlera 7 

Supply V .... ls 115 

Dredg.rs 15 

Others 110 

Total 431 

(.) The Government hu been taking vartou. ltepa 
from time to time for the growth of Indian tonnage. The .. 
Include : 

(i) The Government of India has formulated the National 
Marltim. Development Programme (NMDP) und.r 
which 111 projects for Shipping & Inland Wat.r 
Transport Sector have been identified for Implemen-
tation by the year 2015 at coat of RI. 44,535 Croral. The 
activities cov.r.d under the Programme Includ. 
tonnage acquisition, maritime training, coastal ehlpplng, 
aida to naYlgatlon, .hlpbulldlng and building up of IWT 
InfrutructuN. Under the NMDP, The ShIppIng Corpo-
ration of India plans to acquire 76 va ..... at • total 
approximate colt of R •. 15,000 crorea. 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T .R. BAALU) : (a) The detail. of the 
earnings of the Shipping Indultry durtng the lut three yea,. 
are glv.n as under :. 

, (Rs. In cror.s) 

2006-07 2007-08 2008-09 

10.788.52 11.587.00 3942.03 

1,062.49 1,399.82 460.93 

11.851.01 12,986.82 4.402.96 

ICrapped by the year 2012 due to old agellMO phaIe our 
regulation •. 

(d) The details are glv.n b.low :. 

GI Dwt 

54977 77702 

104612 129311 

1868523 3153152 

66926 123465 

609719 1060227 

796743 1340548 

36571 18925 

127712 159250 

177980 155853 

59544 22260 

63229 48978 

3966536 6289671 

(II) Tonnag. Tax hal bean Introduced from 2004-05 where 
by In the matter of taxation a lev.1 playing field hu 
been given to Indian Shipping Indu.try vl.·.·vl. 
international .hlpplng Industry. 

(III) The acquisition of ve .. els hu been brought under 
Open General lIc.nce. The Shlpown.rs are free to 
decide on type of ships to be acquired and their area of 
operation etc. 

Ov) 100% Foretgn Direct Inveatrnent (FDI) Ie permitted In 
Shipping Sector. 

(v) The fonnalltlH of ~ of newly acquired V818811 
have been 1ImpIlfted. 
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(Vi) The maritime training, examination and certification 
Iy.tem ha. be.n .treamlined to meet the market 
demands. 

[English] 

Migration of Docton and Nu ..... 

719. SHRI SURAVARAM SUDHAKAR REDDY: Will 
the Minister of HEALTH AND FAMILY WELFARE be pleased 
tOltate: 

(a) whether a large number of doctors and nurse. 
are migrating abroad each year; and 

(b) If 10, the detail. thereof and the realon. 
therefor? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR ANBUMANI RAMADOSS) : (a) and (b) Doctors go 
abroad either for obtaining higher quallflcationaltrainlng or 
for prestigiOUS assignment. However, keeping in view the 
total number of registered allopathic medical practitioners 
In the country as 7,13,428, the number of doctors going 
abroad Is very less. As per Medical Council of India during 
the period from April 2005 to September, 2008, the Council 
has islUed around 9825 Good Standing certificate to the 
doctors going abroad. 

As regards Nurses, no data Is centrally maintained. 
Currently the total annual Intake capacity of the Nursing 
Institutions in the country Ie 1,05,200. Generally the nurses 
go abroad for bener prospects. 

Maritime Unlveralty In Gu)arat 

720. SHRIMATI JAYABEN B. THAKKAR: Will the 
Minister of SHIPPING, ROAD TRANSPORT AND HIGH-
WAYS be pleased to ltate: 

(a) whether the Govemment propos .. to eatabllsh 
maritime Unlveratty In Gujarat; 

(b) if 80, the details thereof; and 

(c) the present .tatu. of the proposal? 

THE MINISTER OF SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): (a) No. Sir. 

(b) and (c) Do not arise. 

Per Capita Income and Expenditure 

721. SHRI SWADESH CHAKRABORTY : Will the 
Minister of STATISTICS AND PROGRAMME IMPLEMEN· 
TATION be pleU8d to ltate: 

(a) the per capita Income of Stat .. during the lut 
three years and the current year; and 

(b) the per capita expenditure of State. in social 
sectors, during the last three years and the current year 
State-wise? 

THE MINISTER OF STATE OF THE MINISTRY OF 
STATISTICS AND PROGRAMME IMPLEMENTATION (SHRI 
G.K. VASAN): (a) The Statement-I giving per capita Income 
of Statel during the years 2002-03 to 2006-07 a. available 
from the reapectlve State Directorate of Economlca and 
Stall.tlcal. enclosed. 

(b) A. per Re.erve Bank of India Study, "State 
Finance. : A Study Of Budgeta of 2007·08", the State·wl .. 
per capita expenditure in social sector is given in the 
enclosed Statement·11. The loclal .ector comprises 0' 
Education, Sports, Art and Culture; Medical and Public 
Health; Family Welfare; Water Supply and Sanitation; 
Housing; Urban Development; Welfare of SCI, STs and 
OBCs; Labour and Labour Welfare; Social Security and 
Welfare; Nutrition; Expenditure on Natural Calamltle. and 
others. 

Sr.,.",.",., 
Per Capn. Income At Cumlnt Price. 

SI.No. StatelUT 2003·2004 2004·2005 2005-2006 2006·2007 
2 3 4 6 6 

1. Andhra Pradelh 22041 23755 26226 29582 
2. Arunachal Pradelh 19322 22185 22335 25836 
3. Assam 16487 17013 18211 20166 
4. Bihar 6861 7400 7830 8702 
5. Jharkhand 12861 17887 18803 20773 
8. Goa 64677 88136 70112 NA 

7. GuJarat 26822 28846 32881 37632 
8. Harvana 33810 37848 41888 49038 
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1 2 3 4 5 6 

9. Himachal Pradesh 28333 31198 33817 36856 

10. Jammu and Kashmir 17528 18630 20799 NA 

11. Kamataka 20536 23576 26015 28830 

12. Kerala 25645 27864 30688 33609 
13. Madhya Pradesh 14306 14478 15304 16578 
14. Chhattlsgarh 16098 18068 20151 NA 
15. Maharashlra 29185 32481 36090 41331 
18. Manlpur 14728 18368 20328 22495 
17. Meghalaya 19830 21232 22847 24872 
18. Mlzoram 21963 22417 23900 25679 
19. Nagaland 20821 20998 21083 NA 
20. Orissa 14252 16306 17610 20240 
21. Punjab 31182 33158 36759 40566 
22. Rajasthan 16507 16515 17306 19512 . 
23. Slkklm 21476 23791 26412 29521 
24. Tamil Nadu 24106 27137 29958 32733 
25. Trlpura 21138 22836 25700 27777 
26. unar Pradesh 11425 12023 13316 14885 
27. Uttaranchal 20220 23069 24870 27800 
28. We.1 Bengal 20804 22526 25041 28753 
29. Andaman and Nicobar Islands 32670 34448 38829 NA 
30. Chandlgarh 88512 75181 88629 NA 

, \ 

31. Deihl 48588 53309 58855 66728 
32. Pondleherry 48547 44908 48477 52889 
Source : Director." 01 Economic & Stall.1Iea 01 reapective Stale Govemmenta. 

StII,."..",-I, 

State· wise Per Cllplta Expenditure in Social Sector-

(In Rupees) 

State 2003·2004 2004·2005 2005·2006 2006·2007 

2 3 4 5 

L Non-Specla. Category 

1. Andhra Pradesh 1,700 1,738 1,854 2,800 

2. Bihar 806 890 961 1,352 

3. Chhattlsgarh 1,491 1,644 1,913 2,950 

4. Goa 4,840 5.584 5,972 7.008 

6. GuJarat 1,698 1,882 2,012 2,353 
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1 2 3 4 5 

6. Haryana 1,285 1,640 2,049 2,389 

7. Jharkhand 1,532 1,789 2,114 2,500 

8. Kamataka 1,521 1,765 2,085 2,733 

9. Kerela 1,818 2,234 2,269 2,922 

10. Madhya Pradeah 1,068 1,123 1,430 1,695 

11. Maharaahlra 1,870 1,992 2,330 2,830 

12, Ort ... 1,150 1,200 1,391 1,733 

13. Punjab 1,396 1,464 1,683 2,260 

14. RaJaathan 1,551 1,623 1,788 2,064 

15. TamH Nadu 1,814 2,114 2,202 2,870 

18. Uttar Pradeah 743 949 1,107 1,384 

17. Weat Bengal 1,086 1,160 1,349 1,687 

Special category 

1. ANnachal Predesh 5,483 5,657 8,380 7,584 

2. Auam 1,338 1,698 1,682 2,738 

3. Himachal Pradelh 3,739 3,684 4,383 4,843 

4. Jammu and Kaahmlr 2,382 2,896 3,705 3,940 

6. Manlpur 2,892 3,849 4,089 4,682 

6. Meghalaya 2,670 3,053 3,120 3,923 

7. MlZoram 7,098 6,956 7,667 8,571 

8. Nagaland 3,131 3,020 3,813 4,619 

9. Bikklm 7,267 8,485 8,742 11,495 

10. Trlpure 2,912 3,347 3,307 4,138 

11. Uttarakhand 2,288 2,582 3,036 3,891 

AIl'Stllte. 1,388 1,533 1,743 2,216 

Memoltem: 

1. NeT Deihl 2,317 2,773 2,884 3,385 

2. Puducherry NA NA 7,385 7,214 

RE : RevIled EIItmIIIII 
'HA' : Not appIlcabIeINot available 
• : InciudH expendltu,. on IOCIaI NfYIcM. Mal deWIOpment and food ItonIge and warehou8lng under rwenue expendltur.. capital outlay and 
!oMs and adVance. by the Statu Oovemmenta. 
Source : The Rntrw Bank 01 India Study ....... FInancea : A Study of 8udgeta of 2007-CII·. 
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Relocation of Tlg .... In Sarlak8 
Tlg ... A ... rv. 

722. SHRI M.K. SUBBA : 

SHRI MILIND DEORA : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government proposes to relocate 
Tigers In Sarlska Tiger Re18rve; 

(b) If so, the details thereof Including the name(s) 
of the Tiger Reserves from where Tigers will be relocate; 

(c) the number of Tigers killed by poachers In 
Sanska Tiger Reserve; and 

(d) the steps taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) and (b) A male tiger and a tigress have been reintroduced 
In Sarlska Tiger Reserve from the Ranthambhore Tiger 
Aeserve of Rajasthan In June/July 2008, ba.ed on a 
recovery .trategy sugge.ted by the Wildlife In.tltute of India. 
The tlge,. are being closely monitored by radio telemetry. 

(c) Aa "'ported by the State, the ongoing Inve.tl· 
gallon Indicate poaching of 13 tlge,. from the Sarllka Tiger 
Ae.erve. 

(d) The Ilep. 10 .trengthen tiger conservation In 
the country, Inte,.,Ia, Including the Implementation of the 
Tiger Ta.k Force recommendation. are given In the 
enclo.ed Statement. 

Statement 

Step' taken by the Govemment, interslla, 
Including the Tiger ruk Force ffICOtnmendation. 

to .trengthen llger con,ervatlon 

Legal • .,. 

1. Amendment of the WUd Ufe (Protection) Act, 1972 for 
providing enabling provl.lon. for conltruction of the 
National Tiger ConHrvation Authority and the Tiger 
and Other Endangered Specie. Crime Control Bureau. 
The punishment In ca ... of offence within a tiger 
re.erve hal been enhanced. The Act also provldea for 
forfeiture of any equipment, vahlcle or weapon that 
hal. been u.ed for committing any wild life offence. 

Admlnlaatlve .'epa 

2. Strengthening of antlpoachlng actlvltle., Including 
.peclal .trategy for mon.oon patrolling, by providing 
funding .upport to Tiger Re.erve State., aI propo .. d 

by them, for deployment of antlpoaching .quad. 
Involving ex·army personneVhome guards, apart from 
workfoce comprising of local people, In addition to 
strengthening of communication/wireless facilities. 

3. 100% Central Assistance provided to 17 Tiger 
Re.erves as an additlonaflty for deployment of Tiger 
Prota(:llon Force, comprising of ex·army personnel and 
local workforce. 

4. Con.titutlon of the National Tiger Con.ervatlon 
Authority with effect from 4.09.2006, for strengthening 
tiger conservation by, interslis, ensuring normative 
standards In tiger reserve management, preparation 
of reserve specific tiger conservation plan, laying down 
annual/audit report before Parliament, constituting 
Stale level Steering Committe .. under the Chairman· 
.hip of Chief Ministers and eltablishment of Tiger 
Conservation Foundation. 

5. Constitution of a multidisciplinary Tiger and Other 
Endangered Species Crime Control Bureau (Wildlife 
Crime Control Bureau) with effect from 6.6.2007 
comprising of office,. from Police, Forest, Customs and 
other enforcement agencies to effectively control Illegal 
trade In wildlife. 

6. Approval accorded for declaring eight new Tlg.r 
R •• erve •. 

7. The revised Project Tiger guideline. have been ISlued 
to State. for strengthening tiger conservation, which 
apart from ongoing activities, Inters/is, Include funding 
,upport to States for enhanced vlllag. relocation/ 
rehabilitation package for people living In crore or 
critical tiger habitats (from Rs. 1 lakhlfamlly to A.. 1 0 
lakhalfamlly), rehabilitation/re.ettiement of communi· 
tie. Involved In traditional hunting, maln.treamlng 
livelihood and wildlife concem.ln fO .... 11 out.lde IIg.,. 
re.erve. and fo.terlng corridor cons.rvatlon through 
re.toratlve .trategy to arrest habitat fragmentation. 

B. A .clentlflc methodology for estimating tiger (Including 
copredato,., prey animals and a ..... ment of hablll 
.tatu.) hal been evolved and malnstream.d. The 
finding. of this estlmatlon/alsessment are bench 
marks for future tiger con .. rvation .trategy. 

9. Around 31111 .q. km. of crltlcaVcor. tiger habitat 
Identified In 17 State •. 

10. Memorandum of Unde,.tandlng developed for better/ 
concerted Implemented of conservation Inpull through 
tiger re .. rve Stat ... 
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Financial atepa 

11. Financial and technical help is provided to the States 
under various Centrally Sponsored Schemes, viz. 
Project Tiger and Development of National Parks and 
Sanctuaries for enhancing the capacity and infra-
structure of the States for providing effective protection 
of wild animals. 

International Coopel'lltlon 

12. India has a Memorandum of Understanding with Nepal 
on controlling trans-boundary Illegal trade in wildlife 
and conservation, apart from a protocol on tiger 
conservation with China. 

13. A Global Tiger Fourm of Tiger Range Countries has 
been created for addressing international issues 
related to tiger conservation. 

14. During the 14th meeting of the Conference of Parties 
to CITES, which was held from 3rd to 15th June, 2007 
at The Hague, India introduced a resolution along with 
China, Nepal and the Russian Federation, with 
directions to Parties with operations breeding tigers 
on a commercial scale, for restricting such captive 
populations to a level supportive only to conserving 
wild tigers. The relolutlon was adopted al a decision 
with minor amendments. Further, India made an 
Intervention appealing to China to phase out tiger 
farming, and eliminate stockpile. of Alian big cats body 
parts and derivative.. The Importance of continuing 
the ban on trade of body parts of tigers wa. emphasi-
zed. 

Aelntroduced of Tlgerl In IIIrl.", Tiger Ae .. rve 

15. A male tiger and a tigress have been reintroduced In 
the Sariska Tiger Re.erve (Rajasthan), based on a 
recovery strategy suggested by the Wildlife Institute of 
India. Th. tigers ar. being clolely monitored by radio 
telemetry. 

Cl'Htlon of Special Tiger Protection Force (STPF) 

18. The policy Initiative. announced by the Finance 
Mln"ter In his Budget Speech of 29.2.2008, InteraJl., 
contains action points relating to tiger protection. A 
one time grant of Rs. 50.00 crore hal been provided to 
the National Tiger Conservation AuthOrity (NTCA) for 
raising, arming and deploying a Special Tiger 
Protection Force. Action hal been taken for the needful 
In this regard. 

Centfll' and Centrally 8pon.orwd Schem .. 

723. SHRI JASUBHAI DHANABHAI BARAD : Will 
the PRIME MINISTER be pl .... d to state: 

(a) the difference between Central schemes and 
Centrally sponsored schemes; 

(b) the number of schemes under each of the two 
categories; • 

(c) the institutional mechanism to implement each 
of the schemes; 

(d) the modes of financial delegation and financial 
sharing with the State Governments under the above two 
categories; and 

(e) the monitoring and evaluation mechanism for 
Central schemes and Centrally sponsored schemes, 
respectively? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING (SHRI V. NARAYANA-
SAMY): (a) and (c) The Centre Sector (CS) Schemes are 
those which deal with the subjects In the Union List and are 
funded and implemented by Central Ministry/Department or 
its agency. Centrally Sponsored Scheme. (CSS) are those 
schemes which do not pertain to the subjects In the Union 
Lilt but which are funded directly by Central Mlnlstrlell 
Departments and are Implemented by States or their 
agencle. irrelpectlve of their pattern of financing. 

(b) There were 993 Central Sector Schemes and 
99 Centrally Sponsored Scheme. In operation during 2007· 
08 as per Statement of Budget Estlmatel (SBEI). 

(d) The percentage .hare of State and Central 
contribution in the Centrally Sponsored Schemel varies from 
scheme to scheme depending upon the nature and the 
obJectlvel to be achieved. Central Sector Schemes are fully 
funded by the Union Government. 

(e) Monitoring and Evaluation mechanllml have 
been created at different levell of Central and State 
Governmentl al part of the programme guldelln .. of each 
scheme. 

Adequate availability of lodlltd Salt 

724. SHRI S.K. KHRVENTHAN : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to ltate: 

(a) whether any target hal b .. n fixed for use of 
lodlled salt only throughout the country; 

(b) If so, the detalll thereof; 

(c) whether the peopte living In many parts of the 
country have no access to iodlsed salt; and 

(d) If 10, the detalll thereof and the ltepa taken by 
the Govemment to ensure adequate availability of the .. me? 
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THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANSUMANI RAMADOSS) : (a) and (b) The target fixed 
for production of lodlsed salt In the country during 2008"()9 
I. 52 lakh MT. 

(c) and (d) The production of iodised salt during 2007-
08 was 49.61 lakh MT against the target of 50 Lakh MT. 
Thu. the lodlsed salt Is available in every part of the country. 
Further under the National Iodine Deficiency Disorders 
Control Programme, the Govemment I. promoting the use 
of iodlsed salt for prevention and control of Iodine deficiency 
dl.orders. Various prototype publicity materials In the form 
of posters and pamphlet. were prepared by different 
agencies and distributed to all StateslUTs. Besides this, 
extensive Information Education Communication (IEC) 
activities are being conducted through Doordarshan, All India 
Radio, Directorate of Field PubliCity, Song & Drama Division, 
Directorate of Advertl.ement and Visual Publicity, State 
Health Dlrectoratel etc. 

R ...... of For .. t LIInd 

725 .. SHRI RAGHUVEER SINGH KOSHAL : Will the 
PRIME MINISTER be plealed to Itate: 

(a> the detalll of fore.t land released for varioul 
projectl during the lut thr .. yeara and the current year; 

(b) the detalll of ca.el pending before the 
Gov.mment for environmental clearance during the said 
period; and 

(c) the Itepi taken/propoled to be taken by the 
Government In thl. regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) The prop08811 approved under the Forest (ConHrvatlon) 
Act, 1980 for varioul purpose. during the lut th .... yeara 
and current year Involved 202,1 n .84 ha and 28,342.84 ha 
of forest land respectively. The detalll are enclosed al 
Statement-I and II. 

(b) The number of caHI pending for Environmental 
Cleamace alan 30.09.2008,11407. The lector-wlH detalll 
are given In the enclosed Statement-III. 

(c) The proJectl are appral .. d al per the EIA 
Notification, 2008. For the projecta failing under category 
'A', Environmental Clearancel are Illued by the Mlnl.try of 
Environment and Forestl In 105 days after receipt of 
complete detail •. 

For the project. failing under Category'S', Environ-
m.ntal Clearanc.I are Illued by the concem.d State 

Environment Impact Asseslment Authority (SEIM). The 
SEIAA for 20 States have already been constituted. 

St.tement-' 

Details of forest land diverted for various projects during 
the last three years" 

SI. Category of Number of Total Land 
No. Projects Projects! Diverted 

Cases (Ha.) 

1 Defence 45 52.758.47" 

2. Dispensaryl 4 41.737 
Hospital 

3. Disputed Settlement 0 0 
Claim 

4. Drinking Water 73 809.51 

5. Encroachment. 8 2.558.08 

8. Foreet Village 4 8.983.07 
Converalon 

7. Hydel 158 2.150.06 

8. Irrigation 288 14.088.73 

9. Mining 387 25.222.58 

10. Others 2496 80.897.89"· 

11. Railway 90 1.512.33 

12. Rehabilitation 8 645.484 

13. Road 1520 9.318.43 

14. School 19 20.895 

15. Thermal 10 888.728 

18. Transmlsllon Une 276 3.113.33 

17. VIII. Elec 3 0.798 

18. Wind Power 18 1.333.73 

Total 5383 202.177.64 
• The diverted foIwIt land lnoIudn thole landl whIctI have been In 
principle diverted earlier but final ordera Iaaued In the pnIMnI period. It 
aIao lncIudaa the already dveI1ecI forest \and 01 8228.41 ha lor ...... 
01 DId mining I ...... 

•• It Inc:Iudn 42725.04 ha. 01 already UMd forest \and lor firing rangee 
In Allam. 

••• It InoIudN In principle approved dereIemIIon on IU70.2I ha. 01 
deemed tornt land In PunJab. 
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SIate",.,.,-I, 1 2 3 -------------------------------Detail, of fore,t land diverted for various projects 4. River Valley & Hydro electric 10 
during 01.04.2008 to 30.09.2008-. 

SI. Category of Number of 
No.· Project Projectal 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

Defence 

Dispensaryl 
Hospital 

Cases 

24 

1 

Dlaputed Settlement 0 
Claims 

Drinking Water 12 

Encroachments 

Fore.t VIRage 
Conversion 

Hydel 

Irrigation 

Mining 

Othe ... 

Railway 

Rehabilitation 

Road 

School 

18 

80 

105 

448 

, 8 

o 
276 

8 

Thermal 0 

TranamlelJon Une 73 

VIII. Elec 

Wind Power 8 

Total 1041 

Total Land 
Diverted 

(Ha.) 

7,077.28 

o 

18.425 

214.112 

183.201 

148.705 

3,486.28 

8,002.54 

3,668.71 

240.388 

o 
1,823.23 

202.529 

o 
948.294 

7.374 

428.591 

28,342.84 

"The dIWrtecI tenet land InoludM thole lendl WhIch have bien In 
prInaIpIe cIYerted ..... but f!nll on:Ier IIIued In the pment period. H 
ao lncIudei the renewal of mining cuea. It 1110 Inciudel the IIINdy 
dverted foral land of 431 •. 08 hL for renewlll of old mining 1HMe .. 

Sta"menHlI 

SI No. Sector No. 01 pending CUM 

2 3 

1. Industry 88 

2. Thermal 31 

3. Nuclear 01 

5. 

6. 

7. 

Mining 

Infrastructure & Miscellaneous 

Construction & Industrial Estates 

Total 

DefiCiency of Iodine among Children 

152 

58 

87 

407 

726. SHRI AVINASH RAI KHANNA: Will the Minl.ter 
of HEALTH AND FAMILY WELFARE b. plea.ed to state: 

• 
(a) whether several children In the country are 

suffering from huge deficiency of Iodin.; 

(b) If so, the detail. thereof, State-wise and the 
reasons therefor; and 

(c) the details of efforts being made by the 
Government to make up the deficiency of Iodine In the 
Children? 

THE MINISTER OF HEAL TI-I. AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) M per .urwy 
conducted by Dlrectorat. General of Health Services, Indian 
Council of Medical R •••• rch, H.alth Institute. and State 
Health Dlrectorat •• , out of 324 dl.trlct •• urveyed covering 
aU StatealUTl, 263 dl.trlcts are endemic to Iodin. deficiency 
dl.orders where the prevalence Is more than 10%. Thus no 
State and UT I. fr •• from Iodin. deficiency disorder.. It I. 
e.tlmated that about 71 million people are .ufferlng from 
Iodine deficiency dlsordera. 

(c) Under the N.tlonallodlne Deficiency DI.orders 
Control Programm., the Govemment Is promoting the us. 
of lodlz.d salt for prevention and control of Iodine deflcl.ncy 
dllorders. Various prototype publicity mat. rials In the form 
of post.,. and pamphlets were prepar.d by different 
ag.ncl.s and dlstrlbut.d to all Stat.slUTs. Besld.s this, 
.xtlnslv. Information Education Communication (IEC) 
activities are b.lng conducted through Doordarahan, All India 
Radio, Dlrectorat. of FI.1d Publicity I Song & Drama Dlvillon, 
Dlrectorat. of Adv.rtlsement and VI.ual Publicity, State 
Health Directorate .tc. 
{English} 

Intake 0' Nuralng CoIIegee 

727. SHRI K.C. PALLANI SHAMY : 
SHRI E.G. SUGAVANAM : 

Will the MlnI".r of HEALTH AND FAMILY WELFARE 
b. pl.ased to sta .. : 
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(a) the' present status of the proposed nursing 
colleges alongwlth details of students Intake In them; 

(b) whether It is proposed to Increase the student 
Intake In the coming years; 

(c) If so, the details thereof; and 

(d) the time by which the proposed new nursing 
colleges are likely to be completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) to (c) It was proposed to upgrade the eXisting 
School' of Nursing at SafdarjUng, LHMC and Dr. RML 
Hospital and Safdarjung Hospital will start functioning from 
2008 with Intak. of 50 students per y.ar. Th. College of 
Nursing .t Dr. RML Hospital and Safdarjung Ho,pltal will 
start functioning from 2008 with Intake of 50 ,tudent, and 
100 student, re,pectlvely per year. Apart from thl' a Colleg. 
of Nursing hal be.n .etup It JIPMEA, Puducherry with 
Intake of 75 student, per year and Is functioning ,Ince 2008. 
Further EFC Memo for As. 120.00 crore, haa been approved 
for ,ettlng up of 6 College. of Nursing at the ,Itea of AIIMS 
Ilk. Inatltutlon.. It la propo.ed to Incr •••• the Int.ke of 
student, upto 100 per y •• r per In.tltutlona In the coming 
y •• rs. 

(d) It la .xp.cted to complete the project during 
Xlth five year plan. 

Nur ••• In HHlthca ... S.rvlce. 

728. SHRI E.G. SUGAVANAM : Will the Mlnlater of 
HEALTH AND FAMILY WELFARE be plealld to .tate: 

(a) the p.rcentage of nure., as compared to the 
total heatlh care workers In the country; 

(b) whether the nur ... are often victims of nHdle 
stick Injurl.s u compared to other hospital employee.; 

'(c) If so, the detail. th.reof; and 

(d) the stepa taken by the Gov.rnm.nt In this 
r.gard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEATLH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) It Is esllmated that nurses constitute about 
30-40% of the total healthcare force. 

(b) and (c) Nurses are exposed to blood borne 
Infections including HIV and HepatitiS B due to Injury through 
·sharps·, .uch a. needle slick. The mo.t common device 
cauelng Injury wa. the .yrlnge used for withdrawing samples, 
Inlectlon. and the Inlury re.ulted from att.mptlng to re-cap 
the needl •. 

(d) The Central Govemment Hospital. provide the 
medicines and vaccines for post exposure prophylaxla for 
hepatitis Band HIV Infections The .. Medlclnea are provided 
free of cost. 

Guidelines have been lasued to Hospitals In thla regard 
to organize reorientation for varioua category of atarr of 
hospitals to follow strictly universal precautions to avoid such 
type of injurlea. 

Indo-US Bllat .... 1 Tlea 

729. SHRI ANANTA NAYAK : Will the Mini,t.r of 
EXTERNAL AFFAIRS be pleaaed to atat.: 

(a) whether the Govemment propoaea to Improv. 
Indo-US bllat.ral ti •• ; 

(b) If ao, the detalla thereof; and 

(c) the detalla of laauea likely to be foculled In the 
next high level Indo-US talka? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) Yes. 

(b) and (c) India and the USA have blllter.1 
cooper.Uon In defence, count.r terrorlam, tr.de and 
commerce, anergy, agriculture, educ.tlon, eelenee .nd 
technology, health, 'pace, high technology, aeourlty .nd on 
IlIu .. of Internatlon.lalgnlflc.noe .uch u environment .nd 
climate change, the Doh. round .nd glob.1 pe.ce .nd 
HCurity. Cooperation In th ... area. i. being atrength.ned 
through regular dialogue In the bil.ter.1 mech.nlama 
e.tabUahed for each of the areal of engagement. High-level 
Inter.ctlone with the US taka place regularly which provldea 
an opportunity to review all faceta of our bUat.ra1 ... I.tlonahlp. 

Extraction of Coal from Abandoned MInH 

730. SHAI CHANDAAKANT KHAIAE : Will the 
PRIME MINISTEA be pleaaed to atate: 

(I) whether aeveral people h.ve lo.t their Uve. 
while extr.ctlng co.1 from .bandoned co.1 min.. In 
Jhaft(h.nd and other coal min .. In the lut three yeare and 
the current year; 

(b) If ao, the detail. thereof; and 

(c) the me .. ur .. taken to prevent luch Illegal 
mining In the country? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHAI &ANTOSH BAGAODIA) : (.) and (b) Aa no mining 
operating .... being carried out by colliery authority In the 
min •• which have b.en abandoned by the competent 
.uthorlty, no feedback reg.rdlng 1011 of IIvte due to extraction 
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of coal from abandoned coal mine. In Jharkhand and 
other coal mines has been received by Coal India Limited 
(Cll) and Cil doe. not maintain any record In this 
regard. 

(c) The following measures have been taken 
to prevent Illegal mining activit Ie. by the lubsldlarles of 
CII:-

I) Regular monitoring through patrolling by the aecurlty 
squad at the suspected areas. 

II) In case of any Information of any Illegal mining activities 
within leasehold areal, Itepi are being taken for spot 
raiding alongwlth h.lp of local pollee. 

iii) F.nclng around the abandoned are., to Itop 
encroacher. 

Iv) S.allng of Incline mouth by erecting concrete Will to 
Itop entry In the abandon.d min •. 

v) Dozing to fill the expoHd coal I.ama at the IUlpect.d 
Illegal mining locatlonl. 

vi) Frequent m •• tlng with dlltrlct/ltat. authority to curb 
IUlpected lIIegll mining operatlonl. 

vII) FIRI being lodged to local polio •• tatlon. In oa •• of 
lnoldenoe. of lII.g.1 mining noticed within l .... hoId 
are •• by th3 min. authority. 

vIII) Displaying board (Iuch all ·Clo •• d Mine·, ·Abandon .. 
Mine Are.·, ·Prohlblted Are •• • .tc.) to .top .ntry of 
encro.ch.r. In the prohibited areal. 

Employmlnt on Comp.lllon.tl Ground 

731. SHRI MADAN LAl SHARMA: 
PROF. M. RAMADASS : 

Will the PRIME MINISTER be pleal.d to .tat.: 

(a) the number of cas.a pending for employmlnt 
on compallionate ground and dl.burslng of comp.n.atlon 
to the d.pend.ntl of the d.c •••• d' labour.ra 0' dlff.rent 
coal companlel during each 0' the lalt three yeara and the 
current year, company-wlae; 

(b) the reasons for delay In appointment on 
compassionate ground and disbursing of compensation; 

(c) the time by which these ca .. s are likely to be 
dlspo.ed of company-wl.e; and 

(d) the ateps taken by the Govemment for early 
dl.po.al of .uch cal •• ? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : <a) to (d) Thl In'orm.tlon 

sought Is being collected and would be laid on the table of 
the House. 

Environment Impact 
ofCFLBuibe 

732. SHRI SUGRIB SINGH: 
SHRI KISHANBHAI V. PATEL: 

Will the PRIME MINISTER b. pl.aaed to state: 

(a) whether the Unlt.d Stat.s Agencies for 
Intematlonal Development has revealed that manufacturing 
of about 50 per cent of Compact Fluorescent lamps (CFl) 
bulbs In India are harmful for .nvlronment; 

(b) If '0, the det.lls thereof and the reaction of the 
Govemment thereto; 

(c) whether varlou. South A.I.n Countrle. have 
proPOI .. any uniform benchmark for CFL bulb.: 

(d) If 10, the detail, thereof; 

(e) whether envlronm.ntall.t. In the country .r. 
also working on thl, project; 

(f) If 10, the dltalll thereof; and 

(g) the tim. by which new b.nchm.rk for ClF bulb. 
will b. finalized? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FOAESTS (SHAI NAMO NAAAIN 
MEENA) : (a) to (g) The Information I. b.lng collect.d and 
will b.'ald on the T.bl. of the Hous •. 

{Translation] 

CloaUN of CIL Mine. 

733. SHAI AAMDAS ATHAWALE : Will the PRIME 
MINISTER be pl .... d to atat.: 

(a) the detail. of the min .. 0' Coal Indl. Ltd. (CIL). 
that have b •• n oloaed during the lut thr .. yeara .nd the 
current y.ar; 

(b) If ao, the r.UOM therefor; and 

(0) the .t.pa tak.y by the Gov.mment for revival 
of these unltl? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHAI SANTOSH BAGRODIA) : (a) and (b) Th. details of 
coal proj.cts/mln.llunl .. of Coal India Limited (CIL) which 
have b .. n.cloled during the lut thr.e ye.ra and the curr.nt 
year alongwlth r •• lonl for their olOlure are given a. 
below: 
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Company Name of Mine Reuon. for clOlure 

Central Coalfields LImited INcline No. 25 Chokobad AdvefH economica 

Western Coalfields LImited Chargaon Open Cut Reaervel exhaulted 

Inder Under Ground Converted to Inder Open Cut 

South Eastern Coalfields Limited Subhas Incline Depletion of reserves 

Nowrozabad East Depletion of reserves 
Under Ground 

Kotma West Under Ground Depletion of relerves 

Kumda Old Depletion of reserves 

Kotma Open Cue Depletion of relerves 

(c) Since most of the mines have been closed due 
to depletion of reserves. there Is no question of revival of 
these units. As far as Incline No. 25 Chakobad Under 
Ground mine under the Central Coalfields Limited is 
concerned. It may be offered to private/public sector for 
development. 

(English) 

Public Sector Vaccine 
Manufacturing Unite 

734. SHRI BASU DEB ACHARIA : 

SHRI DUSHYANT SINGH: 

SHRI KAILASH NATH SINGH YADAV: 

SHRI SUNIL KHAN: 

SHRI BADIGA RAMAKRISHNA: 

SHRI MOHO TAHIR : 

SHRI K.C. PALLANI SHAMY : 

Will the Mlnlater of HEALTH AND FAMILY WELFARE 
be plealed to ltate: 

(a) whether the publlo .ector vaccine manu-
facturing unltl meet bulk of the requirement of primary 
vaccines for the National Immunization Programme; 

(b) If so. the detalla th.reof Including the namel of 
luch companlel and their oontrlbutlon In thll regard during 
the la.t three yea" and the current year: 

(c) whether the Govemment has recently cancelled 
licenles of some of these units and Issued order to suapent 
production forthwith; 

(d) If so. the details thereof and the rea80ns therefor; 

(e) whether the Government has made any effort 
to revive these units In view of their contribution towards 
National Immunization Programme; and 

(f) If 80. the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) Yes. Sir. 

(b) A ..... ment lhowlng datalla of companle. and 
their oontrlbutlon for the National Immunization Programme 
II encloHd. 

(c) and (d) Ye •• Sir. The lIo.n.e. of the three 
manuf.cturlng unltl. n.mely. (I) Puteur Inltltute of India, 
Coonoor; (II) BCG VaCCine L.boratory, Gulndy; and 
(III) C.ntral R .... rch Inltltute, Kaluan were IUlpended with 
.ffect from 15th January. 2008 under the provilloni of Rule 
85 of the Drugl .nd Coametiel Rul •• , 1945 linee they were 
found not complying with Good Manufacturing practlcel. 

(e) and (f) A CommlttH under the Chalrm.nlhlp of 
Drug. Controller General (India) ha. been con.tituted to 
study the poallbility of revival of vacolne production at the 
three Inltltutel. The Commm .. hal given Ita recommen-
datlonl and II under examination of the Govemment. 

.""ement 
Status regarding Supply orders placed on the 3 Govt. Institutes 

Vaeelne Total Qty ordered (In I.kh doses) Qty ordered on Vaccine In.tltute. 
(In lakh doses) 

BeG PII CRI 

2 3 4 5 8 
V .. , 1001-01 

BCG 837 837 0 0 837 
OPT 770 400 120 520 



189 Written Answens ASVINA 30, 1930 (SAKA) to Questions 190 

1 2 

DT 210 

TT 768 

Vear 2001-07 

BCG 894.8 

OPT 1000 

DT 332 

TT 1212 

V .. r 2007. 

BeG 800 

OPT 1680 

DT 425 

TT 1235 

V .. r 2008-01 
BCG 600 

OPT 1440 

DT 475 

TT 1700 

Pli Puteur Institute of India, Coonoor 
CRI Central rnearch Institute, Ka.aull 
&CG BCG Vaccine Labora1Dry, Gulndy 

Development of New HIIrbou,. 

735. SHRI P. KARUNAKARAN: WUI the Mlnlatry of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleued to atate: 

(a) whether the Govemment propose. to develop 
new harbours during the Eleventh Five Year Plan; 

(b) If so, the details thereof, State-wlae Including 
Kerala; and 

(c)' the stepa taken by the Government In thl. 
regard? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAVS (SHRI T.R. BALLU) : (a) to (c) The 
development of port. and capacity .ddltlon through 
con.tructlon of new berth •• nd termfnall In .n ongoing 
proceaa depending on the cargo projectiona and require-
menta 01 the nwtIIme trade for the futu,.. The Eleventh Five 
VHr Plan hM projeoted that the overaH trafflc handled by 

3 4 5 6 

150 60 210 

100 170 270 

894.8 0 0 894.8 

0 660 260 920 

0 170 120 290 

0 962 100 1062 

800 

(aupplled 800 
only 

61.12%) 

0 660 260 920 

0 200 135 335 

1000(PII 
did not 235 1235 

0 aupplyany 
quantity) 

0 0 0 0 

0 0 0 0 

0 0 0 0 

0 0 0 0 

the porta will be 1008.95 Million Tonne. (MT) by 2011-12 
with the Major Port. handling 708.09 MT. To meet the 
projected Inc,. ... In traffic. the Eleventh Five V .. r Plan 
h .. proposed fe .. lbility and locatlonal .tudle. for develop-
Ing some more portl. The development of the non-major 
porllia the responalbHIty of the r.apectlve State Govemment 
and the Eleventh Five V.ar Plan haa projected that the 
capacity of the non-major ports Is expected to Increase from 
228.31 MIllion Tonne8 per Annum to 575 Million Tonnes 
per Annum. 

Four Laning of National Hlghwaya Upto 80rdumu 

736. SHRI SARBANANDA SONOWAL : Will the 
Mlnllter of SHIPPING. ROAD TRANSPORT AND HIGH-
WAVS be pleaHd to ltata: 

(a) whether the Govemment propo .. s 4-18nlng of 
National Hlghw.YI upto Bordum.a bord.rlng Arunachal 
Pradesh and Allam; 
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(b) If so, the detail, thereof and the progre" made 
10 far; 

(c) whether the Government ha, taken up any 
scheme to improve the condition 0' roads 0' Dlbrugarh and 
Tlnaukla dlstrlcta In Assam; and 

(d) I' so, the detalll thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) No, Sir. 

(b) Doe, not arl ... 

(c) and (d) The Mlnl,try Is concerned with the 
Improvement and upk.ep of National HlghwaYI. The 
Improvement to 4-1anlng 0' NH-37 from Nagaon to Dlbrugarh 
covering entire length In Dlbrugarh District Improvement to 
2-lane with paved Ihoulde,. of NH-37 from Dibrugarh to 
Salkowaghat, NH-38 'rom Makum to Lekhapanl, NH-S2 from 
Rupal to Dlrak and NH-153 from Lekhapanl to Jalrampur 
(Assam/Arunachal Pradelh border) II Included under phase 
'A' of SARDP-NE and the works are targeted 'or completion 
by March, 2013. 

[Translation} 

Illegal Human Organ Tranaplantatlon 

737. PROF. VIJAY KUMAR MALHOTRA: 
SHRI KIREN RIJIJU : 

Will the Mlnlater of HEALTH AND FAMILY WELFARE 
be pleaaed to state: 

(8) whether Illeoul human organ transplantation 
and t~.fficKlng been reported in many States of tho country 
Including tha.t 0' Deihl; and 

(b) If 10, the detaill thereof and the action taken by 
the Govemment to check the .. me? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) A Statement lhowlng the detalla received 
'rom the State GovemmentllCBllDelhl Police la enclOied. 

(b) Sale and purchaae of human organa II already 
banned under the provlalonl 0' the Tra"splantatlon of 
Human Organl Act, 1954. The Appropriate Authorities 
appointed under SectIon 13 of the Hid Act by the Central 
and the State Govemmenta. are empowered to Inveltlgate 
any complalntl of breach of provlalons the Act Including 
thOle pertaining to HI. and purch ... of human organa. 
This Act already contains Itrlngent provlalona for punishing 
removal of human organs without authority and for 
commercial deaUngl In human organa. 

StMement 
Details of Cases of Illegal Kidney and other Organ 

Transplantations In v.rlous GovemmentlPrivate HOIIpltMs 
Reported and Action TMen - As received from various 

StateslUnlon Territories: 

SI. Name of Statal 
No. Union Territory 

1 . NCT 0' Deihl 

2. Maharashtra 

3. Punjab 

Detalla of cases reported 

Deihl Polloe has registered six 
FIRs In respect of Illegal kidney 
transplantations In Reaearch 
and Referral Hoapltal, New 
Deihl, Indrapra.tha Apollo 
Hospital, New Deihl, Sir Ganga 
Ram Hospital, New Deihl and 
Kakkar Hospital, Amrltaar. As a 
re.ult, ten people had been 
arrested by the Deihl Polio •. 

Government of Maharashtra 
have Informed that In January 
2004 Dr. S.P. Trivedi of Bombay 
Hospital. Mumbai has been 
prosecuted for the charges of 
cheating and forgery that deal 
with Illegal trafficking of human 
organs. 

Government of Punjab have 
reported that sale of human 
organs for transplant, partlcularty 
kidneys was detected In a few 
cases In the State which 
are under investigation of the 
Special Investigating Team 
constituted for this purpose. As 
a result of the Investlgatlona. 
many people have arrested 
and one hospital, namely. Ram 
Saran Dua K1shorilal Charitable 
Trust HOlpltal, Amrltsar has 
been der.glstered. How-
ever, there I, no large scale 
exploitation of the poor In the 
name of organ transplant In the 
State. 

4. Gurgaon, Haryana eBI has re-ragistered two caaes 
pertaining to Gurgaon (Haryana 
and Moradabad (Uttar Pradesh). 
CBI hal arre.ted 8 IUSpected 
doctora and their aaaocJatel. 

6. Moradabad, 
Uttar Pradesh 

Other State./Unlon Terrltorle. have not reported any 
commercial .. of organa. 
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FlMnclalSUpport to Iporta..,..,... 
. 738. SHRI DANVE RAOSAHEB PATIL : 

SHRI K.J.S.P. REDDY: 
SHRISARVEYSATYANARAYANA: 
SHRI SUKHDEV SINGH DHfNDSA : 
DR. RATTAN SINGH AJANALA: 
SHRI SANJAY DHOTRE : 

Will the Minister of YOUTH AFFAIRS AND SPORTS 
be pleased to atate: 

ca) whether the Govemment has taken a decision 
to enhance the financial lupport to outstanding 
sportepersonlllving In miserable conditions;; 

(b) If so, the detalll thereof and the quantum of 
Increase proposed In the salary of these sportaperaons; 

(c) the criteria laid down for selection of luch 
lportsperaona eligible for the financial lupport; and 

(d) the number of sportspersons who availed 
financial benefit during the last three years and the current 
year? 

THE MINISTER OF STATE OF THE MINiSTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. Gill) : (a) and 
(b) Yes, Sir. The Govemment hu enhanoed the financial 
aSllltance to Iportlperlons, living under Indigent 
Circumstances, under the scheme of National Welfare Fund 
for Sportaperaonl, .. per details given below: 

(i) Eligibility Ceiling for outstanding sportapersons In 
Indigent circumstances revised from Rs. 36,000 per 
annum to Rs. 2.00 lakh per annum. 

(II) Asalstance for fatal Injury to sportaperaon raised from 
Rs. 1.00 lakh to Rs. 5.00 lakh. 

(III) ABllltance for sustaining Injury other than a fatal InJury 
enhanced from RI. 40,000 to Ra. 2.00 I8kh. 

(iv) Pension for permanently Incapcltated outstanding 
sportaperson Inorea .. d from Rs. 2500 per month to 
Rs. 10,000 per month. 

(v) Penllon In other CU8I enhanced from RI. 2,000 per 
month to Rs. 8,000 per month. 

(vi) Assistance to families of Indigent sportspersons 
Increased from Rs. 40,000 to Rs. 2.00 IBkh. 

(vii) Aulstance for medical treatment Increased from Ra. 
40,000 to Rs. 2.00 lakh. 

(vIII) Aaalltance to eminent ooaches, refe,... and umpires 
enhanced from R8. 20,000 to AI. 50,000. 

(c) An outatandlng IPOrtaperaonl or sportape,.",. 
HYing In Indigent ctrcwnatanoH, a,. eligible for financial 
lupport under the 80heme of National Welfare Fund for 

Sportaperaonl. Under the Scheme, a aportaperaon has been 
defined, as a person who takes part In competitive sports at 
National Level (Senior, Junior or Sub-Junior), ana works for 
achieving excellence and a high level of performance, and 
allo for promotion and development of aports In the country. 
An 'Outstandng Sportspersonl' has been defined as a 
peraons, who has achieved a position within first 3 In 
Individual events, or within first 2 In team events, In a 
recognized National Championship, or one who represents 
or hal reprelented the country, In an International 
Competition at lealt twice. 

(d) The number of Iportspersona who have availed 
financial benefit during last three yea ... and current year Is 
given below :-

2005-06 2006-07 2007-08 2008-09 

Number of 
Sportaperaons 47 42 34 30 

[English} 

Shortage of Uranium for Nuclear Power Plantl 

739. SHRI DUSHYANT SINGH: 
SHRIMATI JAYAPRADA : 
SHRI KINJARAPU YERRANNAIDU : 
SHRI HEMANT KUMAR KHANDELWAL : 

Will the PRIME MINISTER be pleued to Itate: 

(a) whether aome of the nuclear power planta In 
the country are facing ahortage of uranium; . 

(b) If so, the detaUs thereof Including the estimated 
requirement of uranium for each of thes. nuclear power 
planta In the country; and 

(e) the steps taken to meet the demand of uranium 
of these Nuclear Power Projects? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE ANO MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHR! PRITHVIRAJ CHAVAN) • (a) and (b) Yes, Sir. 15 
Pre .. urlzed Hft8VY Water Reactors with a total Installed 
capacity of 3800 MWe are facing fuel 8hortage. The 
estimated annual fuel requirement Is 180 tons of natural 
uranium per 1000 MWe of Installed capacity. 

(c) Effort. of the GOl/ernment have been directed 
towards augmenting fuel supply for the entire capacity rather 
than specific plante, A new mine at Turamdlh, Jharkhand Is 
operational and • mill hal allo been 181 up. Work on a new 
mine at Tumma'~alle, Anethr. Pradesh has been stArted. 
Effortl are also being made to open mln.s at Lambapur 
(Anethra Pradelh) end Kylleng Pyndeng80hlong Mawtha-
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bah (KPM), Meghalaya. Various activities to set up new 
mines at Gogi (Karnataka), Rohll (Rajasthan), Wahkyn 
(Meghalaya) and Chitrlal (Andhra Pradesh) are being 
pursued. In addition, the requirements of reactors to be put 
under safeguards can be met through imports, progressively, 
In accordance with the Separation Plan. 

Additional Funda for Road ProJect8 

740. SHRI S. AJAYA KUMAR: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the Union Government has received 
any propolal from the State Governments Including Kerala 
for grant of additional funds for Implementation of Road 
projects within the State; 

(b) if so, the details thereof; and 

(c) the action taken by the Union Government 
thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) and (b) Presumably, the Hon'ble 
Member Is referring to receipt of proposals from various State 
Governmenta Including Kerala for grant of additional funds 
under the Centrally Aided Schemes of Central Road Fund 
(CRF) Incfudlng scheme of economic Importance and Inter-
state connectivity (EI&ISC) for Implementation of Road 
projects within the State. Proposals for grant of additional 
funds amounting to Rs. 640.71 erore have been received 
from seven State Governments. However, no such proposal 
has been received from the State Government of Kerala. 

(c) Demand for additional funds for Implementation 
of Road Projects within the States Including scheme of EI & 
ISC are considered on the basiS of availability of funds within 
the budgetary allocation under CRF and also after assessing 
the utilization of funds previously released to t~e States in 
this regard. 

Hoatlng of Olympic Oamea 

741. SHRI ABU AYES MONDAL: Will the Minister of 
YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government proposes to hosV 
organize the Olympic Games; 

(b) If so, the details thereof alongwlth the action 
taken by the Government In this regard; and 

(c) the details of Infrastructure to organize and 
conduct the Olympic Games? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL) : (a~ There 

Is no such proposal under consideration of Government at 
present. 

(b) Question does not arise. 

(c) Question does not arise. 

Modified Shipbuilding Subaldy Scheme 

742. SHRI BHUPENDRASINH SOLANKI : 
SHRI HARILAL MADHAVJI BHAI PATEL: 
SHRI MAHESH KANODIA : 

Will the Minister of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the Government proposes Modified 
Shipbuilding Subsidy scheme; 

(b) If so, the details thereof; 

(c) whether any subsidy has been granted to 
Alcock Ashdown Gujarat Ltd. (AAGL) under this scheme; 
and 

(d) if so, the details thereof Including the quantum 
of subsidy granted to AAGL? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T. R. BAALU) : (a) and (b) Yes, Sir. 
A proposal for liquidation of Committed liability for payment 
of subsidy for ongoing shipbuilding contracts entered upto 
14th August, 2007, the date of expiry of the subsidy scheme, 
is under consideration. 

(c) and (d) The amount of subsidy receivable by Alcock 
Ashdown (Gujarat) Limited based on stge payments works 
out to a total of Rs. 7,73,34,088 and this amount has already 
been released in favour of Alcock Ashdown (Gularat) Limited 
as claimed by the Shipyard. In addition, applications for In 
prinCiple approval for grant of au baldy amounting to Ra. 
86.00 crores (approximately) were received In the Ministry 
and were being processed, but In principle approval could 
not be granted before expiry of the scheme due to want of 
necessary clarifications, documents etc. from Alcock 
Aahdown (Gujarat) Limited. The shipbuilding subsidy 
scheme expired on 14th August, 2007. 

Clinical Trlala by MNCa In India 

743. SHRI MANIK SINGH: 
SHRI K. FRANCIS GEORGE: 
SHRI UDAY SINGH: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to atate: 

(a) whether India has become the top deatlnatlon 
In Asia for clinical triala of foreign dNga; 

(b) if 80, the detalla thereof and the reuona therafor; 
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(c) whether there II preuntly .ny I.w In force to 
regulate/monitor luch trlall; 

(d) If 10, the details thereof; .nd 

(e) the Iteps t.ken by the Government In thl. 
regard? 

THE MINISTER OF HEALTH AND FAMll V WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) Clinical Research has 
emerged II a very promising area In the country during last 
few yearl. Several leading multinational Pharmaceutical 
Companlel are conducting their clinical trlall through 
Clinical Re ... rch Organisations (CROS). 

(b) The Increaled clinical trial flow to India II the 
result of leveral fundamental Itrengthl luch al : dlverce 
genetic pool, Large patients pool with dllea .. 1 luch al 
cardiovascular, diabetics and psychiatric disorders, which 
.re prevalent In industrialized countries, drug-n.tive 
population and good hospitals where trials can be 
undertaken. low cost In conducting trials, etc. 

(c) to (e) In respect of the regulation of clinical trials In 
India, Government has streamlined the provisions under 
Drugs and Cosmetics Rule. for conduct of Clinical trial •. 
Rule. - A to E have been amended for thl. purpo.e. 
Schedule V of Drugs and C08f1')etlcs Rules have also been 
amended In 2005. Good Clinical Practice (GCP) guidelines 
have been published In 2001. 

[Translation} 

Inere •• lng C .... of Corruption In India 

744. SHRIMATI KARUNA SHUKLA: 
SHRI CHANDRA MANI TRIPATHI : 
SHRI E. DAVAKAR RAO: 

Will the PRIME MINISTER be pleased to state: 
(a) whether a. per the Ii.t of corrupt countrle. 

released by an International agency Transparency 
International, India Is ranked at 85th place as reported In 
the Time. of India dated 24 September, 2008; 

(b) if so, the details thereof alongwlth the reaction 
of the Govemment thereto; 

(c) whether the Government has conducted any 
study to ascertain the reason. behind constantly Increasing 
corruption In the country; 

(d) If 80, the details thereof; and 

(e) the step. being taken by the Government to 
check the corruption In the country? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRV OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN) : (a) Vel, Sir. 

(b) According to the "Corruption Perception Index, 
2008" pubillhed by the Transparency International, India Is 
ranked .t 86th place among 180 countrl ... 

(c) to (e) Government I. aw.re of the menace of 
corruption and I. fully committed to Implement It. policy of 
·Zero Tolerance against Corruption" and Is moving 
progreaalvely to eradicate corruption from all sphere. of life 
by Improving transparency and accountabllty. Several steps 
have been taken to combat corruption and to Improv. the 
functioning of Govemment:-

(I) Enactment of Central Vigilance Commlsalon Ad., 2003; 

(Ii) Enactment of Whl.tle Blowe,.. R.solutlon, 2004; 

(III) Enactment of Right to Information Act, 2005; 

(Iv) The pro-active Involv.ment 0' Mlnl.try/Department 
through Annual Action Plan on Vigilance; 

(v) tssue of comprehensive Instructions on transparency 
In tendering and contracting process by the C.ntral 
Vigilance Commission. 

Govemment organizations are allo conltantly .ngaged 
In Improving their 'unctioning through .-Govemance, IsIU. 
of Citizen Charter. and Simplification 0' procedurel and 
Iystem, which are aimed at er.dlcatlng corruption by 
Improving tranaparency and accoutabtnty. 

[English} 

Clolure of BUllne .. by Indlanl In N.pal 

745. SHRI MADHU GOUD VASKHI ; 
SHRI EKNATH MAHADEO GAIKWAD ; 
SHRIMATI NIVEDITA MANE: 

Will the Minister 0' EXTERNAL AFFAIRS be plealed 
to state: 

(a) whether due to recent political development. 
In Nepal, many Indian buslnesamen are forced to close their 
busln ... In that country; 

(b) If '0, the details ther.of; 

(c) whether the Govemment has taken this Issue 
with the Govemment of Nepal; and 

(d) If 10, the detalll and the outcome thereof? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI, 
PRANAB MUKHERJEE) : (a) to (d) In the ongoing political 
translation In Nepal, the,. have been Incidenta relating to 
extortion and Intimidation that have affected bu.lne .. 
.nt.rprlle. Including .ome Indian bu.ln ..... and jOint 
Y.ntuntl. 



199 Writtsn Answsrs October 22, 2008 to Questions 200 

Theaelssues have been taken up with the Government 
of Nepal, Including at the highest I.vels. Following the 
Conatltuent Assembly elections, the new Government of 
Nepal haa exprel8ed Ita wllllngnesa to take further 
measures for the promotion of an investor friendly, enabling 
bualneas environment to encourage Indian public and 
private sector Investment In Nepal. 

Percenuge Share of Coal In 
Power Generation 

746. SHRI N.S.V. CHITTHAN : Will the PRIME 
MINISTER be pleased to state: 

(a) the percentage share of coal in total power 
generation from all sources In the country; 

(b) whether the production of coal has been 
declining over the years; 

(c) If so, the details thereof and the reaaona therefor; 
and 

(d) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA) : (a) As per the monthly report 
the month of September, 2008 of Central Electricity Authority 
(CEA), out of total monitored capacity of 133865 J.Mi of power 
generation capacity In the country, 72249 J.Mi Is coal baaed, 
which Is about 53% of total power generation capacity In 
the country. 

(b) No, Sir. The total coal production in the country 
during 2005-06 was 407.039 million tonn .. which Increased 
to 430.832 million tonnes during 2006-07 and 457.003 
million tonnes during 2007-08. During April-September, 
2008, the All India coal production was 205.975 million 
tonnes (Provisional) as compared to 190.918 million tonnes 
during the corresponding period of previous year. 

(0) and (d) Do not arise, In view of reply given In respect 
of part (b) of the question. 

Royalty of Coal 

747. SHRI HANSRAJ G. AHIR : Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment has taken 8 decision 
to revlae the coal royalty rates; 

(b) If so, the details thereof Including the formula to 
be adopted to determine the royalty rates; 

(c) the benefits llkety to IICCNe to each of the States 
as a resuh thereof; 

(d) whether the some coal producing Statea have 
approached the Union Government for increasing the royalty 
rates on coal; 

(e) If so, the details thereof alongwlth reaction of 
the Union Government thereto; and 

(f) the time by which the revlaed rates are likely to 
be Implemented? 

THE MINISTER OF STATE IN THE MINISTRV OF COAL 
(SHRI SANTOSH BAGRODIA) : (a) to (c) Ves, Sir. The 
Central Government have revised the rates of royalty on 
coal and lignite with effect from 01.08.2007. 

The formula for royalty on coal and lignite Is baled on 
a combination of specific and advalorem levies. The formula 
stipulated Is as under: 

R (Royalty) = a+bp, where 'a' Is the fixed component, 
'b' Is the variable or ad valorem component and 'p' is the 
basic plthead price of Run of Mine Coal as per the Invoice. 

The likely benefit to the coal producing State would be 
in terms of 24% to 29% increase In revenue earnings from 
royalty on coal and lignite respectively as calculated based 
on production levels of 2004-05. 

(d) and (e) Most of the coal producing States had 
approached the Central Government for revision of rat .. on 
coal. Some of them had sought switch over to a fully ad 
valorem regime of royalty. Taking Into account all the factors 
Including the recommendation of the two Commlt1ees, 
namely, the Study Group set up by the Ministry of Coal and 
the Economic AdviSOry Council to the Prime Minister, as 
well as the views of the State Governments, the Central 
Government had decided to adopt the hybrid formula 
Indicated In reply to part (b) above. 

(I) Revised rates on coal and lignite have been 
Implemented with effect from 01.08.2007. 

Trade Acroas the LOC 

748. SHRI PRABODH PANDA: 
SHRI K. FRANCIS GEORGE: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government proposes to start trade 
across the Line of Control In Kashmir; 

(b) If 80, the details thereof alongwlth the mocIaUtiea 
chalked out In this regard; 

(c) the details of the routes and the commodities to 
be traded; and 

(d) the beneftts Ukely to aocrue .. a NIUIt IheNaI? 
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THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) Ve •• 

(b).nd (c) Cro .. LoC trade on the Srfnagar-Muz.ffara-
bad .nd Poonch-Rawalakot routes commenced from 21st 
October 2008. Twenty-one Items 'or trade have been 
Identified 'or duty-'ree passage. Items to be traded 'rom 
Salamab.d to Ch.kotl .nd Chakandabagh to R.walakot 
are c.rpets. rugs. wall hangings. shawls and-stoles. 'resh 
'rulta and vegetables. aromatic planta. dry 'rulta Including 
w.'nuts. K.shmirl spices. spring rubberised coirlfo.m 
matt ........ fumiturelncluding walnut fumlture etc. SlmII.rly. 
iteme to be traded from Chakotl to Salamabad and RawaJakot 
to Chakand.b.gh are rice. precious stones. dry frultl 
including w.'nuts, medicinal herbs. fresh 'ruits and 
vegetablea. fumiturelncluding w.lnut 'umiture. carpets and 
rugl. embroidered Items. 'oam mattresses, shawls and 
stoles. 

(d) The expansion of people-to-people contacts, 
Including through trade and commerce will provide an 
effective platform to develop and strengthen bilateral 
relations. 

Metal contentlln Medlclnel 

749. SHRI RAVAPATI SAMBASIVA RAO : Will the 
Mlnllter of HEALTH AND FAMILY WELFARE be pleased to 
state: 

<a) whether the medlclnel containIng exce .. metal 
contents than the prescribed limit are sold acroSl the country; 

(b) "10. the details thereof Including Its III-effects; 

(c) whether the Government has ordered any 
Inquiry In this regard; 

(d) If so, the outcome thereo'; and 

(e) the steps taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) to (e) No, Sir. The Ayurveda, Siddha and 
Unani (ASU) medicines containing plants/herbal, herbo-
minerals and herbo-metallic preparations are being 
manu'actured In India on valid licenses under the Drugs 
and Cosmetics Act 1940, and Rules 1945. The herbo-
minerai and herbo-metallic preparations are pennittad to 
be used only after due purificalion and only in small quantities 
to act 8S catalysts 'or activation 0' other herbal ingredients 
In order to Increase the efficacy of the medicines. The metallic 
preparations in the 'orm of compounds of metals triturated 
in the form 0' Bhasmas are rendered safe after purification 

with herbs and bumlng In fire for • preacrtbed number of 
times. 

The following It epa h.ve been taken from time to time 
In order to ensure the safety and efficacy of ASU medlcinea; 

(I) Mandatory testing 'or heavy metals has been 
introduced w.e.r. 01.01.2008 'or herbal Ayurveda, 
Siddha and Unanl medicines which are being 
exported. This has been done to meet the regulatory 
requirements of Importing countrl ... 

(II) St.t. Drug Ucenllng Authorities have been directed 
to enlure full compll.nce by .11 ASU drug m.nu-
'acturers with the provillonl of Rule 181 (1) and (2) 
relating to dllpl.ylng, on the label of the container or 
In a I .. net to be Insert.d In the p.ck.ge of .n ASU 
drugs, a list of all the Ingredients along with quantiti.s 
us.d in the manufacture of the preparation. 

(iii) Under. Centrally Sponsored Scheme, 29 Stat. Drug 
Testing laboratories have been strengthened and 28 
Private Drug Testing Laboratorl.s and other NABL 
accredited laboratorl.s have been approved for t.stlng 
of ASU drugs In the country. 

(iv) Captain Srlnlvala Murtl Drug R.s.arch Institute 'or 
Ayurveda, Chennal, India Toxicology R .... rch Centre 
(pres.ntly /lTR), Indl.n Inltltute 0' Toxicological 
R •••• rch), Lucknow and Sri Ram In.tltute 'or Industrial 
R .... rch, New D.,hi have an.lyzed .bout 600 pl.ntl 
and It W.I 'ound th.t lead, ars.nic and mercury leve .. 
were with the p.rmlllibl. limits. 

(v) Good Manu'acturlng Practice. have been made 
mandatory for all Ayurveda, Siddha .nd Un.nl drug 
manu'acturlng units In the country through .n 
amendment 0' Schedule T of Drugl and Cosmetlca 
Rule., 1945. 

(vI) In order to create quality conlcloulne ... mong both 
manufactur.rs and conlumers, a Nation.1 Camp.lgn 
on Quantity Assurance 0' AYUSH Drugs wasl.unched 
on 10-11 June, 2008 through a National Worklhop. 
Th. National Campaign Is being tak.n forward 
countrywide through five Regional Workshopl In the 
East, West, North, South and Central R.glona. 

{Translation} 

Technical A •• lltanC8 to Sportl peraon. 

750. SHRI MAHAVIR BHAGORA: Will the Mlnl.ter • 
of YOUTH AFFAIRS AND SPORTS be pl.ased to ltate: 

(a, whether sportapersonl of our country .re taking 
part In International Iportl competitions at their own 
exp.nses; 
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(b) if so, the details thereof; 

(c) whether the Govemment proposes to provide 
funda and modem technical assistance to the spotspersons 
who bring pride to our country; 

(d) If 80, the detail. thereof; and 

(e) the details of funds released during the last 
three years and the current year? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL) : (a) and 
(b) In the case of sports/games disciplines that are 
recognized by the Central Govemment, the participation of 
sportspersons in International sports competitions, Is fully 
funded by the Government for mandatory events such as 

Name of Scheme 

National Sports Federations 

Talent Search and Training 

National Sports Development Fund 

(English] 

2005·06 

43.00 

0.50 

0.04 

Spec_lI.ed .... lth Facilltle. for Poor Patient. 

751. SHRI K. SUBBAAAYAN : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the percentage of Indian population that has 
free acees. to apeclallzed health facility; 

(b) whether the Govemment has any plan to impose 
h.alth·cess on the big corporat. business houses and 
privata' hospitals to build a corpus for free .peciallzed 
t ... atment of the poor; 

(c) If 80, the details thereof and If not, the reasons 
therefor; and 

(d) the steps taken by the Govemment to Improve 
upon the availability of free specialized treatment to all the 
poor sections of the country? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) While health facilities 
are Ht up on the baal. of population, work Ioad,and distance, 
th .... I. no data to aacertaln the percentage of free access 
for specialized health facilities. However, NSsa 60th Round 
(2005) data shows out of pocket expenditure even at public 
facility for hospitalized tr.atment. Th.re are many 

Olympic Games, World CUPl, World Championships, Allan 
Games, Commonwealth Games, Asian and Commonwealth 
Championships. In the case of other events, the Government 
allows participation In two events at full cost, and In two 
more events at air passage cost only. 

(c) and (d) The Government provides funds and 
technical support to sportspersons through various 
Schemes, such as Scheme of Assistance to National Sports 
Federations, Scheme relating to Talent Search & Training 
and National Sports Development Fund. Under the.e 
Schemes, the assistance is provided for holding compe-
titions, training, equipment procurement, hiring foreign 
coaches, providing aclentlflc equipment, etc. 

(e) The details of funds released during the lut 
three years and the current year are as under: 

2006·07 

37.08 

2.80 

0.05 

2007·08 

57.49 

3.00 

5.00 

(Rs. in crore) 

2008-09 
(Budget 

Estimate) 

54.00 

5.00 

5.25 

specialized services like treatment for TB, immunization, 
cataract surgery, Institutional delivery etc. that are available 
for all citizens. 

(b) and (c) Under NRHM. allocation for public health I. 
envisaged to be Increased from 0.9% of GOP to 2-3% of 
GOP over the Mission period. The 11 th plan has allocated 
Rs. 1.36,147 crore for health care which Is substantially 
higher than earlier 10th plan (Ra. 33521.20 crore). As on 
date, there Is no proposal to Impose health-cess on the big 
corporate business houses and private hospital. to build a 
corpus for free specialized treatment of the poor under 
NRHM. 

(d) The Govemment has taken several Initiatives 
to Improve the health care facilities at the district and sub-
district level health Institutions In the country. NRHM 
emphasiS on creating a fully functional platform for health 
care at all levels, starting from the village, the Sub-Centre, 
the PHC, the CHC and the District Hospital. It has also 
articulated the need for partnerships with the Non-
Governmental Sector. To reduce the out of pocket 
expenditure on health by rural poor, NRHM envisages social 
security nets in the form of need based, community oriented 
flexible Insurance scheme •. Financial assistance In the form 
of united fund, Annual Maintenance Grant, Annual COrpUI 
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fund at the level of village, Sub centre, PHC, CHC. sub-
district and district level have been provided to meet 
unforeseen health problem. The States have been given 
the flexibility to design appropriate schemes to ensure proper 
and free treatment of patlente. 

[Translation] 

Control of Menlngltl. 

752. SHRI MOHO. TAHIR: 
SHRI ASAUOOIN OWAISI : 
SHRI SHISHUPAL N. PATLE : 
SHRI KAILASH NATH SINGH YAOAV: 

Will the Minister of SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS be pleased to state: 

(a) whether the cases of meningitis resurface In 
the country every year despite the efforts of the Govemment 
to control It; 

(b) If so, the reasons therefor alongwlth the details 
of the caSes detected In the country during the last three 
years and the current year; 

(c) whether the Government proposes to review 
the measures taken earlier In the light of the relurfaclng of 
luch cael time and again In the country; Ind 

(d) If 10, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
·(DR. ANBUMANI RAMAOOSS) : (.) and (b) Yel, Sir. 
Menlngltll Ihowe a weU-m.rtced trend of .. llOnal vlrl.tlon 
Ind outbre.ks of the dI ..... occur more frequently In dry 
Ind cold month a of the yelr. The Incidence Is more 
noticeable In the low soclo-economlc groups living under 
poor hygienic condltlonl. 

The number of c.les of Meningococcal menlngltll 
reported In the country during the period frmo 2005 to 2007 
Ind also during the current year .re Indicated below: 

Year 

2005 

2008 

2007 

2008 (till July, 08) 

Total No. of cues 

8367 

3438 

5067 

2027 

(c) .nd (d) Nltional Institute of Communicable 
DIsea .. s (NICO) provides technical and diagnostic support 
to the Statel to combat menlngltll by lending Rapid 
Relponle Telms to the affected .rell al Ind when 
required. A technical document ·CO Alert on Meningococcal 
01 .. 1 ... • hll been Circulated to all the .ffected It ..... 

Under Integrated Disease Surveillance Project, a decentra-
lized State-based surveillance project, Meningitis alongwlth 
the other diseases is under continuous surveillance for early 
detection and prompt action. 

Following the reporting of occurrence of meningo-
coccal meningitis In Deihl and surrounding areas In NCR 
region, the situation has been reviewed by an expert group 
comprising officials from NICO, ICMR, Govemment hospitals 
of Deihl etc. and necessary measures to combat the disease 
have been taken by the State Government. 

National Urban Health Mission 

753. SHRI GANESH SINGH: 
ADV. SURESH KURUP 

Will the Minister of HEATLH AND FAMILY WELFARE 
be pleased to Itate: 

(a) whether the Government has launched the 
National Urban Health Mission; 

(b) If so, the details thereof outlining the details of 
healthcare extension services to the urban poor; and 

(c) the funds .lIocated by the Govemment for tha 
Implementation of this Scheme/Million during the current 
year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI) : (a) to (c) Thera Is a proposal to Initiate National 
Urban Health MII.lon In the cities having popul.tion 1.00 
lakh and above. The proposal Is In the proc.s. of being 
finalized. 

[English] 

Netlonal River Conserv.tlon Plan 

754. SHRI B. MAHTAB : Will the PRIME MINISTER 
be pleased to etate: 

(a) the detalle of the fund. allocated .nd epent 
during the lalt thr •• yea,. and the current y .. r under the 
National River Conlarv.tlon Plan; 

(b) whether Government hae any plan to review 
the existing Plan; 

(c) If so, the detail. thereof; and 

(d) the step. being taken for .nsurlng baiter c0-
ordination among different departmentl and the State. 
working on the con .. rvatlon programme.? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) Datalle of the Budget Allocation and Fundi 
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Aele.sad under the National Alver Conservation Plan 
(NACP) for the la.t three financial years and the current 
financial year are as followa :-

A •. In crore 

Vear Allocation FundI Aelea.ed 

2005-06 297.20 274.21 

2008-07 275.92 275.92 

2007-08 256.69 251.33 

2008-09 249.00 155.37 
(till Sept. 2008) 

(b) and (c) The NACP prllently covers 184 towns 
located along Identified polluted .tretche. of 35 river. 
Ipread Over 20 Itat ... Review of the Itrategles of 
connrvatlon and Identification of additional town. and rivera 
under NRCP are continuous proce.s aimed toward. 
ameliorating the water quality In rivera. Preliminary meetlngl 
have been held for dllcusllng the revamping of the National 
River Con.ervatlon Programme with concerned Mlnlstrlll, 
independent experts In the field and Non Government 
Organlzatlone (NGO.). 

(d) The Steering Committee of National River 
Connrvatlon Authority II having repr..entatlone from the 
agenolelldepartment81mlnl.trleIlState Govemment. and 
.erves thl objective of proper coordination neoell8ry for 
Implementation of the programme. Cion coordination with 
the State Govemments I. en.ured through correapondence 
both at official and Mlnlster·level a. wen a. by fr.quant field 
vlsltl of Central Govemment officers to expedite progre .. of 
works In the State •. 

Dlaoharp of Huardou. W .... 
by PharmaoeutlOilI CompanIH 

755. MOHO. MUKEEM : Will the PRIME MINISTER 
be pleased to .tate: 

(a) whether varlou. pharma companies are 
discharging waite material. which re.ult In environmental 
pollution; 

(b) If '0, the detail. thereof; and 

(c) the .teps taken by the Government In thl. 
regard? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEEAN) : (a) to (c) The pharmaceutlcallndUitrIH, gennte 
efftuents, &millions including hazardous w ..... which can 
rllu" In environmental pollution, If not ... gulat.d. For 

regulating effluents and emissions by the pharmaceutical 
Industries, the Ministry of Environment and Foresl. ha. 
notified specific effluent .tandards and general emission 
.tandarda which have to be strictly adhered to by the 
Industry. The hazardous waste generated by the Indultry II 
also required to be regulated as per the Hazardous Waste 
(Management, Handling and Transboundary Movement) 
Rules, 2008 which have been notified for proper manage-
ment and handling of hazardous waste generated by such 
Industries. As per these Rules, production/formulation of 
drugs/pharmaceutlcall Is one of the procellel generating 
hazardous wastes and the Indu.try Is required to obtain 
authorization from the reapeetlve State Pollution Control 
Boardl for treatment, Itorage, handling and dlapolal of 
hazardoul waste generated by It. 

[T,.ns/atlon} 

South A.lan Unlver.lty 

756. SHRI SHAILENDRA KUMAR: Will the Minister 
of EXTERNAL AFFAIRS be pleased to .tate: 

(a) wheth.r the Govemment propoa •• to eatabllah 
a South Allan University In India with joint cooperation of 
the SMRC countrl .. ; 

(b) If '0, the detallt thereof alongwlth the detalll of 
land proposed to be acquired for the purpose; and 

(c) the detalll of the dllclpllne. and cour.e 
curriculum likely to be offered and the number of .tudent. 
likely to be admlHed In the propo.ed university? 

THE MINISTER OF EXTERNAL AFFAIRS (SHAI 
PRANAB MUKHERJEE) : (a) to (c) Ve., Prime Mlnl.ter had 
propo.ed e.tablllhing a South Allan Unlver,lty at the 13th 
SMRC Summit In Dhaka In November 2005. At the 14th 
SMRC Summn, held In New Deihl In April 2007, the SAARC 
leaders decided to e.tabll.h a South A.lan University and 
.Igned an agreement to thl. effeot. An Inter·Govemmental 
StHring commlHee commlHee compri,lng repre.entatlve 
or SAARC Member State. ha. been e.tabll.hed. It decided 
to .et up a Project Office and appoint an Interim CEO. The 
purpo.e or the Project Office Is to oversee con.tructlon, draw 
up Ita Charter, Byelawa, Bualness Plan, main campus I, 
expected to plan for 6000 .tudents from SAARC Member 
Statel. 

Contribution of Fo .... t Sector to ODP 

757. SHRI K.C. SINGH "BABA" : Will the PRIME 
MINISTER be pleand to state: 
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(a) the contribution of the for.at sector to GOP 
during the laat two yea,.; 

(b) whether Govemment proposes to bring one 
third geographic area of the country und.r forest-cov.r as 
per the N.tlonal Forest Policy; 

(c) If 80, the details 0' the tolalareathat h.s been 
brought under the 'oreat-cov.r as 0' now; .nd 

(d) the at.p. t.k.nlpropoaed to be taken by the 
Gov.rnment to achieve objectives 0' sustainable 'or.st 
man.gement? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHV) : 
(a) Thl contribution of thl foreatry aector to GOP in the last 
two yea,. la aa below: 

SI. Sector 
No. 

Gro .. Dom •• tlo Product at Factor 
COBt during th' year at current 

prlcel (Ra. In cror.l) 

V,a,. 2005-08 2008-07 

1. Foreltry and logging 25839 (0.8)· 28855 (0.7)· 

2. Total GOP In the 
Indian Economy 

3275870 3790083 

·Flgu,.. In bracket ar. perc.ntag •• ha,. 01 'orlltry and logging 
IlOIoI' out of the total GOP. 

(b) Vea, Sir. 

(c) Chang' In for,st cover In StatelUTI during the 
last two ...... ments II a. below: 

Vears 

Total a,... under 'oreat cov.r In 
aquare kllometrelln Statea/UTI 
between the 2003 and 2006 
AIa.llmentl carrlld out by the 
Forelt Survey of India, Dlhradun 

(In Sq. km) 

2003 2005 

877,818 877,088 

There II • net decline of 728 aq. km In total forelt cover 
between the AMe.ament carried out between the years 2003 
and 2005. 

(d) The following step. are being taken to achieve 
the objectlvel of SUatalnable For .. t Management (SFM) by 
the Govemment:-

• An SFM Cell hal been lit up In the Minlatry to act .. a 
Nodal Agency In achllvement of SFM objective. at 
the national level. 

Similar SFM Cells are being .et up In all forest 
department In each StateJUTs. 

Criteria and Indicator. have b.en dev.lop.d for 
Sustalnabl. For.¥t Management. Theee will Itand.r-
dize the assessment and monitoring of the health of 
forests .ven at th.lev.1 0' the local Foreet Man.gement 
Unit (FMU).1t is propoeed to incorporat.th.s. Crit.ri. 
and Indicators In th. working plan of .ach FMU. As 
Working Plans are the ba.lc managem.nt plan. of the 
'orest department, Incorporation of Criteria and 
Indicators would Instltutlonallz. the entlr. proces •• nd 
help In the achlev.m.nt 0' SFM Objective. and 
Impl.mentatlon through out the country. 

Stolen Ivory 

768. SHRI KIRIP CHALIHA: Will thl PRIME 
MINISTER b. pl •••• d to .t.t.: 

(a) wh.ther Ivory worth of .. veral lakh. ha. been 
stolen 'rom a mu.eum .ltuated Inllde COrbItt Tiger Re.lrve 
In Uttarakhand; 

(b) If 80, the detail. ther.of; 

(e) whethlr any Inquiry hal beln oonduoted by 
the Government In thl. regard; 

(d) If 10, the outcome thereof; and 

(I) If not, the reuona therefor? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHV): 
(a) and (b) A. per the Information received 'rom the 
Government of Uttarakhand, two elephanttu.k. were Itolen 
from Dh.ngarhi Muaeum of Corbett Natlon.1 Plrk on night 
of 11/12 June, 2008 weighing 18.8 kg and 18.2 kg 
reapectlvely. 

(e) to (e) AI reported by the State Govlrnment, FIR 
has bHn lodged with Ramnagar Policl St.tlon on 12th 
June, 2008 for detailed InvelUgatlon .nd action. 

World Blnk Aailltinee to 
Health ProJectl In India 

759. SHRI NAND KUMAR SAl: 
SHRI KISHANBHAI V. PATEL: 
SHRI SUGRIB SINGH: 

WHI the Minister of HEALTH AND FAMILV WELFARE 
be pleaaed to stat.: 

(a) the datal" 0' the health projectl being financed 
by the World Bank; 

(b) the name. or Statelln which theII profeaIa are 
being carried out; 
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(c) whether World Bank proposes to stop loans to 
health projects In India; and 

(d) If so, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 

LAKSHMI): (a) and (b) A Statement Indicating details of the 
World Bank assisted on-going Health Sector Projects Is 
enclosed. 

(c) No, Sir. 

(d) Does not arise. 

StlItement 

The details of the World Bank assisted on-going Health Sector Projects 

S.No. 

2. 

3. 

4. 

5. 

8. 

7. 

8. 

Name of the Project 

Uttar Pradesh Health 
System Development Project 

Rajasthan Health 
System Development Project 

Tamil Nadu 
Health System Project 

Karnataka Health 
Syatem Development & Reforma Project 

Integrated DI .. ase 
Survellianoe Project 

Reproductive & Child 
Health Project 

Tuberculosis Control 
Project Phase-II 

National HIVI AIDS 
Control Project-III 

International Contalne, 
Tl1In ... hlprnent Terminal 

-
760. SHRI P.C. THOMAS: Will the Mlnl.ter of 

SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleued to Itate: 

(a) whether there II a proposal for International 
Container Trans-shipment Terminal near Thlruvanantha-
puram, Kerala; 

(b) If '0, the details thereof Including the statue of 
the work undertaken; 

(c) the fund earmarked and allocated for the 
project; and 

(d) the tlme·fram. fixed for oompletlon of the 
project? 

Amount (In US $ million) 

Year of Year of IDA Assistance 
Approval Completion Component 

2000 2008 110.00 

2004 2009 89.00 

2005 2010 110.83 

2006 2011 141.83 

2004 2010 68.00 

2008 2010 380.00 

2008 2011 170.00 

2007 2012 250.00 

THE MINISTER OF SHIPPING, ROAO TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMW): (a) No, Sir. Th .... I. 
no propo.al for International Container Tl1In.-.hlpment 
Terminal near Thlruvananthapural.Tl, .Kerala by Oovemrnent 0' India. 

(b) to (d) Do not arise In view of the reply to (a) above. 

Dumping of Wa.te 

761. SHRIMATI JAYAPRADA: Will the PRIME 
MINISTER be plea.ed to .tate: 

(a) whether the Govemment Is aware that Britain 
dump. III garbage on Indian soli a. reported In 'The Time. 
of India' dated 8 September, 2008; 

(b) If 10, the detail. thereof; and 
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(c) the steps taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (b) According to the Investigations carried 
out by the Custom Authorities and Tamil Nadu State Pollution 
Control Board, no Incidence of dumping of garbage from 
Britain came to their notice. 

(c) Does not arise. 

Ne.,.le.e Prime Minister'. 
VI.1t to Indll! 

762. SHRI ADHIR CHOWDHURY: 
SHRI NIKHll KUMAR: 

Will the Minister of EXTERNAL AFFAIRS be plea.ed 
to state: 

(a) whether the Nepalese Prime Minister visited 
India recently; 

(b) If so, the details ot the dlscu88lon held .nd the 
outcome thereof; .nd 

(c) the detail. of .greement •• igned during hi. 
visit? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) to (c) Ye •. During the recent 
vlalt of the Nepale.e Prime Minister (Sept.mber 14-18), the 
entlr. gamut of bllater.1 relatlon.hlp c.m. up for dllCu-
s.lons. It was decided to re.ctlvat •• 11 bilateral mech.nl.ms 
with Nepal Including those In w.ter resources, trade, and 
transit and security Issues. The texl of the Joint Press 
Statement Is encloaed. 

St.tamant 

Joint Press S'.'emant on OffIcial visit of Rt. Hon'ble 
Pushpa ·Kamal Daha/'PrachandIJ', Prima Mlnl.ta, 

of Napal to India (14-18 SaptambM 2008) 

Th. Rt. Hon'bl. Pu.hpa Kamal D.h.I'Praohands'. 
Prime Mlnl.ter of Nep.I, la on .n offlolal vl.lt to India from 
September 14-18, 2008 .t the Invitation of H.E. Dr. 
Manmohan Singh, Prime Minister of India. The Prime Minister 
of Nepal Is accompanied by Hon'ble Mr. Upendr. Yadav. 
Minister for Foreign Affair., Hon'ble Mr. Krlshn. 8ahadur 
Mahara, Minister for Information and Communication, 
Hon'ble Mr. 81shnu Prasad Poudel, Mlnl.ter for Water 
Resourc •• and Hon'ble Mr. Raj.ndra Mahato, Mlnl.ter for 
Commerce and Supplle •. The delegation ~Iudes four 
member. of the Con.tituant Aaaembly, .. nlor offlctal. of the 
Governm.nt of Nep.I, a busln.s. d.lelil.tlon and a 
delegation of m.dl. repr ... ntatlvea. 

2. During hie viSit, the Prime Minister of Nepal called on 
H.E. Smt. Pratibha OevIslngh Patll, the Presld.nt of 
India, .nd on H.E. Shri Mohammad Hamid Anlari, the 
Vice Prealdent of India. The Pt1me Minister of NepaJ 
h.d a meeting with the Prime Mlnlster.of India, which 
w .. followed by delegation I.vel talka, led by the two 
Prime Mlntsters, on I.aues of mutual Int.re.t and 
concem. The Prime Minl.ter of India hotIted a banquet 
In honour of the Prime MIni.ter of Nepal. Shrl Pranab 
Mukherj .. , Mlnl.ter of Ext.mal Aftalra. Prof. Salf-u-
Dln-Soz, Mlnl.ter of W.ter Resource. and 8hrl l.K. 
Advanl, Leader of Oppoaltlon In the lok Sabha called 
on the Prime Minister of Nepal. The Prime Minister of 
Nepal h.d a meeting with Sml. 80nla Gandhi, 
Chairperson of the United Progressive Alliance (UPA) 
and the President of Indian National Congre ... Th. 
Prime Mlnlst.r of Nepal also vl.lted Rajghat and p.ld 
homage to the memory of Mahatma GandhI. An 
Interaction with the Indian buslne.s community wa. 
Jointly hosted by ASSOCHAM, CII and FICClln honour 
of the visiting dignitary. During his stay In India, the 
Prime Mlnl.t.r Is visiting 8angalore from September 
17-18,2008. 

3. The Prime Mlnl.ter of India extended a wann w.loome 
to the Prima Mlnl.ter of Nepal a. the flrat Prime Minister 
of F.dsral D.mocratlc R.publlc of Nepal. Th. two 
Prtme Mlnl.tara exprelHd satl.faotlon at the age-old 
cia •• , oordlal and .xt.n.lv. relationships .xlatlng 
betwe.n Nep.1 .nd Indl •. 80th Prim. Mlnl.ter. 
.xpr •••• d their .upport and coop.ratlon to furth.r 
consolld.te the rel.tlon.hlp In the daye ahe.d. 

4. The talks were held In an atmosphere of utmo.t 
cordiality .nd warmth. They sh.red their views and 
...... ment of the .Ituatlon. The two Prim. Mlnlst.ra 
.cclalmed the Importanc. of p •• c.ful, political, 
democratic tr.n.formatlon of hl.torlc significance In 
Nepal. 

5. The Prime Minister of Nepal appreciated the posltlv. 
support ext.nded by the peopl. and Govemment of 
India throughout the peaceful political d.mocrstlc 
tran.formatlon In the country. 

8. The Gov.mment of India expr •••• d full .upport to the 
p.aceful, political, d.mocratlc tran.itlon In Napal. 

7. Both leadera recognized the hl.tor!c chang •• th.t h.v. 
taken plac. In N.pal with the el.cllon. to the 
Con.tltu.nt A ••• mbly and the declaration of the 
Fed.ral D.mocratlc Republic of Nep.1 according to 
the wl.hes of the peopI. of Nepal. 
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8. The Prime Minister of Nepal stressed that following ments. Likewise, the two sides also dlscuaaed the 
the Constituent Asaembly elections, bringing the peace problem of inundation in the border areas between 
process to a logical conclusion, writing a new Nepal and India and agreed to take up neceaaary work 
Constitution and acoaleratlng the pace of economic for Ita effective prevention on the baala of bilateral 
development are the main priorities of the Government consultation. 
of Nepal In the days ahead. 16. Government of India will provide Rs. 20 crores as 

9. The two sides felt the need to Inject new dynamism immediate flood relief to the people In Nepal. 
into the relations between the two countries for a forward Government of India will also rebuild the segments of 
looking change In tune with the realities of the time as the East-West Highway, damaged In the recent Kosi 
well aa the wishes and aspirationa of the people of floods. 
both the countries. 

17. Both sides agreed that Government of India will set up 
10. Both sides agreed to reactivate the existing bilateral a camp office In Biratnagar for facilitating movement of 

mechanisms In the evolving context. Nepali vehicular traffic through Bihar for Irnproved 

11. Both sides noted that the multi-faceted and deep-
access to other parts of Nepal till the Highway la 

rooted relationships between the two countries needed 
repaired. 

further consolidation and expansion In a forward- 18. A three-tier mechanism at the level of Ministerial, 
looking manner to beHer reflect the current realities. It Secretary and technical levels will be established to 
walln thll broader context that the two Prime Ministers rationalize and raise the efficacy of the existing bilateral 
ag .... d to review, adjust and update the 1950 Treaty machanllms In order to push forward discullions on 
of Peace and Friendship and other agreements, while the development of water resourcea In a oompre-
giving due recognition to the special features of the hensive manner, Including hydro-power generation, 
bilateral relationship. A High-level CommlHee at the irrigation, flood control and other water related 
level of Foreign Secretaries will be .. t up for thll cooperation. The Secretaries will meet In two weeks. 
purpole. 

19. The two Prime Mlnlste" directed the Inter·Govem-
12. The Nepale.e Ilde Informed that Government of Nepal mental CommlHee (IGC) at the level of Commerce 

will take further necessary mea.ure. for the promotion Secretaries to meet In one month to Inlti'ate a 
of Inve.tor friendly, enabling bualne .. environment to comprehensive review of the exlatlng trade and transit 
encourage Indian public and private sector Invest- arrangements with a view to promoting Industrialization 
menta In Nepal. In Nepal, expanding complementarltiea of bilateral 

13. Both sides agreed to enhance cooperation In handling 
trade on a s.,stalnable basis and removing the barrie,. 

croll·border crime and security concerns. Home 
to trade. 

Secretaries will meet soon to Implement this decision. 20. Both sides agreed to further enhance the pace of 

14. Government of India will continue to aaslst the 
economic development between the two oountrles by 

Government and people of Nepal In It I peaoeful, 
extending support for the prepar.tlon and exaoutlon 
of mega projecta, including Infr.atructure development 

democratic tranaltlon; Ita eoonomlc development and luch aa road, rail and hydel-power projects. Aa a 
reconstruction. The are .. of aaalatance would Include gesture of goodwill of the Government and people of 
Infraatructure, human resource development, health India, Government of India agreed to Implement the 
and education. Naumure Hydro-electric Project on Rapti river. 

15. Both aldea expressed concern over the large-scale 21. In view of the shortages felt In Nepal for the eS88ntial 
damage caused by the breach of embankment by the commodities, Government of India will remove bans 
river In the Kosi barrage area and decided to launch on the export of rice, wheat, maize, sugar and sucrose 
relief and rehabilitation measures for the victims and for quantities agreed with Nepal. Government or India 
the reconstruction of the damaged Infrastructure, and will al80 provide a credit of up to Rs. 150 crorea to 
other measures as per the agreements, Immediately, Government of Nepal for the next three months to 
and take up preventive meaaure' to avoid the ensure uninterrupted POL suppll.s to Nepal. 
recurrence of auch eventa In the long term. They 
decided to take up preventive meaaure. for the Gandak 22. The Prime Minister of Nepal extended an invitation to 
and other barragea under existing bilateral arrange· the Prime Mlnlater or India to pay an offtolal vlalt to 
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Nepal at an earty date. The Prime Minister of India 
accepted it with pleasure. The date of the visit will be 
decided through the diplomatic char.nel. 

New Deihl, 
September 17, 2008 

Servlen of POltmen tor collecting dnI 

763. SHRI RUPCHAND MURMU: Will the Minister 
of STATISTICS AND PROGRAMME IMPLEMENTATION be 
plealed to Itate: 

<a) whether the Government proposes to engage 
pOltman for collecting data regarding e .. ential commodities 
for compilation of Conlumer Price Index acrols the country; 

(b) If 10, the detaill thereof: 

(c) the number of pOitmen likely to be engaged In 
luch act; and 

(d) the details of remuneration likely to be given to 
thele pOltmen? 

THE MINISTER OF STATE OF THE MINISTRY OF 
STATISTICS AND PROGRAMME IMPLEMENTATION <SHRI 
G.K. VASAN): (a) to (d) Due to Ihortage of field Inveltigatora 
In the National Sample Survey Organllatlon (NSSO), price 
collection work for compilation of Conlumer Price Index for 
rural areas could not be taken up. The Central Statlltlcal 
Organlaatlon (CSO) II, therefore, currently making efforta to 
find out lultable agencle. Including StatelUT govemmentl 
and the Department of POlts for price collection work In the 
rural areal. 

Con.tructlon 0' AIIMS-ilke In.tltutlonl 

764. SHRI TATHAGATA SATPATHY: 
SHRI ARJUN SETHI: 

Will the Mlnllter of HEALTH AND FAMILY WELFARE 
be plealed to Itate: 

(a) whether the construction work of the Ilx AIIMS-
like luper-Ipeclallty hOlpltal1 proPOled to be let up by the 
Union Government are progr.sslng at a Ilow pace; 

(b) If 80, the reasons ther.for; 

(c) the details of the progrel. made by each of 
these hospitals till date; and 

(d) the time by which these hospltall are likely to 
be functional? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR ANBUMANI RAMADOSS): <a) to (d) The proposal for 
le"lng up of Ilx AIIMS-like Instltutlonl was approved by 
CCEA on 18.3.2006. The bldl for lelectlon of lingle ProJect 

Consultant and prototype architectural design for all the Ilx 
AIlMS-like Instltutlonl turned out to be unrelponslve or 
unvlable due to high quoted price and hence were rejected. 
Therefore, the whole proce .. had to be Initiated de novo In 
December, 2006. 

Accordingly, each AIIMS lite has been taken al a 
separate and Independent project Instead of clubbing all 
six together. The construction of residential complex 
(housing and hostell) hal allO been separated from that of 
Hospital anti Medical College. 

The Deslgn-DPR conlultantl have been .elected for 
each stte through an open competitive bidding and layout! 
malter plans al allO the preliminary architectural design. 
for each lite have been approved. Detailed Project Report. 
(DPRa) for Jodhpur and RI.hlke.h are likely to be made 
available by the end of November. 2008 and for the other 
remaining four lite. by end of December. 2008, Project 
Consultant for each .ite has b .. n Hlected for expedltlou. 
execution of work. 

In 10 far al conltructlon of relldenUal complex (housing 
& hOltel) at Jodhpur II concerned, work wal awarded to 
Rajalthan State Road Development Corporation, Jalpur 
lelected through competitive bidding. The work at the lite 
ltarted In November, 2007. 

The conltNctlon agenclel for N.ldentl.1 comple. 
have allo been lelected for aU the five remaining litel 
through open competitive bidding. The contractl at PalM, 
Rlahlkelh, Bhuban.swar and Ralpur Iitel have been 
awarded and the contractora have moblllzed/Itarted civil 
conltructlon at all lite. Iince September, 2008. The work at 
Bhopal lite will be ltarted In November, 2008. 

The work of realdentlal complex will be completed by 
2009-10 and the hospital-medical ooIlege complex II likely 
to be completed by June, 2011. The Inltltutlonl will be 
functional by the end of 2011. 

BeIjing 0IympIce-2OOI 

785. SHRI M. SHIVANNA: WUlthe MlnilterofYOUTH 
AFFAIRS AND SPORTS be pleased to ltate: 

(a) the number of Iportaperaonl who rep relented 
India In the BeiJing Olymplcl-2008, dllclpllne-wln; 

(b) the total number of official I accompanying the 
aportlparlonl; 

(c) whether the number of offlctala were more than 
the sportapeflOnl pattlclpatlng In Beijing OIymptca; and 

(d) If 10, the detalll thereof and the r.alonl 
therefor? 
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THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): (a) 55 
lportspersons have represented India at Beijing Olympics-
2008. The discipline wise break-up Is as followa: 

Archery-4, Athletics- 16, Badminton-2, Boxlng-5, Judo-
2, Rowlng-3, Yachtlng-1, Shootlng-9, Swlmmlng-4, Table 
Tennls-2, Tennis-4 and WreatUng-3 

(b) to (d) 43 officials Including 2 youth campers, whose 
participation was cleared at Government COlt, have 
accompanied the Indian contingent of sportspersons for 
Beijing Olympics, 2008. 

Priority Sector. for development of NER 

766. SHRI NARAYAN CHANDRA BORKATAKY: Will 
the Minister of DEVELOPMENT OF NORTH EASTERN 
REGION be pleased to state: 

(a) the priority sectors for development In the North 
Eastern Region (NER) In the Eleventh Plan Period; and 

(b) the detail a of funds ailocated and utilized, 
sector-wile, during the last three years and the current year? 

THE MINISTER OF PANCHAYATI RAJ AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI 
MAN I SHANKAR AIYAR): (a) The priority aectora for 
development In the North Eaatern Region (NER) In the 
Eleventh Plan period Include Connectivity (Road, Rail, Air, 
Inland Water waya, Telecommunication), Power, Agriculture, 
Social Infraatructure (Health, Education, Tourlam) and 
Capacity Building. 

(b) AI Informed by the Planning Commlsalon, the 
Information regarding aector-wlae allocation of funda and 
Ita utilization during the laat three years and the current year 
la being collected from the States with reference to their 
performance In the State Plan. 

Parallel brl. over river Zuarl 

787. SHRI SARDINHA FRANCISCO COSME: Will 
the Mlnlater of SHIPPINO, ROAD TRANSPORT AND 
HIGHWAYS be pleased to atate: 

(a) whether the State Government of Goa has aent 
a propolSl for construction of a parallel bridge over river 
Zuarl at Cortallm; 

(b) If 10, the details thereof alongwlth the status of 
the propOl8I; and 

(c) the detaila of other National Highwaya projecta 
undertakanlto be undertaken In the State? 

THE MINISTER OF STATE IN THE MINISTRY OF 

SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI K. 
H. MUNIYAPPA): (a) Yes, Sir. 

(b) A new bridge over river Zuari on NH-17 parallel 
to the existing bridge is proposed as a part 0' the project of 
the 4 lanlng of the entire length of NH-17 In the State of Goa 
under NHDP-III, for which Feasibility Studies have been 
undertaken and are likely to be completed by December 
2008. 

(c) As regards other National Highways, the entire 
NH-4A between Karnataka/Goa border to Panjlm (length of 
69 km) is proposed to be widened to four lane under NHDP-
III, for which bids have been Invited; four lanlng of NH-17B 
between Verna Junction to Sada Junction has been 
completed In 13.1 km. out of 18.3 km length under Port 
Connectivity project and balance length will be taken up 
after encroachment free land Is provided by the State 
Govemment. On NH-17 A (between Cortallmto Marmagoa.), 
4A and 17 three works amounting to Rs 8.67 crore have 
been sanctioned for Improvement of riding quality and three 
works amounting to Rs 4.53 Cr have beer. sanctioned 'or 
road sa'ety for NH-4A and NH-17. 

Illegal Trana·ahlpment of Indian worker. 

768. SHRI KINJARAPU YERRANNAIDU: 
SHRI K.S. RAO: 

Will the Mlnl.ter of OVERSEAS INDIAN AFFAIRS be 
pleaaed to atate: 

(a) whether some private companlell recruitment 
agents are Involved In the business of sending workers 
abroad illegally; 

(b) If so, the details thereof including the number 
of complaints received by the Government during the IdS! 
three years and the action taken by the Government thereon; 

(c) whether such worker. are forced to live In 
unhygienic conditions and to face hardships; 

(d) If so, the action takln agalnlt thl erring aglOW 
private companlel; and 

(e) the stepa taken by the Government to provide 
legal and financial help to such workers? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND 
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RAVI): (a) to (e) Complalnta are received about 
Illegal recruitment of Indian workers for employment abroad 
by unregistered recruiting agents which often relults In their 
exploitation and harallment at the hands of law enforcing 
authorities and the employers. During the laat three years 
complalntl 10 flied and action taken against unreglatered 
agents are aa under: 
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ConyNslnts against unregistered recruiting agents 

Year No. of Prosecution Cu. referred 
complaInts Sanctlonl to State Govemment! 

luued POE for action 

200S S3 8 45 

2006 78 21 57 

2007 41 7 34 

2008 71 37 34 
(30.8.2008) 

On receipt of such complalntl, the Protectors of 
Emigrants (POEs) are directed to file complaintS/FIRs 
against luch unregistered recruiting agen18 for violation of 
SectIon 10 of the Emigration Act 1983. 

Further, whenever amnesty Is declared, permitting 
Illegal workers to retum to India, by any foreign country, this 
Ministry co-ordlnates with the Minlstrl.s of Home, External 
Affairs and Civil Aviation and the Indian missions abroad, to 
facilitate their return. Such repatriations on large scales have 
been facilitated from UAE, Oman, Kuwait, Saudi Arabia etc. 

This Ministry also co-ordlnates with the Indian mlMlons 
abroad In resolving the problems of such woriters by taking 
up Issues of concern to them with the Foreign Employers 
and local authorities and provides appropriate assistance 
and support for repatriation of Illegal emigrants from time to 
time. 

New C.lllng of Creamy 
Lly.r for OBCI 

769. SHRI SARVEY SATYANARAYANA: 
SHRI K.J.S.P, REDDY: 

Will the PRIME MINISTER be pleased to ltate: 

(a) whether the Government has raised the ceiling 
of creamy layer for OBCs; 

(b) If so, the details thereof; and 

(c) the time by which the proposal will come Into 
effect? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIAAJ CHAVAN): (a) to (c) Y •• , Sir. Um" of 
Income for determining the creamy layer Itatul among.t 
oac. hu been railed to As. 4.5 lakh per annum wHh effect 
from 3rd OcIober, 2008. 

Atomic Energy Act, 1182 

770. SHRI ADHALRAO PATIL SHIVAJIRAO: 
SHRI ANANDRAO VITHOBA ADSUL: 

Will the PRIME MINISTER be pl .... d to .tate: 

(a) whether the Government proposel to amend 
the Atomic Energy Act, 1962 In the backdrop of the waiver 
by Nuclear Supply Group (NSG) and Civil Nuclear 
Agreement 123 with the US; and 

(b) If so, the details In this regard? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIAAJ CHAVAN): (a) No, Sir. 

(b) Does not arise. 

Geological ReaourcM of Coal 

771. SHRI BALASHOWRY VALLABHANENI: Will the 
PRIME MINISTER be pleased to state: 

(a) the total geological resource. of coal available 
In the country; 

(b) whether the existing re.erve of coal can meet 
the requirement of coal of the country; and 

(c) the detail a of the coal blocka allocated during 
the last three years and the currant year? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA): (a) As per Inventory of 
Geological Survey of India, the total geological resources of 
coal In India aa on 01.04.2008 are 264.535 billion tonnes. 

(b) AI per report of Woritlng Group on Coal and 
Lignite for XI Plan the total coal demand of the country by 
the terminal year of XI plan (2011·12) la 731 million tonnes. 
Out of which, demand of coking ooal Ie •• tlmated around 
68.50 million tonnea agalnat which, the estimated aupply 
from the country la 27.65 million tonn •• , r •• ultlng a gap of 
about 41 million tonn ••. In cue of non-coklng goal, gap 
between demand and supply Is about 10 million tonn ••. To 
bridge the gap between demand and aupply for coal, Import 
of coal I. to be resorted to. 

(c) During the laat three years 127 number of coal 
blocks having a reserve of 32.92 billion tonne. and during 
the calendar year (upto 10.9.2008), 18 coal bIocka having • 
..... rv .. of 2.97 billion tonne. have been alioHed to vatloul 
public and private .. ctor companies In the field of Power, 
Iron & SINI, Commercial MIning, Cement etc. 
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Uranium depoaltaln the country 

772. SHRIMATI C.S. SUJATHA: Will the PRIME 
MINISTER be pleaHd to .tate: 

(a) whether Uranium deposit. are found In the 
country; 

(b) If .0, the detail. of sites where these deposita 
are located, State-wise; 

(c) the quantum of Uranium deposits In each of 
th •••• lt .. ; 

(d) wheth.r mining In these sites are being done; 
and 

(e) If eo, the detail. thereof and If not, the r.uons 
therefor? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN): (a) Yes, Sir. 

(b) and (c) The state-wise and site-wise quantum of 
Uranium deposita are aa given below: 

State 

1 

Andhra Prade.h 

(38188) 

Chhattl.garh 

(3eee) 

Site Quantum (te U,OJ 

2 

Lambapur 

Peddagattu 

Tummalapalle 

Rachakuntapalle 

3 

1450 

8407 

8071 

12000 

Koppunuru 2488 

Chit rial 

Dhumath-Dhabl 

Bhandarltola 

Bodal 

Jajawal 

Himachal Pradesh Rajpura 

5800 

500 

518 

1530 

1438 

364 

(784) 

Jharkhand 

(47808) 

Kasha-kal; Adl 

Tllell 

Jaduguda 

Bhatln .., . 
Narwapahar 

200 

220 

8700 

1150 

11780 

1 

Karnataka 

(4233) 

Maharashtra 

(355) 

MeghaJaya 

(17245) 

Rajasthan 

(4880) 

Unar Prade.h 

(785) 

Uttarakhand 

(100) 

2 

Turamdlh 

Banduhuran 

Bagjata 

Mohuldih 

Turamdlh (South) 

Garadlh 

Kanyaluka 

Nlmdlh 

Rajgaon 

Nandup 

Central Keruadungrl 

Gogi 

WalkunJI-Yealkkl 

Mogarra 

KPM (Domlaslat) 

Wahkyn 

Gomaghat 

Phllongdlloln 

Tyrnal 

Lostoln 

Rohll 

Umra 

Naktu 

Pokhrl-TunJI 

Total 

3 

3550 

5480 

1880 

3330 

4850 

1270 

1910 

880 

1130 

2910 

1029 

3818 

415 

355 

9500 

5381 

1000 

600 

764 

3720 

1160 

785 

100 

1,16,373 

(1 Tonne of u.O •• 0.848 Tonna. 01 Uranium Metal) 

(d) and (e) Uranium Corporation of India Ltd., (UCIL), 
a Public Sector Undertaking of thl. Department i. operating 
five mines In Jharkhand. I,JCIL hal .tarted the construction 
of two additional mtnn:m Jharkhand and a mine In 
Cuddapah Dlstftct, Andhra Pradesh. UCIL ha. al.o planned 
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opening four min.s In Nalgonda District which i8 awaiting 
ct.arance from National Environmental Appellate Autho-
rity (NEAA). In MeghalaYa, a mine has been planned. 
Exploratory mining I. under progr.ss at Gogi Deposits 
(Karnataka) and Rohll Deposits (Rajasthan) to explore the 
poIIibllltlea of opening mines. 

AeiOCIItion of Tlger-R.s.",.. 

773. SHRI RA VI PRAKASH VERMA: Will the PRIME 
MINISTER be plea88d to state: 

(a) whether there is any proposal to relocate some 
tJger-re.ervas; 

(b) If 10, the details thereof and the r8880na therefor; 

(c) wheth.r State Governments have requested for 
epeeIal financial package to meet the Immediate needs of 
national parks and reserves; 

(d) If so, the details thereof; and 

(e) the steps taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) and (b) Funding support under the ongoing Centrally 
Sponsored Scheme of Project Tiger Is provided to tiger 
range States for relocation of villages from the core or critical 
tiger habitat of a tiger reserve, identified under the Wildlife 
(Protection) Act, 1972 for providing inviolate space to tiger 
population. 

(c) to (e) The ongoing Centrally Sponsored Scheme of 
Project Tiger, has been revised to include, Interalia, an 
enhanced village relocation package (from Rs. 1.00 lakhl 
per family to Rs. 10.00 lakhslper family). The details of 
funding suppoft (100%) provided to States in this regard 
since the last financial year are given ·In the enclosed 
statement. 

Statamant 

Details of funds released for relocation of villagea' 
•• nl.ment of rights under project tiger 8Ch.",. 

during the years 2007-08 and 2008-09 

(Rs. In lakhs) 

SI.No. Name of State 2007-08 2008-09 

2 3 4 

1. Kernataka 980.19 

2. Madhya Pradesh 1930.8968 1324.49 

3. On ... 350.00 

4. 

5. 

2 3 

Rajasthan 

2 

Uttarakhand 

100.00 

3 

10.00 

Total 3021.0877 

Huhhca,. S.rvlce. 

4 

2412.00 

4 

4086.49 

774. SHRI ANANDRAO VITHOBA ADSUL: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased to 
state: 

(a) the detalla of Improvement achieved In the 
healthcare services In the country as a result of surveya 
conducted during National Family Health Survey-II and III; 

(b) the details of the areas where Improvement 
could not be aohleved as per the surveya; and 

(c) the efforts made by the Government to achieve 
the desired results In these areas? 

THE MINISTER OF HEALTH AND FAMILy WELFARE 
(DR. ANBUMANI RAMDOSS): (a) Statement-I showing 
details of achievement noticed In the health care aervlcea In 
the country during National Family Health Survey (NFHS-
III) as compared to NFHS-II, Is enclosed. 

(b) and (c) Prevalence of waatlng, anaemia among 
children (6-35 months) and In women aged 15-49 y.ara, 
Increaaed during NFHS-III u compared to NFHS II. Effortl 
made by the Government to achieve the desired resulta are 
given In the enclosed Statement-II. 

Statement-l 

Detail. of health care services achieved In the country 
during National Family Health Survey (NFHS-I/I) as 

compared to National Family Health Survey (NFHS·II) 

Healthcare Services NFH8-111 NFH8-11 

2 3 

I) Current U •• of Family Planning Method • 

Currently using any method (%) 56.3 48.2 

CurrenOy using any modem 48.5 42.8 
method (%) 

Currently using eterlllzaOon (%) 38.3 36.0 

Currently using spacing method (%.) 10.0 6.8 

H) Anten."1 care Indicator. 

At lealt 3 Antenatal Checkup (%) 52.0 44.2 
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1 

Births assisted by DoctorlNurael 
LHV/ANMIOther Health 
Personnel (%) 

Institutional Births (%) 

2 3 

46.6 42.4 

3B.7 33.6 

II) Immunization 

Full Immunization (%) 

BCG (%) 

OPT (3 Injections) (%) 

Polio 3 drops (%) 

Meaales(%) 

43.5 

7B.1 

55.3 

78.2 

58.8 

42.0 

71.6 

55.1 

62.8 

60.7 

IV)Nutrltlonal StMual Anomia among Children and Adulta 

Children under 3 years breastfed 
within one hour of birth (%) 

Children age 6-35 months who 
are anaemic (%) 

23.4 

79.1 

16.0 

74.2 

Trend. In nutritional .tatu. of children under 3 y .. r. 
of age (%) 

Helght-for-age (Stunted) 44.9 51.0 

Welght-for-helght (Wasted) 22.9 19.7 

Welght-for-age (underweight) 40.4 42.7 

Women who body Maaa 33.0 36.2 
Index Is below normal (%) 

Ever-married women age 15-49 56.1 51.8 
who are anaemic (%) 

, Pregnant women age 16-49 who 67.8 49.7 
are anaemic (%) 

Statement-II 

Efforts made by the Govemment 

Measures taken by the Government to Improve the 
health and nutritional statuI of children and women include 
the following: 

• 

• 

During the Eleventh Plan, a five pronged strategy has 
been adopted to accelerate the programmes to' 
overcome mioronutrlent deficiency in the country 
through I) dietary diversification II) nutrient supplemen· 
tatlon III) horticulture Intervention Iv) public health 
measures v) food fortification. 

Under the National Rural Health Mission (2006-12), 
the Government of India Is actively pursuing a 

• 

• 

• 

. . . 
programme for prophylaxl& and treatment of anemia. 
U~r, .thls programme, all pregnant and lactating 
womEln8tEI provided with one tablet (containing 100 
mg of elemental iron and 0.5 mg of Folic Acid) dally for 
100 days. Those who have severe anemia are 
provided with double dose of these tablets. • 
Supply of Vitamin A and Iron & Folic Acid to children till 
th'e age of 5 years and Iron & Folio acid Supple-
mentation for Infants, preschool children, adolescent 
gir~ to prevent and combat micronutrient deficiencies. 

The Reproductive and Child ti!.,.alth Programme under 
National Rural Health Mission (NRHM) also promotes 
maternal and child health care through: 

. ':", 
., the National Iodine Deficiency Disorders Control 

Programme (NIDDCP); 

Jananl Suraksha Yojana (JSY); promoting 
Institutional deliveries, improved coverage and 
quality of ANC, skilled care to Pregnant women, 
Post-partum care at Community level: Immuni-
zation and Integrated Management of Neonatal 
and Childhood illness; 

Actively promoting exclusive breast feeding for the first 
six months of an Infant. 

• A National Nutrition Policy has been adopted In 1993 
and National Plan of Action for Nutrition (1995) Is being 
Implemented through various departments of Govern-
ment. The National Nutrition Mission has been set up 
by the nodal Ministry for Nutrition i.e Ministry of Women 
and Child Development. 

[Translation] 

IT Support to Panchayat. 

775. SHRI SHISHUPAL N. PATLE: Will the Minlst.er 
of PANCHAYATI RAJ be pleased to state: 

(a) whether any resolution was adopted during the 
Seventh Round Table Conference ot Ministers in-charge of 
Panchayatl Raj for facilitating all panchayats with Information 
Technology (IT) support: 

(b) if so, the details thereof alongwith the number 
of panchayats likely to be provided with such faCilities; and 

(c) the time by which all the panchayats In the 
country are likely to be covered under the scheme? 

THE MINISTER OF PANCHAYATI RAJ AND 
MINISTER OF DEVELOPMENT OF NORTH-EASTERN 
REGION (SHRI MANI SHANKAR AIYAR) : is) Yes, Sir. Tho 
Seventh Round Table of the State Ministers of Panchayatl 
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Raj held In Jalpur In December, 2004 resolved that capacity 
of Panchayatl for fulfilling their constitutionally and 
leglalatlvely mandated role would be Itregthened through 
Information Technology & Communlcaton. The relevant 
extract from the Relolutlon of the Seventh Round Table 
Conference II encloled al Statement. 

(b) and (c) In keeping with the resolution adopted at 
the Seventh Round Table Conference, a propolal for 
extending I.T. IUPPOrt to all the Panchayats In the country 
hal been formulated and II under consideration of the 
Govemment. 

Stlltement 

Relevant extract from the Resolution of the Seventh 
Round Table of MlnIBt." In-chlJrge of Panchayatl Raj 

held .t Ja/pur on 17-19 December. 2004 

IT enabled e-Govemanca : 

1. It Is recognized that IT (Information Technology and 
Communication) Is a vital Input of capacity for Pancha-
yats 10 that they can perform their constitutionally and 
legislatively mandated functions beHer. 

2. IT ought to be primarily polltloned al : 

(I) a decision making support system for Panchayats 
themselves; 

(iI) a tool for transparency, dlsc10eure of Information 
to citizens; social audit 

(III) a means for beHer and convergent delivery of 
services to citIZens; 

(Iv) a means for Improving Intemal management and 
effICIency of Panchayats; 

(v) a means for Capacity building of representatives 
and officials of the Panchayats; 

(vi) an .Procurement medium. 

In this endeavour, the Round Tabl. speclflclallv 
propoMl the following initiatives: 

Proceea Ae4ntlneerlng : 

3. All States shall undertake a time-bound ex.rcl.e of 
prooeaa re-englneering In consonance with the activity 
mapping already being undertaken by them for the 
functtona transferred to the Panchayats, with a view to 

. ' moving the procaase. of deciaIon meklng, Implemen-
'UltIOn, ~lCloaure to the public, delivery of services and 

'. reporIIng:anddlasemlnation of information to Panchayat 
NPntMftI8t1ve1 to an IT -enabled environment. 

4. \ In this exercise regard shall be had to avoid duplication 
of hardware and software Initiatives by different State 
govemment departments and agencies. 

5. Considering the functional domain of Panchayats that 
potentially extends to 29 aabjecta llatad In the Eleveth 
Schedule, aU .Govemance Initiatives at the local level 
have to converge with the appropriate PRI as the nodal 
pOint. 

Data Ownership: 

6. Such re-englneered proce .... shall ensure that the 
ownership of the data collected at the Panchayat levet 
II with that level In the first Instance. as the system 
becomu au.talnable when thou who us. the data 
feel that they own It. 

7. While owning the data, the Panchavat oould alao 
operate, outaource or provide apace to IT enabled muIU 
service kiosk centers that provide IT enabled .. rvIcea 
to the people, including those that fa" within the functions 
of the Panchayatl. 

8. The Community Service Centers being rolled out by 
the Ministry of Information Technology at the Centre 
may be located In the Panchayat officers 80 that 
Panchayat.' services can allo be delivered through 
these Common Serv\cea Centers (CSC). 

Training: 

9. There has to be a systematic approach on training of 
staff and Panchayatl Raj members through a cucadlng 
mode on use of IT. 

10. The opportunities offered by tha 88taillte connectivity 
provided through the ISRO, Including EDUSAT, can be 
used for undl"rtdng training. 

11. While developing training material, regard shall be had 
to design user friendly approaches that can facllltl .. 
training of the illiterate or the new-literate. 

Softwllre : 

12. Development of common software application packag .. 
with provilion for appropriate cUltomlzation by states 
is preferred. In this connection, the National Informatics 
Centre (NIC). which being a govemment body present 
In all districts or the country and which has .Iready done 
conslderabl. aoftware development for Panchayata, 
may be conaldered as the primary aoftwar. provider . 

13.. It la recommended that NIC atrengthens themselves at 
aU levels and provide dedicated stan through c .... tlng 
a Panchayats Informatica dIvIaIon, with a time bound 



231 Written Answers October 22, 2008 to Questions 232 

mandate to develop e-Govemance solutions to all levels 
of Panchayats. This will Include the strengthening of 
the District Informatics OffIce of the NIC to support the 
District Planning Committee and the Panchayats. 

14. The National Panchayat Portal developed by the NIC 
for the Ministry of Panchayatl Raj to become the 
Information hub that links up Panchayats, the State 
Government and the Central Government for sharing 
of information, experiences and best practices. As a 
first step, all State governments may immediately link 
and port the content of their existing Panchayat Raj 
websltes or portals to the National Panchayat Portal 
and all District, Intermediate and Village Panchayats 
can be enabled and facilitated to link up with the portal. 
The content can be regularly updated by the respective 
stake holders. 

15. A repOSitory of software solutions already developed 
by several statee shall be maintained by the Ministry of 
Panchayatl Raj or an Institution nominated by It, so that 
they can be used by other states. 

16. Software development shall be primarily undertaken in 
open source software, with Indian language Interphase, 
so as to reduce cost of replication and licensing. 

Hardware : 

17. States should consider specifying a framework for 
cornrnon standards for hardware and put in place a 
system for transparent procurement through competitive 
bidding. 

18. Funds for acquisition of hardware could be dovetailed 
from various sources and could Include 

(I) Infrastructure funds available In multilaterally 
funded projects; 

(II) Own Incomes of Panchayats; 

(III) Funds recommended by the Finance Commission 
for the creation and maintenance of Databases; 

(Iv) Funds sourced from a fund to be created and 
managed by the Ministry of Panchayatl Raj; 

(v) MP and MLA Local Area Development funds; 

(vi) Purchases based on systems of annuity based 
purchases. 

19. Considering the present power situation In the country, 
while procuring hardware, special attention shall be 
paid to providing reI/able and uninterrupted power supply 
to computer IYltems. Special emphasis shall be placed 
on renewable energy devices and systems that 
consume les8 energy. 

Infrastructure and connectivity : 

20. It Is recommended that the NIC expands Its communi-
cation networi<, NICNET, to link all Panchayats at aU 
levels by using State Wide Ar.ea Network funds 
provided by the Department of Information Technology, 
Government of India. 

21. State govemments can approach ISRO for providing 
satellite based connectivity In all the states to enable 
connectivity of all Panchayats. The Initial Infrastructure 
cost could be considered to be met or supported by an 
infrastructure fund that could be operated by the Ministry 
of Panchayatl Raj. 

OperaUonaliutlon of the plan: 

22. The initiative of empowering Panchayata with IT capacity 
shall be treated on par with creattng national infra-
structure such as power, telcom and roads. 

23. Formulate a mission mode/empowered committee 
mode for IT enabled automation of Panchayat Institu-
tions with NIC and other solution providers, keeping In 
view the national e-governance actin plan of the 
Government of India. 

[English} 

Health Car. Flcllltl •• 
toChlJdren 

776. SHRI UDAY SINGH: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a> whether the Government II aware that more 
than 50 percent children under the age of 5 years In the 
country live without basic healthcare facilities; 

(b) if so, the details thereof; and 

(c) the steps taken by the government In ensuring 
basic healthcare facilities to all the children? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): (a) and (b) As per the latelt 
available National Family Health Survey 2006-08. among 
the children under the age of 5 years with symptoms of Acute 
Respiratory Infections and diarrhea, 69.0% and 59.8% 
respectively were taken to a health care provider. Coverage 
of the tuberculosis vaccine (BeG), the third do .. of 
Immunization for Dlptheria, Pertussis and Tetlnus (OPT), 
for the third dose of pOlio vaccine, and the measles vaccine 
are 78.1%,55.3%,78.2% and 58.8% respectively. 

(c) Steps are taken by the Government In enlurlng 
basic healtheare facilities to all the children are Implemen-
tation of the Integrated Management of Neonatal and 
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Childhood Il108s88a (lMNCI) atrategy, which adopts a hollatlc 
approach to the management of the commoneat caua .. of 
neonatal and childhood mortality - "psis, acute relplratory 
Infectlona, diarrhea, measlea and malaria, all compounded 
by malnutrition. IMNCI ahall be Implemented throughout the 
country in a phued manner. In addition, thNit II being given 
to ensure institutional deliveries and train health personnel 
on euentlal newbom care 80 that akilled attendance at birth 
ia available and aU newborns receive specialized care. 
Efforts to deliver new born care, both facility based as well 
as home baled, are being made. Micronutrient supplemen-
tation with Vitamin A, Iron Folic Acid and Zinc, Infant and 
Young Child Nutrition are being stresled. Immunization II 
one of the major thruat areal of the ongoing Reproductive & 
Child Health Programme. The National Rural Health 
Million, launched in April, 2005 for a period of 7 yeare (2005-
2012) 18 an overarchlng Initiative with a holiltlc approach 
which provldea multiple Itrateglc additionalitles, like 
provision for health infrastructure up gradation and a health 
care worker for every 1000 population, among othere and 
hal envisaged reduction In Infant Mortality and Neonatal 
Mortality as one of the prime goall to be achieved. 

Four"anlng of NHain 0,1 ... 

777. SHRI ARJUN SETHI: 
SHRlMATI SANGEETA KUMARI SINGH DEO: 
SHRI TATHAGATA SATPATHY: 

Will the Minlater of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be pl .. Md to eta .. : 

(a) the statua of the on-going four-lane National 
Highway projecta In Orissa; 

(b) whether lome portion of the National Highway 
No.5 II It III Incomplete In the State; 

(c) If so, the realonl therefor; 

(d) whether four-Ienlng work on DhenkinaJ.Angul-
Sambalpur It retch of National Highway II proposed to be 
commenced during the current year; and 

(e) If 80, the time frame fixed for It. completion? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) The Itatul of on-going four-lana 
National Highway projects In Orlsla II as below:-

SI. 
No. 

Section NH Total Length Length Present StatUI 
(In km) Completed 

(In km) 

Ganjam - Ichapuram 5 50.80 14.0 In progre .. 
(km 284.00 to km 233.00) 

2 Sunakhala-Ganjam 5 58.164 21.03 OrIgInal contract tarmlnated, 
balance work 18 yet to 
commence. 

(km 338.00 to km 284.00) 

3 Khurda-Bhubaneawar 
(km 387.70 to 414.00) 

5 27.150 27.15 In progress 

4 

5 

Bhadrak - Baluore 
(km138.50 to km199.141) 

Paradlp-Chandikhole 
(km 0.0 to 77.40) 

5 

5A 

(b) and (c) Yea Sir, In lome Itretche. on National 
highway 5, original contract of non performing contractor 
were terminated and the balance work were aliottedJbelng 
aliotted to new contractor. 

(d) and <e> Dhenkanal-Angul-Sambalpur stretch la 
National HlghwaYI NH-42 having total length of 288 km 
entirely In the State of Ori88a. On the demand of the State 
GoYl., stretch from Mangull Chawk to Angul having aggregate 
length of 107 km hal been Identified for four lanlng. 
Accordingly, provislona have been made for preparation of 
f ... ibillty atudy and DPR for four Janlng of thl. HCIIon In the 

62.64 35.58 

77.40 88.00 

Original contract terminated, 
balance work la yet to 
commence. 

In progrell 

current year Annual Plan 2008-08. It II too aarty to indicate 
any time frame for Itl completion. 

D18bata. and CardlovalCu18, DI ...... 

778. SHAI HARIBHAU RA THOD: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to atate: 

(a) whether National Programma for Prevention 
and Control of Dlabetel and Cardlovucular 01 ...... hal 
bean Initiated In pilot pha .. In nine dlalr1ct8 of nine Stat .. ; 

(b) If 10, the detail. of achlavamantl of thla 
programme; 
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(c) whether the Government propose. to launch 
this programme In all the districts of the country; 

(d) If so, the details thereof and If not, the rea.ons 
therefor; 

(e) whether the Government also proposes to 
sanction special grant for upgradatlon of treatment In district 
hospitals for poor patients suffering from heart and kidney 
diseases; and 

ef) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI): (a) to ef) The pilot phase of the National 
Programme for Prevention and Control of Dlabete., 
Cardiovascular Diseas. and Stroke has been Initiated In 
ten districts of ten States this year. The narnes of the co 
concerned States are - (i) Aaaam (II) Punjab (iii) Rajasthan 
(Iv) Kamataka (v) Kerala (vi) Tamil Nadu (vii) Andhra Pradesh 
(vIII) Slkklm (Ix) Madhya Pradesh and (x) Gujarat. 
Countrywide launch of the programme is contingent to the 
outcomes of the Pilot Project. 

Indian Fishermen In Pak Jalla 

779. SHRI P.S. GADHAVI: WII the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether Government of Gujarat and Members 
of Pariiament from GuJarat State have taken up the iasue of 
rei .... of Indian fishermen languishing in Pak Jails; 

(b) If so, the steps taken by the Government In this 
regard and the response of Pakistan Government thereto; 
and 

(c) the number of Indian fishermen and boats 
including those belonging to Gujarat still under the custody 
of Pakistan (i.e. PMSA)? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) Yes. 

(b) Issues relating to release of Indians Including 
fiahermen In Jails in Pakistan are taken up with Government 
of Pakistan consistently in different bilateral meetings 
Including at the highest level. During the visit of EAM to 
Pakistan on January 13-14, 2007, It was decided to form a 
Judicial Committee comprising retired judges from India and 
Pakistan to ensure expeditious relea.e and humane 
trHtment of prisoners and fishermen In either country. The 
Commltt .. has held three rneetlnga to date and has also 
visited Jails In both countries to meet prisoners and 
fishermen In cultody. Govemment expect the Government 
of Pakistan to Implement the recommendations of the Judicial 

Committee to release and provide consular ace ... to all 
detained fllhennen and prlsonera. 

(c) At present, there are 435 Indian fishermen and 
379 boats I"'Paklstanl custody. 

Kalla_ Uanurover Pilgrimage, 2001 

780. SHRI KINJARAPU YERRANNAIDU: 
SHRI RAGHUVEER SINGH KOSHAL: 

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether India has cancelled the first two batches 
of the Kailash-Mansarovar pilgrimage this year; 

(b) If so, the details thereof alongwlth the reasons 
therefor; and 

(c) the present status of opening up of additional 
routes tor pilgrimage to Kallash-ManNrovar? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) and (b) Each year the Ministry 
of External Affairs sends 16 batches on the Kallash 
Mansarovar Yatra between 1 June and 30 September. Due 
to domestic reasons related to the Olympic Games, the 
Chinese side said they would not be able to accommodate 
six balches this year. 

(c) During the visit of President Hu Jintao of China 
to India from November 20 to 23, 2006, the two sides agreed 
to explore the possibility of opening an additional route. We 
have proposed additional routes to the Chine .. side for 
their consideration. 

fluoride content In Drinking Wllter 

781. SHRI BRAJA KISHORE TRJPATHY: Will the 
Minister of Health and FAMILY WELFARE be pleased to 
state: 

(a) whether the UNICEF has supplied Ion-meters 
to detect the fluoride content In the drinking water; 

(b) If SO, the names of State. In which such metera 
have been Installed; and 

(c) the other remedial steps taken by the Govem-
ment in this regard? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMDOSS): (a) and (b) UNICEF has 
supplied ion-meter. for detection of fluoride content in 
drinking water to Andhra Pradesh, Assam, Bihar, Gujarat, 
Jharkhand, Madhya Pradesh, Rajasthan, Tamil Nadu and 
West Bengal. 

(c) Auroslsls mostly combated by provision of Nf. 
drinking water which Ie a State subject. However, Govern-
ment of India aupplementa the .fforts of StatelUT Govern-
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menta by providing funds under the Accelerated Rural Water 
Supply Programme (ARWSF) of Department of Drinking 
Water Supply, Ministry of Rural Development. 

Mlnlltry of Health and Family Welfare has approved a 
new Initiative entitled 'National Programme for Prevention 
& Control of Flurosls' to be Implemented In 100 districts with 
an amount of Rs. 68 crores during the 11th Plan. 

Death. due to B,..lt Cancer 

782. SHRIMATI MANEKA GANDHI: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether a large number of women die of breast 
cancer In the country every year; 

(b) If 10, the details thereof, State-wise alongwlth 
their reasons therefor; and 

(c) the stepi taken by the Government In this 
regard to encourage women to go In for mammography 
telts? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMOOSS): (a) and (b) The exact number 
of death. due to brealt cancer In India Is not known .Ince It 
I. not maintained centrally. However, according to Indian 
Council of Medical Re.earch the estimated number of 
women died due to br ••• t canoer In India during the year 
20071.41,245. 

(c) H.alth I ••• tate .ubJect and the National 
Cancer Control Programme I. being Implemented with the 
obJectlv .. of primary prevention through health education, 
lecondary prevention through early detection and dlagno.l. 
of cancer and .trengthenlng of cancer treatment facilltle •. In 
addition, the comprehenllve cancer detection and 
management facilitle' Including cancer te.tlng fBcllltie. In 
re.pectlve reglonllStat .. are provided by 27 Regional 
Canoer Cent .... In dlrt .... nt part. of the country. Th. public .w .... n ••• about cancer II .110 being carried out through 
EI.otronlc and Print M.dla Inoludlng t.leca.t of the 
Programme "Kalyani" on Doordarahan. 

Preparltlon. for N.Uon.1 O.m •• 

783. SHRI VARKALA RADHAKRISHNAN: Will the 
Mlnl.ter of YOUTH AFFAIRS AND SPORTS b. pleaNd to 
.tat.: 

(a) the detail. of .ctlon taken on preparatory work. 
for the next National Gamel; 

(b) the amount of fund. that have been a.lotted for 
the event 10 far: 

(c) whether the venue of the National Games has 
been fixed; 

(d) If so, the details thereof; and 

(e) the facilities provided by the Government for 
organizing the prevlou. National Gamel? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): (a) to (d) 
The next edition of National Games Is scheduled to be held 
In Ranehl (Jharkhand) In December, 2008. As the National 
Games are allotted by Indian Olympic Association (lOA) to a 
State Government, preparation for organizing and conduct 
of National Gamel II made by the concerned State 
Govemment. 

As far as assl.tanc. from Central Governm.nt I. 
concerned, the Government of Jharkhand hal received 
Rs.32 Cro,.1 during 2005-06 and RI.35 Crore. during 2008-
07 for creation of Sports Infrastructure from the Union 
Government under State Plan A •• lstance. 

(e) The Ministry of Youth Affairs & Sports hal 
provided following allistance to Stat. Governmentl for 
conduct of National Games In the palt. 

S.No. National Game. Amount of 
a .. lltance 

1. 31st National Gam .. , 2001, Punjab R •. 7.00 
Cror. 

2. 32nd National Gamel, 2002, Ra.10.00 
Hydrabad, Andhra Prade.h Cror. 

3. 33rd National Game., 2007, RI.5.00 
Guwahatl, Allam Crar. 

Four-lan'ng of EI.t-We. Corridor 

784. DR. ARUN KUMAR SARMA: Will the Mlnllter 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS b. 
pleased to .tate: 

(a) the .tatua of the .tretchet of th. four-lanlng of 
East-We.t corridor cov.rlng Auam and other North -Eutem 
Statel, State-wile; 

(b) the reaeon. for delay and the target .et for the 
time-bound completion of each project; 

(c) whether the con.tructlon of four-Ianlng of NH· 
52 from 81hata to 8andardowa under State Capita' 
connectivity II being .xecuted; 

(d) If 10, the detalll thereof; and 

(.) If not, the reuona therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) The work on stretch of East-West 
corridor from Srlrampur to SUchar In Assam has already 
commenced and the overall progress of the project Is 22 %. 
No Itretch of East-West corridor liloeated In any other State 
of North Ealt. 

(b) The project Is targeted for completion by 
Sept.mber, 2010. The delay In completion II due to 
Insurgency and law and order problems In the proj.ct 
area. 

(c) to <e) Four lanlng of NH-52 from Jamgudl to Gohpur 
h •• been approved by the Govemment 'In-prlnclpl.' .nd 
there Ie no propoaal .t thl •• tag. to c.rry out 4-I.nlng of 
.xl.tlng NH-52 from Blh.ta Ch.rI.1I to J.mgudl .nd from 
Gohpur to Band.rdow •. 

[Translation} 

launching of Ch.ndray •• n-II 

785. SHRI BAPU HARI CHAURE : 
SHRI SANJAY DHOTRE : 

Will the PRIME MINISTER be pl .... d to .tat.: 
(a) wh.th.r the Gov.mment h •• glv.n .pprov.1 

for the launching of Ch.ndr.y •• n-II; .nd 

(b) If 10, the detail. th.reof .longwHh the time by 
which Chandrayaan-II II IIk.1y to b. launched? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY 
OF PERSONNEL, PUBLIC GRIEVANCES AND 
PENSIONS (SHRI PRITHVIRAJ CHAVAN) : (.) Y •• , Sir. 
Gov.rnm.nt hal glv.n .pprov.1 for the I.unchlng of 
Ch.ndr.y •• n-2. 

(b) Ch.ndr.ya.n-2 h.1 b •• n planned for In-.ltu 
.cl.ntlflc .xplor.tlon of the polar r.glon. of the Moon. 
Chandrayaan-2 will conallt of an Orblt.r and Lander-Rov.r. 
Indian Space Re ... rch Org.nl .. tlon (ISRO) will h.v. the 
primary re.pon.lbility of re.llzlng the Orbiter module .nd 
MI. L.vo.hkln Alloclatlon, Ru •• I. h •• the prlm.ry 
re8pon.lbllity of re.llzlng the Lander-Rover module. 

The Lander will land .t • luHabl •• He on Moon .nd 
carry out In-litu analysl. by .x.ctlng lun.r 1011 by • robotic 
.rm for Iclentlflc Itudl.. for detection of w.ter-Ice .nd 
He-3. 

Chandr.yaan-II I. planned to be realized during the 
time frame 2011-2012. 

Incre ••• of Quo" for Hal Pilgrim. 

786. SHRI HEMLAL MURMU : 
SHRI MILIND DEORA : 

Will the Minister of EXTERNAL AFFAIRS be pleased 
toat.te: 

(a) whether the Govemment h.1 requelted the 
Saudi Arabian Govemment to Increse the qutoa for Haj for 
the year 2008;; 

(b) If so, the detaillthereof .nd the reaction of the 
Saudi Govemment thereto: 

(c) the detail. of the break-up of charges for the 
pllgrlrna .s well a8 the contribution by the Govemment; .nd 

(d) the det.1I1 of the .rr.ngementl likely to be 
made by the Govemment for comfortablelt.y of the pilgrims? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED) : (.) Ye •. 

(b) The Government of India had reque.t.d the 
Royal Governm.nt of S.udl Arabi. to provide .n additional 
quota of 15,000 .e.tl to India for H.j 2008 In relponl. to 
which, quota for India hal been Increaled by 10,991 •• a ... 
Thul, the total quota for India for Haj 2008 I. 167,991 a. 
compared to 157,000 for Haj 2007. 

(c) and (d) Dep.ndlng upon the category of .ccommo-
dation provided, a pilgrim II requlr.d to p.y a .um ranging 
from RI. 73,759 to RI. 84,240 eaoh, toward •• ccommodatlon 
I tr.n.portatlon ch.rg •• and Moallim f •••. e..lde. that each 
pilgrim would be paying •• um of R •. 12700 towardl .Ir f.re 
for the return trip to Jeddah and mlscellaneou. due •. The 
bal.nce of the airfare would be provided by the Gov.mment 
to Air India a8 Haj subsidy. The Govemment of India make 
elaborate arranagements for the welfar. of Haj pilgrims and 
Itrlve to Improve the facilltlel provided to them ev.ry ye.r. 
B •• ldea faCilitating the tran.portatlon, .ccommodatlon .nd 
oth.r loglltlcal IUpport for the Haj pllgrlrna going to Saudi 
Arabi. through the H.I Committe. of India, I.rge contlng.nt 
of 18810nal loeal Itaft, lupervl.ors, d.t. entry operators, 
drtv.rs and m •••• ng.rs I. appointed by Conlulat. General 
of India, Jeddah during Hal period to a •• llt In Haj 
arr.ngem.ntl. Be.ldea that • contlng.nt of .bout 600 
personnel compriling Coordinators, doetors and nurses and 
other para-medical It.ff, Alailtant Haj Oflfcera, Haj 
As.lstanta, and about 200 Khadlm-ul-HuUaJ, are lent .very 
y.ar from India on Ihort-term deputation to Saudi Arabi •. 
Extenllve medlc.1 orientation Is provided to the pilgrims In 
the community centrel let up In M.kkah .nd Medln.h by 
the Conaulate General of India, Jeddah which seta up two 
hoaphal •• nd V.rlOUI branch offloea-cum-dlapenaartal In 
Mekk.h and M.dlna for H.j pilgrim •. Medical t •• ma a,. 
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deputed at Jeddah Airport to provide round the clock medical 
assistance to Haj pilgrims. Medicines provided at these 
dispensaries and hospital are being supplied from India 
and procured locally. Seventeen ambulances were pressed 
into service last year. A system of First Information Report is 
followed In the case of all the pilgrims who are 70+ years of 
age In order to ensure that the concerned pilgrims receive 
specialised medical care. The Government also makes 
arrangements in India for polio, meningitis and Influenza 
vaccinations for the pilgrims. The Government provide 
adequate funds every year for these requirements. The Haj 
Committee of India In coordination with the State Hal 
Committees provides to the pilgrims information regarding 
confirmation of their seats, travel documents, transportation, 
accommodation, release of foreign eXChange, embarkation 
points and departure dates etc. 

Mixing of Naptha with Pltrol 

787. SHRI SUBHASH MAHARIA : Will the PRIME 
MINISTER be pleased to state: 

(a) whether smoke of naptha mixed petrol has 
harmful consequences on the environment; and 

(b) If so, the details thereof alongwlth the steps 
taken by the Government In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) Yes, Sir. 

(b) When Naptha Is mixed with petrol, emissions 
of harmful pollutants from vehicular exhaust like Hydrocar-
bons, Carbon monoxide and Particulate Mattera Increase. 

Government have Issued the Naptha (Acquisition, 
Sales, Storage and Prevention of Use In Automobiles) Order, 
2000 under the E88entlal Commodities Act, 1955 to prevent 
diversion and misuse of Naptha 'or adulteration. State 
Governments have been empowered under this Order to 
take action In cases of malpractices. The Governments 
conduct regular as well as surprise Inspections of retail 
outlets, lolnt Inspections of retail laboratories. Also, 011 
Marketing Companies take action against the dealers under 
the Marketing Companies take action against the dealers 
under the Marketing Discipline Guidelines for adulteration 
In petrol. 

[English} 

Indc).Pak Peace Talks 

788. SHRI JUAl ORAM: Will the Minister of 
EXTERNAL AFFAIRS be pleal8d to .tate: 

(a) whether India and Pakistan have resumed 
peace talks~ and 

(b) if so, the details thereof alongwlth the Issues 
discussed! likely to be discussed therein? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) and (b) The Fifth Round of the 
Composite Dialogue was launched on 21 st July 2008 In 
New Delhi by the Foreign Secretaries of India and Pakistan 
with discussions on peace and security, including confi-
dence building measures, and Jammu & Kashmir. During 
Prime Minister's meeting with the President of Pakistan In 
New York on 24 September 2008, It was decided that the 
Foreign Secretaries of both countries will schedule meetings 
of the Fifth Round of the CompOSite Dialogue In the next 
three months which will focus on dellverables and concrete 
achievements. Dates for the meetings are being worked out 
through diplomatic channels. The Composite Dialogue 
meetings will comprise of Secretary level talks on Terrorism 
and Drug Trafficking, Slachen, EconomiC and Commercial 
Coopera-tlon, Tulbul Navigation Project, Promotion of 
Friendly Exchange. and Sir Creek (at Surveyor General 
level). 

mana'.tlon} 
Health Awarene •• Bcheme. 

789. SHRI AJIT JOGI : Will the Mlnlater of HEALTH 
AND FAMILY WELFARE be pleaaed to atate: 

(a) the names of the .chernea being Implemented 
by the Union Government for cr.atlng health awarene .. 
along with success achieved thereon; 

(b) the detail. of fund. apent on the .ald sohemea, 
State-wise; and 

(c) the Stat.s which have achieved the aet target 
under the said sohemes? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) The StatealUTs are 
given funds under MiSSion Flexi Pool and RCH Flexl Pool 
for Implementation of various national level h.alth 
programmes of the Gov!. of India which form part of annual 
Programme Implementation Plan (PIP) of a State. No 
separate funds are allocated for Information, Education and 
Communication (IEC) activities. The Statee take up IEC 
actlvltele as per the programme needs. Apart from this, the 
ministry also launched varloue general IEC campaigns and 
organized Health Melae in Parliamentary constituencies by 
giving funds to States. 

Apart from this, National AIDS Control Organisation 
(NACO) have alao taken up vigorous campalgna to genera .. 
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awareness on HIVIAIDS and to promote safe behaviours. 
Department of AYUSH have also launched certain 
campaigns for Improving health seeking behaviour of people 
In Ayurveda and Homoeopathy etc. 

The success of certain IEC activities cannot be gauged 
In quantifiable terms. However. Its Impact is visible on the 
Enasses. However. details of health awareness activities 
undertaken by Department of Health & Family Welfare. 
NACO and Department of A YUSH are given In the enclosed 
Statement-I to III respectively. 

(b) Details of funds spent at central level on 
awareness through mass media, funds given to States under 
NRHM Flexl Pool. RCH Flexl Pool, funds given for general 
IEC activities. funds for Health Melas, funds given by NACO 
and by Department of AYUSH are given the enclosed 
Statement-IV to X respectively. 

(c) No targets are fixed under the activities. 

Statement-, 

Activities undertaken by Departmflmt of 
Health and Family Welfare 

Health and family welfare Issues like Jananl Suraksha 
Yojana, ASHA (Accredited Social & Health Activist), Age At 
Marriage, Routine Immunisation. PNDT (Pre Natal Diagno-
stic Technique.), Girl Child, Contraceptives, Breast Feeding, 
Use of lodlsed Salt. New Born Care. Institutional Delivery. 
Maternal Care. Adole.cent Health, RCH (Reproductive 
Child Health) & HIV/AIDS, Communicable and Non-
Communicable dlseas •• etc. are being highlighted through 
multimedia tools. Major actlvltle. undertaken are as per 
follows :-

• Activities through media unit of Ministry of I & B 

(8) Doordarshan Telecast of health & family 
welfare/PoCH/Natlonal Rural 
Health Million. 

(b) Date of Audio 

Visual Publicity • 

(c) Date of Field 

Teleea.t of Pul.e Polio 
Immunisation (PPI) spots 

Telecast of Kalyani-a 
magazine programme. 

Tele serial "Atamja" 

Production and dubbllng of 
spots. 
Broadc8stof spotsl 
programmes on prtvate FM 
and private TV channels. 

Print Publicity 

Film Ihows, photo exhlbltlonl 

Publicity 

(d) Song & Drama 
Division 

(e) Film Division 

(f) All India Radio 

(g) Press 
Information 
Bureau 

• States/UTs 

• Mahlla 

• Exhibition 

• Adolescent 
Health 

• Print Publicity 

and oral communication 
programmes. 

Puppet shows, dance, drama, 
talk shows etc. 

Production of film on health 
family welfare issues. 

"Khushlon Bhare Aangan" 

Lok Jhankar 

Programme on Adolescent 
Health 

Broadcast of spots autio 
through All India Radio and 
FM I & II. 

Media coverage on Important 
occasion I.e. World Population 
Day. 

GenerallEC activities like wall 
writings. JSY, printing of health 
Messages on prescription sllp~, 
organization of Health Melo 

Inter-personal communication 
through Mahlla Swaltha 
Sangh (MSS) Swasthya 
Sangh 

World Population Day, IITF, 
Health Melas. Republic Day 
Tableau. 

Media advocacy through 
NGOs 

Pre .. Advertisement. 

Print software like pamphlets, 
posters, books etc. 

Wall calendar 

Hamara Ghar 

St.tement-II 

Activities undertaken by Nationlll AIDs Control 
Organisation (NACO) 

National AIDS Control Organisation (NACO) conducts 
campaigns from time to time to generate awareness and 
promote safe behaviours. NACO's awareness campaigns 
focus on reduction of stigma and discrimination attached to 
HIVIAIDS, promotion of s.rvlce. such a. coun •• lllng & 
testing, ARt. Increasing condom use. Prevention of Parent 
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to child transmission and blood safety. Special emphasis la 
given to youth and women who are more wlnerable to HIV 
Infection. 

The following are the major Initiatives undertaken :_ 

• 

• 

3453 special Interactive programmes Implemented In 
rural areas by Song & Drama Division and Directorate 
of Field Publicity. 

HIV/AIDS meaaages were dlaaemlnated In over 60,000 
Gram Sabhas during their regular meetings. 

Over 73,000 Panchayatl Raj Institutions and 1,20.000 
Self Help Groups trained/sensitized on the .. Issues. 

Booklet namely ·Gram Sandesh· on Nfe .. x distri-
buted among the elected representatives of about 
2,00,000 Gram Panchayats across the country. 

Dulrng 2007-08 along, NACO and State AIDS Control 
Societies participated In 4858 Melaa, awareness 
programmes, advocacy workshops, training progra-
mmes, exhibitions etc. 

77bO mid media programmes In the form of village 
theatre and condom demonstration outlets were 
organized In 14 States. 

Red Ribbon Express was launched In December, 2007 
from Deihl to traverse over 27,000 km •. for promoting 
.afe behavioural practices and awareness on HIVI 
AIDS. 

20,000 Red Ribbon Clubs have been formed across 
the country to provide peer based HIV/AIDS education 
in schools and colleges. 

54,083 video spots on counseling and testing, 
prevention of parent to child transmission, blood safety, 
HIV-TB co-infection, condom and for Red Ribbon 
Expre .. were telecasl. 

10,447 audio spots were broadcaat. 

Two weekly radio programmes - ·Jeevan Hal Anmol· 
and ·Lets Talk AIDS· were broadcast In 24languagea. 

A .peclal360 degree campaign - ·Know Your Status· 
• waa atarted at national and State level to Increase 
the uptake of voluntary counselling and testing. 

Advertisements were released on Voluntary Blood 
Donation Day and on the launch of Red Ribbon 
Express. 

A special on. month multimedia campaign on blood 
•• f.ty was organized for National Volunt.ry Blood 
Donatio., Day, 

NACO partiCipated In various exhibitions at nallonal 
level as well as the state level programmes. 

Booklets, posters, flip charta, HIVlAlDS updates. NACO 
newsletter,lnformation booklet on HIVlAIDa for general 
population, booklet for p.nch.y.t membe,. and 
folders and leanets and other IEC mat. rial WBI printed 
and distributed. 

Succ ... Achieved 

• 

• 

As a re.ult of .ustalned awaren ... programme, the 
aw.renes.level.bout HIVIAIDS ha.lncr .... d to 80% 
In 2008 from 78.1% In 2001 as per BSS data 

St.tement-III 

Activities Undertaken by Dllpsrtment of Ayush 

During 2007-08, gr.nt. were relea.ed to 18 State. 
Health Socletl •• for organizing national campaign on 
MKsharsutra· at .tatelevel. 

Grant was given to Andhra Prade.h State Health 
Society for conducting State lev.1 Arogya Mela. 

Funds were rel.a.ed to 11 State. for mother and child 
care In Homoeopathy. 

Succa .. Achieved 

• SInce no phyalcallargeta In quanUfteble terme ant fIXed 
under the .. campalgna, the IUOOMI oannol be gauged 
In phy.lcal term.. However, the Impact 0' the.e 
campaign. on themalllvel.vI.lble. 

St.tement-,V 

Funds Spent at National Leve' on 
Health Awal'9ne •• through Mass Media 

(2005-06 to 2008-09) 

RI. 444.17 crore 

sr.""'ent· V 

Relea.e under IAlalon FleJdpool for 
tM year 2005-06 to 200B-og 

A •. In em,.. 
SI.No. State TotAl 

Release 

2 3 

A. High Focu. State. 
1. Bihar 331.79 

2. Chhattl.g.rh 1".87 

3. HtmachalPradnh 11.80 
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1 2 3 2 3 

4. JalT'lT\u and Kashmir 174.32 21. Gujarat 347.84 

5. Jharkhand 148.70 22. Haryan. 109.13 
6. Madhya Pradelh 432.48 23. Kam.taka 248.66 
7. Orlasa 267.71 24. Kerala 254.31 
8. Rajasthan 530.47 25. Maharuhtra 482.27 
9. Uttar Pr.delh 822.18 

26. Punj.b 92.86 
10. Uttarakhand 87.55 27. Tamil Nadu 434.84 

Sub Total 3013.88 
28. We.t Bengal 489.40 

B. HE Stat •• 
Sub Total 2927.61 

11. ANnachal Pr.desh 54.38 
D. Small StatellUT. 

12. Anam 774.87 
29. Andaman and NIcob.r 1.landa 8.09 

13. Manlpur" 42.82 
30. Ch.ndlg.rh 2.68 

14. Meghalaya 68.27 

16. Mlzoram· 47.38 31. Oadra and Nagar Haven 1.13 

16. N.galand 85.30 32. Daman 1.78 

17. Slkklm· 44.97 33. Deihl· 29.14 

18. Trtpura 76.60 34. Lak.hadw •• p· 1.22 

Sub-Total 1161.38 36. Puducherry &.86 

C·Non-Hilh'ooua ...... Qlhera 33.38 

19 Andl'lra Pradelh 488.37 Sub Total 80.85 
20. Goa· 3.92 Grand Total 7183.71 

S,.,.",.nt-VI 

R ..... under RCH Flexible Pool for 1M yellr 2005-06 to 2008-09 

RI./nero,., 

2005-08 2008-07 2007-08 2008-09 Total 
SI.No. State. R.lea •• R.lea •• R.Ie ••• R.I .... R.I •••• 

uondat. 
2 3 6 8 7 

A. High Focu. State. 

1. Bihar 29.38 113.14 0.00 160.38 302.90 

2. ChhaU'agarh 27.46 43.96 35.76 42.80 149.98 

3. Himachal Pradesh • 6.01 8.18 6.64 8.40 26.23 

4. J.mmu and Kuhmlr 8.05 10.63 8.12 7.62 33.31 

6. Jharkhand 40.80 21.41 22.16 43.17 127.34 

8. Madhya PradMh •. 20 114.S5 230.85 211.14 128.04 
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2 3 4 5 6 7 
7. Orl ... 40.50 80.01 . 108.86 40.24 248.60 
8. Rajaathan 40.01 105.22 157.07 108.22 411.52 
9. Uttar Pradeah 188.73 158.00 182.72 212.52 730.87 
10. Uttarakhand 7.48 12.81 12.87 21.51 54.85 

SUb Total 432.37 843.71 775.84 882.70 2714.72 

Ne ..... 
11. ANnachaJ Prac:teah 7.35 8.74 12.08 2.15 28.32 

12. Aaaam 84.82 55.78 188.86 163.07 440.70 

13. Manlpur 7.43 4.32 14.25 28.00 

14. Meghalaya 4.50 8.12 8.88 2.01 22.59 

18. Mlzoram 11.82 1.44 7.53 8.25 27.04 

18. Nagaland 8.81 3.73 7.87 808 28.30 

17. Slkklm 1.00 2.18 3.31 3.81 10.30 

18. Trlpura 8.00 7.88 14.34 2.47 30.50 

Sub Total 108.83 87.88 238.28 177.85 811.74 

Non- High 1Ioou1 ..... 

18. Andhra PradMh 51.85' 134.38 141.34 117.07 451.85 

20. Goa 1.08 0.48 0.32 2.18 4.01 

21. GuJarat 33.83 48.35 87.01 38.51 188.70 

22. Haryana 11.43 30.13 27.75 25.48 84.80 

23. Kamataka 28.80 73.20 42.82 88.58 231.18 

24. Kerala 21.44 31.20 41.87 32.14 128.14 

26. Maharuhtra 52.81 118.25 188.21 358.28 

28. Punjab 17.42 23.72 13." 18 .... 73.87 

27. Tamil NIIdu 81.38 74.80 103.05 18.72 257.88 

28. WeatBengal 58.83 85.82 71.10 53.10 248.85 

Sub Total 384.84 802.30 885.26 382.81 2037.01 

Small StatHIUTl 

29. Andaman end Nicobar lalanda 0.45 0.48 0.40 0.68 1.89 

30. Chandigarh 0.74 0.12 0.42 0.80 2.88 

31. Dadra and Nagar Havel! 0.35 0.48 0.17 0.10 1.SO 
fII'11' 

32. o.man 0.23 0." 0.00 Q.11 0." 
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2 

33. Deihl 

34. Lakshadweep 

35. Puducherry 

Others 

Sub Total 

Grand Total 

Stlltement· VII 

3 

7.27 

0.12 

0.87 

10.01 

898.84 

Funds Released to the StateslUts 
Activity·wise upto 2006·07 

S. Name of FundI FundI 
No. Stalesl Released Released 

FundI 
Relealed 

(Fig. In Lakh.) 

FundI 
ReleaSed 

Uta General Praaerlp- Distribution Jananl 
lEe lion Slip of Outdoor Suraksha 

Actlvhlet Publicity Yojana 

2 

1. Arndhra 
Prad •• h 

2. Goa 

3 

470.97 0.00 

75.34 0.00 

3 GUjarat 470.03 0.00 

4. Haryana 258.88 0.00 

5. Himachal &.4.25 18.88 
Pradeah 

8. Jammu and 121.74 2O.B7 
Kalhmlr 

7. Kamataka 575.13 0.00 

8. Kera. 278.79 0.00 

9. Maharashlra 1032.80 0.00 

10. Punjab 689.82 0.00 

11. Tamil Nadu 405.78 0.00 

12 West BengaJ 257.23 000 

Total 4728.58 38 75 

13. Bihar 218.00 4037 

14. Chhllttlegarh 107.92 31.05 

15, Jharkhlnd 210.00 3080 

5 

23.00 

2.00 

2500 

19.00 

12.00 

14.00 

27.00 

14.00 

35.00 

17.00 

!doo 
19.00 

237.00 

37.00 

18.00 

18.00 

8 

13.80 

1.20 

15.00 

11.40 

.7.20 

8.40 

18.20 

840 

21.00 

10.20 

18.00 

11.40 

142.20 

22.20 

UO 

11.40 

4 

13.38 

0.58 

1.38 

17.71 

5 

6.19 

0.01 

1.26 

0.00 

8.45 

6 

16.83 

1.37 

2.56 

22.63 

1351.70 1745.94 1455.79 

2 3 4 

18. Madhya 
Pradllh 

981.10 71.37 

17. Orl •• a 551.58 73.31 

18. Rajaathan 

19. Ultaranchll 

837.17 

244.37 

92.93 

14.94 

20. Uttar 
Prad •• h 

455.42 185.31 

Total 4475.55 539.87 

U.Ta 

21. Andaman 
Nloobar 
IlIand 

43.81 

22. ChandIgarh 35.92 

23. Oarnand 40.30 
and Diu 

24. Dadra and 29.08 
Nagar 
Havell 

25. DeIhl 253.12 

28. Lakahadweep 27.81 

27. Puduoherry M.31 

Tot.! 

N.E ....... 

28. Arunachal 
Prad •• h 

80.75 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

0.00 

6.17 

29. Assam 78.40 36.09 

30. Manlpur 128.52 

31. Meghalaya 134.20 

32. Mizoram 

33. Nagaland 

11M.50 

252.71 

5.45 

5.67 

4A8 

3.82 

5 

41.00 

30.00 

32.00 

13.00 

70.00 

264.00 

2.00 

1.00 

200 

1.00 

9.00 

1.00 

4.00 

20.00 

15.00 

7.00 

11.00 

1.00 

'.00 

4.00 

252 

7 

43.67 

0.71 

4.88 

2.66 

68.80 

5422.27 

8 

28.80 

18.00 

19.20 

7.80 

42.00 

169.00 

1.20 

0.80 

1.20 

0.60 

5.40 

0.60 

2040 

12.00 

9.80 

13.80 

5.40 

4.20 

4.80 

1.80 
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2 3 4 5 6 2 3 
34. BIkkm 104.41 1.88 23.00 2.40 24. TamR Nadu 888.00 

35. Trlpura 188.81 3.83 4.00 2.40 25. Trlpura 72.00 

Total 1138.41 87.48 8100 49.20 28. Uttar Pradaih 188000 

Grand Total 10825.48 648.07 602.00 382.40 27. Uttaranehal 120.00 

28. Weat EIenga) 57600 
smtement-VIII 

29. Andaman and Nlcobar Islands 16.00 
!=untM ReleaNd for HNIIh Me,. For 2003-04 to 2006-07 30 Chandlgarh 1600 

(Ra. In Lakha) 31. Dadre and Nagar Havell 24.00 

S.No. Narnea of Sta_ Total Fundi Releutd 32. Daman Ind Diu 1800 

2 3 33. NCT DeIhl 104.00 

1. Andhra PradeIh 872.00 34. Laklhldweep 1800 

2. Arunachal Pradelh 72.00 35. Pondlcherrv 24.00 

3. AHlm 480.00 Total 11079.00 

4. BIhar 888.00 Statament-iX 

5. Chhattlagarh 24000 IEC Expenditure incu~ by SACS 
during the Financial Year 2007·08" 

8. Goa 3200 
SI.No. Name of the SACS Budget Expenditure 

7. Gujarat 448.00 Allocated Incurred 

8. Harvlnl 192.00 2 3 4 

8. Himachal PradMh 128.00 1. Andhra Prade.h 481 478.89 

10. Jammu and Kuhmlr 200.00 2. Tamil Nadu 436.04 66752 

11. Jharkhand 320.00 3. Chennal Munl 163 142 

12. Kamatakl 43200 4. Kamatakl 160 149.99 

13. K .... 328.00 6. Maharalhtra 388.56 311 

14. Madhya Pradelh 712.00 8. Mumbal DACS 118 116.06 

15. Maharaahtra 780.00 7j~,;,Manlpur 400 860.43 
._ •• _" •• _ ~ _' __ R __ ""-_. 

18. Manlpur 8800 B. Nagaland o3JO.07 121.68 

17. Meohalaya 84.00 9 Gujarat 250 529.52 

18. Mizoram 47.00 10. Ahemadabad 43.78 43.87 

19. Nagaland 32.00 11. Goa 145 54 

20. Orl ... 520.00 12. Pondlcherry 74.45 3079 

21. Pwtab 208.00 13. Allam 452.97 492.18 

22. ......thIn 824.00 1 ... BIhar 250 104.71 

23. 8IIdcftI 40.00 15. DeIhl 371.33 371 



266 Written AMwe,. October 22, 2008 to QUfNtlons 268 

2 3 4 1 2 3 

18. HlmachalP~ 70 96 3. Deihl, State Health Societies 1 lakhs 

17. Kerala 169 68.36 4. Haryana, State Health Societies 61akha 

18. Madhya Pradeah 80 77.88 5. Himachal Pradesh, 3.06lakha 

19. Punjab 169 113 
State Health Societies 

.,. Jammu and Kashmir, State Health Slakha 
20. Rajasthan 140 154.8 Socletlea 
21. Uttar Pradesh 376 177.68 7. Kamataka, State Health Socletle. 6lakhs 
22. Arunachal Prad8eh 800 250 8. Maharashtra, State Health Socletlea 3.5 lakhs 
23. Chhattlagarh 60 21 8. Rajuthan, State Health SocIetI8I 6lakhl 
24. Jharkhand 120 122 10. Uttaralcahand, Stat. Health SocIetiel 6lakhl 
25. 0rIua HO 211.54 11. Punjab, State Health SocIetiea 6lakhe 
28. Uttaranchal 160 70 12. Kerala, State Health SocIetiea 4.99 lakha 
27. Arunachal PradeIh 111 136.54 13. Madhya Pradeah , State Health 51akhs 
28. Haryana 40 34 Socletle. 

29. Jammu and Kuhmlr 90 38.71 14. Uttar Pradesh, State Health Societies Siakhs 
, 

30. M.ghalaya 10 5.88 15. Trlpura, State Health Societies 2.96 lakha 

31. Slkkim 76 22.82 18. Bihar, State Health Socletl .. 51akhl 

.32. TrIpufa 11.15 13.85 17. Gujarat, State Health Societl •• 6lakh. 

33. Andaman and 61.81 13 18. Maharuhtra, State Health Societlea 1.501akhs 
NIcobar Ialandl Total 7.701.200.00 

34. Chandlgarh SO 1. 2. Grant ,.,...ed lor Sta" L .... ' AtOgya 
36. Dad,. and Nagar Havell 14.38 10.71 M.,. under IEC Sch.me 

38. Oarnan and DIu 30.88 11.5 S.No. Narna of the State Amount releaNd 

37. Laklhadweep • 8.15 1 . Andhra PradNh, 261akh 
State Health SocietIN 

38. Mizoram 211.31 142.88 
Funda RfIiNNd uncter IEC Scheme for Mother and ChHd 

Total 7064.S2 8086 ea,. In HontoeotMthy lor 1M FInMt:MI )Nr 2001-2008 
......... JC S.No. Name of the State Amount NIeued In the 

1. CiIaID .... d fD , ..... ,.."" SocIefIM ftnanolal year 2007-oa 
cJurlng R001-o1 for orpanlzlng NeIJoMI ~ 1 2 3 

on KMaIWUtnl .t State 1aveI. 
1. Andhra Pradesh RI.6lakhs 

SI.No. Name of the State Amount 
ReleaHd 2. Auam Re. 6 luha 

1 2 3 3. Goa RI.51akha 

1. Andhra Pradelh ..... HMIIh Saatllel 5 IakhI 4. Gularat RI.51akha 

2. Chattt8g8rh, State Health 8ooIeU8e 51akh1 ~. K!fala RI.51akh1 
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1 

8. 

7. 

8. 

9. 

10. 

11. 

2 

Manlpur 

Meghal.y. 

Ort ... 

Trlpura 

Uttar Prade.h 

Weat Beng.1 

3 

Ra.5Iakh. 

R.~51.kh. 

Ra.51.kh. 

R'.51.khl 

Rs.6lakhs 

Ra.51.khl 

(English) 

aporta T.1ent Hunt In RUI'IIlITrlbIIl ~a 

780. SHRI PRABHUNATH SINGH: Will the Mlnlltar 
of YOUTH AFFAIRS AND SPORTS be pleued to ltata: 

(a) the dat.1I1 of c.mp./lportl programmel 
org.nlzed by the Govemment to Identify t.lented Iport. 
peraons In ruralltrlb.1 .reas; .nd 

(b) the qu.ntum of fund •• 1I0cated for the .. tabll.h-
ment of Youth Development Centrllin the ruraVtrlb.l.reaa? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GIU): (a) Sports 
Authority of India (SAl), on the b.sls of perform.nce at 
organlMd competitions and a b.ttery of t.ltl org.nlsed .t 
centrel locally, .. Iect. promiling Iportl pertonl from .11 
p.rte of the country Including rur.Vtrlb.1 areal. Selected 
IPOrtl peraonl .,. then given training. SAl hu more th.n 
115,000 lral"..1 who are being lralned In 288 centrel .pre.d 
throughout the country, Including rural .nd trlb.1 .real. 

(b) Youth Development Centrel .re given a one 
time flnanclalaalat.not of Ra.3O,OOOI- and .. rve .. Centre 
of information, training and development of lPOrts for the 
youth In the rural .,.0. No aeparata allocation II made for 

. ntabllahment of Youth Development Centre. (VOCI) In the 
NraVtrlbal .r .... Fundi.,. .lIocated to NehN Yuv. Kendra 
Sang.th.n (NYKS) for Implementing varlou •• chemeat 
prograrnmea which InciudII NMIng of the VOCI In NOh 
dlltrlct of the country. During 2007 -oa, AI.39.78 crorH have 
been allocated to NYKS for undertaking It. regular 
programmll Including Vouth Development Centrel. 

{Ttwnl/atlon} 

U.e of Banned Drug. by 
lporta Pe,.onl 

781. DR. LAXMINARAVAN PANDEY: 
8HRI E. DAVAKAR RAO : 

WIll the Mlnlater of YOUTH AFFAIRS AND SPORTS 
be p\HMd to .tate: 

(a) whether lOme weight Ilfterl havel'8C8nt1y found 
been guilty of taking b.nned dNga; 

(b) If 10, the details thereof; .nd 

(c) the Itep' taken by the Government to prevent 
recurrence of .uch Incldentl In futu,.? 

THE MINISTER OF STATE OF THE MINISTRY OF 
VOUTH AFFAIRS AND SPORTS (DR. M. S. GILL) : (a) Ve., 
Sir. 

(b) Ten c .... of Doping have been detected In the 
discipline of welghtllftlng .Inee J.nuary, 2008. 

(c) Regular In and out of competition, dope testing 
I. done to cheok doping In Sports. 8lmllarly, outreaoh 
programme. are allO held to educate .thlet .. about the 
harmful effect of doping and promote clear aportI. 

{Englilh/ 

N.tlonal Service Volunt .. ,. Icheme 

792. SHRI G.M. SIDDESWARA: Will the Minister of 
YOUTH AFFAIRS AND SPORTS be plea.ed to .t.te: 

(a) the number of personl enrolled In the State of 
Karnataka under the N.tlonal Service Volunt .. rs Scheme 
(NSVS) during the lut three years .nd the current ye.r; 

(b) whether the State Govemment alao contrlbutel 
'or honorartum to be paid to the volunt .. rs; 

(0) If 10. the detalla thereof; 

(d) whether there II .ny proposal to enh.nce the 
amount 0' honorarium In view of thelnere.,lng co.t of living; 
and 

(e) If 10, the datalls thereof and" not, the re •• on. 
therefor? 

THE MINISTER OF STATE OF THE MINISTRV OF 
VOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): (.) The 
number of perlOns enrolled In the State of Kemataka under 
the National Servloa Volunteers Soheme (NSVS) during the 
last thr. yeara and the current Year Ire as under: 

Y.ar 

2006-08 

2008-07 

2007-08 

2008-08 

Number of NSV. deployed 

158 

182 

187 

288 

(b) and (0) No Sir, the 8tate Govt. don not oontrlbute 
for the honorartum. 
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(d) and (e) The honorarium of National Service 
Voluntee ... (NSV.) hal bean enhanced from Rs.1ooo/- to 
Rs.25001- per month with effect from 3rd September, 2008. 

(b) The details of the expenditure on various 
schemes of Sports Authority of India (SAl) Incurred In 
respect of SAl Training Centres In Haryana are as 
under:-

Expenditure by SAl 
Infrastructure 

793. SHRI NAVEEN JINDAL: Will the Minister of 
YOUTH AFFAIRS AND SPORTS be pleased to state: 

Year Training of sports-
persons under 

various schemes 

(a) whether any amount has bean spent under 
various sporta schemes In Haryana by the Sports Authority 
of India (SAl) during the last three years and the current 
year; 

2005-06 

2006·07 

2007·08 

2008-09 

Rs.607.00 Lakhs 

Rs.207.00 Lakhs 

Rs.584.00 Lakhs 

Rs.21.14.950/-

Rs.34.35.965/-

Rs.46.94.065/-
(b) If 10, the details thereof, year-wise; and 

(c) the extent to which the lChemel have helped 
An amount of AI.2S.07.983/- hal been 
Incurred upto September 2008. 

In tapping new talented lportl peraonl In various sporta 
discipline.? (c) The various schemes run by SAl In Haryan. 

have groomed several talented sportapel'lons who have 
made a mark at International level, the deta"l 0' IUch 
sportspersons in boxing discipline, In which Heryana hal 
performed extremely well, Is given In the encloled statement. 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): (a) Yes, 
Sir. 

SI.No. Name of Player/Discipline 

1. 

2. 

3. 

4. 

5. 

8. 

2 

Shrl Sunil Kumar. 
Boxing, SAl 8lwanl Cantre 

M"nl'-"ltt Singh, 
Boxing. SAl 
Blwanl Centre 

Shrl Vljender Singh, 
Boxing, SAl 
Blwanl Centre. 

Shrl Jltender Kumar. 
Boxing. SAl 
Blwanl Centre 

Shrt Akhll Kumar. 
Boxing, SAl 
Blwanl Centre 

SM DlnHh Kumar. 
Boxing 

St.'ement 

Achievements 

3 

1. Gold medal ( 51 Kg.) In Junior International Boxing Championship held 
at Poland In May 2007. 

2. Gold medal ( 51 Kg.) In Senior Commonwealth Boxing Championship held 
at England In July 2007. 

3 Gold medal in Junior Asian Boxing Championship held at Kazaklsthan In 
Nov.lDec.2007. 

1. Bronze (75 Kg.) In Senior Commonwealth BoxIng ChampionshIp held at 
England In July 2007. 
2. Bronze In JunIor Asian Boxing Championship held at Kazaklsthan In Nov.! 
Dec. 2007. 

1. Bronze (75 Kg.) In Beijing OIyrnpjc 2008 
2. Sliver (75 Kg.) In Senior Asian Boxing Championship held at Mangolla In 
June 2007 . 

1. Reached In Quarter Final of Beijing Olympic ·2008. 
2. Bronze medal In Good Luck Cup International Boxing Championship held 
at Beijing in Nov. 2007. 

1. Reached In Quarter Final of Beijing Olymplc-2008. 
2. Bronze medal (54 Kg.) In Senior Asian Boxing Championship held at 
Mangolla In June 2007. 

Participated I" AeIJll'\g Olympic· 2008. 
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2 3 

7. Shri Suresh Kumar, 
Boxing, SAl Biwani Centre 

Participated in Junior Asian Boxing Championship held at Kazaklsthan 
In NovJDec. 2007. 

8. Shrl Naresh, Boxing, 
SAl Blwanl Centre. 

Participated In Junior Asian Boxing Championship held at Kazaklsthan 
in Nov.lDee. 2007. 

Public Hulthcant Infraatructunt 
under NRHM 

794. SHRI SURAVARAM SUDHAKAR REDDY: 
ADV. SURESH KURUP: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether the universalization of public 
he.lthcare Infrastructure has been negjected under the 
National Rural Health Million (NAHM); 

(b) if so, the reasons ther.'or; and 

(c) the ateps taken or proposed to be taken by the 
government to strengthen the primary health care In'ra-
structure? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI): (a) No, Sir. 

(b) Does not arise. 

(c) The Primary Health Care Is being prolflded In 
ruralereas through a network of 145272 Sub Centres, 22370 
Primary Health Centres and 4045 Community Health 
Centres 8S on March, 2007. Under National Rural Health 
Mission [NRHM], funds are released to State/UT Govern-
ments for upgradatlon of the Ixlstlng SCs, PHCs and CHCa 
and for establishment 0' new SCs, PHCs and CHCa a. per 
the requirement reflected by respective StateJUT Govern-
ment through their annual Programme Implementation Plan. 

Bridge acroa. river Tapl 

795. SHRIMATI JAYABEN B. THAKKAR: Will 
the Minister of SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pleased to atate: 

(a) the details of the status of work of construction 
01 additional two-lane bridge across river Tapl near Sural; 

(b) whother the local organizations haa represen-
ted to NHAI r(lgardh1Q the slow progress of work; 

(e) If 60. the details thereof and the reason. tor 
delay In execution of the work; 

(I..! the action taken by tha Government for 
comulation of wfJl'k; and 

(e) the time by which the work Is likely to be 
eompleted? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) A new three lane 442 m long bridge 
la under construction acrosl river Tapl on NH 8 at km 24614-
8 near Sural. At prelent 2 nos. of RCC Slab. with glrdera for 
.uperatructure, 7 nOi. 01 plera for lubstructurel and 10 noa. 
of well foundations have already been eompleted at lite 
and the remaining workl are allo In progrel8 at site. 

(b) Yes Sir. 

(c) The matter ot alow progreas haa been reprelen-
ted through VIP references as well as from Govt. of Gularal. 
12 representations have been received from variOU$ other 
sources during the period Dec. 06 to July 08. The reason for 
slow progre.s was Inadequate mobilization of plant, material, 
machineries, poor managerial control ete. by the previous 
contraclor who had been Initially awarded thl. work. 

(d) and (e) The contractor, who was executing this 
work, was terminated by NHAI and thereafter the balance 
work of this bridge was awarded to BOT concellionalre of 
the ongoing alx lanlng project on BOT basis from Bharuch 
to Sural section under change In scope provisions of 
Concesllon Agreement and presently the execution of 
balance work of this bridge has been taken up by the BOT 
conceallonalre. The likely date of completion II July 2009 
I.e by the completion time for construction work tor IlxIIanlng 
of Bharuch-Surat Section on BOT baili. 

India'. role tor development of road. 
and highway. In Myanmar 

796. SHRI M.K. SUBBA: Will the Minister of 
EXTERNAL AFFAIRS be pleased to atate: 

(a) whether India, Thailand and Myanmar have 
undertaken a Joint-project for development of roads and 
highways In Myanmar; 

(b) If 80, the detaila of highway projectl and the 
cost Involved therein alongwlth the terms of tho agreement 
between the thrGe countries; and • 

(e) the benefits that are likely to accrU9 India al a 
r .. ult thereof? 
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THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) Yes. 

(b) The Idea of connecting India. Myanmar and 
Thailand by road was agreed at a meeting of Foreign 
Minister. of the three countries In April 2002. It was agreed 
that the proposed highway would connect Moreh (Manlpur) 
In India to Mae Sot In Thailand via Bagan In Myanmar and 
will be approximately 1360 km long. In 2003, India and 
Thailand agreed to consider financing the upgradatlon of 
part. of the highway. clo.e to their respective border •. 
Preparation of Detailed ProJect Reports (DPRs) for the 
projects I. being undertaken by India. 

(c) The propOied trilateral highway would gr .. tly 
enhance road connecthllty b.tw .. n India, Myanmar and 
Thailand. Enhancing luch connectivity II In accordance with 
our Look Ealt Policy. 

Indian etudentl Stl'llnded In Beijing 

797. SHRI S.K. KHARVENTHAN: Will the Mlnl.ter of 
OVERSEAS INDIAN AFFAIRS be pleased to state: 

(a) whether a large number of Indian students got 
.tranded In Beijing recently due to sale of fake air tlck.ts to 
them by bogus trav.1 agentl a. reported In the "Times of 
Indla" dated 15th July, 2008; 

(b) If so, whether the Govemment hal taken up the 
matter with the Chlnele authorltlel to help the .tranded 
.tudents; 

(c) If 10, the details thereof; and 

(d) the .teps taken to prevent the recurrence of 
such Incident.? 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND 
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RAVI): (a) M per available Information 154 Indian 
medical students from Chongqlng, Nanzlng and Suzhou 
Medical Universities In China had purchased retum fare e· 
ticket. to facilitate their travel to India for the summer vacation 
from a Bangladeshi national Mohammed Jabbar Mlah alias 
Farooq In July 2008. Some of the .. Itudents were not Issued 
boarding pa •••• by Emirate Airways at Shanghai Airport on 
the ground. that the ticket. had been bought through fake 
credit card.. Malaysian Airways also cancelled certain 
tickets purcha.ed from them. 

(b) to (d) The matter was reported by our Mission In 
China to the Exlt·Entry Administration of the Beijing 
Municipal Public Security Bureau requesting their assls· 
tance In the matter. Detalll of Banglade.hl netlonal along 
with his pa .. port particulars we,. Intimated to them. Air India 

office at Shanghai was also contacted to accommodate the 
stranded .tudents by providing discounted fa,. and priority 
booking. 

Following the Incident, Universities In Eastem China 
Region have appOinted nodal officers to liaise with 
counterpart representative of Air India and Jet Airways for 
the purchase of tickets. The Universities concerned and 
students have been advised to be careful while purchasing 
tickets and follow this mechanism In future thereby obviating 
the need for travel agents. 

Population Control 

798. SHRI K.C. PALLANI SHAMY: Will the Min."; .' 
of HEALTH AND FAMILY WELFARE be plealed to state: 

(a) whether the National Commission on Popu· 
latlon took five year. to hold Its first meeting Iinee It I 
constitution as reported In 'The Tlmel of India' dated July 
11,2008; 

(b) If so. the reasons therefor; 

(c) the details of the targets fixed for population 
control and the result achieved; 

(d) whether the Government hal taken any new 
.tep. to oontaln the population; and 

(e) If so, the detail. thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI): (a) and (b) The National Commlilion on 
Population was constituted by a re.olutlon of the Planning 
Commission dated 11th May, 2000. The first meeting of the 
Commlllion was held on 22nd July, 2000. Thereafter a. a 
.tep towards Implementing the National Population Policy 
2000, the Union Cabinet In Its meeting held on 13th October, 
2004 took a decl.lon to re-Iocate the Comml .. lon from 
Planning Commls.lon, Yojana Bhavan to Mlnlltry of H.alth 
& Family Welfare, Nlrman Bhavan. The Commlilion 
was then reconstituted vide resolution No. N·23011/1011 
2004·PIy dated 11th April. 2005 The first meeting of the 
reconstituted Commission was held on 23rd July, 2005 under 
the Chairmanship of the Hon'ble Prime Minister of India. 

(c) to (e) India Is the first country In the wortd to Itart the 
National Family Welfare Programme In 1952 with the 
objective of reducing the birth rate to the extent nece .. ary 
to Itabillze the population at a level consistent with the 
requirement of the national economy. In keeping with the 
democratic tradItion of the country, the Family Welfare 
programme leekl to promote relponllble and Planned 
Parenthood through voluntary and Informed choice of family 
planning methodl best lulted to Individual acoeptOri. 
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The National Population Policy 2000 adopted In Feb. 
2000 ha. Jdenttfled the Immedlat. objectlv •• to achlev. 
population atablllzation a. meeting the unm.t need. for 
contraception. h.alth care Infra.tructure .nd trained health 
personnel, to provide Integr.ted service delivery .nd need 
to .Imultaneously addre .. Issu •• of child 8urvlv.I, maternal 
health with Involvement of government, Indu.try, voluntary 
.nd non·governmentall8Ctor. Th. PI.nnlng Comml •• lon 
fixed tha decad.1 t.rg.t of population growth •• 16.2% for 
the period 200 1·20 11. keeping In view the past trend., the 
exl.tlng lev.l. of birth r.te, death rate .nd the Total Fertility 
Rate (TFR) and In con.ultatlon with a number of agencle. 
like the R.glstr.r Gener.1 of India. The target growth rate of 
population I. lneon.latent with achieving a TFR of 2.1 In 
2010 a. tergeted In the Natlon.1 Population Policy. 

Th. Governm.nt I. Impl.mentlng population stablllza· 
tlon .ctlvltlellproor.mme •• Ince 1952 .nd there hal been 
.ub.t.ntlal Improv.ment In population Indlcatorl viz .• Llf. 
expect.ncy h •• rI •• n from 33 year. to 64 y.ara, Infant 
mortality Rate (IMR) hal fallen from 148 to 55 per 1000, 
crude birth r.te (CBR) declined from 41 to 23.8 .nd the 
crud. de.th r.te (CDR) has fallen from 25 to under 7.6. The 
Maternal Mortality RatiO defined ., the number of m.ternal 
death, per 100,000 live birth. hal declined from 407 per 
100,000 live birth. In 1998 to 301 per 100,000 live birth. in 
2001·2003.The Total Fertility R.te (TFR), which wa, over 8 
.t the beginning of 1960., h •• declined to 2.8 In 2006. The 
growth of population can be ....... d by t.klng Into .ccount 
the.e Indlc.torl. 

On 14th April, Gov.rnm.nt hal launch.d natlon.1 
Rur.1 Mlulon (NRHM). Th. m.jor goal. of NRHM In respect 
of population stablll.ation are r.ductlon of Inf.nt Mort.llty 
R.t. (IMR) to live births, reduction of Matern.1 Mortality Rate 
to 100/100.000 IIv. and reduction of Tot.1 Fertility R.t. 
(MMR) (TFR) to 2.1 by 2012. NRHM provide. a thru.t for 
reduction of child .nd mat.rn.1 mortality which would al.o 
Influenc. In reduction of the fertility r.te. Effort •• re on to 
provld. qu.llty R.productlve He.lth Service. (Including 
d.llv.ry, •• f •• bortlon., tr.atment of Reproductive Tract 
Infection. and Family pl.nnlng Service. to m •• t unmet 
needa, while .nsurlng full reproductlv. cholc .. to women). 

Simultaneou.ly, improving the women's .t.tu. 
economlc.lly .nd polltlc.lly h •• been glvan • very high 
priority under NRHM. As a re.ult, women .re now becoming 
more con.clou. of concerns related to h •• lth, .ducatlon 
and nutrition of their familia •• nd take declslona about their 
f.mlly .Ize. The dl.trlct admlnl.tr.tlon .nd the health 
functlon.rle. h.ve been motiv.ted under NRHM to m.ke 
the f.mlly pl.nnlng .ervlcellRCH .. rvlce. widely avallabl. 
• 11 over the State. even In the remote .r •••. A large number 

of doctors h.ve b •• n trained the f.m.l •• nd m.l • 
• t.rlllzation technlqu •• and .p.clng m.thod. in family 
planning are providing • vide cholc. to the .lIglble couples 
thereby .ddr.ulng large unmet need both In terminal and 
.paclng method. of contraception. 

A key role hal been pl.yed by the Accredited Social 
H.alth Activists (ASHA.) .t the field I.vel. She has been In 
the forefront In counseling eligible couples for family 
pl.nnlng with focu. to promote m.l. p.rtlclpatlon In F.mlly 
Planning, reduction of Infant Mortality Rate, gre.ter 
convergent .ctlon to Influence the wider determln.nt. of 
healthcare like female literacy, .anlt.tlon, nutrition, gender 
and .oclal empowerment; early childhood development, 
marrl.ge after 18, spacing of children behavlor.1 change. 
etc. All th ... efforts have combined to gain wide acceptance 
of the .mall family norm aero .. the country. 

The Tot.1 Fertility Rate (TFR), which was over 6.t the 
beginning of 1960., hal declined to 2.8 In 2006 a. per 
N.tlon.1 Family He.lth Survey·lII; .s .uch the Government 
I. committed to achieve population .tablllzation through 
v.rlou. actlvltle •• numerated In National Population Policy 
2000 and NRHM. 

Rail-Road Conn.ctlvlty to Paradeep Port 

799. SHRI ANANTA NAYAK: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS b. 
pl •••• d to .t.te: 

(a) wh.ther the Government h •• dr.wn up .ny 
achemelplan to f.cllltate Rall·Road connectivity betwe.n 
P.rade.p Port .nd the mining b.lt of Orl, •• ; 

(b) If '0, the detail. ther.of; .nd 

(c) the .tep. taken In thl. regard? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU): (a) y •• , Sir. 

(b) and (c) The d.tall. of the varlou. Rall·Road 
connectlvlty IOhemelplan between, P.r.deep Port and the 
mining belt of Orl ..... r ... follows: 

(I) o.t.lI. Of the Rail connectivity 

Par.deep Port I. already linked to the mining belt of 
Orilla by Cutt.ck·P.r.deep rail line. Apart from this, O.lt.rI· 
B.n.p.nl R.II Link of 147 km. h •• been compl.ted and 
comml •• lon.d. Th. work for construction of • new r.llw.y 
lin. betwe.n Harldaapur .nd Paradeep I. In progrell. 

(II) Detail. of the rcMId connectivity 

(I) Four lanlng of Ch.ndlkhol.Par.deap on N.tlon.1 
Hlghw.y No. 5A I. In proor .... nd 90% work ha • 
been completed. 
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(iI) The Public Private Partnership Appraisal 
Committee (PPPAC) has cleared the following 
projects to be Implemented through EOT (Toll) 
basis after selection of the bidder: 
(I) On National Highway No. 200 four lanlng of 

Chandikhole-Duburl-Talcher. 

(il) On National Highway No.215 four lanlng of 
Panikoili-Keonjhar-Rimuli. 

(iii) On National Highway No.215 four lanlng of 
Rimuli-Roxy-Rajamunda. 

Pilferage of COIl 

800. SHRI MADAN LAL SHARMA: 
PROF. M. RAMAOASS: 

Will the PRIME MINISTER be pleased to atate: 

(a) whether the Government haa Identified auch 
coal mines In various parts of the country In which the 
Incidents of pilferage of coal are Increasing; 

Company 2008-09 (Till August 2007-08 
2008) (Prov) 

No. of aty. of No. of aty.ofcoal 
Cases/ coal casea! recovered 

incidents recovered Incident. (In tonnes) 
(In tonnes) 

ECl 483 4479.00 1458 13117.00 

BCCl 26 4368.86 201 11071.52 

CCl 02 1753.50 05 1803.07 

NCl 0 0.00 0 0.00 

WCl 18 216.65 38 250.01 

SECL 23 533.83 99 1910.57 

MCl 11 ... ; : 188.20 40 343.66 

:.NEC , < 11 \ ,~ , : 0,,00 .os 0.00 

ciL.'(~t." 674·'-· ... 11510.03 1848 28495.72 
• 

(c) The following .teps are taken by the coal 
companies to prevent the~t or pilferage of coal: 

:1 ... ·-Collection ,of Intellioence reports about Illegal coal 
1" < "deptil6 aM lllega': movement of ' coal and Informing 

-: • 'dtatrlt:t, authOnties· Of the same for -taking preventive 
.... actlohlflltng of FlA.· 

2. Installation of chaci(lioats at vulnerable pOinte to check 
.: .tr.anapo~, ~oc~mentl\, 

3. Construction of watch towers 'and providing lighting 
arrangemants around the coal Itacking area. 

(b) if so. the number of auch Incldan" that have 
come to light. company-wile and mifMtowiH during the laat 
three years and the current year alongwlth the quantity of 
coal pUferaged; and 

(c) the details of the action taken by the Govern-
ment to check such pilferage? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA): (a) and (b) ThefVpUferage of 
coal Is carried out stealthily and clandestinely and as such 
It 18 not possible to exactly specify the quantity of coal that 
might have been atolen and 108sea Incurred on account of 
theft/pilferage of coal. However. aa per the Information given 
by the Coal India Limited. u per ralda conducted by the 
security personnel of coal companies as we" a. joint raids 
with the law and order authorltlea of the concerned State 
Government. the approximate quantity of coal recovered 
during the last three years 18 as under: 

2006·07 2005·08 

No. of aty. of No. of Qty. of 
Casea! coal Casea! coal 

Incidents recovered Incident. recovered 
(In tonne.) (In tonne.) 

1473 11444.00 1382 12088.00 

212 8785.71 390 11723.96 

08 517.50 11 828.50 

0 0 0 0.00 

22 109.76 25 322.94 

49 408.99 28 211.03 

27 494.03 43 188.27 

28 0.50 41 8.00 

1819 21758.48 1920 25184.70 

4. Erection of barbed wire wall fencing around plthead 
depots. static security miniog Including deployment of 
armed guards duriny the night hours. 

5. Escorting of loaded rakes up to railway weigh brldgel 
by armed guards and Joint patrOlling with Railway 
Protection Force (RPF) In the railways track which are 
prone to wagon looting. 

e. Sealing of Illegal mining spots. 

7. Stringent action against transport vehlclel caught In 
the act of theft or pilferage. 
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8. Engagement of lady security guards for preventing 
women and children Indulging in the thefVpllferage of 
coal, strengthening of the security discipline by 
reasnaslng the requirement of security personnel, 
horizontal movement of executives with aptitude 'or 
sec",rlty work and Inducting qualified security personnel 
at Junior, middle and senior level. 

9. Training of existing security personnel refresher 
training of CISF personnel and balic training of new 
recruits In security discipline for strengthening the 
security letup. 

10. The coal companies maintain close liaison with the 
State authorities. 

{Translation} 

Impact of Climate Chllnga 

801. SHRI HANSRAJ G. AHIR : Will the PRIME 
MINISTER be pleased to state: 

(a) whether any study has been conducted by the 
Government to assess the Impact of Climate Change; 

(b) If so, the details thereof; and 

(c) the steps taken/proposed to be taken by the 
Government to addrell the ,:;roblem of climate change? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) and (b) As a part 0' the Initial National 
Communication of India to the United Nations Framework 
Convention on Climate Change (UNFCCC); the vulnerability 
assesment and adaptation studies of climate change have 
been made In various areas such 8S water resources. 
agriculture, forestl, natural eco-s~'stems, coastal zones, 
health energy and Infrastructure. 

Further, the Expert Committee on Impact 0' Climate 
Change let up by the Ministry of Environment & Forelta In 
June 2007 a .. e.led the Impact of climate change on six 
areas, and namely water resources, agriculture, Natural Eco-
system, H~alth, Coastal Zone Management and Climate 
modeling. Beports of the Expert Committee In these areas 
have been 'prepared. 

(c) The National Action Plan on Climate Change 
(NAPCC) was releasect by the Prime Minister on 30th June 
2008. The National Action Plan outllnel eight Miallonl In 
specific area. of Solar, Enhanced Energy Efficiency, 
SuItalnabla Habitat, Water, Suatalnlng the Himalayan Eco-
Syatam Q,..,. India SUstainable Agrlcuhure and StrategiC 
knowledge for Climate Change. 

Besides, a range of policies and programmes have 
'been Initiated to address the problem of climate change In 
the context of sustainable development, such as : 

o ensuring energy conservation and improved energy 
efficiency in various sectors as well as selling up of 
Bureau of Energy Efficiency 

D 

o 

D 

o 
o 
o 
D 

o 
o 

promoting use of renewable energy 

power 88(:tor reforms and active renewable energy 
progrmame 

use of cleaner and lesser carbon Intensive fuel for 
transport 

fuel switching to cleaner energy 

afforestation and conservation of forests 

promotion of clean coal technologies 

reduction 01 ga8 flaring 

encouraging Mass Rapid Transport systems 

environmental quality management for all leclorl 

{English] 

Mining of Uranium by ONQC 

802. SHRI BASU DEB ACHARIA: Win the PRIME 
MINISTER be pleased to state: 

(a) whether 011 and Natural Gas Corporation 
(ONGC) has forwarded a proposal to Uranium Corporation 
of India Limited (UCIL) to enter the field of Uranium mining 
in the country; 

(b) If so the details thereof and the action taken by 
the Govemment thereon; 

(c) the plan of the Government to Increa.e the 
production of Uranium In the country: 

(d) whether the Govemment proposes to develop 
technology to recycle used nuclear fuel to sustain future 
demand of this country; and 

(e) If so, the details thereof and steps taken 10 farl 
proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRV OF , 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN): (a) and (b) Ve. Sir. Uranium 
Corporation of India LImited (UCIL), 8 Public Sector 
Undertaking under the Department of Atomic Energy (DAE) 
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has received a proposal from 011 and Natural Gas 
Corporation (ONGC) conveying their wlilingne .. to enter 
Into an MoU for Joint exploration and mining of uranium 
withIn the country and overseas, which is under conside-
ration. 

(c) UCIL Is setting up new mines & mills In 
Jharkhand and Andhra Pradesh and also planning mining 
and milling In Meghalaya. Expansion of the production 
capacity of the existing two mine. In Jharkh.nd has al.o 
been undertaken. Simultaneously exploration efforts to 
identify additional prospects by the 'Atomic Minerals 
Directorate for Exploration & Research have also been 
augmented. 

(d) and (e) India hal adopted a closed fuel cycle 
approach In which Irradiated fuel Is reproce.sed. Under the 
three stage Nuclear Power Programme, which India Is 
pursuing, reprocessing of the spent fuel Is an Important 
component. The 'pent fuel form the first stage of our power 
programme I. already being processed to recov.r valuabl. 
fls.lle materlala as well as leftover fertile material, for Ita 
r~lIng In the .econd stage of our programm •. 

R' •• 'n KldneylDlabetic pMlent. 

803. SHRI PRABHUNATH SINGH: 
SHRI ANURAG SINGH THAKUR: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be plea.ed to state: 

(a) whether the number of kidney /dlabetlc pati.nts 
are Increasing In the country; 

(b) If so, the details thereof and the reasons 
therefor; 

(c) the. number of kidney/diabetic patient. treated 
In Central Governm.nt hospital. during the la.t three years 
and the current ye.r; and 

(d) the efforts made by the Government In facilita-
ting better treatment of such patient. at nominal coat? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): (a) and (b) As per Infor-

.. matlon provided by the Indian Council of Medical Research 
(ICMR), the course has not conducted any study to document 
If there is any real Increasing trend of number of kidney 
patients In the country over the years. 

(c) The requisite Information in respect of Central 
Gov.rnment Hospitals In r •• p.ct of Kidn.y c •••• I ••• 
followa:-

S.No. Hospital No. of patient. 
treated during 
laat three yeafs 

1. Dr. R.M.L. Hospital, 
New Deihl. 

25844 
(Including OPO patients) 

2. 

3. 

4. 

Safdarjang Hospital, 1723 
New Deihl 

Lady Hardlnge Medical 118 
College & SK Hospital, New Deihl 

AIIMS 99192 
(Including OPO) 

Similar Information in respect of diabetic ca ••• I. not 
available. 

(d) The Facility for treatment i. available In some 
medical college. and premier apex Institutions like AIIMS, 
PGI, Chandlgarh, SGPGI, Lucknow etc. The treatment for 
kldn.y/dlabele. I. either free or highly lublldlzed In 
Government Institutions. Further 88slstance for tr •• tment, If 
required by poor and needy patients Is available under the 
National Illness Assistance Fund. In addition, healthy life 
style Is being propagated through various multi media 
methods. Th. pilot phase of National Programme for 
Prevention and Control of Diabetes, Cardiovascular Oillase 
and Stroke has also been launched in January, 2008. 

Actlvltle. tIIken under Natlon.' 
Rur.' H •• 'th M, •• ,on 

804. SHRI P. KARUNAKARAN: 
SHRI SARBANANDA SONOWAL : 
SHRI MAHAVIR BHAGORA: 
SHRI GANESH SINGH: 
SHRI N.N. KRISHNAOAS : 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the details of the special activities taken under 
National Rural Health Mission (NRHM) scheme; 

(b) whether the Government has achieved Its target 
fixed under NRHM; 

(c) if so, the details thereof and If not, the reasons 
therefore; 

(d) the det.lls of fund. allocated and released 
there from under NRHM during the last three yeara and the 
current year, State-wise; 

(e) wheth.r the Government proposes to Include 
HIV and Cancer dlaeaae. under the apeclal control 
meaaurea of NRHM; and 
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(f) If 10, the details thereof and If not, the rea.on. 
therefore? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMDOSS): (a) NRHM provldel over-
arching umbrella to uveral National progr.ammel of Health 
and Family Welfare Including RCH-II, National DI.ea.e 
Control Programmel and Integrated dlll .. e Surveillance. 
Further, It .ddre .... the Isaue of h •• lth In a .ector-wlde 
manner addreiling I.nltallon and hygiene, nutrition and 
lafe drinking w.ter .. ba.1c det.rmInanta of good he.lth. 
Some of the lpeclal.ctivltlel being undert.ken under NRHM 
are al followa: 

• Promote .cee •• to Improved healthcare at houlehold 
level through the f.m.le he.lth activlat (ASHA). 

• Strengthening exlltlng (PHCI) through b.tter .tafflng 
.nd human resouree d.velopment policy, clear quality 
.tandard., better community .upport and an untied 
fund to enabl. the local management commltt.e to 
achl.ve th ... standard •. 

• 

• 

• 

• 

• 

• 

Preparation and Implementation of an Inter sector 
District He.lth Plan prepared by the Dlltrlct H.alth 
Mlallon, Including drinking water, lanltatlon, hygiene 
and nutrition. 

Integr.tlng v.rtlca~ Health and Family Welfare 
programmel at N.tlon.l, St.t., Dlltrlct and Block 
I.vell. 

Technlcallupport to N.tlonal, State .nd DI.trlct He.lth 
Minion, for public health man.g.m.nt 

Promotion of public private partnership' for achl.vlng 
public health goala. 

M.lnstre.mlng AYUSH - revlt.llzlng local h.alth 
tr.dltlonl. 

Effective and vl.lbl. rlak pooling and sool.1 h.alth 
Inlurance to provld. h.alth lICurity to the poor by 
en.urlng acoenlbl., affordable, accountable .nd good 
quality hospital car. etc. 

(b) and (c) The NRHM I. an Initiative for undertaking 
compreh.nalve correction In the Public Health delivery 
syatem. Since the launch of NRHM. considerable progreaa 
has been mad •. Th. Institutional Framework of the MRHM 
haa been established and operatlonall.ed In various States 
and Dlltrlcta. H.alth Million. have been con.tltuted In all 
Stat.IlUTI. The eJCP8clld target of .. lectIon and poaltIonlng 
of Accredited Social Health Actlvllta (ASHA), h.1 been far 
eXOHded. Mont than 8.24 I8kh ASHA have been .. Iectad 
and 5.54 Iakh ASHAa have been polltloned In vIIIagea after 

orientation training. Merger of societies has b .. n completed 
.t the atate level and at the district level. The ltati wise 
achl.vement of .ome of the critical actlvltl.s under NRHM, 
as reported by the Stat.a/UTs Is placed at Statement-I 
enelo.ed. 

(d) The state-wise details 0' fund. allocated and 
released out there from under NRHM during the la.t three 
yea,. are glv.n In the .nclOlld atatement·lI. 

(e) and (f) Inter l8Ctoral conv.rg.nce II one of the 
malor Interventlonl under NRHM. Converg.nce with HIV Is 
being done at central, Itate and district level for better 
utilization of all .. rvlce d.llvery under NRHM. National 
Cancer Control Programme I. working a. a leparate entity 
In the Ministry 0' Health & Family Welfare. It I. being 
Implement.d uparately for the entire country. 

St.t.m.nt-l 

Statewise rentati.". Allocation during 2005·06, 
2006-07 & 2007·08 

(AI. In lakhl) 

SI. No. Name of StatellUTl 2005·08 2008·07 2007·08 

HIgh Focul 

1 Bihar 

2 

Chhattl'garh 

Jharkhand 

Madhya Prade.h 

RaJa.than 

Orl ... 

Uttar Pradelh 

3 4 6 

39822 69921 88070 

11800 17458 22523 

15769 22920 26292 

28076 41310 54405 

28427 40791 54818 

19672 28468 34620 

74689 114270 146942 

2 

3 

4 

5 

6 

7 

8 

9 

Uttarakhand 5188 

Jammu and Kalhmlr 5180 

7189 

8583 

5936 

8444 

sen 
6770 10 Himachal Pradesh 4358 

11 Auam 24797 51322 64228 

12 Arunachal Pradesh 2638 3188 4339 

13 Manlpur 3363 6375 868e 

14 Meghalaya 3215 5287 8227 

15 Mlzoram 3121 2848 3870 

18 Nagaland 3042 4914 6818 
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2 

17 Tripura 

18 Slkklm 

Sub Total 

Non High Focul 

Andhra Pradesh 

2 

3 

4 

5 

6 

7 

8 

Goa 

Gujarat 

Haryana 

Karnataka 

Kerala 

Maharashlra 

Punjab 

9 Tamil Nadu 

10 West Bengal 

11 Andaman and 
Nicobar Islande 

12 Chandlgarh 

3 

5059 

792 

4 

6635 

1451 

5 

8814 

1796 

276987 425866 531823 

27760 42008 59784 

635 949 1338 

30682 31848 38058 

6933 11769 13760 

18756 29829 39595 

11738 17721 21857 

31072 51295 67114 

7509 12844 16197 

21273 33855 43316 

27729 43326 54020 

563 910 609 

329 

13 Dadra and Nagar Havell 203 

637 

346 

360 

735 

378 

343 14 Daman and Diu 

15 Delhi 

16 Lakshadweep 

17 Puducherry 

Sub Tolal 

Total * 

147 

3136 

122 

267 

5725 

247 

529 

7920 

225 

998 

188855 284197 366247 

465842 710063 898070 

Nole: • Thll doesn't Include in-kind Iranl'.r 01 StalealUTI. 

StIIt.m.n"" 
Statewise Releases during 2005.()6, 2006-07 & 2007·08 

(Rs.ln lakhs) 

SI. No. Name of StatealUTs 2005-06 2006·072007·08 

2 

High FocUI 

2 

3 

Bihar 

Chh.ttlagarh 

Jharkhand 

3 4 5 

31588 49012 48210 

11861 18443 11880 

14351 19158 15828 

4 

5 

6 

7 

8 

9 

10 

11 

12 

13 

14 

15 

18 

17 

18 

2 3 4 5 

Madhya Pradesh 29814 47214 63691 

Rajasthan 32522 45991 69235 

Orissa 23108 23883 36045 

Uttar Pradesh 93000 118024 153150 

Utlarakhand 5666 5067 16214 

Jammu and Kashmir 6769 5710 16557 

Himachal Pradesh 5865 7897 5407 

Aaaam 15413 37542 59375 

Arunachal Pradesh 2900 5069 4225 

Manipur 2698 3868 4764 

Meghalaya 2156 3734 4003 

Mlzoram 2762 6066 2944' 

Nagllind 2960 4388 4463 

Trlpur. 2877 4066 7228 

Slkklm 947 2445 4208 

Sub Tolal 287256 405578 533416 

Non High Focus 

2 

3 

4 

5 

6 

7 

8 

9 

10 

11 

12 

Andhra Pradesh 

Goa 

Gujarat 

Haryana 

Klmltlka 

Kerall 

Maharashtra 

Punjab 

Tamil Nadu 

w .. t Bengal 

Andamand Ilnd 
Nlcoblr Islands 

Chlndtglrh 

36539 42328 63124 

617 437 516 

34628 31175 41789 

8514 13469 13179 

19927 28402 31482 

11365 19062 29761 

33859 36611 70634 

9413 17350 11889 

24516 36547 59067 

29988 44050 54868 

845 1014 797 

337 888 477 
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13 

14 

15 

16 

17 

2 3 4 5 

Dadra and 178 289 134 
Nagar Havel! 

Daman and Diu 179 369 51 

Deihl 3283 5440 8136 

Laklhadweep 161 175 50 

Puducherry 431 617 478 

Sub Total 214778 278024 386414 

Sub-Total 502033 683602 819830 
(Including Cuh 
& Kind Granta) 

Expenditure at 84224 62505 99073 
Central Level 

Total Relea .. 588257 736107 1018803 

Development of Urban 
A ..... ofNER 

806. SHRI SARBANANDA SONOWAL: Will the 
Mlnllterof DEVELOPMENT OF NORTH EASTERN REO ION 
be plea. to .ta .. : 

(a) the detalll of major IChemea and the amount 
allocated thereunder for the development of urban areu of 
vartoua Itatea of North Eastern Region (NER) Including 
Dlbrugarh Town Protection Drain; and 

(b) the action taken by the Government In thll 

• Conltructlon of retaining wall 

• Solid Wute Management Scheme 

• Construction of BrldgeslFlyovers 

• Construction of market complex/parking complexes! 
truck terminus 

• Civic amenities like playground/community halla, night 
shelte,., old age and destitute children home. 

The details of state-wise number of projects sanctioned 
and funds released during the last 3 years, are as follows:-

(Rs.ln crore) 

State No. of Funds Funds Funds 
projects released In released In released in 

sanctioned 2005-06 2008-07 2007-08 

Arunachal 48 39.61 35.28 84.46 
Pradesh 

Allam 28 22.12 38,54 28.90 

Manlpur 18 0.6 1.90 8.88 

Meghalaya 13 9.73 8.58 3.37 

Mlzoram 13 32.82 7.12 37.55 

Nagaland 46 28.16 7.79 35.65 

Slkklm 20 3.00 19.84 4.083 

Trlpura 15 24.72 13.45 54.18 

Total 200 180.00 130.30' 270.00 

regard? [Tran,/at/on} 

THE MINISTER OF PANCHAYATI RAJ AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI 
MANI SHANKAR AIYAR): (a) and (b) As per Information 
reoelved from Mlnlltry of Urban Dev~lopment, urban 
Infrutructure development, including In Dlbrugarh, hu been 
undertaken In the North Eall under the "Provllton for the 
ProjectaISchemeI for the benefit of the North Eastem Region 
and Slkklm" and under an Asian Development Bank Project. 
This Include. following components:-

• Improvement of exlatlnglconltruCllon of new roadl, 
pavement 

• Improvement of existing dralnslconstructlon of new 
drains 

• Water IUPPIy scheme 

• Sewerage IOheme 

Growth of Indlgenou. 
Ihlpplng Induatry 

808. PROF. VIJAY KUMAR MAlHOTRA: Will the 
Mlntlter of SHIPPING, ROAD TRANSPORT AND HIGH-
WAYS be pleased to atate: 

(a) the annual growth rate of shipping Industry In 
the country In compartaon to the wortd shipping Industry 
during the lut three years, country-wi .. ; and 

(b) the concrete steps taken by the Govemment to 
Increase the growth of the Indigenous shipping Industry? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BMLU) : (a) The annual 
growth rate of Indian Ihlpplng tonnage In comparison to 
world .hlpplng tonnage during the I8It three yea,. I. gMtn 
In the enoloHd Statement. 
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(b) Th. Gov.rnm.nt has b .. n taking varlou •• ep. (II) Tonnag. Tax ha. been Introduced from 
from time to tim. for the growth of Indian tonnage. Thea. 2004-05 whereby In the matter of taxation 
Include: 

, 
a '.v.' playing fl.,d hal b .. n glv.n to 

(I) Th. Gov.rnment of India has formulated 
Indian Shipping Industry vis-a-vis Inter-

the National Marltlm. Dev.'opm.nt 
national .hlpping Industry. 

Programme (NMDP) und.r which 111 (III) Th. acqulaltlon of V .... ,. ha. b •• n 
proj.ct. for Shipping & Inland Wat.r brought under Open General Ucence. Th. 
Tran.port Sector have been IdenUfied for Shlpoweneaa are free to decide on type of 
Implementation by the y.ar 201 5 at coat of Ship to be acquired adn their area of a 

As. 44,535 erore." The actlvltela covered operation .tc. 
under the Programme Include tonnage (Iv) 100% Foreign Direct Inve.tment (FDI) I. 
acqul.ltion, maritime training, coa.tal permitted In Shipping Sector. 
ahlpplng, aida to navigation, .hlpbulldlng 
and building up of IWT Infra.tructure. (v) The formalltle. of regl.tratlon of newly 

Under the NMDP, Th. Shipping Corpo- acquired v .... ,. have been .'mpUfied. 

ration of India plan. to acquire 76 v ...... (vi) Th. maritime training, .xamlnatlon and 
at a total approximate coat of A •. 15,000 certification .y.tem hal been .treamllned 
crore •. to meet the market damanda. 

S,.lemen' 
Shipping Tonn.~ of PrlnctMl Maritime Count"" In the 

world SMed on Countty of R.t,.t/on ROO6-2007 

2004 2006 2008 2007 

Country of Cargo Cargo "'of Cargo %of Cargo %of 
Aeglatratlon Fleet Fleet annual Fleet an"ual Fleet annual 

(min grt) (min grt) growth (min grt) growth (min urt) growth 

1 2 3 4 6 e 7 8 

Panama 129.3 139.7 8.0 162.84 9.3 185.35 8.3 

Liberia 52.5 68.4 11.2 87.16 15.0 75.27 12.1 

Bahama. 33.7 38.8 8.8 38.82 8.1 41.29 8.4 

Grweoe 32.0 30.7 -4.1 31.11 4.2 35.80 11.3 

Malta 22.2 22.8 3.2 24.72 7.8 27.63 11.4 

Cypru. 21.1 18.9 -10.4 18.9 0.0 18.80 -0.5 

Singapore 2&.8 30.4 17.' 31.64 3.8 ~.97 10.9 

Norway (NIS) 16.1 13.8 -7.8 14.62 4.6 14.38 -0.1 

Japan 12.1 11.7 -3.3 11.72 0.2 11.74 0.2 

China 1IU 21.2 8.3 22.38 6.8 23.84 6.8 

USA 8.8 8." 3.6 8.97 0.8 8.88 -0.1 

Germany 8.0 11.3 41.3 11.18 -1.2 12.72 14.0 

Itlay 10.7 11.3 6.8 12.28 8.7 12.87 3.2 



281 WrlltM~,. ASVINA 30, 1830 (SAKA) to Questions 282 

1 2 3 

India 7.1 7.5 

Marshall Islands 21.9 28.6 

Hong Kong 26.0 29.8 

South Korea 7.2 8.6 

UK 10.4 10.5 

World Total 601.7 842.67 
(Including 
other Countries) 

(Sourw : World Fleet IIaIIItIca 2007. ~ ~ • Fairplay) 

{English] 

DhoIpur- Mo ...... HlghWl, 

4 

5.6 

30.6 

14.6 

19.4 

1.0 

6.8 

807. SHRI DUSHVANT SINGH: Will the Mlnlater of 
SHIPPING, ROAD TRANSPORT AND HIGHWAVS be 
pleued to atate: 

(a) the preaent .tatu. of the Dholpur·Morena 
.ectlon of National Hlghw.y In ~dhy. PradHh;.nd 

(b) the .tep. taken to expedite the conatructlon of 
four·l.ne road. under N.tlon.1 Highway. Development 
Project (NHDP) Including the Dholpur·Morena lectlon of 
NH·3? 

THE MINISTER OF STATE IN THE MINISTRV OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAVS (SHRI 
K.H. MUNIVAPPA): (a) Four lanlng of Dholpur • Morena 
S.ctlon from km 51.00 to km 61.00 of NH·3 Including 
con.tructlon of Chambal Brldg. wu awarded at • coat of 
AI 230.28 Cror. with commencement date a. 18.10.2007 
and completion time of 38 month •. Progr ... of work I. one 
per cent. The slow progre .. of work I. mainly due to difficulty 
In diversion of fore.t land for con.tructlon of new Chambal 
Brtdge and delay In pre-oonatructlon aotlvlty. 

(b) For Dholpur • Morena Section Land Aoqulsltlon 
proce •• hal been expedited and It I. In advance ltage. The 
prope •• 1 for diversion of foreat land ha. been got cleared 
by Central Empowered Commltt.e. For expediting Four 
lanlng projects under NHDP varioul Itep. have been taken 
luch u regular monitoring, 8IIOOIating nodal officer from 
State Government In pre-con.tructlon activity, taking up 
urgent and Important Inter ministerial and State Government 
level problema through Commltt .. of Secretariel mecha· 
nllm, simplification of procedure for luue of notification for 
land acqulaltlon, declaring poorly performing contractora a. 
non performera and debarring them for award of future 
contractl, ... 1It1ng the contraclora facing cuh flow problem 
through MC)ured Intereat b .. rlng advance etc. 

5 8 7 8 

7.73 3.1 8.41 8.8 

32.18 12.5 35.13 9.2 

32.66 9.8 35.79 9.6 

9.85 14.5 12.47 26.6 

11.41 8.7 12.88 11.2 

687.98 7.1 730.29 6.1 

o.th of 81g cat. 
808. SHRI ABU AVES MONDAl: Will the PRIME 

MINISTER be pleased to atate: 

(a) whether It hal come to the notice of the 
Govemment th.t big eata .... dying In Valmlk TIger Re .. rve 
In the country; 

(b) If 10, the delalli thereof and the reuona therefor; 
and 

(0) the effective mMlUrel taken by the Govern· 
ment In thlt regard? 

THE MINISTER OF STATE IN THE MINISTRV OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHV): 
(a) to (c) Death of • tiger due to foot trap Injury on 10.05.2008 
In the V.lmlkl Tiger Reaerve (Bihar) h •• been reported by 
the State. Stepl taken by Govemment of Indl. to protect 
tlgera .... given In the enclOHd Statement. S,.,.,.,.", 

sr.", takM by Gov.mment of India to protect tfg.,. 

.....I.·PI 
1. Amendment of the Wild ure (Protection) Act, 1972 for 

providing enabling provl.lona for eonatltullon of the 
National Tiger Con .. rv.tlon Authority and the Tiger 
and Other Endangered Speclea CI1me Control Bu .... u. 
The punishment In c .... of offenoe within a tiger 
r ... rve hal been enhanoed. The AI:A alIo provldu tor 
forfeiture of any equipment, vehicle or weapon that 
hu been u.ed for commlnlng .ny wild life offence. 

Administrative -PI 
2. Strengthening of antIpoachlng actlvltle., Including 

IpectaI atrategy for monsoon patrolling, by providing 
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funding support to Tiger A .. erve State., aa proposed 
by them, for deployment of antlpoachlng squad. 
Involving ex-army personnel/ home guards, apart from 
workforce comprising of local people, In addition to 
strengthening of communication / wlrele .. facilitle •. 

3. 100% Central Assistance provided to 17 Tiger 
Ae.erve. al an additionally for deployment of Tiger 
Protection Force, comprl.lng of ex-army peraonnel and 
local workforce. 

4. Constitution of the National Tiger Conservation 
AuthorHy with effect from 4.09.2006, for strengthening 
tiger conservation by, Interalla, ensuring normative 
standards In tiger reserve management, preparation 
of reserve specific tiger conservation plan, laying down 
annual I audit report before Parliament, constituting 
State level Steering Committees under the Chairman-
ship of Chief Mlnlaterl and establlahment of Tiger 
Conlervatlon Foundation. 

5. Constitution of a multldi.cllpllnary Tiger .nd Olher 
End.ngered Speciel Crime Control Bure.u (Wildlife 
Crime Conlrol Bure.u) wilh effect from 8.8.2007 
comprising of officers from Police, Forest, Custome .nd 
olher enforcement .genol .. to effectively oontrollllegaJ 
trade in wildlife. 

8. Approv.1 accorded for declaring eight new Tiger 
Reserve •. 

7. The revlHd Projecl Tiger guideline. have been I .. ued 
to Slate. for .trengthenlng tiger conaervation, which 
apart from ongoing actlvltle., Intaralla, Include funding 
.upport 10 St.te. for enhanced village relocation/ 
reh.bllll.tlon p.ckage for people Uvlng In oore or 
oritlo.lliger habltata (from A.. 1 lakM.mlly to R.. 10 
lakhtlf.mlly), rehabilitation/re.ettiemant of communi-
tie. Involved In tradltlon.1 hunting, maln.tre.mlng 
livelihood and wildlife concem. In fore.ta outalde tiger 
re.erve. and fo.lerlng corridor con.ervatlon through 
re.tor.tlve .trategy to a".11 habitat fragmentation. 

a. A lCIentlflo melhodology for e.tlmatlng tiger (Including 
copred.lors, prey animals and ...... menl of habitat 
atatua) hal been evolved and m.ln.tre.med. The 
findings of thl. eatlmatlon/allellment are bench 
marks for fulure tiger con •• rvation .trategy. 

9. Around 31111 .q.km. of critical/core tiger h.bitat 
ldenllfled In 17 Stale •. 

10. Memorandum of Understanding developed for bett.r/ 
concerted Implement.tlon of con.ervatlon Input. 
through tiger re .. rve Stat ... 

Flnanclll .. epa 

11 . Financial and technical help Is provided to the State. 
under various Centrally Sponlored Schemel, viz. 
Project Tiger and Development of National Parka and 
Sancluarles for enhancing Ihe capaclly and Infra-
structure of the Sialel for providing effective protection 
10 wild animals. 

Intem.tlon.1 Cooperation 

12. India hal a Memorandum of Underslanding with Nepal 
on controlling Irana-boundary Illegal trade In wildlife 
and conservation, apart from a protocol on tiger 
conservation with China. 

13 A Global Tiger Forum of Tiger Range Countries hal 
been crealed for addreallng International Issue. 
relaled 10 tiger conaervallon. 

14. During the 14th meeting of the Conference of P.rtle. 
10 CITES, which was held from 3rd to 151h June, 2007 
at Th. H.gue, India Introduced a relOlution along with 
China, Nep.I and the Au •• I.n Federallon, with 
direction. to P.rII •• with operatlona brHding tlgera 
on • oommarolal lOaie, for re.trlotlng .uoh captive 
popul.Uona to a level .upportlve only to conHrvlng 
wild tlgera. The rHolutlon wa. adopted .. a declelon 
wllh mln.or .mendment •. Further, India made an 
Intervention appe.llng to Chin. 10 ph •• e out tiger 
f.nnlng, and eliminate ltockplle. of AlI.n big call body 
parta and derivative.. The Importance of continuing 
the b.n on Irade of body p.rII of tlgera w •• empha· 
elzed. 

Reintroduction of Tlgere In "rl.D Tiger Re..",e 

15. A male tlger.nd a tlgrell have been relnlroduced In 
Ihe Sarl.k. Tiger Reaerve (Rajasth.n), b.aed on a 
recovery .Irategy augge.ted by the Wildlife Inllitute of 
India. The tlgera .re being cIoHly monitored by radio 
lelemetry. 

ClUtlon of Speclll Tiger Protection Force (STPF) 

18. The policy Inltl.tlve •• nnounced by the Finance 
Mlnlsler In his Budget Speech or 2IU.2008, Interalla, 
contain. action point. relating to tiger protection. A 
one time grant of RI. SO.OO erore hal b .. n provided 10 
the NaUon.1 Tiger Coneervallon AuthorHy (NTCA) for 
ral.lng, .rmlng and deploying a Specl.1 Tiger 
Protection Force. ActIon hal been taken for the needful 
In thla reg.rd. 
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CrIterIII for Allocation of 
Ca.l to ..... 

809. SHRI BHUPENDRASINH SOLANKI: 
SHRI MAHESH KANODIA: 

Will the PRIME MINISTER be pleaaed to state: 

<a) the criteria/norma followed for allocation of coal 
to a State from the Western Collieries Ltd., (WCl); 

(b) whether the State of Gujarat Is aUocated coal 
from the ... em coal belt; 

(c) If 10, the details thereof and the reasons there-
for; 

(d) whether the Union Government II conllderlng 
to allocate coal to Gujarat from WCl; 

(e) If so, the details thereof outlining the modalities; 
and 

(f) If not, the r .. sons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA): (a) The allocation of 0081, 
Including coal allocation 'rom Western Coalfields Umlted 
(WCl), on long-term and short-term basis Is made by 
Standing Unkage Committee, an Inter-Ministerial Commi-
tte.. keeping In view the availability of coal logl~tlc 
arrangementa for evacuation 0' coal. qualitative requirement 
.. per Mlnlatry of EnYlronment and Forest norma etc. 

(b) to (f) Out of 6 power utilities located In Gujarat. 
meln source of IUPPIy Is South Eutem CoaIfIeldl Umited 
(SECl) .nd Northem Coalfleida Umlted (NCl). Only one 
thermal power ltatlon viz. Sikka In Gujarat Is getting coal 
'rom a mine operated beyond 1800 KMs. Other pow.r 
ltaaona 0' GuJarat are getting their coal frOm South Ealt.m 
CoalfIelds Umlted which Is next nearest source of Gujarat. 
apart from NCl and some portion of coal Is supplied from 
W .... m Coalfields Umlted (WCl). Further ... the power 
ltatlona 0' Gujarat are located more than 1000 KMa away 
from Coalfields. to meet Ministry of Environment and Forest 
atlpulatlons. 0081 of lower a.h cont.nt from the ne ..... t 
ooaIfIeIda of Ko .... Rewa of SECl 'or .rrIvIng .t dlllred 
blending mixed within .tlpulated •• h content I. being 
aupplied. KeepIng In view the exlltlng coal commItmenta of 
WCl and with no perceptible growth proapect In coal 

production In coming yeara at WCl. It may not be feasible to 
consider any further rationalization 0' source from WCl for 
power plants of GuJarat at this stage. 

Road "nkeg" to N .. allt. A ..... 

810. SHRI MADHU GOUD YASKHI: 
SHRI EKNATH MAHADEO GAIKWAD: 
SHRIMATI NIVEDITA MANE: 

Will the Minister of SHIPPING. ROAD TRANSPORT 
AND HIGHWAYS be pleased to ltate: 

(a) whether the Government proposel to link 
nax.,lte affected remote areas with highways to provide rapid 
aceess to paramilitary forces; 

(b) If 10. the details thereo'; 

(c) the funds earmarked and alloc.ted 'or the 
purpose. State-wise; and 

(d) the strategy to Implement thle project? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) to (c) The Ministry of Shipping. Road 
Transport and Highways (Department 01 Road Transport 
and Highways) II primarily responsible 'or development and 
maintenance of National Highways only. Twenty one 
sectlona of National Highways (NH) covering a tot.1 length 0' 1320.53 km have been Identified In consultation with 
Ministry of Home Affalra and concemed State PWOs In 
NexaJlte affected ...... In the States 0' Andhra Pradesh, 
BIhar. Chhattlagarh. Jharkhand and unar Pradesh to provide 
rapid .cce.. to paramilitary forces. State-wise National 
Highway details are given In the enclosed Statement. For 
upgradatlon of the identified stretche •• the tentative coat of 
Rs. 1555.59 crore has b .. n eSUmated. Pr.sently. the 
development and the maintenance or N.tlonal Highways 
are being done under Annual Plan from General Budgetary 
Support. Concerted efforts are being made to Include and 
take up upgradatlon works of thase NHs In the succeaalv8 
Annual Plane In a phased manner subject to availability or 
fundi. 

(d) The project8 will be Implemented through the 
designated executing agencies of the Ministry which In thll 
cue are Public Work. Department of the respective State 
Oovernmenta and Borde, Roads Organization. 
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Border dlapute with China anclll8ngladHh 

811. SHAI PRABODH PANDA: 
YOGI ADITY A NATH: 
SHAI NIKHIL KUMAA: 

Will the Mlnlater of EXTEANAL AFFAIAS be pleased 
toatate: 

(a) whether the Government has taken Initiative to 
.olv. the border disputes with China and Bangladesh; 

(b) If so. the details th.reof alongwlth the modalities 
chalked out In thl. regard; 

(c) whether th.r. I. any propoaal for exchanging 
of encIav •• In between India and Banglade.h; 

(d) If so, the detail. thereof; and 

(e) the time by which the exchange of enclaves 
are likely to take place? 

THE MINISTEA OF EXTEANAL AFFAIAS (SHAI 
PRANAB MUKHEAJEE): (a) Y.s. 

(b) During the visit of former PM VaJpayee to China 
from 22-27 June 2003, India and China agreed to each 
appoint a Special Repre.entatlve to .xplore from the political 
per.pectlve of the overall bilateral relationship the 
framework for a boundary seHlement. There have b.en 
tw.'ve meeting. of the Special A.presentatlves so far. The 
two Special A.presentatlves are .xplorlng the framework 
for a final packag. .eHlement covering all .ectors of the 
India-China boundary. 

India and Bangladesh slgn.d a Land Boundary 
Agr.ement In 1974 which has been Implemented except for 
three issues pertaining to: (i) domarcatlon of 6.1 km of the 
border In three sectors, namely: Lathitilia-Dumabarl (3 km 
In Aaaam lector), South B.rubarl (1.5 km In W.st Bengal 
.ector), and Muhurl river/Be Ionia .ector (1.6 km In Trlpura 
sector); (II) exchange of adv.r •• po ••••• ,ons; and (III) 
exchange of .nclav ... 

Govemment of India are keen on an early .eHI.ment 
of all boundary r.'ated IlIu •• including .xchange of 
enclave. and adv.rse po ..... ,on. with Banglad.sh. Th. 
Joint Boundary Working Group (JBWG) b.tween India and 
Bangladesh was set up In 2001 to resolv. all p.ndlng I .. u •• 
relating to the Implem.ntatlon of the Land Boundary 
Agreement (LBA). JBWG ha. met thrice; the last meeting of 
the JBWG was held In Dhaka on July 15 & 16,2006. 

(c) to (e) There are 111 Indian .nclavesln Bangladesh 
and 61 Banglad.sh .nclaves In India. The agrHCI lI.t of 
enclave. was .'gn.d b.tween the official. of the two 
countr ... · In 1997. The 1974 Land Boundary Agreement 
atatel that the enclav ... hould be exchanged expeditiously. 
The IHue of exchange of enclaves Is being dllCUlled In 

the Joint Boundary Working Group between both countrie •. 
Government of India are commiHed for an early seHI.ment 
of all boundary related Is.ue. with Banglade.h. 

El'lldlcatlon of Leproay 

812. SHAI JASUBHAI DHANABHAI BARAD: Will the 
Minister of HEALTH AND FAMILY WELFAAE be pteased to 
state: 

(a) the State-wise details of funds allocated for the 
purpose of eradication of leprosy alongwith the amount spent 
there from during the last three years and the current year; 

(b) the d.tall. of success achlev.d, State-wl.e 
alongwlth the names of State. which have not .0 far 
achieved their target for eradication of leprosy? 

THE MINISTEA OF STATE IN THE MINISTAY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI PANABAKA 
LAKSHMI): (a) Funds allocated to the states and amount 
apent under National Leprosy Eradication Programme during 
last three years and current year is as below -

(As. In lakhs) 

Year Allocation Expenditure 

2005-06 3762 3161.52 

2006-07 3725 3256.76 

2007-08 3650 2282.10 

2008-09 4100.40 846.07 
As on Aug! 

Sept.08 

:he State-wise details I. given in the enclosed 
statement-I 

(b) Spectacular succe .. has been achieved 
against the dl8eaae after introduction of MDT. A total of 12.14 
million leprosy patients were cured by MDT since It. 
Inception In 1982-83 tID March 2008. The leprosy recorded 
ea.e load came down from 67.60 cases per 10,000 
population in 1980-81 to le88 than 1 case per 10,000 
population at national level In Dec.'OS. The country thua 
achieved the goal of elimination of leproay .. a public health 
problem I.e. prevalence rate (PR) of Ie .. than 1 ca.e per 
10,000 population at national level In December 2005 a. 
aet by National Health Policy, 2002. 

29 StateelUTa have achieved the goal of lepro.y 
elimination. 

6 State., UT. viz Bihar, Jharkhand, Chhatllegarh, W'" 
Bengal, Chandlgarh, and Dadar & Nagar Havell have yet to 
achieve elimination. The .tate wIu details regarding new 
lepro.y detected during 2007-08 and CU8I on record .. on 
March 200818 given In the enclosed atatement-II. 
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.,.,."..",., 
National Leprwy Eradication F'fDQramme 

State-wiN New LepfOSY caNal detected In 2007-QB and c..s on f8COI'd a. on 31st MIIrch 200B 

S.No. StatellUTI New cues ANCDRl100.000 C .... on PR al on 
detected record March 2008 

during 2007-2008 as on Maroh 2008 

1 2 3 4 5 6 

1 Anethra Prad .. h 10047 12.12 5817 0.70 

2 Arunachal Pradesh 46 3.51 52 0.41 

3 Allam 1288 4.22 1137 0.38 

4 Bihar 19041 19.33 10262 1.04 

5 ChhaHlsgarh 7808 33.46 6465 2.34 

8 Goa 158 10.54 112 0.76 

7 Gujarat 7228 12.41 4752 0.82 

8 Haryana 379 1.52 319 0.13 

9 Himachal Pradeah 248 3.62 201 0.30 

10 Jharkhand 8799 21.86 3460 1.11 

11 Jammu and Kaahmlr 209 1.74 201 0.17 

12 Kemataka 4522 7.88 3059 0.52 

13 Kerala 778 2.30 775 0.23 

,.- Madhya Prad .. h 8058 8.63 4799 0.68 

15 Maharuhtra 12397 11.12 7870 0.71 

18 Manlpur 54 1.89 43 0.15 

17 Maghalaya 14 0.51 13 0.05 

18 Mlzoram 28 2."" 18 0.17 

18 Nagaland 54 1.93 70 0.25 

20 Ort ... 5685 13.97 3283 0.81 

21 Punjab 984 3.60 897 0.33 

22 Rajasthan 1201 1.79 1278 0.19 

23 Slkklm 27 4.10 28 0.40 

24 Tamil Nadu 5511 8.24 3885 0.55 

25 Tripura 85 2.41 85 0.18 

28 UHar Pradelh 31028 15.94 18264 0.84 

27 uuarakhand 783 7 •• 635 0.58 
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1 2 3 

28 W.st B.ngal 13551 

29 Andaman and Nioobar Islands 18 

30 Chandlgarh 190 

31 Dadra and Nagar Havell 150 

32 Daman and Diu 2 

33 Deihl 1331 

34 Lakshadweep 0 

35 Puducherry 60 

Total 137686 

DomHtlc Wa .. Water T ......... nt 

813. SHRI K. SUBBARAYAN: Will the PRIME 
MINISTER be pleased to state: 

(a) the detaUs of the schemes available for 
treatment of domestic waste water and Its r.use in the 
country; 

(b) whether these schemes are effective in 
ensuring purity of treated water; 

(c) if 10, the details thereof Including the areas in 
which auch wat.r can be reused; and 

(d) if not, the detail. of any altemate scheme being 
proposed for the purpaee? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) and (d) Urban Water Supply and Sanitation la 
a State subject and It Is the reaponsibility of the State 
GovemmentalUrban local Bodle. (ULB.) to plan, design, 
execut., operate and maintain wat.r supply and aanitatlon 
projects Including domestic wa.te water treatment schemel 
with Stat. Plan funda. Under the Union Ministry of Urban 
Development, two Stat.· •• ctor minion· mod. r.form 
oriented programm.s, namely, the Jawaharlal Nehru 
National Urban Renewal Miulon (JNNURM) and the Urban 
Infrastructure D.velopment Scheme for Small & Medium 
Towns (UIDSSMT) are pr.sently in operation for supple-
menting the eHortl of the Stat. Gov.mment. & ULBa by 
providing Additional C.ntral Assistance (ACA) as per 
guldelin .. of the schemes. Sewerage & sewage treatment 
(I. •. dom.stlc wastewater tr.atment) schemes Including 
treatment of .. wage for relea .. back Into nature or reuse 
are among the Mlmiutble components of the programmH. 
Pollution abatement me&8U1'81 taken up under the National 
River Conservation Plan (NRCP) and NaUonal Lak. 
ConIaNatlon Plan (NLCP) Include .. ttlng up of Sewage 
TrHtrMnt Plante (STPa) for treating the Intercepted and 

4 5 8 

15.07 9358 1.04 

4.28 24 0.67 

16.70 140 1.23 

49.60 57 1.88 

0.93 0.05 

7.43 1195 0.67 

0.00 0.16 

4.51 24 0.22 

11.70 87228 0.74 

diverted s.wag. to the desired .tandards b.fore it ,eac_ 
the water bodle •. 

(b) and (c) Purity of treated wastewater es.entlally 
means treating of sewage/domestic wastewater to the 
mandated effluent standards. The wastewat.r can be treated 
at secondary, tertiary and more advanced levels depending 
upon the final applications of the treated wastewater. The 
reclaimed water can be used for direct and Indirect 
applications for horticulture, agriculture, Irrigation, Industri .. , 
groundwater recharge etc. depending upon the degree of 
treatment achieved. 

[Translation] 

World lank AMlalance 'or Protection 0' TIg .... 

814. SHRI GANESH SINGH: 
SHRI MIL/NO DEORA : 

Will the PRIME MINISTER be p ..... d to atate: 

(a) wheth.r the World Bank hal provided any 
financial a88latance to campaign for the protection of tIg.,. 
in the country; 

(b) If 80, the detail. th.reof; 

(c) the amount of funds sanctioned by the World 
Bank for the purpose during the la.t three yea,. and the 
current year, year-wise: and 

(d) the manner In which the funds were/are being 
utiliz.d? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY) : 
(a) No Sir. 

( b) QueatIon doH not arIM. 

( c) Queatlon doH not arl .. . 

(d) Ountlon doeI not arl .. . 
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Supply of Ca.l to Incluatrlal UnIt8 

816. SHRI B. MAHTAB: 
SHRI JUAL ORAM: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Mahanadl Coal Fields 18 unable to 
m.et the r.qulr.d d.mand for coal to industrial unit. 
Including NALCO and NTPC In Orl.sa: and 

(b) if so, the reasons therefor and the steps taken 
to addr ... the same? 

THE MINISTER OF STATE IN THE MINISTRY OF COAl 
(SHRI SANTOSH BAGRODIA): (a) and (b) Supply of coal to 
.U Industrl.1 units Including National Aluminum Company 
Umlted (NALCO) 18 guided by Fuel Supply Agreement (FSA) 
b.twe.n consumer and Mahanadl Coalfield. Umlted (MeL). 
The total offtake to .U consumers from MCl during April-
September, 2008-09 I •• bout 42 million tonnes (provisional) 
•• comp.red to 39.4 million tonnes during same period lut 
year. Further, during Aprll-Sept.mber, 2008, the supply of 
coal by Mel to NAlCO wa. 2.37 million tonne •• g.ln.t 
commitment 0' 2.86 million tonnes, which work. out to 
materialization of about 89%. In 10 far a. power utilltl .. of 
National Thermal Power Corporation Umlted (NTPC) are 
conoerned, aupply from MeL to th ... planta during AprI-
September, 2008 wa. 8.124 mUllon tonne. a. agalnat 
prorata allooatlon of 8.475 million tonne., Indloatlng 
materlallz.tlon of about 108%. Due to frequent .trlke. and 
blockade. by vlllagera, unprecedented heavy rain. during 
the mon.oon, .trlke by eontr.ctora, driver., there was 
marginal.hortrailin deapatch 0' coal to NALCO. However, 
MCl I. making all effort. to enh.nce the de.p.tch by 
tranaportlng more coal to railway .Idlng •. 

[Tran./.tlon} 

Primary Health Cen ..... Under NRHII 
818. MOHO. MUKEEM: 

8HRI JASUBHAI DHANABHAI BARAD : 

Will the Mlnllter of HEALTH AND FAMLY WELFARE 
be pleued to ltate: 

(a) the number 0' Primary Health Centre. functio-
ning In the v.rlou. States Including Utt.r Pr.da.h u on 
date; 

(b) the number 0' Primary He.1th Centre. targeted 
to be aet up In v.rlou. Stat .. In the year 2008-08 and 
2009-10 under the National Rural Health MI .. 1on (NRHM); 
and 

(c) the 'und. provided by the Government for 
MtIIng up of Plimary ..... Ith Centrea durtng e .. of the Iut 
three yMI8 and the ou....m yeara; 8tate-wII8? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) A Statement·1 ahowlng 
the number of Prlm.ry Health Centrel In .U St.te.IUT. 
Including Government 0' UP .s on March. 2007 is enclOied. 

(b) The National Rural H.alth MllSion (NRHM), 
provides 'or setting up of Primary Health Centres and 
community He.lth Centres on the balis 0' population, 
workload and distance. Its objective Is to provide a 24)(7 
Hoapltal In every Block. 

The actual number of InlUtuUon/heatih centres 
depend. on the priority of the State Government ., reflected 
in Ha Programme Implementation Plan under National Rural 
Health Mlaalon. 

(c) Under NRHM, funds are released on the basis 
of Programme Implementation Plan (PIP) submitted by State, 
which are approved by National Programme Coordination 
Committee (NPCC). These funds are released u a flexible 
pool for Itate, to be 'pent on the basi, of activities prioritized 
by them under the Flexlpool approved by NPCC. A table 
showing Stat. WI •• funds rel •••• d under Million Flexlpool 
actlvltl., Including setting up of PHCI 'or the year 2006-08, 
2006-07,2007-08 .nd 2008-08 I, .nclOied Statement II. 

't.,.",.",., 
BuIIMIn on Rural HMIIh Bfa*'*» In India .. 

Numl»r 01 PHc. FunctJottJnp (M on ".n:h, 10(7) 
Sr. No. StateIUT PHC. 

2 3 
1. Andhra Pradesh 1670 

2. Arunachal Pradelh 85 

3. Allam 810 

4. Bihar 1848 

5. Chhettlagarh 518 

8. Goa 18 

7. Gujarat 1073 

8. Haryana 411 

8. Himachal Pradelh 443 

10. Jammu and Kuhrmlr 374 
11. Jharkhand 330 
12. Karnataka 1878 

13 Karala 808 

14. Madhya Pradelh 1149 

15. Maharaahtra 1800 

18. Manlpur 72 
17. Meghalaya 103 
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1 2 3 2 3 

18. Mlzor.m 57 27. unar Pradeah 3660 

19. N.g.l.nd 84 28. Weat Bengal 922 

20. Ortssa 1279 29. Andaman and Nicobar Islands 20 

30. Chandlgarh 0 
21. Punjab 484 

31. Dadra and Nagar Havell 6 
22. Rajasthan 1499 

Daman and Diu 3 32. 
23. Slkklm 24 33. Deihl 8 
24. Tamil Nadu 1181 34. Lakshadweep 4 
25. Trlpura 75 35. pudducherry 39 

26. UHarakhand 232 All India 22370 

SUNmen,-1I 

Release of fundi under Miasion Flexipool for the year 200S-D6 to 2008-09 

R'.lncrofN 

S.No. State 2005-08 2006-07 2007-08 2008-09 Tot.1 
Relea.e R,lea •• Releas, R.I •••• R.I •••• 

1 2 3 4 6 8 7 

A. HlghFooua ...... 

1. Bihar. 88.37 125.78 137.83 331.78 

2. ChhatU.garh 28.10 81.76 84.13 33.88 188.87 

3. Himachal Pradeah 18.15 30.29 5.38 51.80 

4. Jammu and Kaahmlr 18.88 31.39 122.05 2.21 174.32 

5. Jharkahand 32.48 46.53 88.47 1.22 146.70 

8. Madhya Pradeah 82.23 138.82 152.24 61.40 432.49 

7. Ort ... 59.32 86.91 107.43 34.08 267.71 

8. Rajasthan 70.58 138.06 288.38 56.49 530.47 

e. Uttar Pradeah 129.62 241.77 417.21 33.88 822.18 

10. Uttarakhand 17.64- 16.82 34.07 87.6& 

Sub Total 623.94 895.02 1372.97 221.95 3013.88 

I. NI ..... 

11. ANnachaI Prade.h 10.05 31.07 13.24 54.36 

12. Auam 38.02 245.41 322.31 170.93 774.67 

13. M.nlpur- 7.52 20.48 14.92 42.92 

14. Meghalay. 7.22 19.51 23.22 8.32 68.27 

15. Mizoram- 8.01 32.43 8.85 47.38 
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1 2 3 .. 5 6 7 

16. Nagaland 7.83 22.62 18.08 16.78 65.30 

17. Slkklm* 3.09 18.22 23.67 ..... 97 

18 Trlpura 3.92 12.97 38.06 20.55 75.50 

Sub Total 81.65 402.70 762.45 214.58 1161.38 

C. Non-High Focu. St8tH 

19. Andhra Pradesh 46.20 119.19 179.89 121.09 466.37 

20. Goa- 1.86 1.12 0.94 3.92 

21. Gujarat 46.38 93.83 142.19 85.64 347.8" 

22. Haryana 23.50 34.32 46.51 ".80 109.13 

23. Karnataka 48.84 84.38 88.54 24.90 246.68 

24. Kerala 25.28 44.80 143.11 41.33 254.31 

25. Maharalhtra 65.33 113.94 177.88 125.12 482.27 

28. Punjab 24.37 42."1 28.08 92.88 

27. Tamil Nadu 31.63 97.93 228.83 78."5 "34.84 

28 .. Welt8eng81 38.10 115.71 233.71 103.88 489.40 

Sub Total 349.48 747.22 1285.81 585.22 2927.81 

D. ....... 1tIdnIUT. 

29. Andaman and NIcobar IIIandI 1.49 0.03 3.97 0.09 

30. Chandlgarh 0.4" 0.47 1.77 2.68 

31. Dadra and Nagar Havel! 0.47 0.54 0.12 1.13 

32. Daman 0.59 0.67 0.00 0.50 1.78 

33. Deihl- 1.37 ".54 23.23 29.14 

3 ... LakahadwHp 0.84 0.28 0.00 1.22 

35. Puducherry 1.78 1.84 2.55 5.81 

Othera 15.85 17.23 33.38 

Sub-Total 7.08 24.42 48.87 0.50 80.85 

Grand Total 982.13 2069.38 3149.97 1002.25 7183.71 

[EngllMJ 
Ca) whether the Government proPOHI to Ht up 

Food Regulatory AuIhortty; 
Food R ... ulnll'y Authortty Cb) If 10, the detalll thereof; 

817. SHRI NAND KUMAR SAl: Ce) whether a group of Experta hal been conatItuIed 
SHRI KISHANBHAI V. PATEL: to I'8OOmmend any regulatory provilion In thll regard; and 
SHRI SUGRIB SINGH: 

WHI the Mlnlater of HEALTH AND FAMILY WELFARE (d) If 10, the IWCOIMMtndatlona made by the Group 
be pIeaHd to ..... : In IhIa Mgard? 
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THE MINISTER OF HEALTH AND FAMILV WELFARE 
(DR. ANBUMANI RAMDOSS): (a) and (b) Govemment hal 
already established Food Safety and Standards Authority of 
India as per the provllliona of the Food Safety and Standards 
Act. 2006 vide the Gazette Notification S.O. 2165 (E), dated 
5th September, 2008 compriling of the Chairperson and 22 
Members. 

(c) and (d) The Food Safety and Standard, Authority 
of India Is In the procell of further constituting various expen 
bodies under the provision of the said Aet. 

Chi .... Incuralonl acroal LAC 

818. SHRIMATI JAYAPRADA: Will the Mlnl,ter of 
EXTERNAL AFFAIRS be pleased to ltate: 

(a) whether the Government II aware of Chinese 
Incursions across LAC Into the Indian territory In the recent 
palt as reported In the "Tlmel of India" dated 10 September 
2008; 

(b) If 10, the details thereof; 

(c) whether the Government hal taken up the 
matter with the ChineN Govemment: 

(d) If 10, the detalla thereof: and 

(e) the ltepa taken by the Government to prwent 
.uoh ChineN Incuralona? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) to (e) Govemment have I .. n 
the 'TIme' of India' report of 10 September 2008. 

Chin. dlapute. the International bounclary between 
India and Chin •. Since 1993, the two Govemments have 
agreed to maintain peace and tr.nqulllity along the line of 
actual control In the Indl.·Chlna border are.l, without 
prejudice to their reapectlve poeltlona on the alignment of 
the line of actual control .. well u on the bOundary qUHtlon. 
In the meantime, pending a ftnal Httlement, both IIdN have 
.greed to clarify the LAC and to take up perceived violation. 
through eltabllshed rneohanlamllncludlng the Joint Working 
Group, the expen Group. border peraonnel mHtlngl. nag 
meetlngl and diplomatic channala. 

[Trana/atlon} 

Prime Mlnlste"s Visit to 
USA and France 

819. SHRI ADHIR CHOWDHURY: 
SHRI MOHAN SINGH: 

WIU Ihe M1n1ate, of EXTERNAL AFFAIRS be pIeued 
to ..... : 

(a) whetherthe Prime Minister hu visited USA and 
France recently; 

(b) If 80. the details thereof; and 

(c) the details of Issues dlsucs,ed and the 
agreements signed during this visit? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE) : (a) Yes. 

(b) and (c) Prime Minister visited the USA from 
September 24 to 27. 2008. In New York. Prime Minister 
addressed the General Aaeembly of the United Nations on 
September 26. 2008. He al80 attended the Millennium 
Development Goals meeting on September 25, 2008 and 
met a number of world meeting on September 25, 2008 and 
met a number of world leaders on the sidelines of the United 
Natlona, General Assembly. PM addressed a gathering of 
Indian community members In New York on September 26. 
2008 where he announced the Intention of Government of 
India to open two additional Indian Consulatel In USA·ln 
the cities of Atlanta and Sattle. 

On September 25th, Prime Mlnlat.r made working vllit 
to Wuhlngton .nd met with the US Pr8lldent, George W. 
BUlh. The two le.dera reviewed bilateral relatlonl and 
dlaoulled International Illuea of mutual Intereat. Both 
leadera expreued their f.ith In the Importanoe of the India· 
US bilateral rel.tlohlhlp. 

Prime Mlnlater vlalted France to attend the 9th India· 
EU Summit held In Maraeillea on September 29,2008 and 
the Indla·France Bilateral Summit In Parla on September 
30, 2008. During the Indla·EU Summit, the two aide. held 
diioullion on regional ,Ituatlonl, global Illuel and the 
Itrengthenlng of EU·lndla relatlonl. 

During the Indla·Franee BUateral Summit. Prime 
Minllter and PreaJdent 8arkozy had dllcullloAi on bilateral. 
regional snd International I .. ,,". Both a1dea .... fftnned the 
Strategic Partnerahlp between India and France and their 
oommltment to funher atrengthenlng ooopeartion In varied ....... 

During the Bilateral Summit, the following Ag .... ments 
were 'Igned :. 

I) India-France Inter·Govemmental Agreement on Civil 
Nuclear Cooperation. 

II) Indla·France Fr.mework Ag .... ment for Cooperation 
In Outer Space. 

III) Indl.France Inter-Govemmental Agreement on SocIal 
Security. 
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llental HOIpI_l. 

820. SHRI RAMDAS ATHAWALE: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleaeed to ltate: 

(a) the &verage number of patlen" getting treat-
ment In mental hOlpltals of the country, State-wise "a on 
date; and 

(b) the details of funds allocated to mental hospitals 
In the country along with Its utilization during the last three 
years? 

THE MINISTER OF HEALTH AND FAMILY WELFAAE 
(DR. ANBUMANI RAMADOSS) : (a) The data relating to the 
number of persons getting treatment In mental hoapltals of 
the country, State-wise II not centrally maintained. 

(b) The detalla 0' 'und allocation to mental hospitals 
under State Government control and Ita utilization la not 
centrally maintained, al health II a State eubject. There are 
three mental health Inltltutea underthle Mlnlltry, viz. National 
Inetltute of Mental Health and Neuroaclenoel, Bang"lore, 
LGB Reglonallnltltute of Mental Health, TeJpur and Central 
Inltltute of Plychlatry, Ranchl;The National Inltltute of 
Mental Health and Neuro Sclencel, Bangalor. had been 
given a grant of RI. 4373, RI. 4310 and RI. 3700 lakhl 
during the years 2005-08, 2008-07 and 2007-08 relpec-
tlvely. Out of the.e except the year 2005-08, all the allocation 
wal utilized. During the year 2005-08, a lum of RI. 205.35 
lakh. wal ununtlllzed but thll amount wal utilized In the 
conaequent year I.e. 2006-07. The fund allocated to the LGB 
Institute 0' Mental Health, Tejpur during 2005-08, 2008-07 
and 2007-08 are RI. 880, RI. 1088 and RI. 375 lakhs 
reepectlvely. The Institute utntzed RI. 662, Re. 821 and RI. 
778 lalehl relpectively during the period. 

The BE allocation of Central Inltltute of Plychlatry, 
Ranchl for the year 2005-06, 2008-07 and 2007-08 are RI. 
1850, Rs. 1870 and Rs. 1000 lakh. relpectlvely. The 
expenditure during this period wa. Rs. 855.62 As. 1191 
and Rs. 979 lakhs respectively. 

Ministry of Health and Family Welfare has rele"sed 
grant-In-aid to 23 Mental Hospital. 'or Modemlaatlon under 
National Mental Health Programme during the years 2005-
06,2008-07 and 2007-08. Ust of these Mental Hospitals Is 
enclosed al Statement. The modernization work II In 
VarioUI ltagttS 0' conitructionlutlilaatlon. 

SI. 
No. 

1. 

2. 

Statement 

Grant-in-aid relNMId under National 
Mental Health Programme 

States 

2 

Andhra 
Pradeah 

Andhra 
Pradelh 

lien_I HOlp1ta11 

Year Name of the 
mental Hospital 

3 .. 
2005-06 Institution 0' 

Mental Health, 
Hyderabad 

2006-07 Govemment 
Hospital for 
Mental Care, 
Visakhapatnam 

Amount 
(In Rs.) 

5 

2,71,00,000 

3,00,00,000 

3. Asaam 2005-06 Lokprlya 3,00,00,000 
Goplnath 
Boronchlol 
Regional Institute, 
Tejpur 

4. Gujarat 2005-08 Hospital 'or Mental 78,M,OOO 
Health, Ahmedabad 

5. Gujarat 2005-08 Hospital for 2,88,50,000 
Mental Health, 
Vadodara 

a. Guja,.t 2005-08 Hospital for Mental 82,28,000 
Health Hospital, 
Jamnagar 

7. Jharkhand 2004-05 Neuro Plychlatry 2,45,00,000 
& Allied Sciecel, 
Ranchl 

8. Karnataka 2008-07 Kamataka 3,00,00,000 
Institute of Mental 
Health; Dharwad 

9. Kearala 2005-0a Mental Health 2,85,00,000 
Centre, Kozhlkode 

10. Kerala 2005-06 Mental Health 1,10,00,000 
Centre, Thirissur 

11. Kerala 2005-08 Menial Health 2,50,00,000 
Cenlre, Trlvendrum 

12. Madhya 2008-07 GwalJor Mensik 2,13,00,000 
Pradesh Arogya.ala, 

Gwallor 

13. Madhya 2008-07 Mental Hospital, 2,88,75,000 
Prad.sh Indor. 
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2 3 4 5 

14. Maha- 2005-06 Regional Mental 2.71.00.000 
rashtra Hospital, 

YarvadalPune 

15. Maha- 2005-06 Regional Mental 2.49.50,000 
rashtra Hospital, Thane 

16. Maha- 2005-06 Regional Mental 2,89,00.000 
rashtra Hospital, Nagpur 

17. Orissa 2005-06 Mental Hospital 1,51,00.000 
Institute, Cuttack 

18. Tamil Nadu2005-06 Mental Health 2.69.00.000 

19. Uttar 
Pradesh 

20. Uttar 
Pradesh 

21. West 
Bengal 

22. West 
Bengal 

23. West 
Bengal 

[English} 

Institution, Kllpauk 

2005-06 Mental HOlpltal 2,33.32.000 
Barelly 

2006-07 Institute of Mental 3.00,00,000 
Health and 
Hospital, Agra 

2005-06 Pavovl Mental 94.40.000 
Hospital, Kolkatta 

2005-06 Behrampore 2.94,80,000 
Mental Hospital 
Murshldabad 

2005-06 Institute of Mental 1.00.00.000 
Health Care, Purilia 

Con8tructlon of CGHS OI.pen •• rI •• 

821. SHRI KINJARAPU YEAAANNAIDU: Will the 
Minister of HEALTH AND FAMll YWELFARE be pleased to 
state: 

(a) whether the Govemment has extended time to 
Central Public Wortts Department (CPWD) with regard to 
completion of construction work of varioul Dispensariel of 
the Central Govemment Health Scheme In the NCT of Deihl; 

(b) If 10, the realons therefor; 

(c) the funds Incurred 80 for thereon Including cost 
over-run, If any; and 

(d) the time by which It Is proposed to be comp-
leted? 

THE MINISTER OF HEALTH AND FAMILY WELFAAE 
(DR. ANBUMANI AAMDOSS): (a) to (d) Construction of the 
following dispensaries, by the Central Public Works 
Department (CPWD), II under different Itagel of 
completion: 

1. Shalimar Bagh 

2. Yojana Vlhar 

3. Dlishad Garclen and 

4. Kamala Nehru Nagar, Ghulabad 

Funds have been placed with the CPWD In connection 
with the construction of these dispensaries. 

Expan.lon and Development of 
N.tlonal High_va 

822. SHRI ADHALAAO PATIL SHIVAJIRAO: 
SHAI ANANDRAO VITHOBA ADSUL: 

Will the Minllter of SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS be ple .. e to state: . 

(a) whether the allocation for the expanllon and 
development of National Highways In the country has been 
continuously Increasing; 

(b) If 10, the detal/s of the funds allocated and 
relealed to each State Including Maharalhtra for the 
purpole during the last three yeara and the current ye.r; 

(c) the fundi utilized by each State during the laid 
period; 

(d) the re .. onl for under-utilization of allocated 
fundI; 

(e) the Iteps taken by the Government to enlure 
proper utilization of the allocated fund~; and 

(I) the fundi allocated and relealed for road 
lafety programme, State-wile during the lut thr .. years 
and current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, AOAD TRANSPOAT AND HIGHWAYS (SHAI 
K.H. MUNIYAPPA): (a) Ye., Sir, except in the year 2006-07. 

(b) and (0) State·wll' and y.ar·wll. deta"a of 
allocation and u·tIIlzation of funda for .xpanllon and 
development of National HlghwaYI during the lalt three 
years and current year Ire given In the enclo .. d Stltement. 

(d) There hive been lome short fall I In I few 
Statel. Aeasons for under-utl/zltlon of allocated funda by 
some of the States have been due to prolonged rainy seuon, 
availability of Ie .. worttlng SHson, delay In land acquisition, 
delay In shifting of utilities, law and order problems, poor 
performance by lome contractors, .tc. 

(e) The progress of wortt. and utilization of funds 
are regularly monitored by the Ministry at different levels 
and necessary Instructions to lill executive agenclel are 
ISlued from time to time. 
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(I) Funda allocated to this Ministry for Road Safety schemas by this Ministry during the last three years and 
are utilized for Implementing the schemes - Awarene •• current year ant a. under:-
Campaign for Road Safety, Refresher Training to Heavy (R •. In crore) 
Motor Vehicle drivers, Setting up of Model Driver Training· 

Vear Funda Allocated Funds Spent School and for National Highway. Accident ReUef Service 
under which the crane. and ambulances ant procured and 2005·06 43.60 29.70 
provided to the StatelUT Govemmenta and NGO. for post 2006-07 47.00 43.25 
accident care. Funds earmarked for road safety programrneal 

2007-08 52.00 42.87 schemes are not allocated State-wi .. , however the dataU. 
of funda allocated and spent on road s.fety programmeal 2008-09 73.00 

S",tement 
(Amount As. In orora) 

SI. Name of State 2005-06 2006-07 2007-08 2008-09 
No. Allocation Expenditure Allocation Expenditure Allocation Expendltur. Allocation Expendltur. 

(upto 30.09.08) 

1 2 3 4 5 6 7 8 9 10 

Andhra Pradnh 76.23 69.66 66.76 65.40 82.44 81.59 95.68 81.80 

2 Arunachal 8.00 6.00 8.30 8.29 6.00 6.65 8.00 0.61 
Pradesh 

3 Assam 59.SO 58.00 79.11 77.10 87.88 88.00 87.95 16.28 

4 Bihar 79.00 ,66.21 108.00 106.17 96.82 80.28 92.92 37.38 

5 Chandlgarh 1.00 0.89 1.00 0.96 2.00 2.00 2.00 1.51 

8 Chhattlsgarh 51.40 49.08 39.45 36.19 42.19 40.16 50.76 18.03 

7 Deihl 1.00 0.50 3.00 1.47 9.00 8.30 15.00 2.29 

8 Goa 6.00 6.00 2.95 2.64 15.00 15.00 18.70 17.66 

9 GuJarat 103.27 103.25 69.00 68.92 67.70 85.18 60.00 23.30 

10 Haryana 57.42 57.42 64.00 64.00 81.25 81.24 70.33 47.24 

11 Himachal Pradesh 39.00 39.00 39.50 39.44 57.00 67.00 56.00 33.94 

12 Jharkhand 40.00 39.97 34.88 35.00 57.25 57.24 89.00 49.85 

13 Kamataka 88.81 88.54 88.91 88.75 104.21 106.51 147.51 122.14 

14 Kerala 70.98 65.99 58.02 54.44 58.48 60.10 72.79 34.73 

15 Madhya Pradesh 90.10 77.92 93.73 91.71 80.88 76.40 82.17 32.48 

18 Maharashtra 119.65 111.93 160.81 159.32 142.55 144.79 153.28 127.89 

17 Manlpur 20.07 20.00 14.74 14.85 12.14 10.34 40.12 5.58 

18 Meghalaya 24.21 24.18 25.40 24.31 22.88 22.33 23.83 19.03 

19 Mlzoram 16.75 16.75 15.53 15.53 15.00 15.00 13.00 8.35 

20 Nagaland 11.25 11.25 11.82 11.81 12.00 10.20 15.00 6.25 

21 Ort ... 67.63 67.27 73.37 72.22 139.31 138.87 139.87 76.78 
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2 3 4 5 6 7 8 9 10 

22 Pudducherry 2.65 2.64 5.00 4.99 7.55 7.49 9.00 0.88 

23 PunJ&~ 64.51 62.50 75.34 74.69 85.95 85.47 112.77 93.84 

24 Rajasthan 88.36 84.60 81.87 80.78 103.18 102.81 110.44 84.50 

25 Tamil Nadu 86.91 81.80 84.69 79.40 94.03 94.48 105.81 64.56 

26 Uttar Pradesh 199.30 199.00 104.20 101.36 135.87 132.50 159.87 110.51 

27 Uttarakhand 41.06 40.42 54.61 52.86 41.30 38.98 64.89 41.13 

28 West Bengal 56.00 55.75 47.00 46.77 58.00 57.99 71.00 46.35 

Total 1566.84 1505.51 1509.96 1477.17 1717.94 1683.87 1964.70 1203.63 

Note: The amount Include. allocallon and expenditure under National Highway. (Original) worka and Permanent Bridge Fee Fund 

Expert Commltt .. recommendatlona 
on Sixth Schedule 

823. SHRI RAVI PRAKASH VERMA: Will the Mlnjster 
of PANCHAYATI RAJ be pleased to state: 

(a) whether the Expert Committee on "Planning for 
the Sixth Schedule Areas and those not covered by Parts IX 
and IX-A of the Constitution" has recommended strengthen-
Ing of the village and autonomous councils; 

(b) If 10, the details thereof; and 

(c) the action taken by the Union Govemment on 
the recommendations made by this Expert Committee? 

THE MINISTER OF PANCHAYATI RAJ AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI 
MANI SHANKAR AIYAR): (a) to (c) Yes Sir. As regards the 
village councils, the Expert Committee was of the view that 
It would be Ideal to have a democratically chosen village 
development Committee or Board with responsibilities for 
village planning, protection and management of natural 
resources. Till this happenl, the Committee suggalted lome 
Interim lolutlons to be adopted by the Statel concemed on 
the basis of their speclflc situation, such as use of the existing 
Institutional mechanism for decentralized planning at 
habitation, village or cluster level, or usage of the mechanism 
set up for implementation of NREGA at the village cluster or 
habitation level, or adopting a system suggested In Section 
4 of The Panchayats (Extension to Scheduled Areas) Act, 
1996. In respect of Sixth Schedule Areas, the district or 
Regional Council may be persuaded to set up Village Level 
Bodies on similar lines, in exercise of their powers in this 
regard as provided for In the Sixth Schedule. 

As regards the District Councils, the Expert Committee 
recommended that the devolved functionl Ihould be fully 
transferred to them. In ordar to enlure that there Is no overlap 

in functions and roles between the Councils and State line 
departments, the functional responsibilities of both should 
be clearly demarcated. The Expert Committee has also 
recommended that the States should wind up parallel 
Institutions or merge them with the Councils, In respect of 
transferred departments. 

The report of the Committee has been forwarded to 
the Chief Secretaries of the States of Aseam, Meghalaya, 
Tripura, Manlpur, Mlzoram and Nagaland, the Mlnlatry of 
Home Affairs, Planning Commllllon, Mlnlltry fOr Develop-
ment of North Eastam Region and the Central Mlnlstrlal 
admlnllterlng the major Cantrally Sponlorad Soham ... 
Thare have bean Inter-Mlnllterial conaultatlonl on the report 
of the Expert Committee. 

Treatment In AIIMS Tl'lluma Cent ... 

824. SHRI UDAY SINGH: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to ltate: 

(a) whether the sweepers at the Trauma Centre at 
AIIMS are authorized to provide Injection and even Itltch 
the woundl of the accident victims al reported In the 
Hlndultan Times dated 06 the May, 2008; 

(b) if 80, the detalll thereof; 

(c) whether the Govemment propos .. to Inquire 
into such Acts of AIIMS authorities; and 

(d) If so, the details thereof and the action taken by 
the Government against such acts? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): (a) and (b) No, Sir. 
Authoriling sweepers to provide Injection and stitching 
wound. of patients does not arise. In AIIMS Voluntary SocIal 
Workera are provided to the centre by Sulabh International 
Social Service. Organisation and thue voluntary lOCIal 
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workera are not "Sweepers" as reported In the above 
mentioned news In HT dated 0610512008. AIIMS has stated 
that these social workers assist the Doctors, Nurses and 
other staff of the centre In their work and are not directly 
involved In the patient care activities, In any way. The 
Institute has further stated that the Report In the Hlndustan 
Times that the "Sweepers" working In JPNAT Centre are 
Involved In suturing wound and giving Injection are totally 
baseless. 

(c) and (d) Does not arise. 

Development of Port under 
MSDe Scheme 

825. SHRI P.S. GADHAVI: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleased to state: 

(a) whether the State Government of Gujarat has 
submitted a proposal for grant of fund to develop Magdalla 
and other ports Including Bedl Port under Maritime State 
Development Council (MSDC) Scheme; 

(b) If so, the details thereof; 

(c) whether MSDC has taken any decision In this 
regard In Its recent meeting; 

(d) If so, the details thereof; and 

(e) the action taken on the proposal of State 
Government? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) to (e) No, Sir. 
However, one non - major port from each Maritime State, 
Including Magdalla In Gujarat, were Identified for develop-
ment under the National Maritime Development Programme 
during the Eleventh Five Year Plan. But since no fund could 
be allocated for this purpose In the Eleventh Plan, the 
development of the non - major porta may be taken up by 
the State Govemment themselves. 

Vloidon of Pollution Honn. by MIning Companies 

826. SHRI BRAJA KISHORE TRIPATHY: Will the 
PRIME MINISTER be pleased to state: 

(a) whether some mining companies In the country 
are causing pollution by not following the pollution norms 
prescribed by the Government; 

(b) If 10, the detail. of cues of violation reported In 
various States during 2006-07 and 2007-08; and 

(c) the action taken or proposed to be taken by the 
Govemment on .uch mining compenl .. , State-wtH? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) Yes Sir, soma mining companies In the country 
are causing pollution by not following the pollution norms 
prescribed by the Government. 

The State Pollution Control Boards (SPCBs)lPoliution 
Control Committees (PCCs) are granting 'Consent' under 
the Water Act, 1974 and the Air Act, 1981 for the mining 
projects in the respective States/UTs. The implementation 
of the Water Act, 1974 and the Air Act, 1981 rests with the 
respective SPCB/PCC which are functioning under the 
administrative control of the concerned State Govemment! 
UT Administration. 

(b) During 2006-07 and 2007·08, some of the 
SPCBs such as Orissa, Gujarat and Madhya Pradesh have 
reported violation of pollution control norms by 21, 7 and 1 
mining companies respectively as listed below: 

Orl ••• 

1. MIs. Sukrangl Chromlte Mines (OMC Ltd.), Jajpur 

2. MIs. Hungula OCP (M.C. Ltd.), Talcher, Angul 

3. MIs. Hlrakhand-Bundla Coal Mine (M. C. Ltd), 
Jharsuguda 

4. MIs. Samaleswarl OCP (M.C. Ltd), Jharsuguda 

5. MIs. Bharatpur OCP (M.C. Ltd), Angul 

6. MIs. KallngalBalaram OCP (M.C. Ltd), Angul 

7. MIs. Bholarnal Fire Clay Mine (J.K. & K.P.), Jharsuguda 

8. MIs. Navayug Minerals Ltd. (Bondoguda Gemstone 
Mines), Kalahandl 

9. MIs. Debar Gemstone Mines, Kalahandl 

10. MIs. Badlbahal Graphite Mine, Kalahandl 

11. MIs. Balda-Palaa.Jajanga Iron Ore Mines (OMC Ltd.), 
KeonJhar 

12. MIs. o.ojhar Iron Ore Mines, Keonjha, 

13. MIs. Bhanjapali Iron Ore Mines, Sundargarh 

14. MIs. Khatkurbahal Lime Stone & Dolomite Mine, 
Sundargttrh 

16. MIs. Purnapanl- Bhojpur Llme.tone & Dolomite Min •• , 
(Kallnga Lime) 

18. MIa. Katasahl Mangan.s. Or. Mine, (FACOR), 
Keonlhar 

17. MIs. Kat.sahl-Kolh.Rudkela Manganese Or. Mines, 
Keonlhar 
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18. Mis. Puranpanl Quartzite Mines. Mayurbhanj 

19. MIs. Nuagaon Iron & Manganese Mines (Tarlnl 
Minerals Ltd). Sundargarh 

20. Mis. Teheral-sonua Iron & Manganese Ore Mines 
(Tarlnl Minerals Ltd.). Sundargarh 

21. Mis. Tantra Iron Ore Mines, (Krop Resources Ltd.), 
Sundargarh 

Qularat 

1. MIs. Ultratech Cement Ltd., Amrell 

2. MIs. Gujarat Ambuja Cement Ltd. (Sugola & Jagantlya), 
Junagarh 

3. Mis. Gularat Ambuja Cement Ltd. (Rampara- Kukaras-
Bhetado & Anandpara mines), Junagarh 

4. MIs. GHCL, Ltd., (Khadalallya), Dist. Bhavnagar 

5. MIs. RaJul Stone Crusher (Slhor), Disl. Bhavnagar 

6. MIs. Jalaram Quarry Works (Slhor), Dist. Bhavnagar 

7. MIl. Ashapura Mine Chem Limited (Mahadevin, 
Taluka: Jamkalyanpur). DISH. Jamnagar 

Madhya Pradelh 

1. MIs. Hlndustan Copper Project (Malajkhand), Balaghat 

(c) The actions taken by the respective SPCSt 
against non compliant mining companies Include: refusal of 
consents, issuance of show cause notices and !ssuance of 
directions under the Water Act, 1974 and the Air Act, 1981, 
88 applicablE' apart from seeking bank guarantee to bind 
the company for compliance of pollution control norms In 
time bound manner. 

Conaumptlon of Unhygenlc Mut 

827. SHRIMATI MANEKA GANDHI: Will the Minister 0' HEALTH AND FAMILY WELFARE be pleased to state: 
The steps taken by the Government to create awareness 
among the people regarding health hazards likely to be 
caused due to the consumption of unhygienic meat? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): To create consumer aware-
ness among the people regarding health hazards likely to 
be caUled due to the consumption of unhygienic meat, the 
following Pamphletl have been circulated to State 
Governments to give vide publlclty:-

(1) Prevention of Food Adulteration and Contumsr 
Awantnels - Tipi to Conlumers - Directorate General 
of Health Services. 

(2) Tips to Food Safety and Sound Diet - How to Avoid 
IIInes88s caused by unsafe food and Drink - Voluntary 
Organization in Interest of Consumer Education 
(VOICE) 

(3) A Guide on Safe Food for Travellers - How to avoid 
Illnesses by unsafe food and drink and what to do If 
you get diarrhea - Voluntary Organization In Interest of 
Consumer Education (VOICE). 

(4) CII - Food Safety Tips for Housewives - jOintly 
developed by Ministry 0' Food Processing Industries, 
Confederation of Indian Industry and Quality Council 
of India. 

These are the general guidelines given to the 
Consumer. for their awarene •• to take safe food products 
including meat and meat products. 

(5) Under Kalyani Programme, captions on Food lafety 
aspects are being telecast on Doordarahan and It I 
regional Kendra •. These are on going activltlel. 

This Ministry has also developed a "Food safety 
website" which is available In the Ministry's website 
www.mohtw.nlc.jn/Dfa.htm. 

Improvement of HuHh Infrastructure 
and Medical Education 

828. SHRI JASUBHAI DHANABHAI BARAD: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased to 
state: 

(a) whether the Government Is contemplating to 
Improve the health Infrastructure and medical education In 
the country; 

(b) if so, the details thereof; and 

(c) the amount allocated and spent for each 
Institution, State-wise? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): (a) to (c) Under National 
Health Mission (MRHM), Primary Health Care Services are 
provided to the rural population acro.s the country through 
a network of Sub·Centres (SCs), Primary Health Centres 
(PHCs) and Community Health Centres (CHCs), The funds 
for this purpose are released to StatefUT Governments for 
establishment! upgradatlon of SCs, PHCs and CHCs. in 
order to provide health care to the public In rural areas 
eepecially In underserved areas, Mobile Medical Units have 
been provided, one per district under NRHM. M regardl 
medical education, the Medical Council of India (MCI) 
regulate, quality medical education In the country by 
conducting Inspections for various undergraduate and 
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poItgraduate cou ..... and by onerlng recommendations In 
cue of deflclen~ .. of te.ching faculty, clinical material and 
Infraltructure etc. 

way of central funding during the 11th Five Vear Plan. The 
fundi are envlaaged to be allocated to the medical collagea 
only aftar ·the finalization of the scheme. However, under 

The detalll of expenditure under Mulon Flexl-pool 
for NRHM actIvitiel from the year 2005-08 to 2007 -os are 
given In the encloaed Statement. 14 far .. medical education 
II concerned, there II a scheme relating to strengthening 
and upgradatlon of State Government medical ooIlegea by 

. the ltCheme of Pradhan Manalrl Swalthya Suraklha Vojna, 
the Central Govemment has proposed to let up Ilx AIIMS 
like inatitutlons In underlerved areal. There II allo a 
proposal to altabllsh two more AIIMS like Institutions In the 
State of Uttar Pradelh and Weat Bengal. 

....... 
No. 

1 

Statement 

Release & ExpendIture under MIaion Flexlpool for the year 2005-06 to 2008-09 

Alanllan Alaallian 

4 I • 

1007-01 

....... AIIooe-

.on Ian 
01.04.07 

7 1 I 10 

...... Ala_on 

.on 
01.04.G1 

12 13 

..,10 
30.01.01 

14 11 

(RI. In crorn) 

TINI 

Ibp. u....-
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30.01.2001 

1. 17 

A. High Focul .... 
1 _ 

I ........ 

I "II' "wi 

IU7 0.00 121.7. 7.02 117.14 2III.a1 117.11 12.1. 112.11 111.21 1.1. 331.71 2O.J4 111.41 

11.10 ..... lUI 41.00 44.. I4.D .... ,1 41.14 .... ....... I.. , • .17 _ .21 

11.11 Goa ... 7.1' _ 14.11 UI 0.70 11.10 1UI 40.17 

,.... 0.11 1,.. U4 41.41 34.01 122.01 .. 41 112.17 17.10 2.21 4.10 17U2 4I.M 130 .. 

12.41 0.. 4I.U G.IO 77.1' 11.21 .1.47 u.oo 110.11 10.11 1.12 1.77 141.70 41... 101.01 

I2.ZI 0... 111.12 47.G1 171.11 111.73 152.24 102.11 220.12 1311.71 .1.40 I.OS 432.41 111.12 m.l7 

lUI I.. ...., ..... 10.7. 1U.II 10'7A1 lUll 111.71 RII lUI ... 0 187.71 10.44 117.27 

7UI 1.01 ,.. 22.... 1111.01 174.14 ..... 112.02 111.41 121.11 11.41 71.71 1"'.41 Jl2.SI ftl.14 

I ua.r,....... 11U2 1.10 141.77 41.i1 l21.li 111.22 417.21 U.IO ... .IO 3n.0I ».11 11.72 U2.11 153.12 HCU. 

10 ~iIIII." 17.14 o.u 11.11 1.44 I'. ..17 lUI 1U1 12.11 11.02 3.1' 17.11 "1.11 41.04 

IubT ..... ..... ,..... -.ell 100 .. 110l.0I 1 ..... 70 1m.17 .".20 2071 ... 1011.71 121.11 111.14 101a. ... .• 1 2110.11 

a. N ....... 

10.G1 ,. 11.G7 U3 11.11 11.a 11.1. 11.06 2UO 1.11 2.21 14.11 31.32 23.04 

11 -'-" Il.Ol 0.11 241.41 41.21 IIIAM 122.J1 122.31 111.14 123.11 227.10 170.n I... 774.17 110.17 314.10 

11 ......... 7. 0.00 ... CI.II 27.1' lUI 14.11 11.41 21.17 ... 2.11 42.11 , • .11 11.11 

14 ......... 7.. o.aa 1U1 U4 14.1. 17. D.J2 1.71 17. 11.72... ..... l1l.I7 1a.n 40.11 

tl ____ 1.01 0.17 lUI 1.11 M.II 1C1.11 I.. 11M 14.. 7 •• 2.10 47.. ... 12.12 

.......... 7.. 0.17 _ 1&8 17.. 14.10 1... 21.71 11.. 17AM 11.71 1.21 IUD ..... _ 
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1 2 I 4 I I 7 I • 10 11 12 11 14 'I 1. 17 

17 8IIlkImo 1.01 0.00 11.22 1.14 20.17 1.12 23.17 2.47 41.37 4.11 1.11 44.17 1.1. .71 
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41.20 4.11 111.1' 11.1. 101.17 171.8 •. 17.... .1.10 1n.4I 110.74 121.01 1UO .... 17 174.S1 2'2.01 

,.. 0.00 1.12 0.31 2.11 3.27 0." 0.71 2.81 2.31 0.30 U2 1.41 2.51 

..... 0.31 II.N 21.17 114.21 120.42 142.11 117.11 11 ... 1 17.12 .... , ... 147... 17t.1I 111.21 

2UO 1.12 14.12 1.21 14.47 '50.21 .... , 24.12 71.11 31.12 4.10 I.. 101.13 13.42 71.71 

..... 0.00 .... ... 121.17 121.41..... 41.. 171.. 11.20 24.10 4.14 241... 50.21 ,.,41 
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II Deltr 1.37 0.00 4.54 0.32 5.10 32.71 23.23 0.21 .... 23.77 G.47 11.'4 1m .. 01 

14 '....... .... 0... 0.00 0.21 0.01 1.15 0.24 0.00 0.111 1.11 0.17 G.OI 1.22 0.11 1.01 
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1U1 1.11 17.23 1.10 13.110 0.00 lUI 
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112.11 40.71 I0Il.38 417.43 2117.11 31a.00 1141.17 1111.04 4132.31 2215.001002.21 101.11 7111.71 2322.38 4111.31 

Double Laning of NH-52 

829. DR. ARUN KUMAR SARMA: Will the Mlnl.ter 
of SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
ple .. ed to .ta .. : 

(a) the details of .ectoral .tatus and the target .et 
for double lannlng of NH-62 Including the brldgnlby·p ..... 
constructedlto be conatruated; 

(b) the reasona for alow pace of work In thIs stretch; 

(c) the actIon taken by the Govemment to expedite 
the pending work for targeted completion; 

(d) whether the Government propoaee to provide 
paved ehoulder along the doub\e-Ianed part of NH-62 for 
BIhata to North Lakhlmpur; and 
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(e) If 80, the details thereof alongwith the time frame 
fixed for its completion? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) The stretch of NH-52 from Blhata 
Chariall to North lakhlmpur Is already 2-lane and 
improvement of NH-52 from North Lakhlmpur to Jonal and 
Rupal to Dirak In Assam to 2-lane with paved shoulders has 
been approved by the Government and targeted for 
completion by March, 2011. The work of 2-lanlng with paved 
shoulders from Dlrak to Namsal in Arunachal Pradesh has 
al80 been approved by the Government for completion by 
March, 2010. There Is no proposal at this stage for double 
lanlng of NH-52 from Jonal to Namaal In Arunachal Pradesh. 

(b) Does not arise. 

(c) The projects are being monitored regularty. 

(d) No, Sir. 

(e) Does not arise. 

[Translation] 

Increa.e In Infectlou. 01 ...... 

830. SHRI HEMLAl MURMU: Will the Minister of 
HEALTH AND FAMilY WELFARE be pleased to state: 

(a) whether there has been an Increase in the 
number of patient. suffering from Infections diseases In the 
country; 

(b) If so, the details thereof and the 1'888008 therefor; 

(c) the number of patients suffering from such 
dlseues during the last three years and the current years, 
State-wise and disease-wise; 

(d) the funds !'lliocated and released by the 
Government for the prevention of such dlseues during the 
above said period; and 

(e) the effective steps taken by the Govemment for 
the prevention of such diseases? 

THE MINISTER OF HEALTH AND FAMilY WE FLARE 
(DR. ANBUMANI RAMADOSS) : (a) to (e) The Information Is 
being collected and will be laid on the Table of the House. 

[English] 

SJRId of tt.nd-Foot-Mouth 01 .... 

831. SHRI S.K. KHARVENTHAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleaMd to ..... : 

(a) whether India Is vulnerable to viral attack and 
Hand-Foot and Mouth dlseaee (HFMD); 

(b) If so, the details thereof alongwlth the number 
of persons died due to the.e dlsea .. s during the fait three 
years and the current year, State-wise; 

(c) whether the Govemment has taken any steps 
to prevent the occurrence of such disease; and 

(d) If so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMAOOSS): (a) and (b) As Informed by 
NatIonal Institute of Communicable DIsease. (NICD), the 
country apparently does not have any evidence of epidemIc 
of Hand-foot and mouth disease (HFMD), though sporadIc 
cases due to Enterovirus (EV)-71 InfectJon have been 
reported. 

81 cases of papulovesicular lesions on skIn and oral 
mucosa of children were reported In Callcut, Kerala during 
the period from October -November 2003. The cases, on 
the basis serological analysis, were confirmed to be caused 
by EV-71 , which has been associated with the epidemics of 
HFMD. No case of HFMD has been reported from any other 
part of the country. 

(e) and (d) In view of the recent outl'l~aks of HFMD In 
AsIa-Pacific region, the Government hal formulated an action 
plan In preparedneu, the salient feature. of which are, a. 
follows: 

• 

• 

• 

• 

• 

To develop case definition (based on CDCIWHO and 
China's case definition). 

To develop guidelines for case management and 
sample collection. 

CIrcular to major ho.pltals for early case detection and 
reporting. 

NICO, DeIhl and Enterovirus Re .. arch Centre (ERC). 
Mumbal to function a. referral lab. for dtagnosl. and 
viral Isolation. 

Development of Prototype IEC material. 

Power Oeneratlon by Cil 

832. SHRI BASU DEB ACHARIA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Coal IndIa Umlted (Cll) plans to 
enter Into a Jolnt-Ventrue (JV) for generation of power from 
wuhery reJ8Cta and methane, a green houl. gas; 

(b) If 10, the detalia thereof; 



327 WrlUen Answe15 October 22. 2008 328 

(c) whether any study hes been carried out by the 
Cil to e.tlmate the total power likely to be generated aa a 
reault thereof; 

(d) If 80, the delalla thereof; and 

(e) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA): (a) and (b) At present Coal 
India limited (Cll) hu no proposal regarding Joint Ventures 
for generation of power from wuhery reject •. However, Tata 
Power ha. submitted a draft propo.al for generation of 
power from the retum air of Moonldlh mine by forming a 
Joint Venture of Central Institute of Mine and Fuel Research 
(CIMFR) and Bharat Coking Coal ltd. (BCCl). 

(c) At present no study has been made by Coal 
India Umlted, 

(d) Does not arise In view of reply given to part (c) 
above. 

(e) Does not arlaeln view of reply given to part (d) 
above. 

Declining Population of Tlgen! 
UonllLAoparda 

833. SHRI PRABHUNATH SINGH: 
SHRI SHAllENDRA KUMAR: 
SHRIMATI MANEKA GANDHI: 

Will the PRIME MINISTER be pleaaed to .tate: 
(a) whether the population of tigerllllonllleoparda 

In the country Is declining; 

(b) If so. the details thereof and ~ I'8UOf1I therefor; 

(c) the total number of the .. wild animal. In each 
category and the number of killing. that have reported 
therein during the laat three year. and the current year; 

(d) the number of cue. that heve been booked for 
the.. Illegal klllinga during the said period and the action 
taken against the persons found guilty; and 

(e) the effective steps taken by the Government to 
protect the wild animal. In the country? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) and (b) A. per the findings of the recent aU India 
e.tlmatlon of tiger Ullng the "lflned methodology. the total 
country-level population of tiger 18 1411 (mid value); the 
lower and upper "mlta being 1165 and 1657 re.pectlvely. 
The new ftndlnga. which are baud on .tatiltical methode 

and not comparable with "the eartler •• tlmat" baed on 
pugmark counts, Indicate a poor statu. of tiger population 
outside tiger re .. rv .. and protected areu In the 17 tiger 
States. The tiger population, by and large, In tiger re .. rve. 
and protected area. of .uch State. are vlabl., while 
requiring ongoing con .. rvation effort •. M Informed by the 
State, the population of lion Is 359±10, which healnereased 
over the yeara. As a part of the recent all India tiger 
estimation. only the spatial occupancy of leopard within the 
17 tiger States hal been ascertained. Th, population of 
tiger. and apatlal occupancy of leopard In tiger Stat •• are 
given In the encloled Statement-I . The realon. for the 
preHnt .tatus of tiger and other wild animals, In general, 
are given In the enclosed Statement-II. 

(c) Details relating to killing of tiger. lion and 
leopard during the lut three yea,. and the current year, .. 
reported by Statel, are given In the encloaed Statement-III. 

(d) So far, 131 persona have been arre.ted I 
apprehended In various States aa per Inputs provided by 
the Wildlife Crime Control Bureau. Cas, detail. relating to 
prosecution I InvesUgatlon done by States on Individual 
poaching ca .. a are not collated at the Govemment of India 
level •• Ince they fan In the public domain. 

(e) The steps taken by the Govemment to protect 
tiger and other wild animal. are given In the enclosed 
Statement-IV enclosed. 

su.",.nt-l 

Forest occupancy of leopard in tiger States, and population 
of tiger II ••• timllted by the refined methodology 

State Leopard (km') Tiger Numbe,. 

No. lower Upper 
limit limit 

2 3 4 6 
Shlvallk-Gangetlc Plain Landscape Complex 

Uttarakhand 3683 178 181 195 
Uttar Pradesh 2938 109 91 127 
Bihar 552 10 7 13 
Shlvallk- 7171 297 259 335 
Gangetic 
(Total) 

Central Indian landscape Complex and Eaatem Ghat. 
Landscape Complex 

Andhra Pradesh 37809 85 8. 107 
Chhattlsgarh 14839 26 23 28 

Madhya PradHh 34738 300 238 3M 
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1 2 3 4 5 1 2 3 4 5 , 
Maharashtra 4982 103 78 131 North Ent 5829 100 84 118 

Orl ... 25518 
Hilla, and 

45 37 53 Brahmaputra 
Rajasthan 32 30 35 (Total) 

Jharkhand** 131 NotAiaelHd 
Suntl.rban NotAl .. s .. d 
Total Tlg.r Population 1411 1185 1857 

Central 117913 601 488 718 • Population Htimaln are baNd on pouIbIe denlily 01 tiger occupied 
Indian (Total) landlcape In the .r... not ..... Nd by doubl. umpllng. 

W .. tern Ghats Landlcape Complex 
•• Data wu nOl .menabl. 10 popul.tlon "tlmatlon of ttger. However, 
.vallable Information .bout the landacape Indlcat •• low denlltl .. of 

Kamataka 20508 290 241 339 
tiger In the .,.. rMgIng from 0.5 10 1.5 per 100 kJnI. 

K.rala 8383 48 39 53 S"""'ent-ll 
1. Mortality of wild animals due to poaching. 

Tamil Nadu 14484 78 58 95 2. Degradation of forest status outside Protected Areas' 
Westem 43353 412 338 487 Tiger Reserves owing to human pressure, livestock 

Ghats (Total) 
prellure, and ecologically unsustainable land us ... 

3. Fragm.ntatlon leading to los. of gen. flow from source 
North East Hills and Brahmaputra Flood Plains population •. 

Alum* 1500 70 60 80 4. Mortality of wild animal. due to man-animal conflicts. 
5. Lo •• of reproduction owing to dlsturbanc. on account 

Arunachal 670 14 12 18 of heavily used Infrastructure like highway., .tc. 
Prade.h" 8. Lack of adequate protection In out.,de areal. 

Mlzoram* 2324 8 4 8 7. LOll of forut quality In terms of prey blomaaa to support 
larg. camlvore. like tlg.r and leopard. 

Northern 1135 10 8 12 8. Insurgency flaw and orde,.orobl.ms In some tiger 
West Bengal* r ••• rve.' protect.d ar.as' for .. t areas. 

S""ment-iU 
Detail. relating to killing of tiger. lion and leopard during the last three yea,. and the current 

yellr. as reported by tiger rIInge State. and GuJa,., (only lor lion.) 

SI.No. Tiger Leopard (wlthtn and 
outside tiger reHlV8I) 

Lion 

2005 2008 2007 2008 2005 2006 2007 2008 2005-06 2008-07 2007-08 2008-09 

1. 17 14 30 10 14 17 

Step. taken by ",. Government of India to prot.at 
tiger and other wHd animals 

Legalst.ps 

1. Amendment of the Wild Life (Protection) Act, 1972 for 
providing .nabllng provisions for constltuUon of the 
NatIOnal Tiger Conaervatlon Authority and the TIger 
and Other Endangered Speclea Crime Control Bur.au. 
Th. punishment In case. of offence within a tiger 
reserve hal been enhanced. The Act allO provld .. for 
forfeiture of any eqUipment, vehicle or w.apon that 
hu been ueed for committing any wild life oftenoe. 

08 08 35 35 52 Not reported 
Admlnlatratlv. Itepa 

2. Strength.nlng of antlpoachlng actlvltl •• , Including 
speelal .trategy for mon.oon patrolling, by providing 
funding support to TIger Reserve States, as propo.ed 
by them, for deployment of antlpoachlng squads 
Involving exoarmy personn.' f home guards, apart 
from workforce comprlalng of local peopl., In addition 
to atrengthenlng of communication fwlr.'." 
'acllitl.s. 

3. 100% Central AIIlstanc. provld.d to 17 Tiger 
ReaeIV8l .. an additionally for deployment of Tiger 
Protectlon Force, comprising of ex-army personnel and 
local workforce. 
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4. Constitution of the National Tiger Conservation 
Authority with effect from 4.09.2006, for strengthening 
tiger conservation by, interalia, ensuring normative 
standards In tiger reserve management, preparation 
of reserve specific tiger conservation plan, laying down 
annual I audit report before Parliament, constituting 
State level Steering Committees under the Chairman-
ship of Chief Ministers and establishment of Tiger 
Conservation Foundation. 

6. Constitution of a multidisciplinary Tiger and Other 
Endangered Species Crime Control Bureau (Wildlife 
Crime Control Bureau) with effect from 6.6.2007 
comprising of officers from Police, Forest, Customs and 
other enforcement agencies to effectively control Illegal 
trade In wildlife. 

6. Approval accorded for declaring eight new Tiger 
Reserves. 

7. The revised Project Tiger guidelines have been i88ued 
to Statel for strengthening tiger conservation, which 
apart from ongoing activities, Interalla, Include funding 
IUpport to State I for enhanced village relocation/ 
rehabilitation package for people living In core or 
critical tiger habitats (from Rs. 1 lakhlfamlly to Rs. 1 0 
lakhS/famlly), rehabilitation/resettlement of communi-
ties Involved In traditional hunting, malnstreamlng 
livelihood and wildlife concems In forelts outside tiger 
reservel and fostering corridor conservation through 
restorative strategy to arrest habitat fragmentation. 

8. A Iclentlflc methodology for estimating tiger (Including 
copredators, prey animals and a88essment of habitat 
status) has been evolved and malnstreamed. The 
findings of thll estlmatlon/allelsment are bench 
marks for future tiger conlervatlon Itrategy. 

9. Around 31111 sq.km. of critical/core tiger habitat 
Identified in 17 Statel. 

10. Memorandum of Understanding developed for better/ 
concerted Implementation of conservation inputs 
through tiger reserve States. 

Flnllncla'ateps 

11. Financial and technical help Is provided to the State. 
under varioul Centrally Sponsored Scheme., viz. 
Project Tiger and Development of National Parks and 
Sanctuaries for enhancing the capacity and Infra-
structure of the States for providing effective protection 
to wild animals. 

International Cooperation 

12. India has a Memorandum of Understanding with Nepal 
on controlling trans-boundary Illegal trade In wildlife 
and conservation, apart from a protocol on tiger 
conservation with China. 

13. A Global Tiger Forum of Tiger Range Countries has 
been created for addressing International ISlues 
related to tiger conservation. 

14. During the 14th meeting of the Conference of Parties 
to CITES, which was held from 3rd to 15th June, 2007 
at The Hague, Indla Introduced a resolution along with 
China, Nepal and the Rusllan Federation, with 
dir6Ctlons to Parties with operations breeding tigers 
on a commercial scale, for restricting such captive 
populations to a level supportive only to conserving 
wild tigers. The resolution was adopted as a decision 
with minor amendments. Further, India made an 
intervention appealing to China to phase out tiger 
farming, and eliminate stockpiles of Asian big cats body 
parts and derivatives. The Importance of continuing 
the ban on trade of body parts of tigers WII empha-
sized. 

Reintroduction of Tigers In Sarlska Tiger Re .. rve 

15. A male tiger and a tigress have been reintroduced In 
the Sariska Tiger Reserve (RaJasthan), baaed on a 
recovery strategy suggested by the Wildlife InsUlute of 
India. The tlgerl are being closely monitored by radio 
telemetry. 

C .... tlon of Special Tiger Protection Force (STPF) 

16. The policy Initiative •. announced by the Finance 
Minister In his Budget Speech of 29.2.2008. Interalla, 
contain. action points relating to tiger protection. A 
one time grant of Rs. 50.00 crore has been provided to 
the National Tiger Conservation AuthOrity (NTCA) for 
raising, arming and deploying a Special Tiger 
Protection Force. Action has been taken for the needful 
In this regard. 

Indo-US Bilateral Security CooperaUon 

834. SHRI P. KARUNAKARAN: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether any agreement ha. been signed 
between India and the USA on bilateral security co-
operation; and 

(b) If 80, the detail. thereof alongwlth the modalltle. 
chalked out In this regard? 
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THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) Yes. 

(b) The 'New Framework in the India-US Defence 
Relationship' was signed on June 28, 2005, during the then 
Raksha Mantrt's viSit to USA. The 'Framework' updates the 
'Agraed Minutes on Defence Relations between India and 
USA' signed in January 1995. The framework seeks to 
advance common security interests such as maintaining 
securtty and stability; defeating terrorism; preventing the 
spread of weapons of mass destruction (WMD) and related 
materials, data and technologies; and protecting the free 
flow of commerce. 

The 'Framework' seeks to, inter alia, enhance the 
capabilities of the Indian Armed Forces to deal with terrorism, 
disasters, and spread of WMD, promote a defence trade, 
production and technology relationship with USA, exchange 
information and perspectives on intemational security issues 
and defence poliCies of common interest, enlarge India's 
options and bargaining power in acquisition of defence 
equipment and technology, and increase India's role In 
International affairs. 

The New Framework established a Defence Procure-
ment and Production Group and a number of other working 
groups under the Defence Policy Group to promote a defence 
trade, production and technology relationship with USA. 

. Dredging In Brahmaputra 

lI3S .. SHRI SARBANANDA SONOWAL: Will the 
Minister ot SHIPPING, ROAD TRANSPORT AND 
HIGHWAYS be pl.ased to atate: 

(a) the current status of the dredging operation In 
river Brahmaputra In order to minimize the onslaught of 
floods and erosion In due course; and 

(b) the funds sanctioned and spent therefrom for 
the purpose during the last three years and the current year? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) Inland Waterways 
Authority of India (IWAI), an autonomous body under the 
administrative control of this Ministry, undertakes dredging 
work In National Waterway-2 (River Brahmaputra from 
Sadlya to Dhubrl) for maintaining 2 metre depth for 
navigation In the main navigational channel of the river. 
This dredging Is carried out only during the months ot October 
/ November to February / March when water level In the 
river is low and during the last three years expenditure of 
Rs. 91.05 lakhs was made by IWAI for such dredging. IWAI 
however, does not take up any dredging in the river. 
Brahmaputra In order to minimize the floods or erosion as 
this Is not the mandate 0' IWAI. 

(b) Doe, not art .. In view of (a) above. 

[Translation] 

Private Sector In Nuel .. , En.rgy 

836. DR. LAXMINARAYAN PANDEY: 
SHRIMATI SUSHEELA BANGARU LAXMAN: 
SHRI SHRIPAD YESSO NAIK : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government proposes to Involve 
Private Sector in the nuclear energy sector; 

(b) if so, the details thereof including policy 
guidelines in this regard; 

(c) whether some foreign companies have offered 
to set up joint venture In this sector In the country; 

(d) If so, the details thereof Including the names of 
these companies; and 

(e) the action taken by the Government In this 
regard? 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN) : (a) and (b) Currently, Nucl .. r 
Power Statlona can be s.t up only by C.ntral Government 
or a Central Government Company In accordance with the 
provisions of the Atomic Energy Act. Supply of equipment, 
service, etc. for nuclear power ,tatlon can however be done 
by private .ector. 

(c) to (e) Con.lderlng the po •• lbllitle. of offing up ot 
Light Water Reaotora baled on torelgn cooperation, Roaatt'm 
(Rus.lan Federation), AREVA (France), General Electric & 
We.tlnghou.e (USA) have been holding exploratory 
dlecu.alona with Nuclear Power Corporation of India Umlted 
(NPCIL). All aspects of setting up .uch projecta will be 
comprehensively considered by the Government before 
according approval. 

DI ...... C8ueed by Medica. Wa.e 
837. PROF. VIJAY KUMAR MALHOTRA: Will the 

Minister of HEALTH AND FAMILY WELFARE be plN8ed to 
state: 

(a) whether a. per the report ot A •• oclated 
Chamber of Commerce and Induatrln of India (ASSOCHAM) 
the medical waste thrown by National Capital Region (NCR) 
hospitals is giving rise to diseases like AIDS, HepatitiS B & 
C, Dermatitis, Galtro-entltls etc; and; 

(b) if SO, the details thereof and the action taken by 
the Government against such erring hospltall? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS) : (a) and (b) HHlth being a 
State sub/act, .uch Information II not centraHy maintained. 
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In so far as Central Government Hospital. namely 
Safdarjung Hospital. New Deihl, Dr. Ram Manohar Lohla 
Hospital, New Delhi and Lady Harding Medical College & 
Smt. S.K. Hospital, New Deihl are concerned, while 
disposing of their waste nmaterlal, strict adherence to the 
Bio-Medlcal Waste material, strict adherence to the Bio-
Medical Waste (Management & Handling) Rulel, 1998 II 
maintained. No Incident of posing serious threat to the health 
of the people by Blo·Medical waste hal been reported. 

(English) 

Compen.atory Atfo .... tatlon Work. 

838. SHRI BHUPENDRASINH SOLANKI: 
SHRI MAHESH KANODIA: 
SHRI MADHUSUDAN MISTRY: 

Will the PRIME MINISTER be pleased to refer to USQ 
No. 2768 answered on 19 March, 2008 In Lok Sabha 
regarding relea.e of fund. by adhoc Compensatory 
Afforestation Fund Management and Planning Authority 
(CAMPA) for dlveralon of forelt land to non·forest land under 
Forest Conservation Act, 1980 and to state: 

(a) whether the Union Government hal envisaged 
any alternative mean. to meet the demand of St.tea/Unlon 
T errltori.. for funda for carrying on compenaatory affo ... • 
.tatlon workl; 

(b) If 10, the detail. thereof; .nd 

(c) the .ction taken by the Union Government In 
thll regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHy): 
(a) to (c) Yel. Sir. The Ministry of Environment .nd Fo .... ta, 
Government of India hal Introduced "The Compen.atory 
Afforest.tlon Fund Bill. 2008" In the Lok Silbh. on 6th May, 
2008, which provide. for the e.tablllhment of a Fund and 
crediting thereto the monle. received from the u .. r .gencle. 
toward. compenaatory affora.tatlon, additional eompen-
l.tOry afforeltatlon, pen.1 compenaatory .fforelt.tlon, Net 
Pre.ent V.lue and .11 other .mounta recovered from luch 
agenele. under the Fore.t (Con.ervatlon) Act, 1980; 
constitution of an Authority for admlnlltratlon of the Fund 
.nd to utilize the monle. 10 collected for undertaking artificial 
regener.tlon (plantatlonl), allilted natural regener.tlon, 
protection of foreata,lnfraatructure development, Green India 
Programme, wildlife protection and other related actlvltlel 
and for matte,. connected therewith or Incidental the ... to. 

After e .... tlon of the Fund viz. Compen.atory Affore-
Itatlon Fund and operationalilation of the Compenaatory 
Afforeatation Fund Management .nd Planning Authority 
(CAMPA), money will be ... Ieased to the Stat •• and Union 
T .rritorl.1 Including Gujaral. 

Online Sale of Indl.n Tlge,. 

839. SHRI MADHU GOUD YASKHI: 
SHRI EKNATH MAHADEO GAIKWAD: 
SHRIMA TI NIVEDITA MANE: 

Will the PRIME MINISTER be pleaaed to state: 

(a) whether the Government la aware about an 
advertlaement placed on the website baaed In Italy regarding 
online aale of Indian Tlge,. as appeared In the 'Navbharat 
Tlmea' dated September 15, 2008; 

(b) If so, the detaila thereof; and 

(c) the action taken by the Government In thl. 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(.) and (b) An online offer for sale of tiger cubs of "India 
breeding" at www.buytlgerl.com has come to the notice of 
the Wildlife Crime Control Bureau. 

(c) The matter hal been referred to the Central 
Bureau of Investigation for verification of authenticity or 
otherwl.e of the lite. 

.lack-ll.tlng of Contractore by NHAI 

840. SHRI G.M. SIDDESWARA: Will the Minister of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleaaed to Itate: 

(a) whether the National Highway. Authority of 
India (NHAI) has black-listed certain domestiC and foreign 
firma and put them In "non-performing" Uat for dragging 
Golden Quadrilateral Highway. projects; 

(b) If 10, the namel of luch flrml and the proJecta 
delayed by each one of them; and 

(c) the action taken against the defaultry compa-
nlel to check the recurrence of lueh thing' In future? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): (a) On the baall of review of performance 
of varioul contractor. In Implementing contract package. In 
National Highways Authority of India (NHAI), 15 contracting 
firma (8 Indian and 7 Foreign Contractora) atand Identified 
by NHAI aa non-performing contractora, a. on date. 

(b) The detalll are given In the encloled State-
ment-I. 

(c) The non-performing contractora are Uable for 
penalty in the form of liquidated damage. Itlpulated In the 
civil workl contract (at specified percentage of contract value 
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per day lubject to max. 10% of the contract price) for delay 
In completion of the project, the reasonl for which are 
attributable to the Contractor. 

AI per policy of NHAI, the contractors put on the "non-
performing" lilt lhall not be pre-quallfied for award of any 

future contract In NHAI until IUch time their performance 
Improvel In course of lubaequent reviews. 

Due to conilitent non-performance, the existing 
contracts of four-Ianlng of Golden Quadrilateral were 
terminated In a few cas", the details of which are given In 
the encloHd Statement-II . 

S,atem.",-I 
Non-performing contractolS & projectI delayed by these firm. 

(Foreign & IncIiMJ) 
S.No. Name of the Firm 

1 2 

'oreign firma 
1. Bhumlhlghway Venture Berhad, Malaylla 

2. Centrodostroy, RUllla 

3. China Coal Conltruction Group 
Corpn., China 

4. Dolomite Inudltrles Co. Sdb. Bhd, Malaysia 

5. Stlcoo Kingdom of Saudi Arabia 

e UEM Builders (8551 - K) Malaylla 

7 You-one Engineering Construction Co. Ltd. 
Korea 

Indian Flrme 

1. Aahwanl Construction Company 
India 

2. A.L. Suderahen Cons. Co. Ud. 

3. 

4. 

5. 

India 

APIL (SUbsidiary of Aroone . 
Infrastructure Ltd.) India 

Bhageerathe Engineering Ud. 
India 

DO Builderl Ltd. 
India 

Projects Delayed 

3 

Bhogpur to Jalandhar (NS- 18/PB) 
Ganlam - Icchapuram 

Fatehpur - Khaga (TNHPIII-C) 
Handla - Varanall (TNHP/III-C) 

Shlkohabad - Etawah 

Chltradurga bypa .. 

Sunakhata • GanJam (OR·VII) 

Haver! • Harthar (Terminated) 
Harthar • Chltradurga (Terminated) 
Chltradurga - Sira 

Srtkakulam to Champawatl 
Eight laning of Haryanal Deihl Border to 
Mukarba Chowk 
Gundla Ponchampalll to Bowenpalll 

Etawah Bypass 

Tumkur Bypu. 
Kalkallu village to Gundla Ponchampall 
(NS-8) 

Chltradurgha Bypass 

Hubll-Haverl 

Bridges aectlon (WB·III) 
Thumplpadl to Salem (N6-2SfTN) 

"·lenlng 0; Kerur Bypus Including 
additional bridge acroSI rtver Amarawatt 

OartvnuktMhwar • Muradabad 

Etawah Bypas. 

Oanjam-Iochapuram 
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6. 

7. 

8. 

2 
MIs Essar Group 
India 

Lanco Construction 
India 

Rani Construction 
India 

3 

Haverl - Harlhar (Terminated) 
Harlhar - Chltradurga (Termlnatecl) 
Chltradurga - Sira 

Dalkola Islampur Sub section 2(EW/6) 
Pumaa -Gayakota (EW-121BR) 

Pumaa - Gayakota (EW-121BR) 

StII,."..",-I, 

Contract. Terminated 

Stretch NH 

Chltradurga bypaas 

GanJam-lcchapuram 

Shlkohabad-Etawah 

Srlkakulam to Champawatl (AP-1) 

Etawah bypasa 

Havlrl-Harlhlr 

Harlhlr-Chltrldurgl 

Sunakhala-GanJam 

TumkurByp ... 

Bridge. Section (WB III) 

Indo-U. Nucl .. r Deal et 
NSQM .... ng 

841. SHRI PRABODH PANDA: Will the Mlnlst.r of 
EXTERNAL AFFAIRS b. pleased to .tat.: 

(a) whether .ome re .. rvatlona wer. r.l.ed by • 
few members of Nucl •• r Suppll.r.' Group (NSG) with regard 
to Indo-US Civil Nucle.r Deal; 

(b) If 80, d.talls th.reof; 

(c) whether the Government baa made .ny commit-
ment for non-proliferation or compr.henslv. NucI.ar T •• t 
ban In futur.; and 

(d) If ao, the d.talls thereof and the r.aaona 
ther.for? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) and (b) Th. NSG adopted a 
dlcl.lon by conunaua on Sept.mber 8,·2008 that would 
enable full civil nuclear cooper.tlon with Indl •. 

(c) .nd (d) Gov.rnm.nt h.v. r.lt.r.t.d the long-
.tandlng natlon.1 conaen.ua on non-proUferation and global 
nuclear diaarmament. 

4 

5 
2 

5 

2 

4 

4 

5 
4 

8 

Contractor 

Dolomite Berhad AI Sudershan & Co. 

Buml-Hlway-DDSl 

China Coal Construction Group Corpn., China 

You One - Maharla 

Shageeratha Engineering ltd. and Ashwanl 
Construction Company (JV) 

UEM - Euar (JV) 

UEM - E •• ar (JV) 

Progrellive Con.tructlon Ltd. - Stioco (JV) 

AI Sudel'lhan & Co. 

BhagHrathl Engineering Ltd. 

Stepa Taken to Improv. Sporta Performance 

842. SHRI B. MAHTAB: Will the Mlnl.t.r of YOUTH 
AFFAIRS AND SPORTS b. pl •••• d to atate: 

(a) the Initiatives taken or propo .. d to b. tak.n by 
the Gov.rnm.nt to Improv. the perform.nc. of Indl.n 
.portapel'lon. In Intem.tlonal .portlng .ventl; 

(b) the rllult achieved or likely to be .chleved .. 
a result th.reof; and 

(c) the .mount alloc.ted for the d.velopment of 
.porta In the country during the I.at three ye.rs .nd the 
currant year, year-wile? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GIU): (.) 
Government aupplements the efforts of the National Sporta 
Fed.ratlons to promote excellence In sporta at International 
level. Under the Sch.me of AIIlstance to National Sporta 
Federatlona, the Government provide. financial .upport to 
federatlona for training & preparation of athletes for major 
Int.matlonal competltlona, which, Int.r alia, Includ •• training 
,upport, competition expoaures, equipment .upport and 
lCIentlflc & technical a .. lstance. 



341 Written An.wens ASVINA 30, 1930 (SAKA) to Questions 342 

In addition to this, the Government provides liberal 
alll,tance to elite ,porteperaon, for extending need baaed 
tailor made assistance to meet all their requirements for 
participation in major events. 

The Government has recently approved a Scheme for 
Preparation of Indian Teams for the Commonwealth Games, 
2010, which provides for state of art training facilltlel and 
world class coachIng to the core probablel. The Scheme 
hu an approved outlay of AI.678.oo crores. 

(b) AI a result of Inltlatlvel made by all Itake-
holders, Including the alll,tance provided by the 
Government there has been conalltent Improvement In our 
performance at major International events, Including the 
recent BeijIng Olympics where India got one Gold and 2 
Bronze medals, which II our belt performance In Olympics 
till date. 

(c) The amount allocated for the development of 
sports In the country during the last three years and the 
current year II al under:-

(Aupees in crores) 

2005-06 2006-07 2007-08 2008-09 

365.27 470.88 540.01 824.83 

Tob8cco Monitor Project. 

843. SHAI NAND KUMAA SAl: 
SHAI SUGAIB SINGH: 
SHAI KISHANBHAI V. PATEL: 

Will the MinIster of HEALTH AND FAMIL V WELF AAE 
be pleased to state: 

(a) the detalll of the placel where tobacco monitor 
projects have been launched so far; 

(b) the extent to which the schemes have been able 
to achieve Its objective; and 

(c) the detalll of funds provided by Government 
under the laid Icheme during the last three yeara and the 
current year, State·wlse? 

n-fE MINISTEA OF HEALTH AND FAMIL V WELFARE 
(DR. ANBUMANI RAMADOSS): (a> to (c> Government of 
India hal launched the pilot phal. of the National Tobacco 
Control Programme (NTCP) In 18 Districts of 9 Statel during 
the year 2007·08. The programme broadly Includes: 

1. • Capacity building of State In the .ffectlve Implemen-
tation of the Tobacco Control Act, 2003. It Is proposed 
to set up State Tobacco Control Cells and District Level 
Monitoring Celli. 

2. Train health workers, school teachers, etc. on III effects 
of Tobacco. 

3. Engage NGOI, to carry out school programme In the 
Government Schools. 

4. Mass medlallEC campaign, tailored to regional needs. 

5. Capacity building laboratorlel for tobacco product 
testing. 

An .valuatlon of the programme shall be undertaken 
In due course during Mid term apprallal of 11th Five Vear 
Plan to alsess Its Impact. 

As. 1.55 erore has been relealed to the State! Districts 
for carrying forward the Programme during the financial year 
2007-08. The details are given In the enclosed statement. 

St1ttement 

List of District I St.te 

S.No. State Amount for the Districts 
State Tobacco 
Control Unit (As.) 

2 3 4 

1. Aajasthan As. 3,76,0001- Jaipur and Jhunjhunu 

2. Assam As. 3,76,0001- Kamrup and Jorhat 

3. Karnataka As. 3,76,0001- Bangalore (U) and 
Gulbarga 

Amount 
for each District 
Tobacco Control 
Cell (AI.) 

5 

As. 6,74,000/-
As. 6,74,0001-

As. 6,74,0001-
AI. 6,74,0001-

AI. 6,74,0001-
AI. 6,74,0001-

Total 
(Col.3 + 5) 

6 

As. 17,24,000/-

As. 17,24,0001-

As. 17,24,0001-
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2 3 4 5 8 

4. West Sengal RI. 3,78,0001- Murahldabad .nd R •. 8,74,0001- R •. 17,24,0001-
Coochbeh.r RI.6,74,0001-

5. Tamil Nadu RI.3,76,0001- Kanchaapuram and R •. 6,74,0001- RI.17,24,0001-
Vlllupuram RI.6,74,0001-

F. Uttar Pradelh Rs.3.78.0001- Lucknowand RI.6,74,0001- R •• 17,24,0001-
Kanpur RI. 8, 74,0001-

Gularat R •. 3,76,0001- Surat and R •. 6,74,0001- RI. 17,24,OOQI-
Anand RI.6,74,000l-

8. GNeT Deihl Rs.3,76,0001- New DeIhl .nd RI.8,74,0001- RI. 17,24,000/-
Ellt DeIhl RI.8,74,0001-

Madhya Pr.delh RI.3,76,0001- Gwalior and RI.8,74,0001- R.. 17,24,0001-
Khandwa R •. 6,74,0001-

National Action Plan on 
Climate Change 

84... SHRI SURAVARAM SUDHAKAR REDDY: 
SHRI C.K. CHANDRAPPAN: 

Will the PRIME MINISTER be pleased to Itate: 

(a) whether India hal launched a National ActIon 
Plan on Climate Change; and 

(b) If 10, thel8lient featurel thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): (a) Yel Sir, India released the National Action 
Plan on Climate Change (NAPCC) on 30th June 2008 to 
outline Its .trategy to meet the challenge of Climate Change. 

(b) Indla'i National Action Plan outlines a national 
strategy that alma to enable the country adapt to climate 
change and enhance. the ecoIoglcallultalnabliity of India'. 
development path. It Itrellel that maintaining a high growth 
rate il ellential for Increallng living ltandard. of the Vllt 
majority of people of India and reducing their vulnerability 
of the Impacts of climate change. 

Eight National Mliliona, form the core of the National 
Action Plan, representing multi-pronged, long term and 
integrate Itrateglel for achieving key goailin the context of 
climate change. These Mlsllonl are National Solar Mission. 
National Mislion on Enhanced Energy Efficiency, National 
Mislion on Sustainable Habitat, National Water Mission. 
National Mission for Sustaining the Himalayan Eco-sy.tem, 
National Minion for a Oreen India. National MI.sIon for 
SUltainable Agriculture and National Million on Strategic 
Knowledge for Climate Change. The National MI .. lon. are 
to be Institutionalized by the respective Mlnl.t,," and will 
be organized through Inter-sectoral groups. 

[Translation] 

Afforemtlon Project. with External Ailimnee 

845. SHRI RAMDAS ATHAWALE: Will the PRIME 
MINISTER be pleaaed to atate: 

(a) the names of States In which anore.t.tlon 
projactl are going on with external ..... lance II on date; 
and 

(b) the Stat.wiae fora.t area In aquare kllomete,. 
Increaaed during the la.t three ye.,. and the current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY) : 
(a) Afforestation projectl with external a .. l.tance are going 
on In el.v.n dlff.rent Itat.l. namely Andhra Prade.h. 
Oularat. Haryana, Himachal Prade.h. Karn.taka. Orl .... 
Punjab, Rajuthan, Tamil Nadu, Trlpura and Uttar Pradesh. 

(b) The ...... mant of fore.t DOv.r II don. on the 
b .... of .al8l1118 data blennenlally. The 1.I8lt .... aam.nt 
hll been done on It.e basil of lateUIt. data of Nov.-Dec. 
2OCWFeb. 2005. The change In the foreat cover hal baan 
analyzed by oomp.rlng foreat cover of thela ... t a ... aamant 
with that of the preceding .s .... ment (y.ar 2003). The 
details are given In the enclol.d Statement. 

StateelUT 

Andhra 
Pradelh 

StIIt.ment 

FOfftt Cover In StateslUT 

Fora.t Cover In Stain (1(mI) Change 
(SFR 2006) (SFR 2003) 

2 3 
44.372 44.412 -40 
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1 

Arunaohal 
Pradeah 

Alum 

Bihar 

Chhattl'garh 

Goa 

Gujarat 

Haryana 

Himachal 
Prad •• h 

Jammu and 
Kashmir 

Jharkhand 

Karnataka 

Kerala 

2 

87.777 

27.845 

5.578 

55.883 

2.184 

14.715 

1.587 

14.388 

21.273 

22.581 

35.251 

15.585 

Madhya Pradeah 78.013 

Mahara.htra 

Manlpur 

Meghalaya 

Nagaland 

Orl .. a 

Punjab 

Rajaathan 

Slkkim 

Tamil Nadu 

Trlpura 

Uttar Prade.h 

Uttaranchal 

west Bengal 

Andaman and 
Nicobar 

Chandlgarh 

Dadra and 
Nagar Havel! 

47.478 

17.086 

16.988 

13.719 

48.374 

1.558 

15.850 

3.282 

23.044 

8.155 

14.127 

24.442 

12.413 

6.628 

15 

221 

3. 

87.882 

27.735 

5.573 

55.892 

2.184 

14.814 

1.578 

14.359 

21.273 

22.568 

35.248 

15.585 

78.145 

47.514 

17.259 

16.925 

14.015 

48.353 

1.545 

15.821 

3.282 

23.003 

8.123 

14.127 

24.460 

12.388 

6.807 

15 

221 
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4 

85 

-90 

8 

-129 

o 
-89 

11 

10 

o 

22 

5 

o 
-132 

-38 

-173 

83 

-286 

21 

13 

28 

o 
41 

32 

o 
-18 

24 

-178 

o 
o 

Daman and DIu 

DeIhl 

2 

8 

178 

Lakahadw .. p 25 

Pondicherry 42 

3 

8; 

174 

25 

42 

4 

o 
2 

o 
o 

Total 677.088 877.818 -728 

[Englillh] 

Cont. .. nce of Iporta Mini ... 

848. SHRI NAVE EN JINDAL: WIH the Mlnl.ter of 
YOUTH AFFAIRS AND SPORTS be pleued to .tate? 

(a) whether a Conference of Sport. Mlnl.te,. wa. 
held In July, 2008; 

(b) If '0, the main IlIu •• dlscu.sed at the 
Conference and the outoome thereof; 

(c) whether the Conf.rence wa. of the view that 
there were IeII chance. of winning any medallat the Beijing 
Olymplca; and 

(d) If 10, the reuona theretor and the reaction of 
the Govemment In thll regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): (a) and 
(b) Ye., Sir. A Conference of State Youth & Sport, Mlnlst.,. 
wa. held on 8th July, 2008. laauea relating to Implementation 
of Panchayat Yuva Krlda aur Kh.1 Abhlyan (PYKKA). 
creation of Sporta Infrutructure and payment of committed 
lI.bllltie. for the period prior to 1-4-2005. role of Sport. 
Authority of India (SAl) vll-.·vI. State., draft Scheme for 
Promotion of Sporta and Gamu In Schoola, College, and 
Unlve,.ltle. and Draft Scheme for Sport. I Gamel for 
DI •• bled, Draft National PhYllcal Fltne .. Programme. 
Review of Youth Ho.tel Scheme, N.tlonal Service Scheme 
(NSS), Nehru Yuva Kendra Sangathan (NYKS) and launch 
of Scheme of N.tlonal Programme for Youth and Adole.cent 
Development were dlacuaaecJ. 

The Mlnl.try hal Inltl.ted action to Implement the 
ICheme of Panchayat Vuva Krlda .ur KheI Abhiyan (PVKKA). 
Sch.me of National Programme for Youth and Adolescent 
Dev.lopment and neo •••• ry follow up on other I •• u •• 
diacuaaed during the Conf.ranoe. 

(c) No such view emerged In the Conference. 

(d) Quaatlon doe. not art ... 
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Civil Nucl.ar Cooperation with Japan 

847. SHRI ADHALRAO PATIL SHIVAJIRAO: Will the 
Minister of EXTERNAL AFFAIRS be pleased to state: 

(a) whether Japan has ruled out any negotiations 
for a civil nuclear cooperation/agreement with India; 

(b) If so, the details thereof and the reasonl thereof; 
and 

(c) the reaction of the Govemment thereto? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): (a) to (c) Japan was part of the 
consensus at the IAEA Board of Govemorl meeting that 
approved the India-specific SafeguarcM Agreement In 
Vienna in August 2008. Japan also supported the Nuclear 
Suppliers Group (NSG)'s decision to adjust NSG guidelines 
to enable full civil nuclear cooperation with India. 

At the 3rd India-Japan Ministerial-level Energy 
Dialogue held In Tokyo on 17 September 2008 between 
Deputy Chairman, Planning Commission and the Japanese 
Minister for Economy, Trade and Industry, Mr. Toshlhlro 
Nlkel, both Ministers signed a Joint Statement which contain. 
the following paragraph: "The two Mlnllt.rs not.d that the 
Nuclear Suppll.rl Group adopt.d by consenlu. the 
Statem.nt on Civil Nuclear Coop.ratlon with India. Th.y 
oonflrmed that they will exchange view. and Information on 
their re.pectlve nuclear energy policy'. 

aan on u •• of Outka and Tobacco 

848. SHRI RAVI PRAKASH VERMA: 
SHRI KAILASH NATH SINGH YADAV: 

Will the Mlnl.ter of HEALTH AND FAMILY WELFARE 
be plea.ed to .tate: 

(a) whether the (Jnlon Govemmtnt hu received 
any propo.al from varlou. State Governmentl to put a 
complet. ban on the u •• of gutka and tobacco; 

(b) If '0, the detalla thereof alongwlth the status of 
luch propolal.; and 

(c) the step. taken by the Government In this 
r.gard? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMAOOSS): (a) to (c) Ye., Sir. The Central 
Gov.rnment had received the requelt from the Govt. of 
Maharashtra and Andhra Pradesh In the year 2004 to ban 
manufacture and sale of Gutka In their State. The requ.st 
were .xamlned by the GoYl. and a provision has been made 
under PFA Rul •• 1955 vide G.S.R. No. 491 (E) dated 21-8-
06 (eftectlv8 from 20-8-2001) which provld. that tobacco 
and nicotine ahall not be used as Ingredlenll In any food 

product •. However, the .. ld rule has been challenged In a 
number of High Courts In many Statel viz Orl •• a, Uttar 
Prade.h, Karnataka and Maharashtra and .tay on It. 
Implem.ntation has b.en given by these High Courts. Th. 
matter has subsequently been transferred to the Hon'ble 
Supreme Court and therefore the matter I. sub-Judice. 

V .... , Tl'llfflc MonHoring Syatem 

849. SHRI P.S. GADHAVI: Will the Mlnl.ter of 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS be 
pleal.d to refer to Unltarred Queltlon No. 1804 dated 12 
March, 2008 anlwered In Lok Sabha regarding .. ttlng up 
of V •••• I Traffic Monitoring SYlt.m (VTMS) In Gulf of Kutch, 
and to state: 

(a) whether the project has been completed; 

(b) If so, the details thereof; 

(c) If not, the reasons for the delay alongwlth the 
pre .. nt status of the work; and 

(d) the time by which the work Is likely to be 
completed? 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): (a) No, Sir. 

(b) Doe. not arise. 

(c) and (d) Due to Ilow progress of the work relating to 
the civil engineering component, the project has not been 
completed. About 47% of civil engineering work has 10 far 
been completed. The work lallkely to be completed by August 
2009. 

live Showe In and around 
Olr Sanctuary 

860. SHRI BRAJA KISHORE TRIPATHY: Will the 
PRIME MINISTER be pleaaed to Itate: 

(a) whether live Ihows are organized In and around 
the Glr Sanctuary for tourist. al reported In 'The Times of 
India' dated 23 April, 2008; 

(b) If so, the fact. and the reaction of the Govern-
ment thereto; 

(c) whether cases of compensation ctalm for loal 
of IIve.tock have also Increased In theae areas; 

(d) If 80, the details of the compeneallon claim O8aea 
during 2007-06; 

(e) whether the Government has made any Inve.lI-
gatlonlverlflcatlon for such claim.; and 
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(0 If 10, the detalll and the Itepi taken by the 
Government to check luch actlvltlel? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): 
(a) No Sir. AI per the Information received from the State 
Govemment, no luch live Ihows are organized In and around 
the Glr Sanctuary for tourlata. 

(b) Doel not arlle. 

(c) to (f) AI reported by the State Government, there il 
lome Inereale In the number of cales of claim for 
compenaatlon for IIveatoek killed by wild animall In Gir 
region. During 2007-08, 2018 clalml of compensation for 
livestock were made In Glr Sanctuary region. The State 
Government makel Inveltlgatlon In luch caeee and only 
after verifying the lupportlng evldencel like POlt mortem 
report~ the compensation la paid. 

..... Ith Policy for BPO Employeu 

851. SHRIMATI MANEKA GANDHI: Will the Mlnllter 
of HEALTH AND FAMILY WELFARE be pleased to Itate: 

(a) whether the Government propoaes to frame a 
health policy for SPO employeea; 

(b) If 80, the detalla thereof; and 

(c) the time by which this policy la likely to be 
framed? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): (a) At p ..... nt, there la no 
propolal In the Mlnlltry of Health and Family Welfare to 
frame a policy for SPO employ .... 

(b) and (c) Do not arise. 

[Ti'ans/atfon/ 

Second-Un. Trutment tor AIDS Patlenta 

852. SHRI SHAILENORA KUMAR: Will the Mlnlater 
of HEALTH AND FAMILY WELFARE be pleased to atate: 

(a) whether the medlclnea for lind-line treatment 
of AIDS.,. not available In the Govemment Hospitals; 

(b) If ao, the detalla thereof; 

(c) the details of measures being taken by the 
Government to make available mediclnel for auch treatment 
In the Govemment Hospltall; and 

(d) the coat incurred on the publicity campaign on 
AIDS awarenesa and Its prevention? 

THE MINlSTE ~ OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMAN' r i\MADOSS) : (a> and (h) Nil. Sir. The 
Nattor31 ART' , ",me I:: r.·'(·vl1;, l' cr· "Ir~ ',r' •• 'lV 

drugs. The aecond line ART is quite expensive (10 times 
con.tller than first line drugs), require specialized laboratory 
testa, training of doctors, adherence counseling and 
monitoring mechanlams. These have to be In place before 
second line drugs can be provided In order to avoid 
reliltance to these druga and satisfactory patient outcomes. 

(c) The second line ART was started at two .ltea 
GHTM. Tambaram and JJ Hospital. Mumbal from January. 
2008 on a pilot basis. Based on the exparlence gained In 
the pilot phase, this is being expanded to 8 other proposed 
·Centres of Excellence· In the country at Delhi, Kolkata, 
Chandlgarte, Imphal, Hyderabad. Varanasl, Bangalore and 
Ahmedabad. 

The necessary preparatory activltle. for the expanalon 
have been completed, luch as the development of treatment 
protocoll, monitoring toola and handouts. counseling 
material, Job aidl and patient education material. Thele 
centrel are being linked to apecialized laboratories with 
facilltiea for viral load testing. The Nodal Officers from theae 
centres are scheduled to go to Thailand for training in 
November, 2008. Besides. all ART centers In Maharashlra 
are being linked to JJ Hospital and all ART centers In Tamil 
Nadu from 1at November, 2008. 

In a ph.sed manner all ART centres In the country will 
be linked to these 10 Centrel of Excellence for second line 
ART. 

(d) An expendltur. of RI. 18371 lakha ha. b .. n 
Incurred on the publicity campaign done In 2007-08 and 
08-09 In different atat ... The breakup of the expenditure is 
given In the encloled Statement. 

St.t.ment 
Expenditure Incurred during the yesr 

2007-D8 and 2008-09 

SI.No. Expenditure Financial year Financial 
(2007-08) year 

(Rs. In lakh) (2008-09) 
(Rs. In lacs) 

till Sept. 

1. Publicity campaign 6085 4291 
through SACS 

2. DAVP 2613 1057 

3. Doordarshan 829 826 

4. AIR 1324 391 

5. NRHM 1:;"" --_._-
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MR. SPEAKER: The House stands adjourned till 2 P.M. 

11.23 hr.. 

The Lok Sabha then adjourned till Fourteen of the Clock. 

14.00 hr •. 

The Lok Sabha re-assembled at FourtHn of the Clock. 

(MR. DepUTY SPEAKER In the Chait, 

... (Interruptions) 

[English] 

MR. DEPUTY SPEAKER: Now, we take up Papers to 
be laid on the Table. 

... (Interruptions) 

SHRI BASU DEB ACHARIA (Bankura): Mr. Deputy 
Speaker. Sir, I have given a notice for an adjournment 
motion. ... (Interruptions) 

[Translation) 

MR. DEPUTY SPEAKER: Please listen to me first. 

... (Interruptions) 

14_0lil hr.. 

(At this stage, Dr. K.S. Manoj and some other hon. MembelS 
came and stood on the floor near the Table). 

[English] 

MR. DEPUTY SPEAKER: Nothing will go on record. 

[Translation] 

... (Interruptions)· 

MR. DEPUTY SPEAKER: I request you to listen to me 
first. 

... (Interruptions) 

MR. DEPUTY SPEAKER: Acharla jl, Please listen to 
what do I want to say? 

... (Interruptions) 

[English] 

MR. DEPUTY SPEAKER: Now, Papers to be laid on 
the Table. 

Shrl Manl Shankar Alyar. 

... (Interruptions) 

'Not recorded. 

14.01 hr.. 

PAPERS LAID ON THE TABLE 

[English} 

THE MINISTER OF PANCHA YATI RAJ AND MINISTER 
OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI 
MANI SHANKAR AIYAR): I beg to lay on the Table a copy 
each of the following papers (Hindi and English versions): 

(1) North Eastern Region Vision 2020. 

(2) North Eastern Region Vision 202D-Annexurel • 

[Placed In Library .... No. L.T. 9008108] 

I would also like to seek your permlsllon and of the 
Houae to move a motion for dllcusalon on this subject. 
. .. (Interruptlons) Aa I have told already, I will be moving a 
motion for discussion on this aubject. ... (Interruptlons) 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): I beg to lay on the 
Table: 

(1) A copy each of the following papers (Hindi and 
English versions) under subsection (1) of section 
619A of the Companies Act, 1956:-

(i) Review by the Govemment of the working 
of the Shipping Corporation of India 
Limited, Mumbal for the year 2007-2008. 

(II) Annual Report of the Shipping Corpo-
ration of India Limited, Mumbal for the year 
2007-2008, alongwithAudl1ed Accounts 
and comments of the Comptroller and 
Auditor General thereon. 

[Placed In Library .... No. L.T. 9009/08] 

(2) A copy of the NotHlcation No. G.S.A. 803(E) (Hindi 
and English versions) published In Gazette of 
India dated the 21at August, 2008 approving the 
Tutlcorln Port Trust Employees (Recruitment, 
Seniority and Promotion) Regulatlona, 2008, 
under sub-aectlon (4) of Section 12~ of the Major 
Port Trusts Act, 1963 . 

[Placed In Library. S .. No. L.T. 9010/08) 

'" (Interruptions) 

THE MINISTER OF STATE OF THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): I beg to 
lay on the Table: 

(1) . (I) A copy of the Annual Report (Hindi and 
English versions) of the Rajlv Gandhi 
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National Institute of Youth Development, 
Srlperumbudur, for the year 2006-2007, 
alongwlth Audited Accounts. 

(II) A copy of the Review (Hindi and English 
verllons) by the Government of the 
working of the RaJ Iv Gandhi National 
Institute of Youth Development, Sriperum-
budur, for the year 2006-2007. 

(2) Statement (Hindi and English versions) shOWing 
reuons for delay In lying the papers mentioned 
at (1) above. 

[Placed In Ubrary. 8M No. L.T. 9011/08] 

... (Interruptlons) 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI E. AHAMED): I beg to lay on 
the Table a copy of the Annual Report (Hindi and English 
verllons) of the Indian Council of World Affalra, New Deihl, 
for the year 2007-2008 under section 27 of the Indian 
Council of World Affairs Act, 2001. 

[Placed In Library .... No. L.T. 9012108] 

... (Interruptlons) 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): On behalf of Shrlmatl 
Panabaka Lakahml, I beg to lay on the Table: 

(1) (I) A copy of the Annual Report (Hindi and 
English versions) of the National Institute 
of Homoeopathy, Kolkata, for the year 
2006-2007, alongwlth Audited Accounts. 

(II) A copy of the Review (Hindi and English 
versions) by the Government of the 
working of the National Institute of Homo-
eopathy, Kolkata, for the year 2006-2007. 

(2) Statement (Hindi and English versions) showing 
reasons for delay In laying the papers mentioned 
at (1) above. 

[Placed In Ubrary .... No. L.T. 9013108] 

(3) A copy each of the following Notifications (Hindi 
and English versions) Issued under sub-
sectlon(3) of SectIon 1 of the Food Safety and 
Stancardl Act, 2006:-
(I) S.O. 2127(E) published In Gazette of India 

dated the 28th August, 2008, appointing 
28th day of August, 2008 aa the date on 
which the provlalons of SectIon 90 of the 

Food Safety and Standards Act, 2006 shall 
come Into force. 

(II) S.O. 1758 .(E) published In Gazette of India 
dated the 15th October, 2007 appointing 
the 15th day of October, 2007 aa the day 
on which the provilion. of Sections, 
mentioned therein, of the Food Safety and 
Standards Act, 2006 shall come into force. 

(III) S.O. 1246(E) published in Gazette of India 
dated the 28th May, 2008, appointing 28th 
day of May, 2008 aa the date on which the 
provisions of Sections 3 and 30 of the Food 
Safety and Standards Act, 2006 shall come 
Into force . 

[Placed in Ubrary. S .. No. L.T. 9014/08) 

(4) A copy of the Food Safety and Standards 
Authority of India (Salaries, A"owance and other 
Conditions of Service of Chairperson and 
Members) Rulea, 200S (Hindi and Englls~ 
versions) published in Notification No. G.S.R. 
497(E) In Gazette of India dated the 4th Juiy, 200S 
under Section 93 of the Food Sa'ety and 
Standards Act, 2006 . 

[Placed In Library. S .. No. L.T. 9015/0SJ 

(5) A copy of the Notification No. S.O. 2185(E) (Hindi 
and English versions) published in Gazette of 
India dated the 6th September, 2008, establis-
hing the FOod Safety and Standards Authority of 
India for the purposes of the Food Safety and 
Stan-darda Act, 2008 consisting of the Chair-
person and the mambe ... , mentioned therein, with 
effect from the dale of publication of the Notifica-
tion, iaaued under sub-section (1) of Secttons 4 
and 5 of the said Act. 

[Placed in Ubrary. See No. L.T. 9016106J 

(6) A copy each of the following Noti!lcations (Hindi 
and English versions) under Section 23 of the 
Prevention of Food Adulteration Act, 1954:-

(I) The Prevention of Food Adulteration (3rd 
Amendment) Rules, 2008 (published In 
NotificatIon No. G.S.R. 487(E) In Gazette 
of India dated the 18th June, 2OOS. 

(II) The Prevention of Food Adulteration (4th 
Amendment) Rules, 200S (published in 
Notification No. G.S.R. 500(E) in Gazette 
of India dated the 5th July, 2008. 

[Placed In Ubrary. lee No. L.T. 9017/0S] 
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(7) A copy of the Notification No. G.S.A. 383(E) (Hindi 
and English veralons) published In Gazette of 
India dated the 18th May. 2008, containing 
Corrigendum to the Notification No. G.S.R. 
491 (E) dated the 21at August, 2008 iaaued under 
Prevention of Food Adulteration Act, 1954. 

(Placed In Ubrary .... No. L.T. 9018108] 

(8) (i) A copy of the Annual Report (Hindi and 
English veralons) of the Central Council 
for Research In Unanl Medicine, New 
Deihl, for the year 2008-2007, alongwlth 
Audited Accounts. 

(II) A copy of the Review (Hindi and English 
verslona) by the Government of the 
working of the Central Council for 
Research In Unanl Medicine, New Deihl, 
for the year 2006-2007. 

(9) Statement (Hindi and English veralons) showing 
reasons for delay In laying the papers mentioned 
at (8) above. 

[Placed In Ubrary. See No. L.T. 9019/08] 

THE MINISTER OF STATE IN THE MINISTRY OF COAL 
(SHRI SANTOSH BAGRODIA): I beg to lay on the Table a 
copy of the Notification No. S.O. 2142(E) (Hindi and English 
versions) published In Gazette of India dated the 1st 
September 2008 making certain amendments to the 
principal order published In the Notification No. S.O. 594{E), 
dated the 20th June, 1988, which was subsequently 
amended vide order No. 932(E) dated 18th August, 2003 
consequent upon change of Vice-Chairman Incumbent ot 
the Standing Committee, Issued under sub-section (1) of 
Section 26 of the Mine. and Mineral (Development and 
Regulation) Act, 1957. 

[Placed In Library. See No. L.T. 9020/08] 

... (Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF 
SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI 
K.H. MUNIYAPPA): I bag to lay on the Table: 

(1) A copy each of the following Notifications (Hindi 
and English versIons) under section 10 of the 
National Highways Act, 1956:-

(I) S.O. 1 088(E) published In Gazette of India 
dated the 5th May, 2008 regarding rates 
of bridge fee to be recovered from P"lf!rS of 
permanent Lamboti Bridge on r '.t. 1":1' 
Hiqt";WiW No.9 (I' 'nSolapur ~e, ,0 in 
PiQ Statu 01 Mahi': !'\ I il 

(iI) 

(III) 

(Iv) 

(v) 

(vi) 

(vII) 

(vIII) 

(ix) 

Laid 356 

S.O. 1562(E) published in Gazette of India 
dated the 26th June, 2008 authorising the 
Special Land Acquisition Officer (General), 
Nagpur, as the competent authority to 
perform the function. of such authority 
for building (widening), maintenance, 
management and operation of the National 
Highway No. 7 (Nagpur-Hyderabad Sec-
tion) In the State of Maharashtra. 

S.O. 1624(E) published In Gazette of India 
dated the 7th July, 2008 making certain 
amendments in the Notification No. S.O. 
194(E) dated the 2nd March, 2001. 

S.O. 2043(E) published In Gazette of India 
dated the 14th August, 2008 authorialng 
Officers mentioned therein to acquire land 
for building (widening/six-laning, etc.), 
maintenance, management and operation 
of the National Highway No.8 In the State 
of Maharashtra, 

S.O. 1084(E) published In Gazette of India 
dated the 5th May, 2008 making certain 
amendments in the Notification No. S.O. 
294(E) dated the 14th February, 2007. 

S.O. 1 085(E) published in Gazette of India 
dated the 5th May, 2008 making certain 
amendments in the Notification No. S.O. 
295(E) dated the 14th February, 2007. 

S.O. 1437(E) published In Gazette of India 
dated the 11th June, 2008 regarding 
acquisition of land for building (widening), 
maintenance, management and operation 
of the National Highway No.8 (Ourg-
Nagpur Section), Including construction of 
bypasses, In the State of Maharashtra . 

S.O. 1126(E) published In Gazette of India 
dated the 13th May, 2008 regarding rates 
of fee to be recovered from the users of 
four-\aned stretch of National Highway No. 
8 (Manor-Dahlsar Section) In the State of 
Maharashtra. 

S.O. 1228 (E) published In Gazette of India 
dated the 27th May, 2008 regarding rates 
('. ie" : ", / \I- f,'GP"ered from thf' "S' ·';1 'Jf 

Ir \)' II :;h 0 National HI·.h '1"") 

f r·r k ,t:l' Sectlon\ ir. t I SU e 
I J , . I Ie .tt. 



357 Papers ASVINA 30,1930 (SAKA) t..1d 358 

(x) S.O. 139O(E) published In Gazette of India 
dated the 8th June, 2008 regarding rates 
of fM to be recovered from the use,. of 
four-Ianed stretch of National Highway No. 
14 (Palanpur-Radhanpur Section) In the 
State of Gujarat. 

(xl) S.O. 1391 (E) published In Gazette of India 
dated the 6th June, 2008 regarding rates 
of fee to be recovered from the ulers of 
four-Ianed stretch of National Highway No. 
2 (Mohanla·Barun Section) In the State of 
Bihar. 

(xII) S.O. 1392(E) published In Gazette of India 
dated the 8th June, 2008 regarding rates 
of fM to be recovered from the use,. of 
four·laned stretch of National Highway No. 
5 (Chattla·Bhadrak Section) In the State of 
Orissa. 

(xIII) 

(xlv) 

(xv) 

(xvi) 

(xvii) 

S.O. 1565(E) published In Gazette of India 
dated the 26th June, 2008 regarding rates 
of fee to be recovered from the users of 
four-Ianed stretch of National Highway No. 
5 (Chllakaluripet-Vijayawada Section) In 
the State of Andhra Pradesh. 

S.O. 1615(E) published In Gazette of India 
dated the 3rd July, 2008 regarding rates 
of fee to be recovered from the users of 
four-Ianed stretch of National Highway No. 
15 (Aadhanpur·Adesar Section) In the 
State of Gujarat. 

S.O. 1646(E) published In Gazette of India 
dated the 9th July, 2008 authorising 
Concesllonalre to collect and retain the 
fee on mechanical vehicles, mentioned 
therein, from the users of National Highway 
Nos. 1 to 5 In the State of Haryana. 

S.O. 9OO(E) published In Gazette of India 
dated the 22nd April, 2008 regarding rates 
of fee to be recovered from the users 
of National Highway No.6 (Kondhall-
Talegaon Section) In the State of Maha-
rashtra. 

S.O. 345(1-:) published In Gazette of India 
d;J~(!d th, H:tn ceo!"uary, 2008 ret'ardlng 
e qlli.iI (,nf .<tr,d 1m bllildi," 1TIi1:n 
It If r ~E' m " " me· 'lClJ , Ii." ( 
:"ltcH'H ~~.y ). !L·II, a.;I·H 
: II:J 8 ~: f ) II ')VII I (E I{;~IC t (·;:tIOI 

I t If S 31. t i' F Idl Vi. 

(xviii) S.O. 480(E) publlahed In Gazette of India 
dated the 12th March, 2008 making certain 
amendments In the NotIftoation No. S.O. 
513(E) dated the 7th April, 2008. 

(xtx) S.O. 481 (E) pubillhed In Gazette of India 
dated the 12th Maroh, 2008 making certain 
amend menta In the Notification No. S.O. 
2087(E) dated the 4th December, 2007. 

(xx) S.O. 275(E) pubilihed In Gazette of India 
dated the 7th February, 2008 regarding 
acquilltlon of Land for building, malnt .. 
nance, management and operation of 
National Highway No. NE·II (Eastern 
Peripheral Expreuway of Deihl) (Ghazla· 
bad Section) In the State of Uttar Pradesh. 

(xxi) S.O. 528(E) published In Gazette of India 
dated the 19th March, 2008 regarding 
acquiSition of Land for building (widening! 
four·lanlng, etc.), maintenance, manage· 
ment and operation of National Highway 
No. 28 In the State of Uttar Pradesh. 

(xxII) S.O. 2216(E) pubilihed In Gazette of India 
dated the 28th December, 2007 regarding 
acquisition of Land for building, main· 
tenance, management and operation of 
National Highway No. NE·II (Eastern 
Peripheral Expre .. way) (Bagh·pat Sec· 
tlon) In the State of Unar Pradesh. 

(xxIII) S.O. 2217(E) published In Gazette of India 
dated the 28th December, 2007 making 
certain amend menta In the Notification No. 
S.O. 1791(E) dated the 22nd October, 
2007. 

(xxiv) S.O. 541 (E) published In Gazette of India 
dated the 20th March, 2008 regarding 
acquisition of land for building (four· 
lanlng), maintenance, management and 
operation of National Highway No. 8 
(Durg-Nagpur Section) In the State of 
Maharashtra. 

(xxv) S.O. 474(E) published In Gazette of India 
dated the 11th March, 2008 making certain 
amendments In the Notification No. S.O. 
833(E) dated the 18th April, 2007. 

(y.xv;) ~~ (; r.4'l(F, published In ne~( tie of 'ndl I 

ClI" , e 20th Marc I, ~O"f rot"srd,r" 
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359 Papers October 22. 2008 Laid 380 

operation of National Highway No. 8 four-laning, etc.), maintenance, manage-
(Durg-Nagpur Section) In the State of ment and operation of National Highway 
Maharashtra. No. 72 In the State of Uttarakhand. 

(xxvII) S.O. 787(E) published In Gazette of India (xxxiv) S.O. 1124(E) publilhed In Gazette of India 
dated the 311t March, 2008 regarding dated the 9th May, 2008 containing 
acqullltton of land for conatructlon of minor corrigendum to the Notification No. S.O. 
brldgel along wtth geometric Improvement 2015(E) dated the 24th November, 2006. 
of Pune, Nalhlk Road National Highway 

(xxxv) S.O. 810(E) published In Gazette of India No. 50 In the State of Maharashtra. 
dated the 3rd April, 2008 authorising 

(xxvIII) S.O. 475(E) published In Gazette of India Special Land acqul.ltion Officer, Hardwar, 
dated the 11th March. 2008 regarding to acquire land for building (wldenlnglfour-
acquilition of land for building (four- lanlng. etc.). maintenance. management 
lanlng). maintenance. management and and operation of National Highway No. 58 
operation of National Highway No.3 In the State of Uttarakhand. 
(Madhya PradelhlMaha,..htra Border to 

(xxxvi) S.O. 1851(E) published In Gazette of India Dhule) In the State of Maharashtra. 
dated the 10th July. 2008 regarding 

(xxix) S.O. 1501 (E) published In Gazette of India acquisition of land for building (widening! 
dated the 20th June. 2008 regarding four-Ianlng. etc.). maintenance. manage-
acquisition of land for building (widening! ment and operation of National Highway 
four-Ianlng. etc.). maintenance. manage· No. 22 (Zlrakpur·Panchkula·Kalka .ec-
ment and operation of National Highway tlon) In the State of Harvana. 
Nos. 2 and 25 (Bhognlpur·Bara and Orai· 

(xxxvII) S.O. 1852(E) and S.O. 1653(E) published Bhognlpur Sections) In the State of Uttar 
Pradesh. In Gazette of India dated the 10th July. 

2008 regarding acquilition of land for 
(xxx) S.O. 2063(E) published In Gazette of India building (wldenlnglfour-Ianlng. etc.). 

dated the 18th August. 2008 regarding maintenance. management and operation 
acquilition of land for building (widening! of different stretches of National Highway 
four-Ianlng. etc.). maintenance. manage- No. 10 (Rohtak·Hlssar Iectlon) In the State 
ment and operation of National Highway of Harvana. 
Nos. 2 and 25 (Bhognlpur·Bara and Oral· 

(xxxvIII) S.O. 807(E) to S.O. 809(E) published In Bhognlpur Sections) In the State of Uttar 
Pradesh. Gazette of India dated the 3rd April. 2008 

regarding acquisition of land for building 
(xxxi) s.o. 2014(E) published In Gazette of India (wldenlnglfour-Ianlng. etc.). maintenance. 

dated the 11 th August. 2008 regarding management and operation of different 
acquisition of land for building (widening! stretches of NaUonal Highway No. 15 
four-Ianlng. etc.). maintenance. manage· (Pathankot·Amritsar section) In the State 
ment and operation of National Highway of Punjab. 
No. 24 (Hapur-Moradabad Section) In the 

(xxxix) S.O. 854(E) and S.O. 855(E) published In State of Uttar Pradesh. 
Gazette of India dated the 11 th April. 2008 

(xxxII) S.O. 2015(E) published In Gazette of India regarding acquisition of land for building 
dated the 11 th August. 2008 regarding (wldenlnglfour-Ianlng. etc.). maintenance. 
acquisition of land for building (widening! management and operation of different 
four·lanlng. etc.). maintenance. manage· stretches of National Highway No. 1 A 
ment and operation of National Highway (Jalandhar-Pathankot aectlon) In the State 
No. 87 In the State of Uttar Pradesh. of Punjab. 

(xxxIII) S.O. 11 98(E) pubilihed In Gazette of India (xl) S.O. 1838(E) published In Gazette of India 
dated the 23rd May. 2008 regarding dated the 24th July. 2008 regarding 
acqullitlon of land for building (widening! aoquilition of land for building (widening! 
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fQ,Ur-lanlng, etc.), maintenance, manage-
ment and operation of National Highway 
No. 58 (Meerut-Muzaffamagar HCtIon) In 
the State of Uttar Pradeah. 

(xII) S.O. 1869(E) published In Gazette 0' India 
dated the 29th July, 2008 regarding 
acquisition of land for building (widening! 
four-laning, etc.), maintenance, manage-
ment and operation of National Highway 
No. 28 (Lucknow-Falzabad section) In the 
State of Uttar Pradesh. 

(xIII) S.O. 1883(E) and S.O. 1884(E) published 
In Gazette of India dated the 30th July, 
2008 regarding acquisition of land for 
building (wldenlnglfour-Ianlng, etc.), 
maintenance, management and operation 
of different stretches of National Highway 
No.2 (Kanpur-Varanaal section) In the 
State of Uttar Pradesh. 

(2) Thirteen statements (Hindi and English versions) 
showing reasons for delay In laying the papera 
mentioned at Item Nos. (xvi) to (xxviii) of (1) 
above. 

[Placed In Library. S .. No. L.T. 9021108) 

(3) A copy each of the following Notifications (Hindi 
and English versions) issued under Sectlonl 3 
and 8 of the Control of National Highways (Land 
and Traffic) Act, 2002:-

(I) 5.0. 1552(E) published In Gazette of India 
dated the 25th June, 2008 making the 
certain amendments In the Notification No. 
S.O. 76(E) dated the 20th January, 2005. 

(II) S.O. 1553(E) published In Gazette of India 
dated the 25th June, 2008 making the 
certain amendments In the Notification No. 
S.O. 1oo1(E) dated the 20th June, 2007. 

(III) S.O. 1056(E) published In Gazette of India 
dated the 30th April, 2008 making the 
certain amendments In the Notification No. 
S.O. 1729(E) dated the 8th December, 
2005. 

[Placed In Library. See No. L.T. 9022108] 

... (IntenuptJons) 

THE MINISTER OF STATE IN THE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN): I beg to lay on the Table: 

(1) A copy of the Union Public SeMce Commlaalon 
(Exemption from Conlultatlon) Amendment 
RegUlationl, 2008 (Hindi and Engllah vetalons) 
published In Notification No. G.S.R. 587(E) In 
Gazette of India dated the 30th July, 2008 under 
article 320(5) of the Constitution. 

[Placed In Library. 8M No. L.T. 9023108] 

(2) A copy of the Orllsa Administrative Tribunal 
(Salaries and Allowancel and Conditions of 
Service of Chairman, Vice-Chairman and 
Members) Amendment Rulel 2008 (Hindi and 
Engllih veralonl) pubUahed In Notification No. 
G.S.R. 300(E) In Gazette of India dated the 22nd 
April, 2008 under sub-section (1) of 37 of the 
Admlnlltratlve Trlbunall Act, 1985. 

[Placed In Library. See No. L.T. 9024108] 

(3) (I) A copy of the Annual Report (Hindi and 
English versions) of the Indian Institute 
of Public Admlnlltratlon, New o.lhl, for 
the year 2007-2008, alongwlth Audited 
Accountl. 

(II) A copy 0' the Review (Hindi and Engllah 
verllonl) by the Government 0' the 
working of the Indian Institute of Public 
Administration, New Deihl, 'or the year 
2007-2008. 

(4) Statement (Hindi and Engllih verslonl) lhawlng 
reasons for delay In laying the papera mentioned 
at (3) above. 

[Placed In Library. S .. No. L.T. 9025108] 

(5) A copy each 0' the following Notlficatlonl (Hindi 
and Engl/ah veralonl) under IUb-aectJon (2) 0' 
Section 3 of the AI/India Servlcel Act, 1951:-

(I) The Indian Forest Service (Fixation 0' 
Cadre Strength) Second Amendment 
RegulatJona, 2007 publ/lhed In Notification 
No. G.S.R. 785 (E) In Gazette of India dated 
the 121h December, 2007. 

(II) The Indian Forest Service (Pay) Second 
Amendment Rulel, 2007 published In 
Notification No. G.S.R. 788 (E) In Gazette 
of India dated the 12th December, 2007 . 

(III) The Indian AdminlatraUve Service (Fixation 
of Cadre Strength) Ninth Amendment 
Regulations, 2007 pubUahed In NoeifIcation 
No. G.S.R. 788 (E) In Gaz .... of Inda dated 
the 24th Deoember. 2007. 
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(Iv) The Indian Pollee Service (Fixation of No. G.S.R. 231 (E) In Gazette of India dated 
Cadre Strength) Fifth Amendment Regula- the 27th March, 2008. . 
tlonl, 2007 pubilihed In Notification No. 

(xlv) The Indian AdmInIstrative Service (Fixation 
G.S.R. 795 (E) In Gazette of India dated 
the 318t December, 2007. 

of Cadre Strength) Eight Amendment 
Regulatlona, 2008 publilhed In Notification 

(v) The Indian Police Service (Pay) Fifth No. G.S.R. 232 (E) in Gazette of India dated 
Amendment Rulel, 2007 publilhed in the 27th March, 2008. 

Notification No. G.S.A. 796 (E) in Gazette (xv) The Indian Administrative Service (Fixation 
of India dated the 31st December, 2007. of Cadre Strength) Tenth Amendment 

(vi) The Indian Administrative Service (Fixation Regulatlonl, 2008 published In Notification 

of Cadre Strength) Amendment Regu- No. G.S.R. 519 (E) In Gazette of India dated 

latlonl, 2008 published In Notification No. the 14th July, 2008. 

G.S.R. 76 (E) In Gazette of India dated the (xvI) The Indian Administrative Service (Pay) 
8th FebNary, 2008. Amendment Rules, 2008 published In 

(vii) The Indian Administrative Service (Fixation Notification No. G.S.R. 520(E) In Gazett. 

of Cadre Strength) Second Amendment 
of India dated the 14th July, 2008. 

Regulations, 2008 published In Notification (xvII) The Indian Police Service (Fixation of 
No. G.S.A. 77 (E) In Gazette of India dated Cadre Strength) Amendment Regulations, 
the 8th FebNary, 2008. 2008 published In Notification No. G.S.R. 

(viii) The Indian Administrative Service (Fixation 
560 (E) In Gazette of India dated the 29th 

of Cadre Strength) Third Amendment 
July, 2008. 

Regulations, 2008 published in Notification (xvIII) The Indian Police Service (Pay) Amend-
No. G.S.R. 78 (E) in Gazette of India dated ment-Rules, 2008 published in Notlftcatlon 

the 8th FebNary, 2008. No. G.S.R. 561 (E) in Gazette of India dated 
the 29th July, 2008. 

(ix) The Indian Administrative Service (Fixation 
of Cadre Strength) Fourth Amendment (xix) The Indian Police Service (Fixation of 

Regulations, 2008 published In Notification Cadre Strength) Second Amendment 

No. G.S.R. 79 (E) in Gazette of India dated Regulations, 2008 publilhed In Notification 

the 8th FebNary, 2008. No. G.S.A. 562 (E) In Gazette of India dated 
the 29th July, 2008. 

(x) The Indian Administrative Service (Fixation 
of Cadre Strength) Fifth Amendment (xx) The Indian POlice Service (Pay) Second 

Regulations, 2008 published In Notlftcation Amendment Rules, 2008 published In 

No. G.S.R. 80 (E) In Gazette of India dated Notification No. G.S.R. 563 (E) In Gazette 

the 8th FebNary, 2008. of India dated the 29th July, 2008. 

(xl) The Indian Administrative Service (Fixation (xxi) The Indian Forest Service (Fixation of 

of Cadre Strength) Sixth Amendment Cadre Strength) Amendment Regulations, 

Regutatlona, 2008 published in Notification 2008 published In Notification No. G.S.R. 

No. G.S.R. 229 (E) in Gazette of India dated 609 (E) In Gazette of India dated the 26th 

the 27th March, 2008. August, 2008. 

(xII) The Indian Administrative Service (Fixation (xxii) The Indian Forest Service (Pay) Amend-

of Cadre Strength) Seventh Amendment ment Rules, 2008 published in Notification 

Regulations, 2008 published in Notification No. G.S.A. 819 (E) In Gazette of India daled 

No. G.S.R. 230 (E) in Gazette of India dated the 26th Auguat, 2008. 

the 27th March, 2001-;. (6) Fourteen statements (Hindi and English versionl) 

(xIII) The Indian Admlnia1 i ItlVf , If\ic-I (Fholli( r showing reasonl for delny in laying the papel'll 

0' :' 'ldre Str.nutl ': NI t /,'n, ,. r le 1 
mentionefi at Item No. (Ij to (xl") of (5) above. 
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... (Interruptio".) 

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL DEVELOPMENT AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRIMATI 
SURYAKANTA PATIL): I beg to lay on the Table a copy 
each of the following .tatements (Hindi and English versions) 
showing Action Taken by the Government on the assuran-
caa, prornl ... and undertakings given by the Minister during 
various .eulons of Tenth, Eleventh, Twelfth, Thirteenth and 
Fourteenth Lok Sabha: 

TENTH LOK aABHA 

1. Statement No. XXXVI Fifth 8& .. lon, 1992 

(Placed In Library. a .. No. L.T. 9027/08] 

2. Statement XXXVIII Seventh SeSSion, 1993 

[Placed In LIbrary. 8 .. No. L.T. 9028108] 

3. Statement XXXV Eleventh Session, 1994 

[Placed In LIbrary. 8M No. L.T. 9029108] 

4. Statement XXXVIII Thirteenth SeSSion, 1995 

[Placed In LIbrary. 8M No. L.T. 9030108] 

6. Statement XXVI Fourteenth Session, 1995 

[Placed In LIbrary. 8M No. L.T. 9031/08] 

ELEVENTH LOK 8ABHA 

8. Statement No. XXXVII Second Session, 1998 

[Placed In LIbrary. 8M No. L.T. 9032108] 

__ 7. Statement No. XXXVII Third SeSSion, 1998 

[Placed In Library. SH No. L.T. 9033/08] 

8. Statement XXXVIII Fourth Session, 1997 

[Placed In L1br.ry. See No. L.T. 9034I08J 

TWELFTH LOK aABHA 

9. Statement XUII Second Session, 1998 

[Placed In LIbrary. See No. L.T. 9035/08J 

10. Statement XXXVII Third Sesalon, 1998 

[Placed In LIbrary. 8M No. L.T. 9036I08J 

11. Statement XXXIX Fourth Sesalon, 1999 

[Placed In LIbrary. See No. L.T. 9037108) 

THIRTEENTH LOK SABHA 

12. Statement XL Second SeSSion, 1999 

(Placed In Library. 8 .. No. L.T. 9038/08) 

13. Statement XLIV Third SeSSion, 2000 

[Placed In LIbrary. S .. No. L.T. 9039108) 

14. Statement XXXVII Fourth S88slon, 2000 

[Placed In Library. S .. No. L.T. 9040108) 

15. Statement XXXV Fifth Se .. lon, 2000 

[Placed In LIbrary .... No. L.T. 9041/08] 

16. Statement XLIV Sixth Session, 2001 

[Placed In LIbrary. See No. L.T. 9042108] 

17 . Statement XUII Seventh Sesalon, 2001 

[Placed In Library. I .. No. L.T. 9043108) 

18. Statement XXXI Eighth Session, 2001 

[Placed In LIbrary. a .. No. L.T. 9044108] 

19. Statement XXX Ninth Ses.lon, 2002 

(Placed In LIbrary. a .. No. L.T. 9045/08] 

20. Statement XXVI Tenth SeSSion, 2002 

[Placed In LIbrary .... No. L.T. 9048108] 

21. Statement XXIII Eleventh Se .. lon, 2002 

[Plaoed In LIbrary. 8M No. L.T. 9047/08) 

22. Statement XXIII Twelfth Se •• lon, 2003 

[Placed In LIbrary. a .. No. L.T. 9048108] 

23. Statement XX Thirteenth Se.slon, 2003 

[Placed In Library. 1M No. L.T. 9(49/08) 

24. Statement XIX Fourteenth SeSSion, 2003 

[Placed In LIbrary. 8M No: L.T. 9060108) 

FOURTEENTH LOK IA8HA 

25. Statement XVII Second Se,a1on, 2004 

[Placed In LIbrary. a .. No. L.T. 9051/08) 

26. Statement XV Third Se.slon, 2004 

[Placed In LIbrary .... No. L.T. 9052108) 

27. Statement XV Fourth Se.slon, 2005 

[Placed In LIbrary .... No. L.T. 9053108] 
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28. Statement XII Fifth Seaslon, 2005 

[Placed In Ubrary. S .. No. L.T. 9054108] 

29. Statement XI Sixth Session, 2005 

[Placed In Ubrary. S .. No. L.T. 9055108] 

30. Statement X Seventh Session, 2006 

[Placed In Ubrary. S .. No. L.T. 9056108] 

31. Statement VIII Eighth Session, 2006 

[Placed In Ubrary. S .. No. L.T. 9057/08] 

32. Statement VII Ninth Session, 2008 

[Placed In Ubrary. 8M No. L.T. 9058108] 

33. Statement VI Tenth Session, 2007 

[Placed In Ubrary. 8M No. L.T. 9059/08] 

34. Statement IV Eleventh Se18lon, 2007 

[Placed In Library. S .. No. L.T. 9060108] 

35. Statement III Twelfth SeSSion, 2007 

[Placed In Ubrary. 8M No. L.T. 9081/08] 

36. Statement I Thirteenth Session, 2008 

[Placed In Ubrary. S .. No. L.T. 9062108] 

... (Intenuptlons) 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA): I beg to lay on the Table: 

(1) A copy each of the following Notifications (Hindi 
and English versions) under section 28 of the 
Environment (Protection) Act, 1988:-

(I) The Ozone Depleting Substances (Regu-
lations and Control) Amendment Rules, 
2007 published In Notification No. S.O. 
1561(E) In Gazette of India dated the 18th 
September, 2007. 

(II) The Environment (Protection) Third Amend-
ment Rules, 2008 published In Notification 
No. G.S.R. 344(E) In Gazette of India dated 
the 7th May, 2008. 

(III) The Environment (Protection) Fifth Amend-
ment Rules, 2008 published In Notification 
No. G.S.A. 481 (E) In Gazette of India dated 
the 28th June, 2008. 

(Iv) The Environment (Protection) Sixth Amend-
ment Rules, 2008 published In Notification 
No. G.S.A. 579(E) In Gazette of India dated 
the 8th August, 2008. 

(v) The Environment (Protection) Seventh 
Amendment Rules, 2008 published In 
Notification No. G.S.A. 600(E) In Gazette 0' India dated the 18th August, 2008. 

(2) Statement (Hindi and English versions) showing 
reasons for delay In laying the papers mentioned 
at Item No. (I) of (1) above. 

[Placed In Ubrary. S .. No. L.T. 9083108] 

(3) (I) A copy of the Annual Report (Hindi and 
English versions) of the National Biodiver-
sity AuthOrity, Chennal, for the year 2008-
2007, alongwlth Audited Accounts. 

(II) A copy of the Review (Hindi and English 
verslona) by the Government of the 
working of the National Biodiversity 
Authority, Chennal, for the year 2008-
2007. 

(4) Statement (Hindi and English versions) showing 
reasons for delay In laying the papers mentioned 
at (3) above. 

[Placed In Ubrary. S .. No. L.T. 9084/08] 

... {lntenuptlons) 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI S. REGUPATHY): I 
beg to lay on the Table a copy of the Notification No. S.O. 
1121 (E) (Hindi and English versional published In Gazette 
of India dated the 9th May, 2008 constituting the Indian 
Council of Forestry Research and Education Pension Fund 
TNat conalatlng of the trustees, mentioned therein, lasued 
under section under Rule 37A of the Central Civil Services 
(Pension) Rules, 1972. 

14.03 hra. 

[Placed In Ubrary. See No. L.T. 9065/08] 

'" (Interruptions) 

MESSAGE FROM RAJYA SABHA 
AND 

BILL AS PASSED BY RAJYA SABHA· 
[English} 

SECRETARY -GENERAL: Sir, I have to report the 
following message received from the Secretary-General of 
Aajya Sabha:-

'Lald on the Table. 
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°ln accordance with the provisions of rule 111 of the 
Rulea of Procedure and Conduct of Bualne .. in the 
Rajya Sabha. I am directed to enclose a copy of the 
Druga and Cosmetics (Amendment) Bill. 2008 which 
hu been paaeed by the Rejya Sabha at Ita sitting held 
on the 21st October. 2008. 0 

Sir. I also lay on the Table the Druga and Cosmetlca 
(Amendment) Bill. 2008. a. paaaed by RaJya Sabha on the 
21st October. 2008. 

... (Interruptions) 
14.03~ hra. 

PUBLIC ACCOUNTS COMMITIEE 
75th and 71th Report 

[English] 

SHRI B. MAHT AB (Cuttack): I beg to pre.ent the 
following Report. (Hindi and Engllah versions) of the Public 
Accounts Committee (2008-2009): 

(1) Seventy-fifth Report on Action Taken on 511t 
Report of PAC (14th Lok Sabha) on -Property 
Management by Ministry of External Affairs-
and 

(2) Seventy-sixth Report on Action Taken on 48th 
Report of PAC (14th Lok Sabha) on -Functioning 
of Employ .. s' State Insurance Corporation 
(EIIC)-. 

... (Interruptions) 

14.03~ hra. 
JOINT COMMITIEE ON OFFICES OF PROFIT 

7th and 8th Report 

[English] 
SHRI NIKHILANANDA SAR (Burdwan): I beg to present 

the Seventh and Eighth Reporta (Hindi and English verslona) 
of the Joint Committee on Offices of Profit. 

14.cmt. hrs. 
COMMITTEE ON PAPAERS LAID ON THE TABLE 

20th Report 

[English] 
SHRI HANNAN MOLLAH (Uluberla): I beg to present 

the Twentieth Report (Hindi and English veralona) of the 
Committee on Papers laid on the Table and Minutes relating 
thereto. 

14.04 hra. 

COMMITTEE ON SUBORDINATE LEGISLATION 
20th and 21st Reports 

{English] 

SHRI RAMJI LAL SUMAN (Firozabad): I beg to present 
the Twentieth and Twenty·flrst Report. (Hindi and Engllah 
versions) of the Committee on Subordinate Legislation. 

14.D4~ hra . 

COMMITIEEONGOVERNMENTASSURANCES 
25th and 28th Reports 

[Translation] 

SHRI HAAIN PATHAK (Ahmedabad) : Sir, I beg to 
present the 25th and 26th Reorts of (Hindi and English 
vessors) on Government Alsurancea regarding request. 
for dropping of ulYrances. 

14.04~ hra. 

STANDING COMMITIEE ON WATER RESOURCES 
10th and 11th Reports 

{English] 

SHAI RAYAPATI SAMBASIVA RAO (Guntur): I beg to 
preHnt the following Reports (Hindi and English veralon.) 
of the Standing Committee on Water Resourcea (2008-2009): 

(1 ) Tenth Report on ActIon Taken by the Govemme"t 
on the Observational Recommendations contal· 
ned In the Ninth Report (Fourteenth Lok Sabha) 
on Demands for Grant. (2008-2009) of the 
Ministry of Water Resoun:ea; and 

(2) Eleventh Report on "Inter Unklng of Rlve,..o 

14.05 hra. 

STANDING COMMITTEE ON HUMAN 
RESOURCE DEVELOPMENT 

210th Report 

{English] 

SHRI K. FRANCIS GEORGE (Idukki): I beg to lay on 
the Table the Two Hundred and Tenth Report (Hindi and 
English versions) of the Standing Committee on Human 
Resource Development on Implementation of Sarva Shlkaha 
Abhlyan, Mid-Day Meal Scheme and Integrated Child 
Development Service. Scheme In the Union T errltorle •. 
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14.CJ51.iI hra. 

STANDING COMMITTEE ON SCIENCE AND 
TECHNOLOGY, ENVIRONMENT AND FORESTS 

114th Report 

{English] 

SHRI FRANCIS FANTHOME (Nominated): I beg to lay 
on the Table the 194th Report (Hindi and English versions) 
of the Standing Committee on Science & Technology, 
Environment & Forests on The Compensatory AHorestatlon 
Fund Bill, 2008. 

14.08 hra. 

STANDING COMMITTEE ON PERSONNEL, 
PUBLIC GRIEVANCES, LAW AND JUSTICE 

21th Report 

[English] 

SHRI VARKALA RADHAKRISHNAN (Chlraylnkll): I 
beg to lay on the Table the Twenty-elghth Report-- (Hindi 
and English verllons) of the Standing Committee on 
Peraonnel, Public Grievances, Law and Ju,tlce on the 
Supreme Court (Number of Judge,) Amendment Bill, 2008. 

... (Interruptions) 

14.07 hr •• 

BUSINESS ADVISORY COMMITTEE 

50th Report 

[English] 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND 
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RAVI): Sir, I beg to present the Fiftieth Report of 
the Business AdVisory Committee. 

"The Report wu pr ••• ntea to Hon'bl. Ch.lrman. Rajya Sabha on 
the 4th Augu.t, 2008, wh.n the Hou •• w •• not In SeIIlon, under 
Dlrec:tlon 31 (1) 01 the Dlrec:tlon. by the Hon'bI. 5:h .• 1 , Rajya Sabha 
and \he Hon'ble Chairman wu pleued to order , publication 
and circulation 01 the Report. A copy 01 \he R .• rwarded to 
Hon'bl. Speaker, Lok Sabha on the HIM d .... 

14.08 hra. 

STATEMENTS BY MINISTERS 

(I) Situation In Sri Lanka· 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
PRANAB MUKHERJEE): Sir, this Is a Statement on 
Sri Lanka. The hon. Members are obstructing to addl'8l8 
our concern for the suffering civilians of Sri Lanka. 
... (Interruptions) 

With your permission, I beg to lay this Statement on 
the Table of the House . ... (Interruptions) This Is most 
unfortunate .... (Interruptions) 

Sir, I apprise this august House of the recent 
developments In Sri Lanka. 

The situation In Sri Lanka Is of serious concern to the 
Government, In particular, the deteriorating humanitarian 
situation In the Northern part of Sri Lanka. We are concerned 
about the plight of the civilians caught In the hostilities and 
the growing number of Internally displaced persons. We 
have emphallsed to the Sri Lankan Government that the 
safety and the .ecurlty of the Civilians must be safeguarded 
at all costs and that food and essential supplies be allowed 
to reach them unhindered. We have been assured that the 
safety and wellbeing of the Tamil community In Sri Lanka 
will be taken care of. In this connection, Member of 
Parliament and Senior Adviser to the Prealdent of Sri Lanka, 
Hon'ble Baall RaJapakaa Is due to visit India shortly. 

Let me reiterate our conviction that there Is no military 
solution to the ethnic conflict. What Is required in Sri Lanka 
Is a peacefully negotiated political settlement within the 
framework of a united Sri Lanka respecting the legitimate 
rights of the minorities Including the Tamil community. The 
rights and the welfare of the Tamil community of Sri Lanka 
should not get enmeshed in the ongoing hostilltle, against 
the L TTE. We encourage the government of Sri Lanka to 
continue to nurture the democratic prooeas In the Eastern 
Province as well. 

The Government has also taken up with the Sri Lankan 
Government the need to ensure the safety of our fishermen. 
While It Is Important for our fishermen to respect the 
International Maritime Boundary Line, we have impressed 
on the Sri Lankan Navy to desiat from firing on Indian 
fishermen. Our two governments have agreed to work 
towards concluding practical arrangements to prevent such 
Incidents. 

, laid on the T.ble .nd 8110 placed In Ubrary ... No. LT. I088I08) 
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14.08~ hra. 

(II) Statu. of Implementation of the recommenda-
tion. contained In the 21 at Report of the Stancl-
Ing Committee on External Affalra on Demand. 
for Oranta (200a.ot) pertaining to the Mlnlatry 
of Ov ....... Indian Affairs.· 

[English} 
THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND 

MINISTER OF PARLIAMENTARY AFFAIRS (SHRI 
VAYALAR RAVI): Sir, I am laying the statement under 
Direction 73A of the Speaker on the status of Implementation 
of the recommendations contained in the 21st Report of the 
Standing Committee on External Affairs. 

The 21st Report of the Standing Committee on External 
Affairs on Demands for Grants (2008-09) of the Ministry of 
Overae.s Indian Affairs was presented to both the Houses 
of Parliament on the 15th April, 2008. Action Taken Replies 
(ATRs) of the Government on the recommendations' 
observations of the Committee were sent to the Committee 
on 30th July, 2008. 

However, as required, the present status of Implemen-
tation of the recommendations contained In the 21st Report 
of the Standing Committee Is detailed In the Annexure to 
the statement which Is laid on the Table of the House. The 
Hon'ble Members would notice that the Ministry has accepted 
all the recommendations contained In the 21st Report and 
acted upon them accordingly. I hope that they will be .. tlafled 
with the action taken by my Ministry. 
14.08 hrs. 

(III) Statu. of Implementation of the recommen-
dltlon. contalnad In the 31th Aeport of the 
Standing CommlttH on Aural Development on 
Demands for Orlnt. (2008-08) pertaining to 
the Mlnl.try of PanchaYlti AaJ.· 

[English} 
THE MINISTER OF PANCHAYATI RAJ AND MINISTER 

OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI 
MANI SHANKAR AIYAR): Slr,l am laying thle Statement on 
the .tatus of Implementation of recommendation. contained 
In the Thirty-Eighth Report (14th Lok Sabha) of the Standing 
Committee on the Rural Development In pursuance of the 
direction 73A of the Hon'ble Speaker, Lok Sabha vide Lok 
Sabha Bulletln-Part-II dated September 1, 2004. 

The Thirty-Eighth Report of the Standing Committee 
on Rural Development (14th Lok Sabha) was presented to 
the Lok Sabha on 17.4.2008. The report relates to 
examination of Demands for Grants of Ministry of Panchayatl 
Raj for the year 2008-2009. 

Action taken statements on the recommendations! 
observations contained In the report of the Committee had 
been sent to the Standing Committee on Rural Development 
In September, 2008. 
• laid on the Table and aIIO Placed In Ubrary. See No. 1087101 
• laid on !he T8bIe 8IId 8110 Placed In Ubrary. 8M No. L. T. I0IIIIOI 

There are 25 recommendations made by the 
Committee in the laid report where action Is called for on 
the part of the Govemment. These recommendations mainly 
pertain to general analysis of Five Year Plans, progress of 
devolution of functions, functionaries and finances by State 
GovemmentalUT Administrations to PRls, constitution of 
District Planning Committees, Twelfth Finance Commlealon, 
Implementation of the PES A Act, 1996 and Scheme-wise 
Analysis. 

The present status of Implementation of various 
recommendations made by the Committee Is Indicated In 
the Annexure to my Statement which Is laid on the Table of 
the House. I would not like to take the valuable time of the 
House to read out ail the contents of this Annexure. I would 
request that this may be considered as read. 

14.01~ hra. 

(Iv) Succe •• ful launch of Chandrayaan-l Space-
Craft, India'. Flr.t Unmanned Scientific 
MI •• lon to the Moon· 

[English} 

THE MINISTER OF STATE INTHE PRIME MINISTER'S 
OFFICE AND MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
(SHRI PRITHVIRAJ CHAVAN): Sir, lam happy to Inform this 
august House that India's Polar Satellite Launoh Vehicle, 
PSLV-C11 suooessfully launohed Chandrayaan-1 
spaoaeraft, India's first unmanned aclentlflc mission to the 
moon, from Satlsh Dhawan Space Centre, Srlharlkota. 

Sir, with your permission I lay on the Table the relt of 
the statement. The launch of PSLV- C11 was the fourteenth 
flight In the PSLV series. The launch vehicle sYltems have 
performed .. tlsfactorily. 

The main sclenllflo objecllve of Chandrayaan-1 
mission Is to orbit around the moon and carry out the high 
resolution remote sensing for preparing the 3-dlmenslonal 
atlas of the moon and In carrying out chemical and 
mineralogical mapping of the lunar surface. The spacecraft 
has eleven Iclentlflo Instruments from India and from 
unlveraltles and laboratories of European Space Agency, 
USA and Bulgaria. 

Today, Chandrayaan-1 spacecraft has been placed 
Into an elllplicalintermedlate orbit of 255 x 22,860 km around 
the earth. In the coming days, the spacecraft will be 
maneuvered ullng Its own onboard propul81on sYltem to 
attain an orbit around the moon which Is nearty 4,00.000 km 
away from the earth. 

I am lur. that thl. august House will join me In 
congratulating the Chairman and the entire team at ISRO 

• laid on the Table 8IId 8110 Placed In Ubl'ary. 8M No. LT. IlOI81OI 
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who were Involved In the realization and management of 
the complex India's unmanned scientific mission to the moon. 

14.10 hra. 

{English] 

... (Interruptions) 

ELECTIONS TO COMMITTEE 

(I) National Shipping Board 

THE MINISTER OF SHIPPING, ROAD TRANSPORT 
AND HIGHWAYS (SHRI T.R. BAALU): I beg to move the 
following: 

"That In purauance of clause (8) of sub-section (2) of 
section 4 of the Merchant Shipping Act, 1958 read 
with rule 3 of the National Shipping Board Rules, 1960, 
the membera of this House do proc.ed to .Iect, In 
such mann.r as the Sp.aker may direct, four mambera 
from amongst themaelves to serve as memb.ra of the 
National Shipping Board, .ubject to other provilion. 
of the aald Act and the rule. mad. ther.under.· 

MR. DEPUTY SPEAKER: The queatlon II: 

·That In purauance of clau •• <a) of IUb'lactlon (2) of 
section 4 of the Merchant Shipping Act, 1958 read 
with rule 3 of the National Shipping Board Rules, 1980, 
the members of this House do proceed to elect, In 
such mann.r as the Speaker may direct, four membera 
from amongst themselvel to .erve al membe" of the 
National Shipping Board, subject to other previlloni 
of the said Act and the rule I made thereunder." 

14.101h hr •. 

The mot/on was adopted. 

... (Interruptions) 

(U) Jlwlhlrlalln.tltute of Poat Gradua" IlecUcal 
Education and R .... rch, Puduch.rry 

[English] 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(DR. ANBUMANI RAMADOSS): I beg to move the following: 

"That In purauance of clause (k) of sub'lactlon (1) of 
lectlon 6 r •• d with lub-section (2) of section 6 of the 
J.w.h.rl.1 Institute of Post·Gr.duat. Medlc.1 
Educ.tlon .nd R .... rch, Puduch.rry Act, 2008, the 
memt-e" of thll Houl. do procHd to elect In luch 

manner, as the Speaker may direct, two members from 
am.>ngst themselves to serve a8 members of the 
Jawaharlal Institute of Post·Graduate Medical 
Education and Research, subject to other provisions 
of the said Act." 

MR. DEPUTY SPEAKER: The question Is: 

"That In pursuance of clause (k) of sub-section (1) of 
section 5 read with sub-section (2) of section 6 of the 
Jawaharlal Institute of Post·Graduate Medical 
Education and Research, Puducherry Act, 2008, the 
members of this House do proceed to elect In such 
manner, as the Speaker may direct, two members from 
amongst themselves to serve as members of the 
Jawaharlal Institute of Post-Graduate Medical 
Education and Research, subject to other provisions 
of the said Act." 

The motion was adopted. 

14.11 hra. 

MATTERS UNDER RULE 377* 

[English} 

MR. DEPUTY SPEAKER: Matt.rs under rul. 377 Ulted 
for today may be laid on the Tabl. of the HOUle. 

(I) N88cI to IIIU •• comm.moratlve .tamp In 
honour of Lat •• hrl Vllwanatha Doll, a great 
patriot and ltage actor of pre-lndependen08 
.ra 

SHRI N.S.V. CHITTHAN (Dlndlgul): Sir, Vlawanatha 
DOSI, a prominent and a veraatUe stage actor of Tamil Nadu 
wu bom on 16 Jun. 1886 at Sivakali. He m.t Mahatma 
Gandhi In the year 1916 at Thoothukudl. Inlplred by the 
leadership of Mahatm.jl he Joined the freedom movement. 
Wh.never and wherever he acted In Purena dram.1 like· 
'H.rlshch.ndre', 'Valli Thlrum.nam', 'Kovalam' .nd 'Kann.gl' 
In the midst of the plays he took the opportunity for elpoullng 
the caule of freedom Itruggle and allo agaln.t the then 
ruling Brltlshers which received unltlntlng and welcome 
support .nd repeated reception from the audiences. 

For Ilnglng patriotic songs in the midst of dramas 
against Brltllh.rs he waa arrelted more than 15 tlmea In his 
life. Songs like "white birds are flying" and "tricolour flagship 
18 visible" were given thunderous .pplausel by the 
audience. 

He alao aacrfflced hll entire property for the cauae of 
the freedom Itruggle. 

• TI'Hted u IMt on the TIbIe 



377 Matters under ASVINA 30, 1930 (SAKA) Rule 3n 378 

He died on 31 December 1940 on the 8tage while 
acting for the play 'Lord Muruga'. 

The Tamil Nadu Govemment has built one Kalyana 
Mandabam and a library which are named after him In 
Tlrumangalam where he lived. 

It would be a befitting tribute to him, if our Government 
arranges to Issue a commemorative stamp in honour of late 
Viswanatha 0088, the great patriot. 

(II) Need to con.lder Izzatnagar In aaremey a. an 
alternative alte for aettlng up Rail Coach 
Factory propoaed to be aet up In Ral a.,./II.y, 
Uttar Pradeah 

(Translation] 

SHRI SANTOSH GANGWAR (Barellly): Sir, it has been 
learnt from the newspapers and other source that the State 
Government of Uttar Pradelh has expressed Its inability In 
acquiring land for the Rail Coach Factory propoled to be 
set up In Rail Barellly, U.P. In the Interest of the farmers. 
ThuI, It appears that It would not be pOlllble to let up the 
said coach factory In Rail Barellly. If the Government II 
looking for an alternative site for this coach factory, I propose 
Izzatnagar, Barellly, Uttar Pradelh my Parliamentary 
Con.tltuency for the same. It II not the most appropriate 
place for this purpole. In 1984, thll place wal considered to 
be the most appropriate place for Rail Coach Factory, there 
Is the office of the North Eastern Division of the RallwaYI 
and the coach repair and the crane manufacturing factory 
and lleeper plant of the North Ealtern RaliwaYI where only 
a tardy progresl has been made. There II sufficient 
Infrastructure for this coach factory In Bareilly and the 
RallwaYI has so much land thll coach factory In Bareilly 
and the Railways has so much land that It would not require 
the farmers' land and work can be started Immediately. 
Through you, I would request the hon. Minister of Railways 
to take necessary action In this regard. 

W) Need to accord the atatu. of a Central 
Unlver.lly to Oorakhpur Unlv .... 1ty 

YOGI ADITVA NATH (Gorakhpur) : Sir. Gorakhpur. 
besides being a major religious, spiritual and cultural oentre 
of Uttar Pradesh Is a major commercial and educational 
centre of Eastern Uttar Pradesh. This is the only University 
situated in Gorakhpur which has a population of above 3 
crore. The Gorakhpur University was establllhment In the 
year 1956-57. This University caters not only to the Eastern 
Uttar Pradesh but Is the only centre of higher education of 
Bihar and the foothills of Nepal. The vital role of a university 
in preserving the quality of education and In the cultural, 
loclal and economic development of the entire area has 
become extremely limited owing to the .carce relOurces of 
the State Government. 

The Gorakhpur University may kindly be accorded the 
status of a Central University In view of its religious, cultural 
importance. 

(Iv) Need to provide pilgrimage faellltl •• to the 
people dealrou. of vl.ltlng the Mauaoleum of 
Prlthvl Raj Chauhan In Afghanlstlln 

SHRI BHANU PRATAP SINGH VERMA (JALAUN) : 
Sir, King Prlthvl Raj Chauhan was the last Hindu ruler of 
India who fought 17 times with the foreigner Muhammed 
Gauri. After defeating Gauri for 16 times he got defeated the 
17th time and was taken prlosner by Gauri and taken on his 
country. King Prlthvl Raj Chauhan was such a skilled archer 
that despite being rendered blind by Gaurl he hit the sultan 
with his arrow straight In his chest by perceiving the voice of 
his Minister Chanderbardal Bhatjl, as quoted In the book 
Prlthvi Raj Raso. 

'Char haath chaubll gaj angul alht praman, ta upar 
sultan hal ab na chuke chauhan' luch a great King Prlthvi 
Raj Chauhan who wal able to Ihoot the arrow hearing the 
sound. He wal the paragon of the loeal loelety. His tomb It 
la now the heritage of a foreign country Iltuated in Afganistan. 

Th. Union Government II r.quested that all kind. of 
facilities on the line. of Haj pilgrimage be provided to the 
Indlanl visiting the tomb of the Gr.at King Prlthvl Raj 
Chauhan. 

(v) Need to rei .... power from Central Quota and 
Central a .. latanee for tiding over altuatlon 
arl.en due to .hortage of water In Madhya 
Prade.h 

DR. SATVANARAYAN JATIYA (Ullaln) : Sir, there i. 
criall of drinking water, irrigation and power generation from 
hydro-electric plants owing to Ie .. rainfall In Madhya 
Pradesh. Lif. II paralYI.d and agriculture II In crill. OWing 
to Ihortage of water In Ullaln, Ratlam, Mandaour, Neemach. 
Deval, Shajapur. Indore and Bhopal dlvlslonl. 

So. the Union Government II requelted that necessary 
alilitance and power lupply from the Centre may be 
en.ured to Madhya Pradesh In thla .Ituatlon of crisis of water 
shortage. 

(vi) NHd to extend .oc181 aecurtty benefit. to the 
tIIxpay .... In the country 

SHRI AVINASH RAI KHANNA (Hoahiarpur) : Sir, 
·varlou. tax payers have made significant contribution in 
running the aconqrgy. The taxpayer makes Itl contribution 
In meeting out t~ growth. aecurity. education employment 
and other dev.'opm.nt related targets of the country, 
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however, he Is not equally reciprocated by the Government. 
The Government should take measures to Involve more 
taxpayers In Government Committees, felicitate the 
taxpayers in public functions and extend social security 
benefits to the taxpayers in case of failure of their business, 
sickness, death and the tax deposited by them should be 
spent on their social security. 

(vII) Need to 11ft the ban Impoaed on catching of 
Sea Cucumbera 

[English] 

SHAI P. MOHAN (Madural): Sir, for many centuries 
our fishermen In our coastal areal have been diving and 
catching sea cucumbers al a traditional occupation. 
Livelihood of thoulands of such fishermen folk Is dependent 
on these catchments as this has been providing them with 
job and dally bread. 

In the name of conserving rare speclel In 2001, 
Government of India banned the catching of 56 klndl of sea 
organisms Including lea cucumber. During the winter 
se .. lon of 2001, when members raised It, certain relaxations 
were announced. But the ban on sea cucumberl contlnuel 
stili. 

It was announced that there would be a review of thll 
ban after three yeara and the ban would be lifted after five 
years. But there Is no re-Iook even after 7 yeara. A single 
country going for auch a ban Is not going to serve the purpose 
when other neighbouring countrlel are not banning the 
aame. The views of experts on thll lopsided ban mUlt be 
aeen In the light of the fact that there Is no such ban by Sri 
Lanka which II just 20 Kml. away from Indian main land. So 
the ban by our Government Is unjustified and meaningless 
aa the sea cucumbers die a natural death after growing for a 
particular period under the sea. Theae soft creaturel are 
devoured by crabs easily. 

Efforts at saving thele Speclel mUlt be reltrlcted by 
the banning of big IhipI catching thele .. a cucumbera In a 
big way ullng giant nata. There can be a total ban during 
their reproductive sealon. Thul there mUlt be check and 
balance but not an illogical total ban on fishing sea 
cucumbera. Protecting the traditional rlghtl of our fllherman 
Is alIa Important along with efforts to preserving various 
species of the sea. 

(vIII) Need to make available adequate quantity of 
D.A.P. and A.P. fertlllierain the Co-operatlve 
Socletl .. and marketa 

[Translation] 

SHAI SHAILENDRA KUMAR (Chall) : Sir, dUfi to 
scarcity of D.A.P. fertlllzera In the country, the condition of 

farmers Is very pitiable. They have to stand In long queues 
for whole day because there Is no availability of adequate 
quantity of fertilizers In the Co-operative socletlel and 
markets. They have alIa to wandering around varloue aalel 
centres because there Is no timely availability of fertllizera 
which they have to put into the fields of rice paddy, potato 
and wheat crops. 

Through the House, I would like to aay that the hon'bla 
Minister of Chemicala and Fertilizers ahould ensure the 
availability of adequate quantity of fertilizers at the earliest 
increasing the quota of D.A.P. and A.P. fertilizers. 

(Ix) Need to atart RaJlv Oandhl Vldyutlkaran VoJana 
In Samaatlpur, Bihar 

[Translation] 

SHAI ALGK KUMAA MEHTA (Samastlpur) : Sir, 
Samastlpur district of Bihar la facing an acute power crlals 
though an Industrial area, office of Aallway Division and 
Aajendra Agriculture University are located In the district. 
Being a big horticulture and fruit growing centre, there Is an 
urgent need of power for Irrigation. Five years are going to 
be over even slnee a very ambitious scheme Aajlv Gandhi 
Vldutlkaran Yojana waslBunched by the UPA Government. 
Earlier, on two occasions I demanded to atart this acheme la 
Samaatlpur. Despite that It hu not started ao far over the .. , 
for which the Bihar State Electricity Board la reeponalble. 

I, therefore, demand the Oovernment to take a concrete 
Itep towarda providing adequate power In the dlatrlct and, 
at the aame time, to start Aajlv Gandhi Vldyutlkaran Yojana 
at the earlleat over there. 

(x) Need to I.aue atrlngent guldellnea for the 
effective Implementation of Agricultural loan 
Wllver acheme 

[English] 

SHAI S.D. MANDLIK (Kolhapur): Sir, the announce-
ment of the Debt waiver and Debt reUef schemea by the 
Government, of India for amall and marginal farmers has 
come as a great reUef to farming community at large. The 
District Central Co-operative banks have been identified as 
nodal agencies for disbursement purpose. 

Unscrupulous elements In various primary agricultural 
societies have used this wonderful scheme to their monetary 
advantage. The method adopted II very simple. Since, there 
Is no restriction on amount of crop loan to be given to the 
farmera or there Is no acale of crop loan advances per acre, 
unscrupulous agents and Primary Agricultural Credit 
Societies (PACSa) have shown very large amount as orop 
loans outstanding. The PACel have forwarded a lIat to 
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people against whom there is loan out standing. However, 
In many cases non-existing loans and Individuals have been 
shown as defaulters. The main criteria I.e., out standing loans 
for agricultural and crop only and holding of land up to 2 hI. 
has been bypassed. 

Honeat farmers who were regular In repayment of loan 
are the biggest Victims. The tendency to default in repayment 
shall grow. I have written letters In this regard to the 
Government, to Issue stringent guidelines along with 
substantial benefit to regular loan repaying farmer 
community. I also, urge through your good office Sir, the 
Finance Minister, to carry out high level enquiry In these 
fraudulent practlcas and take strict action against guilty 
persons. 

(xl) Need to take steps to ameliorate the plight of 
power-loom weavera of Karlmnagar district, 
Andhra Pradesh facing unemployment due to 
crllil In power loom Industry 

SHRI KINJARAPU YERRANNAIDU (Srlkakulam): Sir, 
I would like to bring to your kind attention and the Government 
towards the plight of power loom weavers who are 
committing lulcldes In Karimnagar District of Andhra 
Pradesh. The power loom weavers are committing suicide 
due to unemployment and Increasing debt. They are unable 
to find work, as there is no market for the fabric produced on 
the power loom. Among other reasons that led to the power 
loom crisis Is heavy taxes Imposed on polyester yam and 
other raw materials. Besides, the erratic power lupply Is 
also adding to the woes of the weavers In Sircilla. Recently. 
an all-party delegation also visited Sircilla. A number of 
power loom workers are not getting pension provided by 
the Government to poorer sections of the society. The 
distribution of house sites and houses to the-workers under 
various schemes has also been a failure. 

On 5th October, the Parliamentary Standing Committee 
on Labour has also Visited Siroilla to assess the probiem of 
weavers In the region. The Committee suggested several 
measures including provision of social security network, 
medical Insurance and housing to addre .. the I .. ue. 

I urge upon the Central Government to intervene in 
the matter and announce necessary measures to put an 
end to the weavers' problems. The Government should 
announce the Siroilla region as a Textile Economic Zone, 
set up a Commlsslonerate In the town, enhance the pension 
of weavers which may enable the weavers to get treatment 
In big hoapltals, eatabllah a special govemment organization 
to purchase cloth produced on the power loom from the 
weavers and enhance the ex-gratla amount to Rs. Flvelakh. 

14.12 hrs. 

MOTION RE: SECOND REPORT OF COMMITIEE 
TO INQUIRE INTO MISCONDUCT OF 

MEMBERS OF lOK SABHA 
[English} 

SHRI V. KISHORE CHANDRA S. DEO (Parvatlpuram): 
Sir, I beg to move the following: 

"That this House do agree with the Second Report of 
the Committee to Inquire Into Misconduct of Members 
of Lok Sabha on 'Various facets of Misconduct and 
basic attributes of standards of conducVbehaviour 
expected of members' laid on the Table of the House 
on 30 April. 2008." 

MR. DEPUTY SPEAKER: The question Is: 

"That this House do agree with the Second Report of 
the Committee to inquire Into Misconduct of Members 
of Lok Sabha on 'Various facets of Misconduct and 
basic attributes of standards of conducVbehavlour 
expected of members' laid on the Table of the HOUle 
on 30 April, 2008. " 

The motion was adopted. 

... (Interruptions) 

{English} 

MR. DEPUTY SPEAKER: The House Is adjoumed only 
for 15 minutes. The Leaders are requested to come to the 
Chamber of the hon. Speaker. 

14.13 hra. 

The Lok Sabha then adjourned till Twenty·Elght Minute. 
past Fourteen of the Clock. 

14.28 hra. 

The Lok Sabhs re-assembled at Twenty-Eight Minutes 
past Fourteen of the Clock. 

(MR. DEPUTY SPEAKER In the Chal,., 

'" (Interruptions) 

DEMANDS FOR SUPPLEMENTARY GRANTS 
(RAILWAYS) - 2008-Q9 

[English} 

MR. DE.PUTY SPEAKER: Now the House will take up 
Item no. 30-Supplementary Demands for Grants (Railways). 
Shri Lalu Prasad. 

(Translation} 

THE MINISTER OF RAILWAYS (SHRI LALU PRASAD): 
Sir, I request that all the Demands for Supplementary Grants 
(Railways) for the year 2008-09 may be paued. 

MR. DEPUTY SPEAKER: Motion moved: 
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[English] 

"That the supplementary suml not exceeding the 
amountl shown In the third column of the Order Paper 
be granted to the Prelldent of India, out of the 
Consolidated Fund of India, to defray the charges that 
will come In course of payment during the year ending 
the 31st day of March, 2009, in respect of the head of 
Demand entered in the second column thereof against 
Demand No. 16." 

Supplementary Demands for Grants (Railways) 
for 2008·09 submitted to the Vote of the Lole Sabha 

No. of Name of Demand Amount of Supplementary 
Demand Demands for Grants 

submitted to the vote of 
the HOUle 

16 Auetl· Acquisition, 
Construction and 
Replacement 

Other Expend/tUN 
Capital 

Total 

... (Interruptions) 

[Translation] 

(RI.) 

1701,00,00,000 

1701,00,00,000 

MR. DEPUTY SPEAKER : It some hon'ble members 
want to say anything, they can lay their speech on the Table 
of the Houae. 

[English] 

It will form part of the proceedings. 

... (Interruptions) 

·SHRI PRALHAD JOSHI (Dharwad North). Hon'bie 
Speaker, Sir, It Is everybody'S experience that in Karanataka 
thai Indian Railway has always stepmotherely treated this 
State as far al railway developmental workl are concemed. 
I have been time and again bringing It to the notice of the 
Government through you Sir. 

During many dlscuIslon on Railway Budget 2008-09, 
I had Insisted the Ministry for early completion of Gadag • 
Bagalkot Gauge conversion work and also start the run of 
the tralnl on thil time. 'The conversion work Is said to be 
over long back but now the S.W.R.is dJlIy·dallying the start 
of the trains on this time. I urge the Govemment to start the 
operations of passenger trains on this time. 

Hubli·Ankola: Hubli·Ankola new line s .. rna to have 
come in rough weather onee again du~ to apathy on the 
part of S.W.A. The Govemment of Karnataka hu already 
agreed to divert the required forelt land for the allgnmont 
submitted by the S.W.R. But railway Is not taking Initiative to 
convince the ministry of Environment and Forest to approve 
• Speech wu laid on the Table. 

the alignment and hence the problem. I urge upon this 
Govemment to expedite thll procell. 

New Night trains to Bangalore and Mumbal from Hubll: 
I have repeated this demand Innumerable tim .. but nothing 
Is forth-comlng. At lealt one right train should be Introduced 
between Hubll·Pune. 

Recruitment for Group "D" Poets In S.W.R. Hubll: l.aet 
year the proce .. for recruitment for about 4000 Group 'D' 
posta had begun In SWR Hubll, but came to be abandoned 
due to law and order problems which wal caused In protelt 
against the domination of outside candidates. There was 
agitation for reservation of posts for Kamataka candldat ... 
I had stressed the need for changel In the recruitment rulel 
providing for earmarking of postl for IOO8llltes. Now I urge 
upon the Govemment to restart the process of recruitment 
by adopting some mechanism by which It should be ensured 
that local people should get better opportunitlel. 

Extension of Intercity Train to Dharwad: The long 
standing demand of extension of Bangalore • Hubllinterclty 
till Dharwad to be honOUred. 

[Translation] 

·SHRI SANTOSH GANGWAR (Barellly) : Sir, It has 
come to my notice from various newspapers and other 
sources of Information that the SUe Government has 
expressed Its unwillingness to acquire lands for the Rail 
Coach Factory proposed to be set up In Barellly, Uttar 
Pradesh keeping In view the Interests of the farmers of the 
area, due to which It appears as If the said coach factory will 
not be possible to be set up over there. If the Government 
are In learch of any other place for thl. coach factory, I will 
propo .. the land at IJjatnagar, Barellly, Uttar Pradelh, which 
Is In my Partlamentary Constituency. This Is the moat suitable 
place for the laid factory. It was found very suitable even In 
the year 1984 for the setting up of the Rail Coach Factory. At 
preaent it has the DRM office, Rail Coach Improvement and 
crane manufacturing factories of NER and sleeper plant 
where a little work Is being undertaken these days. For the 
proposed coach factory, there is an adequate infrastructure 
available In Barellly and sufficient land Is available with the 
RallwaYI It .. " 10 that there II no need to take land from the 
farmers and the work can be started at the earliest over 
there. Through you, I would like to request the hon'ble 
Mlnllter of RailwaYI to take nece88ary action in this regard. 

·SHRI ADHIR CHOWDHURY (Berhampore, We.t 
Bengal): Sir, on the Improvement of train services In the 
Lalgola·Sealdah Section, Sealdah Division, Eastern 
Railway, I have to state that hundredl of people of the district 
of Murshldabad work in different parts of West Bengal In 
India and these people return home during the Saradla Pula. 
These people are to avail themselves of the train at Sealdah· 
Lalgola Division, Eastem Railway for returning home. Again 
hundred of people, who work In different places.n the country 
• Speed! wu !Iud on the Table . 
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have to board train. at different ltatlon. of thla HCtIon for 
retumlng to placea of realdencea. But the compartmenta 
attached to all the .. trains running In thla section are quite 
Inadequate to fumll the demand of theae p .... ngera. As a 
HqUeI to thll, the .. puaengera have to bear with untold 
mIHry during their journey. 

In view of the facta Itated above I have to request you 
to kindly look Into the maner and to take the following .tep. 
to do away with the preaent atate of affalra: 

(I) to Increa.e numbers of compartments in all the 
p .. aenger·traln. running In the aectlon. 

(II) To add one .ddltlonal chalr-car to both the UP 
& Down Bhaglrathl Expre .. tr.'n running dally 
In thl. section. 

(III) It Is .t.ted that In the 111 UP Lalgola.Se.,dah 
P •••• nger there are 3 Sleep.r Co.chel, 
whereas In the corresponding 112 Down train 
there are only 2 Sleeper Coache •. To do away 
with the anom.1y In the .. rvIce, one additional 
coach Ihould be added to the uld train to .. rv. 
the greatest Int.rest of the p .... ngers. 

Again I have to mention that the two counters of the 
Computerized Relervatlon Centre of Berhampore Court 
Station remain open upto 2 PM. dally. This period of .ervlc. 
I. Inadequat. to the public demand. 

You are requested to do the needful 80 that at le .. t 
one counter of the laid Computerized Rea.rvatlon Centre 
I. brought Into operallon with Immediate effect. 

I have to Invite your anentlon to your declaration In the 
Parliament during the Rallw.y Budg.t Se .. lon that a train 
n.med "Haz.rdu.rI Exprels' will be commissioned In the 
Sealdah-Lalgola Section, Sealdah Division, Eaat.m Railway 
ahortly after the ... slon. Thll Expre .. train w •• lCheduled 
to take start from Koikata at 6-50 hrs In the momlng and at 
18-40 hrs In the aft.moon from Murahldabad Station of the 
laid HCIIon of ER. But It Is a maner of regret that thll tr.ln 
hu not yet been Introduced despite your commitment In the 
Parliament. In thl. context I have to mention that people of 
thl. district came to know of .11 the •• relating to thll train 
and .re now suffering from a sens. of frustration for Rallw.y 
Inaction on this reg.rd. 

Now, considering the demand of the public I have to 
reque.t you to look Into the maner 10 that this "Hazarduarl 
Expre .. ' II Introduced without 1088 of any further time to 
,umll the long-felt grievances of the people of the district. 

"SHRI J.M. AARON RASHID (Perlyakulam): Sir, at the 
outset I congratulate the Hon"tH RaIlway MInister for being 
a Champion of Secular Forcea. The UPA Oovt. under the 

• 8peeah ... IIIId on .. TIIbIe. 

able & dynamic guidance of Hon'ble Congress President 
Smt. Sonia Gandhi )1 and the leadership of Hon'ble Prime 
Minl.ter Dr. Manmohan Singh jl, the Railway Mlniltry under 
you II really creating wonde,.. Indian RaliwaYI the world'. 
large.t network ha. exalted incomparable helghtl In the 
lastS yeara. You are doing a commendable job for the people 
of thl. country, .Ince the poorest of the poor, the middle .nd 
upper cl ... are benefited as passenger fare. ar. not hiked 
for the pa.t 5 years In aplte of .. vere hike of 011 prlcel In 
Intemational marketa; which I. appreciated by one and all. 
Moreover, I would like to lay In the recant past Railway 
Department was considered to be lOll making, but Lalu jl 
hu brought everyone by .urprl.e by making It a. a profit 
making department, that too without far. hike. I would al.o 
like to add that every Indian hal to be proud that Lalu jl not 
being. MBA Gradu __ te hal t.ken c1 ..... for MBA studenta, 
.bout converting lick comp.nle. to profit making ones. 

Sir, Tamil Nadu people have along pending demand 
that. Tr.ln .. rvlce from Chennal to Lord Alyappa Temple 
(Sabarlmal.) for pilgrims from Chennal, Hyd.rabad, 
Karnataka and Murnbalahould go via Tamil Nadu. The train 
ha. to be routed via Dlndugal, Vathalagundu, Periyakulam, 
Thenl, Bodl, Kumbam, Koodalur and to the base ltatlon. 

Sir, year by year Sabarlmala pllgrlml are Incr.ulng 
In large numbe,. and the people 0' Tamil Nadu .re eag.rly 
waiting 'or a direct train to go via the above mentioned 
rout ... Sir, people are even prepared to pay Ra 200 to 250 
more per trip for pas.lng through Sabarlmala Tunnel. Sir, I 
can alaurethat the entire amount Invested can be collected 
by the Railway. In a year or two. Sir, the Sabarlmala pilgrims 
from other State. have to go through hili side routes facing 
undue hardships for about 180 • 200 kma. They have to take 
a round trip, (forest routel) and al80 forest animals have 
rapidly Increa.ed In the area, (Elephant., bears and red 
doga/wolfs) are cauling trouble to the pilgrimS facing life 
threats. Many .uch Incidents .re going unnoticed due to 
lack of tim. to the pilgrims a. thoy have to go back to their 
native stat.. after pilgrimage and to save time about the 
hardship faced. 

I personally thank the UPA Govt. Lalujl, Velujl & Rathwa 
jl, for taking II survey up to Koodalur. Sir, Dlndugal to 
Valhalagundu, Bodl Koodalur are rich agricultural and 
potential areal. The SpIces Board Cardamon e-action centra 
I. In Bodi; .. me way lot of te8 planta/splce/coffee plantsl 
agriculture/paddy, and coconut f.rme,. will be benefited. 
Opening of Railway Parcel Booking Counters In all the 
centr .. will benefit the RailwaY' In large way In addition 10 
.grlculturaa along with Sabarlmala Pilgrims . 
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[Shri J. M. Aaron Rashid] 
The Sabarimala Railway Une project to be Implemen· 

ted will be In the larger Interests of the people of South 
India. Railways are for the general public. I request the 
Hon'ble Railway Minister, Railway Board and Officials to 
benefit the common man; as this scheme would benefit the 
Railways more commercially. If the project Is Implemented, 
I assure you even commercially It Is viable because of a few 
million people are travelling to Sabarlmala every year. By 
charging Rs 200 ·250 the people would not find It difficult as 
they avoid travelling to 6 • 8 hours In hilly areas which costs 
them very much. 

I hence request the UPA Govt. the Govemment of the 
people and the under privileged, to Implement the scheme 
at the earliest as the public are really waiting for It to be 
Implemented. 

·SHRI S.K. KHARVENTHAN (Palanl): Sir, Itupport the 
Supplementary Demands for Grants 'or Railways for the 
Financial Year 2008·09. 

First 0' all, I would like to congratulate our Railway 
Ministers, Hon'ble Lalujl, Shrl Velu and Ratwajl 'or making 
Indian Railways as poor people's Air Service. A'ter 
assumption of UPA at the Centre for the past 52 months, the 
rail fares has not Increased even once and In fact the fares 
in some Classes/sections have been reduced. Since the 
Indian Railways offering low fares, It Is well on the track to 
regain Ita popularity. Our Indian Railways network Is an 
Integrated system linking various parts of the country 
including the remote and 'ar flung areas to enable 
transportation 0' paseengers and goods from various parts 
of the country. In recent times, the passenger traffic also 
increases and earnings also increased simultaneously. For 
example. In Southern Railway, passenger volume increased 
by 12% and earnings by 16%. In fact, quarter of 2008-09, 
Southern Railway ferried nearly 28% more passengera on 
the Chennal • Bangalore line and revenue also from 15.55 
crore to Rs. 16.25 crore. The Chennal • Madural • Nagercoll 
section contlnuea to be the biggest revenue earner for the 
Southern Railway. Throughout the country, the position Is 
the same. That Is why, Indian Railways has created revenue 
surplus of As. 68,812 crore. During 2004·2005, It was As. 
8,664.23 crore, 2005·2006 • 14,710.00 crore, 2008-2007 • 
20,338.49 crore, 2007·08·25,065 crore and for 2008·09 ·It 
Is expected to cross 31,000 crore. Another Important 'actor 
I want to bring to the notice of the august Houee Is about the 
achievement of Rail Land Development AuthOrity. Railway 
Ministry has handed over 10 plots to RLDA In various cities 
Including Deihl, Mumbal, Gwalior, Vishakhapatnam. Kanpur, 
Kolkata and Bangalore and the same Is going to 'etch 
Rs.4,000 crore to Indian Railways. Even now, In lome of 
the popular areas, Indian Railway. Is having vast acres of 
• Speecl'l wei laid on Il'Ie Table. 

land and thoee were leaeed to private partlel 'or a meagre 
amount. For example, In my Palen! Conltltuancy, Oddan· 
chatram town Is an Important place and the same Is on NH 
209. Southem Railway II having railway land on the southem 
side 0' the above NH 209 and the same Is In the heart of the 
city. Now It Isieased to a private party for using It as a cycle 
stand 'or a very nominal amount. It Is a very good place for 
con.tructlng Shopping Malls and It will fetch very good 
Income to Southem Railways. Hence I request the Railway 
Minister to cancel the existing lease and Southern Railway 
must come forward to construct Shopping Mall and It will be 
very useful to public and also very profitable to Railways. 

Even though Indian Railways Is getting huge Income, 
we failed to provide necessary faellitiel to the railway 
passengers. Our Government has 'ormulated an °lntegrated 
Railway Modernisation Pian° for Identifying activities with 
definite time frame for Implementation within 5 years from 
2005·2010. It Is planned to induct modem coaches In all 
Rajdhanl and Shatabdl trains, Expansion 0' Passenger 
Reservation System, Unreserved Ticketing System across 
the country and Environment Friendly Toilets In coaches 
but it Is un'ortunate that most of the Superfast Expresses are 
not having proper toilet facilities. In Tamil Nadu, Important 
trains Viz., Cheran Express, Nilglrl Express, Yercaud 
Express and Pandian Express trains are not having proper 
toilet 'acilities. Toilets are not cleaned and maintained 
regularly. 

We had announced E· Ticketing System and also 
permitted to reserve three months In advance. Now the 
passengers In Chennal are 'acing a very big problem to 
reserve the tickets. For all south bound Trains towards 
Madurai and Nagerkoll n~w Itself all the tickets were sold 
upto 1st February 2009. Every morning Innocent poor public 
are standing In queue 'rom 3 a.m. onwards but they are not 
able to purchase their tickets. The travel agentl are abie to 
purchase large numbers 0' tlcketa and selling them In black 
market. I am eame.tly requelling the Railway Mlnlstera to 
take Immediate steps to solve this serious Issue. Though 
the Railways have Introduced Special Traina to cope with 
Increallng rush 0' pallengera, It Is not served much and 
the same Is the Iltuatlon In the case of Special Trains also. 

After assumption of UPA at the Centre, within the period 
of 3 years I.e. 2004-2005, 2005·2006, 2006-07, Railway 
Mln!stry has announced number of projects and out 0' which 
'or 127 projects, survey was also completed to the length of 
12,749 kma. with the cost 0' Rs. 47,934 crore. Out 0' the 
above 127 new projects. 33 new line proJectl one were 
approved and aanctloned In Budget 08-09 and of project II 
Erode - Palanl Via Dharapuram with 91.05 km. distance at 
the cost of RI. 289 erore. For thll protect. Final location 
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Survey Tender Procell was over by 18-oe-oe. this Is an 
Important schama connecting four hill tample. Viz., 
Chennlmalal, Sivanmalal, Vattamalal and Palanl hili •. All 
are the abodes of Lord Karthlk. I urge upon the Railway 
Ministry to direct the authorltlea to compIela the Fund Location 
Survey for the above project without 'urther delay and 
Implement the &oheme as early as possible. 

Sir .. oni of the oldest metre gauge line connecting 
Dlndlgul -Palanl - Udumalalpet - Pollachl . Palakkad -
Pollachl - Colmbatore Is an Important line In south Tamil 
Nadu. After assumption 0' UPA Govemment at the Centre In 
the flrat phase, Rs. 30 cror. Is allocated 'or gauge 
conv.rslon and the work Is completed upto Pothanur. Now 
RI. 70 crore Is allocated for completing the gauge conversion 
from Dlndigul - Palanl and the work is also started by 
performing 'Bhoomi Pooja' two months back. There Is a 
proposal to construct number of overbrldges In this acheme 
also. 

I am humbly requesting the Railway Ministry to take 
thl. work In a speedy manner and complete the project and 
allocate additional funds for completion of the work between 
Palani - Pothanur and the whole stretch may be converted 
as a BG line. 

Sir, I congratulate the UPA Govemment for Implemen-
tation 0' 6th Pay Commission and the Railways have also 
adopted the same. However, I understand that there are 
some grievance. among railway employees. The Group 'C' 
Engineers feel deprived that the 6th Pay Commlulon have 
totally Ignored the technical staff because there Is no 
technically quall'ied Engineers In the Committee and they 
have requested for nominating an Engineer in the Anomaly 
Committee to upgrade the Group 'C' Engineera equal to 
Nurae. and Teacher. In Railways since Group 'c' Englne.rl 
are the backbone 0' Indian Railways. 

With these words, I am completing my speech on the 
Supplementary Demands for Railway •. 

·SHRI HARIBHAU JAWALE (Jalgaon): Sir, first of all I 
am thankful Hon'ble Speaker for giving a chance to apeak 
on the discussion on Supplementary Demands for Rallwaya. 

I want to Congratulate Hon'ble Railway Minister for 
honouring New Trains for Maharashtra and my constituency 
Jalgaon. Recently our President of India Respected 
Pratlbhatai Palil along with Hon'ble Railway Minister Shrl 
Lalu Prasadji has shown green flag and Inaugurated aome 0' the trains running through Central Railway, Shusawal 
Dlvlelon. To name eom8 recently started trains are Amravatl-
Mumbal Superfast Express, Amravatl-Surat FBlt Pauenger. 
• Speech w .. laid on the Table. 

Through Hon'ble Speaker I request Hon'ble ShrI Lalu JI to 
extend the Amra"atl-Surat train upto Ahmedabad, BhuaawaJ. 
Surat pallenger upto Ahmedabad and Jamnagar-
Nandurbar train upto Bhuaawal to facilitate the many 
peoples traveling from Interior of Gujarat State to their native 
place at Jalgoan and Buldhana District. I had allo forwarded 
a letter to Hon'ble Minister for thla extension upto Ahmedabad 
and Bhusawal. 

The people and the local Political personalities hal 
plenty of time raised the question through the then acting 
Member of Parliament from time to time to start a train which 
starts from Bhusawal going upto Mumbal CST. Lot of 
travelers are traveling from Jalgaon and Buldhana Dlltrlct 
at Bhuaawal Division towardl various direction of placel 'or 
the purpose 0' the business or other. By Inaugurating the 
New Amravatl-Mumbal Super Faat Train recently the 
demand 'rom the peoples are subside to eom8 extent and 
for this I have requested vide my letter no. MP-HMJI01821 
2008 dated 11-03-2008 to Hon'ble Shri. Lalu JI to provide 
One Three Tier AC Coach, Two Coaches 'or Sleeper and 
Two Coaches for General claas to fulfill the demand finally. 
Alao I raquest through house to provide Ona Firat Clua AC 
Coach each for Goa Expreas(277912780) and Karnataka 
Expre .. (282712628). 

I alao request Hon'ble Mlnlater to provide lome 
euentlal amenltlea to Nandura and Bodwad Station and to 
provide atop page at thele atatlon for tralnl Nagpur-
Pune(2136/2135), Azad-Hlnd Expre •• (2130/2129), 
Gondwana Expreaa(2406/2406) Bllaapur-Pune(2860), 
Nagpul-Pune Garlb Rath(2114) and Newly atated Amravatt-
Mumbal CST (211212111). 

I want to bring to the kind notice of the Hon'bl. Mlnlater 
for the anomallea In the revised pay structure 0' Loco 
Running Staff and request Hon'ble lalujl to look positively 
to upgrade the pay acale for this Loco Running ataff. I allo 
request to provide some additional ben.flta to compenaat. 
the loss of health permanently during the working condltlona 
on .. rvlee. In thla CBse It ob .. rved that at the atart 0' the 1at 
and 2nd Pay Commlealon the gradea of AMlltant Loco Pilot 
are higher at the atart and lower at the end 0' the grad .. , 
with compare to that of Guards. As we move upwarda thl 
Pay scale has reversed and become higher for Guarda (start 
and and of grades) as compared to ALP. what exactly haa 
abruptly changed to effect this reversal of grades. 

·SHRI SANAT KUMAR MANDAl (Joynagar): Sir, I like 
to draw your kind attention to the fact that the first phaa. 0' 
the double line project between Sonarpur and Ghutlarl Sharif 
Statlona along Sonarpur - Canning HCtion, S.aldah South, 
Eastern RallwaYl, hBl been completed. But the work of the 
• SpNch w .. leid on the Table . 
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(Shrl Sanat Kumar Mandai] 

aecond phase double line along the section between Ghutlarl 
Sharif and Canning Railway Stations Is yet to be undert.ken. 

The commuters of this portion of the section have been 
facing enormous Inconveniences. as before. due to the 
.bsence of the double line facility therein. Canning Is the 
G.tew.y of Sundarbans. Sundarbans Is a group of Isl.nds 
consisting largest delta of the planet. dense mangrove 
forests. famous Royal Bengal Tigers attracting foreign since 
October of every year bringing foreign exchange to the 
country and .Iso the Inland tOlrlrlsts. Therefore. expeditious 
completion of the second phase of double line upto Canning 
Is very much important. It would definitely boost the economy 
of the region as well as the Railways. The double line not 
upto the Canning Station would not serve the purpose and 
if completed It would bring In more revenues to the Railways. 

As the Gateway of Sund.rbans, Canning Railway 
Station is being visited by thousands of Inland as well as 
foreign tourists, It has been declared for upgradatlon of Model 
Station. However, still a lot of developmental works to be 
c.rrled out In • war-footing manner. The encroachments 
around the Canning station Is to be cleared on permanent 
basis as the encroachemtns cleared previously h.ve come 
again there. The Divisional Railway Authorities there should 
be Instructed to take strict action against the encroachers 
around the C.nnlng Railway Station. 

The Gholiarlsherlff Is a pilgrimage place being vilited 
by Mu.lim community people from v.riou. part. of the 
country thrice In • year to mart< their religious functions. The 
HCond ph.se (Ghotalarlsherlff to C.nnlng) would .... the 
tr.fflc therein. Further there are only 2 stalions between 
Ghotiarisheriff and Canning and being a short dist.nce, 
completion of the Second phase would ease If the steps 
taken for expeditious completion of the same. 

Further, I would like to urge the Govemment to take up 
necessary stepa for expeditious completion of the doubling 
of Barulpur - Joynag.r. 

I urge upon the Govemment to take up the above 
mentioned r.llway works In Sundarbans for overall 
development of Sundarb.ns region. 

·SHRIMATI K. RANI (Raai'puram): I support the Railway 
Budget wholehe.rtedly. The hon. Minister of R.llways has 
done a tremendous job In presenting an unprecedented 
Rallw.y Budget early this year, which Is people-Oriented 
.nd every section of the House has welcomed It. He had 
further laken m.ny stepa for the benefit of the common man. 

He had reduced the fares of all classes of travel which 
I. welcomed by all. Another welcome step is the Introduction 
of eight new 'Garlb Ratha' for the poor people to travel by 
• 8pHch ... 1M! on !he Table. 

air-conditioned coache •. Here, I would like to raquast the 
hon. Rallw.y Minister that the existing Garlb Rath to Channal 
dep.rts from Deihl on Mondays which I •• working day, a, a 
re.ult of which people traveling to Chennal find It 
Inconvenient. I reque.t him to kindly con.lder sanctioning 
one more train either on Friday or on Saturday, making It 
twice a week. Inste.d of the pre.ent once a week. 

I am tlUmkful to the hon. Rallw.y Mlnl.ter for 
sanctioning funds for undertaking developmental work In 
the newly created Salem Division. But it seems that the funds 
allotted for this Is not .ufflclent to meet the demands of that 
Division. I request that .ufflclent funds may kindly be .1I0tted 
Immediately 10 that the pending work progresses much 
faster .nd the work I, completed very soon. 

I have a PDlnt to make on 'releaalng tickets' from the 
Emergency Quota. As the Membe,. of P.rllament. we send 
requisition slips for releaae of seatalbertha, under the EQ for 
railway reservation to the DCM OffIce, Salem. But shockingly. 
they .re not honoured by the concemed at th.t Office .nd 
the tickets are not getting confirmed, leading to unpleasant 
situations. 

Moreover, when we ring up the Divisional Office, In 
advance, moat of the times, the phone •• re not picked up. 
Moreover, we are .hocked to find a situation where even 
the Fax machine II allO switched off .nd we are told th.t the 
Fax number I. ch.nged quite frequently, putting .evere 
h.rdshlp to u.. I reque.t him to kindly IOrt out thll matter 
soon. 

One lall but • very Important point that I would like to 
ral .. Is .bout the.Salem-K.rur Broad Gu.ge Project. which 
Is pending for quite long time now, without .ny .oIution In 
.Ight. It I. a very .mall piece of lin., running for only about 
80 km. but It II unduly delayed becau.e ot many factors. 
Thla m.tter hal allo been rallied by me In thl. very Hou .. 
on more th.n one occallon. But .urprilingly, I do not find 
any allocation In thl. ye.", Budget. I request the hon. 
R.llway Mlnlater to pl ••••• 11oc.te more funds for thl. 
project, .ort out an other outltandlng IIIU.I •• rly .nd 
complete thll project soon 10 that people are benefited. 

I once .g.ln extend my support to thla Supplementary 
Budget and I thank the Chair for giving me thll opportunity 
to participate In the discussion. 

{Translation] 

·SHRI RAKESH SINGH (Jabalpur): Sir, ever llnee 
Shrl Lalu Pra.adjl .. Iumed ch.nge .1 the Minister of 
Railways, the MlnI.try of Railway. has become. oentre of 
figure Juggling. Its development hal been reetncted to only 
.nnouncements and the announcementa too, which .,. 
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being made are not based on regional backwardne .. and 
requirements but keeping In view the political and party 
baaed equatlonl. The relult of thil is that the areal, which 
could be evolved al a hub of Railways development are 
today luffering widespread neglet. In develOfied countries 
Railways have tumed out to be a sophisticated means of 
transportation taking 1888 time and providing better facliitle. 
whereal in our country railway. are becoming a symbol of 
Inaecure and uncomfortable travelling. Sir, Incident. like 
looting, theft, murder and rape are on the rise in train •. 
Railways' security agencies have proved to be a failure In 
preventing all the.e. Inltead of tackling thieves, dacolts and 
criminals, the aecurity agencies like RPF have been involved 
In barbaroully beating of the Member of this very House, 
Shrl Vlrendra Kumar. Mr. Speaker, Sir, the whole country 
haa seen this unfortunate scnene on televillon, but It i. a 
matter of great concem that the Minister of Railways, Shrl 
Lalu Prasadjl, who is known for his statements on trivial 
lsaues, did not think It proper to deliver a single wond on the 
afroesaid incident. 

Sir, the worst suffer of the negligent behaviour of the 
Ministry of Railways is Madhya Pradesh and its Mahakolhal 
areas with ita headquarters at Jabalpur la stili waiting for 
proper development in respect of the railways lince 
independence. 

The area that could not be the capital of Madhya 
Pradeah only becau .. of the lack of better railway facilities 
over there Is It ill struggling for Its development. 

Sir, I want to tell you that the moat Important project for 
the development of thl. area. I. the Jabalpur Gondlya 
Gauge Conversion. After many years thl. long pending 
demand wal met only by the hon'ble Atal Blhari Vajpayee 
led N.D.A. Government which sanctioned the railway project 
of about 265 k.m. long ooltlng RI. 511.86 crore and Rs. 
109.32 crore were released for the project at that time. Mr. 
Speaker, Sir, al loon al the UPA Government came to 
power, it started neglecting the project. The proof of It II that 
the project wal given a fund of R •. 38.06 crore in 2004-06 
and 25 crore In 2005-06. After my repeated reque.ts to the 
hon'ble Mlnl.ter of Railways and Chairman, Railway Board, 
R •. 57.40 crore ware sanctioned In the year 2006-07. After 
agitation in Jabalpur and gherao of the office of General 
Manager, Railway., Rs. 80.00 crore were .anctloned In the 
year 2007-08. 

Sir, I r&great to say that on arrival of the hon'ble Mlnl.ter 
of Railways in Jabalpur, I, my.elf had given detailed 
Information In regard to the Importance of this project and 
the needs of Jabalpur and the entire Mahakau.hal area on 
stage. After hearing all that, at that time the hon'bla Mlnlater 
had announced from the stage that this ICheme would be 
oompleted by the year 2010. But, the hon'ble Mlnl.ter 
unctIOMd only RI. 60 crore for the year 2008-09 thereby 

not fulfulUng has own proml ... If this amount Is added, even 
then there I. a .horage of Rs. 182 erara, out of the total 
project coat. Definitely, the coat of project has eecatated and 
there .hould be .eparate provision for thl. coat elCalatlon. 
I would like to alk whether the hon'ble Mlnl.ter of Railway. 
would be able to provide aU the .. funda during 2008-10. I 
can say with conviction that thl. will not be poulble. It muna 
that the Mlnl.ter of Railway. had made a false .nnounce-
ment In Jabalpur. 

Sir, I have been contlnuou.ly raising demands related 
to railway. during dlacusalnon every budget or Demand. 
for Supplementary Grants. I .Iso allege th.t the Ministry of 
Railway •• nd the Railway. Adminl.tr.tlon .re cre.ting 
doubts by gMng wrong Information. In regard to the current 
coat of thla project. 

I marched from Katnl to· Jabalpur .gainat the neglect 
.hown tow.rd. Jabalpur .nd Mah.k.u.h.1 .re. by the 
Ministry of Railway. which was concluded In the form of 
'H.lla BoI' rally with gherao of the office of Gener.1 Manager, 
In Jabalpur. Around 30 thou.and men and women had 
thronged in this rally to expresa their resentment. Sir,.a a 
reault of this rally, aa per our demand announcement In 
regard to Introduction of train from Jab.lpur to Mumbal .nd 
Katnl-Jabalpur Itara.1 passenger train w •• made In the rail 
budget, however, through you, I would like to tell the hon'bIa 
MInister of Railways, that there I •• lot of backlog, therefore, 
the development of Jabalpur and Mahakauahal cannot be 
done through this much only. 

Sir, therefore, the Ministry should bring actual figure. 
of cost required for completion of thl. gauge conver.lon 
work and the balance amount .hould be provided in 
lump.um. I would like to tell the hon'ble Mlnl.ter of Railway. 
th.t the Madhy. Pr.de.h Government ha. en.ured 
avall.blUty of required land for this project. 

South-E •• t Central RaIlway., the executing Agency, 
for gauge converaion which haa headqu.rters In Bllaapur of 
Chhaltl.g.rh should be repl.ced by We.tern Central 
RalIw.ys, which has headqu.rt.rs In Jabalpur In order to 
expedite thle work. 

The weekely train from Jabalpur to Jammu for vi.lting 
the Mata Valshno Oevl Shrine .hould be run .t le .. t four 
day. a week. 

Lakha of followers of the Sikh faith reside In Jabalpur 
and Ita neighbouring .r •••• therefore, • direct tr.ln from 
Jabalpur to Amritaar should be Introduced. 

Sir, Jabalpur .nd Katnl are both Important .tatlona In 
my p.rII.mentary con.tltuency and I h.ve been demanding 
for the Ia .. aeveraI years that Jabalpur and Katnl statlone 
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should be given ISO 9001 certificate. From Bheraghat in 
Jabalpur city to Khamarla, with a population of approximately 
20 lakh, a local train should be Introduced, for which the 
required rail track is already present. 

World famous tourist site Bheraghat should be 
developed as a tourist aite with all facilities. 

Sir, to decongest Jabalpur main station the work of 
developing Kacchpura station, located on the other end of 
the city with all passenger facilities and the work of 
developing Madam Mahal station on the lines of Habibganj 
(Bhopal) station should be expedited. 

In view of the rise In the number of paasengers 
commuting between Jabalpur to Deihl, Madhya Pradesh 
Sampark Kranti Express should be run daily. 

There are many Bangia speaking people in Jabalpur, 
therefore a direct train from Jabalpur to Kolkata should be 
introduced. Besides, a new train from Jabalpur to Siwan via 
Allahabad-Chapra should be introduced, so that people from 
Bihar and Uttar Pradesh residing in Jabalpur may have 
facility to commute. 

Chitrakut Express which is beign run from Jabalpur to 
lucknow should be extended upto Uttarancha!. Sir, there Is 
a new train from Jabalpur to Bangalore. The proposals for 
running a direct train to Thruvanthpuram and for making the 
train numbera 6360 Rajender Nagar-Emakulam as daily 
train which is presently a weekely train are being s.nt to 
W.stem-Central Railways Zone office for the last two years. 
A train from Jabalpur to Goa should be Introduced once or 
twice a week. 

As Westem-Central Railway zone has headquarters 
in Jabalpur and Jabalpur is the largest city of Eastem Madhya 
Pradesh, I expect from the Minister of Railways to get the 
office of Railway Recruitment Board set up in Jabalpur. 

Electrification of rail routes is being carried out In the 
enU ... country but despite the demand and requirement ltarsl-
Jabalpur-Katni rail line II being neglected. A decision In 
regard to electrification of the said line with Immediate effect 
ahould be tak.n. 

A large number of followers of the Muallma faith live In 
Jabalpur, their Centre of faith Is In ~mer, therefore, Jabalpur-
Jalpur Express should be extended upto Ajmer. 

Sir, puaenger facilities are negligible at the Pannagar 
station of Suburban Jabalpur. Stoppage of Mahakoushal, 
Rewanchal, Shakltpunj, Amar, Kantak Janta Expre81 and 
Jabalpur·Rewa Unk city ahould be provided at thla alaUon. 

Computerized ..... rvatlon Centre ahould be set up at 
Pannagar Station. 

I would like to tell the Minister of Railways that Sihora 
ia an important place of the Jabalpur district. Announcement 
has been made set up a new industrial area and S.E.Z. 
th.re. Therefore, in view of the traffic congeation an under 
bridge or over bridge should be constructed at Khltolla 
railway crossing. 

Even aft.r sanctioning of computerized reservation 
system at Sihora stations, U.T.S. system has not been made 
available over there, It should be completed at the earlleat. 

Stoppage of Delhi-Jabalpur Gondwana Express, the 
Amarkantak Express, and the Mahanagri Express be 
provided at Sihora Station. . 

123 acrea of land adjacent to Sihora station belonga 
to the railways, It should be used for the maintenance of 
trains originating from Jabalpur. It should be used for setting 
up factories for the repair of bogies and for printing of 
stationery related to commerCial, electronic and other 
departments. 

Sir, Katni railway station is an Important railway junction 
of the country. Therefore, It should be developed as per the 
specifications of I.S.0. 9001 certification. There is huge 
potential for the development of marble Industry in this area. 
Therefore, a new train from Katnl to Udaipur via Kota-
Chittorgarh should be introduced. 

An Inter-City Express between Katni to Bilaspur should 
be introduced. Stoppage of Indore- Bilaspur train should be 
provided at Madhav Nagar station In Katnl. 

Sir, Sallmnabad station should be developed with all 
pasaenger amenities. Jabalpur-Rewa Intercity, Veena-
Bhopal, and Jabalpur-lucknow Chltrakoot Express should 
be given stoppage at this station. 

Sir, the distance upto Damoh Is 110 kilometres and 
due to non-availability of direct rail connectivity, one has to 
travel to Damoh via Katni, which is approximately 210 
kilometres. If direct rail route is made available between 
Jabalpur and Damoh, then this distance will get reduced by 
100 kilometres. The survey work of laying railway line 
betw.en Damoh and Kundalpur should be started at the 
earliest. 

Sir, through you,l would like to tell the hon'bl. Minister 
that despite the neglect shown by the Railways towarda 
Jabalpur and Mahakaushal area, since Independence, the 
people of the said ar.a have Ihown great patience, but due 
to continuous neglect, and non-Implementation of 
announcements made by the hon'ble Minister of Railways 
himself, the resentment among the people Is increa.ing. I 
am sure that hon'ble Minister will no longer test the patience 
of the people of Jabalpur and grant sufficient fundi for gauge 
conversion of Jabaipur-Gondia line aa per the declaration 
made by him and present actual figures before the people 
and will take concrete and practical .tepa to get thl. work 
completed by the year 2010. 
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I would like to expresa my gratitude to you for giving 
me an opportunity to express views on the Supplementary 
Demands for Grants. 

[English} 

·SHAI K. SUBBAAAVAN (Coimbatore): Sir, the 
allocations made for the laying of new broad guage linea 
and gauge converalon work fall too ahort to meet the actual 
estimated requirement for the Completion of the project 
within the specified time. The already commenced projecta 
between Vlllupuram .nd Katpadl, Tiruchi-Nagore-Karalkal, 
Manamadur.i-Virudungar etc. and the proposed Neill-
Thenk.ll.nd Madural-Bodl gu.g. conversion wlllauffocate 
.nd iuHer • s.vere let b.ck with the financl.1 crunch 
bec.use the budg.tary support do not at all reach .nywher. 
near the required eatlmated coat. For Instance, the eltlmated 
coat of g.ug. converalon between Vlllupuram and Katp.dI 
Is AI. 278 cror ... nd allocation II. mere AI. 121 cror.I, 
Tlruchl-N.gore-Kar.lkal project, completed upto Tlruv.rur 
hu received AI. 50 croresln .ddltlon to last ye."1 AI. 281 
cror.I, stili falll ahort of around As. 120 crorea; the 
M.n.m.dural-Virudunagar proj.ct completion could b. 
• cComplished only with a further .1I0tment of As. 84 crorel 
In .ddltlon to the offered support of As. 60 crores. I appeal to 
you to review the alloc.tlon made as agalnat the propoHd 
COlt .nd .nhance the financial lupport to enlure compl.tlon 
of the projects In the stlpul.ted time frame. 

Besides, I am personally too deeply anguished to note 
the conspicuoul .xclullon of the Colmbatore region In your 
Important and dlllg.nt ex.rcl ... xceptlng a few sops luch 
al the newly Introduced 'Oarlb Aath' and the .xtenalon of 
the Kumb.konam-Colmbator. Jan.sh.dabtl that would 
benefit the people of Tlruppur and Colmbatore halting In 
the Colmbatore and Tlruppur atatlons. Colmb.tore Is • 
commercl.1 center recording a rapid and enormous 
economiC growth. The multlfold growth of the commercial 
.nd economic activities of the region calls for the speedy 
completion of the promised projecta such as g.ug. 
conversion betw.en Colmb.tore .nd Dlndlgul. Not only th.t 
there .re no new lChemes for the region In conson.nce 
with the Increasing d.m.nd, but .Iso the budgetary aupport 
off.r.d for the much envisaged Colmbatore-Dlndlgul g.uge 
converalon Is quite distressing, Inflicting fear of .t.m.1 
Incompletion. 

The announcement of this partlcul.r project of 
224.88km stretch was received with so much relief and 
enthusiasm of the p.ople of Colmbatore region, reposing 
and enhancing faith on the Indl.n Railways' commitment to 
the passeng.rs .nd the growing needl of the commerce 
.nd economy. But the budgetary IUPport th.t the project 
• SpNch ... I-'d on the Table. 

attracts is very disheartening. The allotment of As. One crore 
In the year 2006 and the subsequent allocation of As.30 
crores In 2007 and the announcement of a very paltry 
support of As. 65 crores In this budget only exposes the 
lackadaisical approach of the ministry to fulfill Its most 
Imperatlv. taskl and commitments. The project cost II 
estlmat.d to Rs.613.61 crores and the .1I0cation In 
comparison Is too small not larger than • peanut. 

Presenting this for your careful and urgent consi-
deration, I urge upon you to review an enhance the financial 
support for this project of Colmbatore-Olndlgul gauge 
conv.rslon as a one time, allocation to complete the moat 
preemptory Infrastructural requirement of the region that II 
growing rapidly ••• plvot.1 commercial and economic hub 
In the country, posltlv.ly before 31.3.09. In .ddltlon the 
following requlr.m.ntl of the r.glon m.y pl •••• b. 
.ddr .... d on the utmost priority b •• 11 to mltlg.te the 
h.rdlhlp creat.d by the lack of adequate .nd prop.r 
Infrastructure. 

Th. doubling of track b.tw •• n Colmb.tor., North 
Junction .nd lrugur may be .xpedlt.d to complete before 
31.3.09 . 

To .ddre .. the growing traffic cong.stlon In the f.lt 
dev.loplng city of Colmbatore, Clrcul.r tr.ck .round the 
city .nd shunl. tr.ln I.rvlc •• b.tw •• n Colmb.tore and 
Tlruppur and Commuter l.rvtceS In the Plolaohl P.I.kJcad. 
Menup.l.v.m line Ihould be Introduced. 

Tlruppur II ldentlfl.d In the world map al the 'dollar 
city' with Ita f.lt growing hoaI.ry and garment exporta. A 
new r.llw.y link between Tlruppur .nd K.rur through 
Kang.yam .nd V.llakoll will provide • Ihort dlltance route 
betw.en Tlruppur .nd Thoothukudl port and will help In 
f.cllltating • fr.e commercl.1 freight be.lde. .n .ffectlve 
commut.r f.cllity. 

A r.llw.y over brldg. repl.clng the I.vel cro .. lng of 
Eachanarl on the NH 209 I. the Imm.dI.te requlr.m.nt to 
f.cllltate dacongeltlon of the .rt.rI.1 road of Colmb.tore 
connecting It to the lOuth.m dlstrlctl. A ROB .t Av.ramp-
al.ym R.llw.V level crolling requlr ••• I.rloul and 
Immedl.te conllder.tlon. 

New trains for Colmb.tore have become an Increasing 
neceulty due to the enormous growth attr.ctlng employ-
ment from the v.rlou. district. of the state. Frequent or hourly 
tr.ln servlcel between Colmbatore-Erode, Colmbatore-
MeUupalayam, Colmbatore-Pelekkad, Podanur-PolI.chl 
should be Introduced. 

New pa ... nger train I8f'V1ceI connecting Colmbalore 
with Cudd.lore, Nag.patUn.m, Tlruv.rur, Pudukkottal, 
Slv.g.nga! and Ramanathapuram, passenger aervtou 10 
Tlrup.thl .nd Tlruv.n.nth.pur.m from Colmbatore 
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[Shri K. Subbarayan) 
exclu.lve night train from Colmbatore to Bangalore may be 
con.ldered Immediately with utmo.t favour. 

In addition I urge upon you to bring Colmbaotre 
junction, Colmbatore North Junction, Peelamedu .tatlon, 
Singanallur Station and Podanur Junction under the ma.ter 
plan development .trategy. A .tate of the art Infrastructure 
facility .hould be provided at the Colmbatore Station with 
the exten.ion of platforma, .peclal ticket countera, additional 
waiting rooms, more .ubways and refre.hment rooms. 

Having made the observations of the budget I have 
made my reque.t. that, no doubt, you may concur with me, 
are very imperative. I appeal to you with the moat eame.t to 
con.lder Implementing the demand. of the regton with 
financial a •• t.tance tn this budget It.elf. I tru.t you will 
con.lder my plea. In the right and po.ltlve .plrlt and do the 
needful. 

·SHRIMATI M.S.K. BHAVANI RAJENTHIRAN 
(Ramanathapuram): Thank you, Sir, for the opportunity given 
to me to participate In thl. Important dllCulllon. 

Firat I want to exprell my IImltle.. gratitude to our 
moat reapected leader and DMK Party .upermo Dr.Kalaingar 
M.Karunanidhl and our beloved youth wing Thalapathl Thlru 
M.K.Stalin for having •• nt me to thl. Augu.t Hou •• and 
becau .. of that chanoa I got from my party, I could apeak 
about the Important IlIu •• of my Con.tltuency, Rama-
nathapuram. I already expre ... d my view. about the want 
of E.O. Une up to RamelWaram and the Hon'bl. Railway 
Mlnllter Lalujl and the MOS Thlru Velu hu given UI and 
now the people living all over the India u.e the BO 
Converalon upto Rame.waram. 

At this pOint, I want to inform the Augu.t Hou.e that 
before the B.O.Conve.lon work wa. carried out, we had 
.ome more train. which were very u.eful to our peopl •. 
They are the (i) Rame.waram to Chennal Egmore EXPrell 
(2) Ramewaaram to Chennal Egmore Mall via Mayavaram 
(3) Rame.waram to Colmbatore Expre .. via Madural and 
Dlndlgul and (4) Rameawaram to Palghat pa .. enger via 
Madural and Dlndlgul (5) Rame.waram and Trlchy (8) 
Rameawaram to Madural Expre ... 

Few days ago, I with Hon'bla F1nanoe Mlnllter Thlru 
Chldambadram and Hon'ble MOS Thiru. Ragupatl met the 
Railway Mlnllter Thlru Lalu and MOS Thiru Velu and we 
a.ked for the .. above mentioned train •. So, now I urge 
upon our Railway Mintater to sanction the.e train. to our 
area, .Ince the Sethu Expre •• fro", Rame.waram to 
Chennal doe. not atop In apt time In our main .tatlona. 

I alto requ .. t the Hon'ble Railway Mlntater to sanction 
the RamHhwaram to Varanal Exprell (2) Rameawaram 
• IpMoh ... IIIkI on the Table. 

to Bhubane.war Expres. which are already announced In 
the prevlou. budget. 

We all know now an unwanted war I. going on In Sri 
Lanka. Thousand. of refug ... dally come to Rame.waram. 
We need all the .. above mentioned traina to .. nd theae 
refugee. to varioUi parts of Tamil Nadu. 

I al.o urge upon our U.P.A. Oovernment to take 
Immediate and urgent .tepa to .top the killing of poor Tamil. 
in Sri Lanka and also the fishermen In our Rameswaram 
Coastal area. 

With the.e words, I .upport the Supplementary 
Demands for grants Railway. on behalf of DMK Party. 

[Translation] 

·SHRI BRAJESH PATHAK (UNNAO): Sir,l thank you 
for giving me an opportunity to particlpat. In ongoing 
discUl.lon on Supplementary Demands for Orantl of the 
Minl.try of Railway •• 

I exprell my gratitude toward. the Minl.ter of Railways 
for .howlng urgency In achieving n.w avenue. of progr ... 
In the country by the Mlnl.try of Railway •. In the .tat •• Ilk. 
Jammu & Kalhmlr, new railway projecta have been .tarted 
by removing natural hurdl •• which .how. that the Mlnl.try 
of Railways can actually work In mo.t difficult oondltlon •• In 
thll ph ... of I1IC8l1ion, all departmenta, particularly, Mlnlatry 
of Civil Aviation I. dl.tr •••• d, wherea. the Mlnl.try of 
Railways I. playing the role of tran.portlng p .... ng.,. to 
their de.Unation. 

Th. hon'ble Mlnl.t.r of Railway. I. known for 
translating hi. word. Into action. There are many leather 
factorle. In my con.tltuency Unnao, and It I. an Industrial 
town. I would like to reque.t him to Introduce a dally Expre •• 
train from Unnao to Deihl, becau.e pa ... ngera from Unnao 
have to g.t train from Kanpur or Lucknow. 

{Engll.hj 

·SHRI B. MAHTAB (Cuttack): I atand here to dellberat. 
on Supplementary Demands for Granta of RailwaY' for 2008-
Oi. Railways which are the moat preferred mode of transport 
for the ma .... In India, running 8 thou.and traina, reaching 
8 thousand .tallone and handling approximately 1.4 crore 
p .... ng.ra per day has a numb.r of commitrnentl In It. 
·Cltlzen'. Charter on Pa •• enger Service. on Indian 
RaIlway.· to provide safe and dependable train aervlces to 
the pallengera and ensure adequate pa ... nger amenltie. 
In train. and at railway .tatlons. Thl. Includes provision of 
clean and hygienic .urroundings both at railway .tatlons 
and In train •. But, I am .orry to mention that Indian RailwaY' 
are the moat clrtle.t rail .. rvlces ever found In thl. wortd. 
• IpMoh _laid on the Table • 



401 Demands for Supplementary ASVINA 30. 1930 (SAKA) 402 

Once 'Operatlon Cleanliness' was launched and a Task 
Force was constituted to address the Issues but nothing 
much has happened. Inadequacy of standards. action plan 
and norma on cleanliness. absence of an unified department 
relponslble for cleanlinesa and Involvement of multiple 
departments. insufficient expenditure on cleanliness and 
Inadequacy of policy on waste management has contrtbuted 
to thl. di.mal atate. Even today. in this 21.t century. 
cleanllne •• II largely viewed a. a .econdary activity. 
subservient to other activities such as maintenance. Why 
can't a coach be certified fit for next journey as Is being done 
by maintenance for cleanliness activities also. Once thia II 
done responsibility can also be fixed. Similarty maintenance 
of cleanliness In the circulating area outside the station 
building and on platforms. In the concou ..... waiting rooms. 
retlrtng rooma. tOilets. tracka adjacent to platforms. foot over 
brtdge and dralna and lewers. lnalde the atatlon premlael 
Is urgent al well aI necessary. But .verywhere It Ia found 
wanting. It II becau .. th.re II no IYlt.matlc mechanism In 
place to monitor It. O.flcl.ncl.1 In walt. collection and 
dlspolal. Inadequacl •• In the provision of Infr.structur •• 
p .... ng.r .menltlel. Inadequat. tr.lnlng. all have 
compound.d to make the .Ituatlon ev.n worn. Multlpl. 
dep.rtments .re Involv.d In cl.anllne •• actlvltl .. I •• dlng 
to lack of coordination among them. There I. no aocounta-
bility. there II no r •• ponslblllty. Fallur. to pr.v.nt 
un.uthorlzed persons from entering .tatlon pr.mI ... have 
compounded the probl.m. Railway. have no mechanllm to 
...... or control the I.vel of expenditure on maintenance 
of clean line .. In .t.lIon. and In train. nor there I. any policy 
on wa.te management. Railway. have neither developed 
any .tandards a. benchmarks nor formul.ted any norms at 
zonal level for enlurlng cleanlln ... and sanltalton In r.llway 
• tatlona. trains and track •. Why can't you rope In reputed 
NOOa for the job of cI.anllne •• and .anltatlon on Indian 
Rallwaya? The system and practice. followed In Deihl Metro 
h.ve been appreciated by paaaengers In Deihl. Can't you 
lnoorporat •• ome of the .. trt.d and te.ted method.? AI 
there I. no r.source crunch with relpect to maintaining and 
monitoring of cl.anllne .. and sanitation, do you .xpect 
Incre ... In allocation or need to prtorttlze the .xpen ... on 
Rallw.y .. nltation? The Ministry had .artier propoaed to 
take up five .tatlons per dlvi.lon and tum them Into model 
.tations. What Is the progreaa? 

Earlier I had raised the ISlue of installing CCTV 
camera. In big stations. How many .tatlonl have been 
equipped with CCTV cameras? What Is the current ItatuI? 
Are they effective In promoting sanlt.tlon on the railway 
premll .. ? Do you have any effective mechanl.m In place 
for regulation of crowd In rallw.y .tations? 

Now I come to the aecond upecI. It rela ... to safety. 

We have been repeatedly told that the Railways' share of 
the total transportahare has come down from 53 ~r cent in 
the 4th Five Year Plan to 37 per cent in the 9th Five Year 
plan. In 2004-05. RaliwaYI carried around 600 million tonne 
of freight comprtalng 64 percent of the total ,raV8flU81 earned 
by the RailwaY'. This prov .. that freight operations needa 
to be strengthened lor profitability of RailwaY'. A sound. 
lafe and efficient modern Infrastructure II required for 
lmooth paaaenger a. well al freight operationa. Thll can 
only by done by upgrading the existing infrastructure which 
may Improve the passenger and freight operations. Th. 
other Is providing facllltl.s which are specifically aimed at 
creating Infrastructure for Improved freight operation •. 
Proper upkeep, renewal of ralla. strengthening of brldgel 
f.llln the nrst category whereas acquilition of more wagon. 
and loco., acqulrtng new roiling stock IUltable for hauling 
heavier loads etc. fall In the .econd category. Dedlc.ted 
freight corridors and their feeder routes .re also required to 
b. atrengthened .nd improved. 

When the .xpenditure under major ptan headl Is .n 
Inv •• tment aimed .t cre.tlng Infra.tructure for Improv.d 
freight and pu •• ng.r S.rvlcel, I fall to understand why It 
doe. not comm.nsur.t. with the l.v.1 of R.llway .aming •. 
Why the amount provided through v.rtou. fundi oreated by 
Indl.n Rallw.y. for Infrutructure d.velopment hal not been 
utilized In full ov.r the p •• t y.ara? In thl. IOInarto, how 
doel the Rallw.ya plan to provide .lOUnd, saf. and .fflcI.nt 
modem In'rHtructU,. for smooth freight operationl? 

Incre ... ln the axle load II an a,.a of concem. Thl. 
Incr.... wa. p.rmltted with the objectlv. to carry mo,. 
tonne. per wagon thereby reduce the unit oo.t of oper.tIonl 
by •• vlng on locomotivlI .nd additional wagons. The .. 
we,. to be done duly .n.urtng safety In train operation •. 
Prtor to Novemb.r, 2004 wagonl were allowed to b.load.d 
up to (carrying cap.clty) CC+2 tonne where the permllilbl. 
axle load wal taken as 20.32 tonn •. From Novemb.r 
onwards. the loading wa. permitted upto CC+4+2 tonn •. In 
March .nd May. 2005 you permitted running of theM w.gons 
loaded upto CC+8+2 tonne on 18 Id.ntIfIed lron-ore route •. 
The extra loading wa. to b. reltrlcted to the maximum axle 
toad of 22.82 tonne •. Thl. Wal clone without any atudy by 
any specialized agency on the technical feaalblilty. You aay 
that thll decision was taken on the ball. of field exp.rtence. 
But are you aw.re about the COlt Implication Involved in 
running the freight tralnl with Increaled load. Have you 
made any study on the effect of COlts and eamlngs? The,. 
has been lubstantlal growth In loading no doubt but have 
you reviewed the adv.,.. Impact on track, rolling stock and 
brldg.l? W. are told all BO rout •• of IndI.n RailwaY' have 
been notified H CC+8 route •. lron-ore routel have been 
strengthened. But how many diet ...... routH you have? 



403 Demands for Supplementary October22,200S Grants (Railways) - 2008-09 404 

(Shrl B. Mahtab] 
A. on 1.4.2007 75 number of dlslresl8d bridges were 
reported bV your zonal Railways out of which 55 were 
targeted to be rebuilt during 2007 -OS and balance bridge. 
were to be taken up aubsequenlly. Whalls Ihe progr.ss? 
This la groll callousn .... 

It hal alao b .. n found that wagons were loaded to the 
extenlof 24.49 tonne per axle a. against the permitted axle 
toad of 22.S2 tonne. This haa occurred In rail fractures and 
weld fracturel on Central and South Eastem Railway. What 
stepa you have taken? Have you fixed any responsibility? 
Have you taken the erring staff Into task? There Is not 8 
single In.tance? Yet you lay you would take care of safety. 
Have you made 88I8sament of the extra expenditure required 
for the repair and maintenance of roiling stock and al.o the 
Impact of extra time required for such repalra? As per 
Inatructlons lasued by Railway Board In March and May, 
2005, the .nhanced loading on specified routes was to be 
permitted subject to fulfillment of certain condltlona. One 
was Installations of adequate number Wheel Impact Load 
Detectors called WILD on the Zonal railways. Why 
Installation of WILD been delayed? All thla clearly shows 
that adequate .tepa have not been taken to provide safe 
and dependable train .ervlces. 

Third aspect I. the high Interest rates have begun taking 
a toll on key Infrastructure projects. Th. Government 
accepted that there will be a massive 50 per cent Incr .... 
In the financial eattmate for mod.mlzatlon of new stations 
which are to be built of high world standard. Bhubaneswar 
.tatlon was Identified along with New Deihl and Bangalore. 
But whall. the progres.? Modemlaatlon programme Is mired 
In controversy. Nobody knows when these projects will be 
completed. Fourthly, the unmanned level crossings are 
known to have taken a heavy toll almost every year. Isn't the 
Govemment aware that technology has be.n developed 
under which gates can be closed automatically when a train 
approaches. The pedestrians can be warned through an 
audio system. If the gate I, not closed then train will be 
,topped. Ha, any att.mpt b.en made by the Govemm.nt to 
procure the technology to operate a ,elected gate, 81 a 
part of the pilot project? I would ,ugg.st, Identify certain 
unmann.d gate, where such trial can be launched. 
Accidents have decreased from 72 In 2006-07 to 651n 2007-
OS no doubt but It Is stili a cause of worry when out of 34 
thousand 152 level crossings In the country only 16 
thousand 775 are manned. Since most of the unmanned 
level crossing accident. are caused due to negligence of 
road users, public awareness Is necessary no doubt but 
attempt should be made to go In for facele .. gates at the 
earliest through new technology. 

Now I came to an oft repeated project of my 
conatltuency that I. co"'tructlon of HCond bridge ov.r river 

KATHAJODI In Cuttack which comes under East Coast 
Railways. I am Informed that Indonesian company which 
was doing the job has fled and now there Is some 
engineering problem for which the bridge construction Is 
delayed. It was supposed to be completed by this year end 
but now more than one year Is required. Can the Minister 
aasure us, the exact date and time by which the second 
bridge over river KA THAJODI will be made available for 
operation. 

The second opening of Cuttack Railway stalion Is In 
operational because there Is no direct connectivity to the 
main road. How could this happen? I urge upon the Railway. 
to provide adequate funds to acquire the land for the 
approach road at the earlle.t so that the Investment that I. 
made for the second opening to Cuttack Railway stations I. 
operational. 

·SHRI SHRINlWAS DADASAHEB PATIL (Karad): Sir, 
Kindly allow me to lay down my written .peech which I ... 
follow. on the Table of the House:-

Train Service 

1) The frequency of Kolhapur-Ahmedabad we.kly train 
b. Increased to three time. a w.ek. 

2) A halt at Karad Railway Station b. sanctioned to 
Kolhapur-Ahm.dabad Express. 

3) Vasco-H. Nlzzamuddln Goa Expr.ss Is having only 
3A boggl •. Two more 3A boggle. be attached, a. thl. 
train I. the moat popular train from North Indians to 
visit pilgrimage Shlrdl and tourist destination Goa. 

4) Kolhapur-Rajkot holiday .peclal train be run on regular 
basis as a w .. kly train with a further extension up to 
Dwarka (I.e. Kolhapur-Dwarka). 

5) Pune-Emakulam Pooma Expr.ss to be .xt.nd.d upto 
Trlvandrum or Kanyakumarl. 

6) Kolhapur-Banglore Rani Chennamma Express be run 
as Pune-Banglore Rani Chennamma Expr •••. 

7) Tlmlnga of Kolhapur-Mumbal Sahyadrl Expre .. be 
changed. The train .hould reach Mumbal at 9:00 a.m. 
In the morning. The retum Joumey timing from Mumbal 
to Kolhapur be kept the same. 

8) Pune-Lucknow train to start from Kolhapur and be 
named a. Shahu Express or Shahu MaharaJ Express 
or Kerv .. r Express. 

In,,..tructure Development: 

1 ) Weather shed over loading/unloading platform at Kerad 
Railway Station. 

• SpeeotI wu laid on the Table. 
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2) Extension of platform no.2 at Karad Railway Station to 
facilitate accommodation of 22 boggie express train 
like Goa Express. 

3) Doubling of Puna-Miraj - Kolhapur section. 

4) To expedite the KaradoChiplun new B.G. Railway line 
Survey. 

*DR. PRASANNA KUMAR PATASANI (Bhuba-
neshwar): My demand pertaining to development of my 
constituency, I draw the attention of the Minister whether the 
Railways proposed to formulate a high priority action plan 
for modernization, development and Infrastructural 
expansion of the railway network. 

In spite of my request materialize the flyover on 
Satyanagar and Sahidnagar and also Beerosurendrasal 
nagar In Manche.war flyover work Is highly delayed. Most 
of the people there dying because of the level cro •• lng and 
the rush of the traffic so rampant It Is very difficult to cross 
from this to other .Ide take. more than hours. 

So, I would like to draw the attention of the minister to 
Immediately materialize this sanction. The new building of 
East Coast Zone I. already constructed In my constituency 
after rapid reque.t. while I was a Member of the Standing 
Committee - Railway •. The .ame thl. I. to be materialized 
as a full zone that the building to be Inaugurated Immediately 
In con.uhtlon with the Chief Minl.ter. 

The Khurda-Bolangir railway link I. highly delayed 
Insplte of people'. agitation. The Central Government i. 
highly neglecting. The only railway link i. from Southern 
Orl •• a to Northern Orl •• a. Thi. railway link i. goe. via 
adfva.l, SCI and down trodden area. The detail. of the 
.ervlce conducted by the railways and the .tate wl.e 
particular. already .ubmitted by the .tate government. The 
railway link Is highly neglected In the .tate of Orl .... So, In 
railway'. record we have the hlghe.t Income and revenue. 
ever paid to the Centre. 

Mlnllter ha. already allured for .xpanllon of 
BhubanllWar Railway Station to be International one and It 
II the high time to .tart the work Immedlat.,y and In all India 
ratio our .tate I. highly neglected In railway •• Ince 
Independence. 

*SHRI NIKHIL KUMAR (Aurangabad, Bihar): Sir, I rbe 
to speak In .upport of the Supplementary Demands of the 
Railway Ministry for 2008-2009, I do so because of the 
excellent performance of the Railway •. There hal been a 
turnaround In Ita performanc •. Thl. Is dl.play.d In the 
operating reUo of 78 a lurplUl of AI. 35,000 crorel and a 
• IpeeatI ... laid on the Teble. 

cash back balance of Rs. 25,000 crora •. A number of new 
initiatives have been taken .uch a., through my constitu-
ency, a dalty Inter city exprell train between Oehrl on Sone 
& Patna, a survey of the only track upto 8thta addition of a 
Pantry Car In the Mahabodhl Expra .. between Gaya and 
New Deihl. Most Importanly, the Inauguration of a railway 
line In J&K Is a wonderful feat for which the RaIlway Mlnlater 
ShrI Lalu Praaad deserve. congratulatlona. 

I would however sound a word of caution about the 
need to guard the Railways agaln.t the III effeela of the global 
economics meltdown 'peclalty In respect of freightage etc. 
of cement & steel. It Is to be recorded with the approval that 
the Railways have so far withstood the meltdown effect but 
they need to be cautious for the future. 

I would however reque.t Shrl Lalu Jlto kindly approve 
the declaration of Godiha Halt on the Grand Chord section 
of the East Central Railway following near Raflganf by .talIon 
In public intere.t. Taking Into account tbe security situation 
In that area. I also request Lalu JI to kindly advl.e the 
concerned authorltlel to take up work for expedltiou. action 
on the MGR for the Nablnagar 1000 MW Thermal Power 
Project. 

With thue commenta and luggelUona I lupport the 
d.mand for an additional lum of AI. 800 ero,.. approx. In 
the Supplementary grant 'or 2008-2008. 

rr,.n".tlon/ 
·SHRI HANSRAJ G. AHIR (Chandrapur) : Sir, I rise to 

aupport the 'Supplementary Demandl for Granll (Railway.) 
for 2008-09 Railway. have become lit. lin. for the people 
of the country. Crorel of peopl. avail benefit. of railway. In 
their dally IIf., but the people of my con.tltuency who .erve 
thl. country the mo.t ar. deprived of the benefit. of this 
Industry. Through you, I demand that the budgetary proVl.lon 
.hould be made In thl •• uppl.mentary budget kHplng In 
vIeW lome nMdt of my parliamentary constituency. 

I demand for electrification and doubling of Balarahah 
to Chandafort-Gondla rail lin. and upgradaUon of 
Chandafort a. a modelltatlon a. well. I also demand for the 
construction of ROB at Babupeth with 100 per cent funding 
by the Rallwaya. Th. Stat. Government are not In a position 
to provide their 50% .har. for the conatruction of thl. rail 
over Bridge. There II need to run a ShutUe train twice a day 
on Ballarshaha-Nagpur rail route and the operation of oarlier 
trains .hould b. rlltored as UluaJ on Ballarshaha to GhUglll 
railway rout •. Durg BJlalpur bound train. from Madra. 
Ihould be .ldIndId up to Howrah. In my constituency there 
• IpMah ... I8Id on fie Table • 
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[Shri Hansraj G. Ahlr) 
should be a booking counter at Padaom Railway atatlon 
and the goods shed should be set up at Tadaki station. Pit 
line work should be undertaken at the Ballarshaha station. 
All other trains running from Kalapnagri-Sewagram 
Nandlgram and Gondiya should originate from Baliarshaha 
station. Apart from these works. I also demand for setting up 
of PRS at the main stalion. 

·SHRI BHANU PRATAP SINGH VERMA (Jalaun): Sir. 
I extend my thanks to you for giving me an opportunity to 
speak on the Supplementary Demands for Grants (Railways) 
for 2008-09. 

Sir. there is a need to have a stoppage at the Moth 
station for the Inter city Puja Express trains running from 
Jhansi to Lucknow In Jhansl division under North-Central . 
Railways so that the people of thousands of villages could 
get benefits of this train. 

Sir. an overbridge should be constructed at the Eta-
station so that the passengers could go from platform no. 1 
to 2 and the height of the platform no. 2 should be raised so 
that the passengers could alight easily from the train at that 
platform. 

Sir. there is no direct train to Delhi for the people living 
In the areaa betwe.n JaMi and Kanpur. It Is. th.r.fore. 
requested to extend the D.lhl-Klnpur bound train Shram 
Shakti Expr.ss to Jhansl so that the p.ople residing In 
villages around .tation. like Pukhrama. Kalanji. Ural. Eta. 
Moth. Chlragaon .tc. could avail direct train .ervlce for Deihl. 

Sir. there I. no train for Allahabad from Ural. KalanJI. 
Etah-.tations In the Jhansl Division of North C.ntral 
Railways. I. therefor •• reque.t the hon'ble Minister of 
Railways to .tart operation of Jhansl-Balrangpur bound train 
from Jhansl to Allahabad 80 that the people around the areas 
may g.t direct train s.rvlc. for Allahabad. becau.e the • above train remains standing at Jhansl for five day. a we.k. 

Sir. th ..... hould be doubling of Jhan.t-Kanpur .Ingl. 
rail lin. In the Jhan.i dlvl.lon of North-C.ntral Railways to 
facllltat. p .... ng.r. Journey In le88 tim. avoiding wa.tage 
of time In crossing of train •. 

{English} 

·SHRI BRAHMANANDA PANDA (Jagatslnghpur): Sir. 
I would like to lay my wrltt.n speech on Supplementary 
Demands for Grants (Railway.) for 2008-09. 

As you know. Sir. Orissa has vast minerai resources 
Ilk. Iron 0 .... Mangan •••• bauxite •• tc. and has Immens. 
infrastructure potentialitieS due to Ita long coastal lines and 
road oonneotlvlty • 

• Speech wu Illd on the Table. 

As you know Sir. under the dynamic leadership of our 
Honourable Chief Minister Shri Naveen Patnalk. Orlan has 
taken effective steps for a prosperous Industrial revolution. 
So Railway Ministry should give special priority for 
development of Railway Infrastructure in Orissa. Though on 
several occallons we have submitt.d lev.ral memo-
randums to the Honourable Railway Minister yet Railway 
Ministry did not pay any special heed to the same. 

I would therefore draw the attention of the Honourable 
Minister that special priority be accorded to Orissa for survey 
of new railway lines. doubling of Railway linea. early 
completion of on-going projects in Orissa. Increase of 
frequency of Exprels trains and introduction of pantry cars 
etc. 

Though East coast Railway is contributing sizable profit 
to the Indian Railways but Railway Ministry i~ discriminating 
Orissa since Independence. 

Railway Ministry is not allocating sufficient funds to 
Orissa for eariy completion of on-going projects. 

As you Know Sir. we have been demanding for early 
completion of Khurda-Bolanglr Road which is a Tribal 
dominated area. similarly early completion of Harldaspur-
Paradeep Railway line and so on. So also doubling of 
Khurda-Puri line. No uniformity no is maintained by Railways 
for .xamlnation and recruitment of railway employee •. W. 
find In East Coast Railways only the employees of a 
particular atate are dominating thereby depriving the people 
of my state. During laat flood. Oriasa bad been severely 
affected but no epeclal package waa declared by Rallwaya 
for flood affected people of Orisaa In Improving the quality of 
rail work. 

We demand Railway Ministry should announce a 
special package for development of Railway Infra.tructure 
in my Stat •. W. also demand that a new division at Rourkela 
be created and operated with immediate effect to ward off 
Infrastructure bottl.necka In Oriasa. 

{Trana/atlon} 

·SHRI GIRDHARI LAL BHARGAV (Jalpur): Sir. I want 
to expreas my views on the Supplementary Demands for 
Grant. (Rallwaya) for 2008-09. I want to say that the hon'ble 
Minister of Rallwaya had in the budget announced the 
introduction of four new trains for Rajasthan but I regret to 
say that among theae not a single train has been introduced 
so far. 

THE MINISTER OF RAILWAYS (SHRI LALU PRASAD): 
Sir. first of alii would like to extend my thanks to all those 
Members who have partiCipated In discuaalon on the 
Supplementary Demands for Grants" (Rallwaye) for· 2008-
09. Several Mamba,. have put acme demands before us 

• Speech wu llid on the Tlbl •. 
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pertaining to their respective constituencies and States as 
well. I would assure the hon'ble Members that all the points 
suggested by them well be paid due conSideration and 
prOper action will be taken In this regard.· Fot the current 
financial year, these Supplementary Demands for Grants of 
AI. 626 orore and 170 thousand have mainly been presented 
seeking approval of the House with regard to the dividend 
free budgetary support of As. 526 crore provided by the 
Union Government for the national projects as well as 146 
works to be undertaken out of turn on priority basis. 

While sharing my Information with the House I am very 
happy that our cash surplus has been As. 25 thousand and 
6 crore In the year 2007-08 and Aallways fund balance has 
Increased up to Rs. 22 thousand and 297 crore. Indian 
Railways have continued to achieve the optimum level of 
progress during the last 4 years. About a decade before, the 
Indian Railways had reached a critical financial condition 
while implementing the recommendations of the Fifth Pay 
Commission. However, this time with the finanCial turn-
around of Aallways we not only Implemented the 
recommendations of the Sixth Pay Commission, but also 
did arrange very easily the arrears of last years' bonus apart 
from giving this year bonus at the enhanced rates. Even In 
this financial year unprecedented turnaround has been 
maintained as in the previous years. 

There has been a loading of 401.9 million ton goods 
In the first six months of this financial year as a resuH of 
which the Aallways have registered 19.7 per cent Increase 
in their eamlngs from goods carriage and 12.9 per cent 
from passenger fares as compared to the corresponding 
period last year. However, there has been a good progress 
in the first six months of the financial year, but there has 
been a decrease In the growth rate In the first 20 days 0' 
October. In the month of October there has been a sharp 
decline In the loading of Iron-ores for export and there has 
also been a decrease In the growth In loading of manufac-
tured cement and steel as well as In the loading of required 
raw materials for the manufacturing of these Items. Probably 
the global economiC rece .. lon prevailing In various 
countries has had Its effects on this Industry. But we hope 
that thlD Is a tranSitory phase and there will definitely be 
improvement In the growth rate of loading in the remaining 
months of this financial year. 

Our top priority Is safety and security of pauengers 
and trains. There has been a constant decline In the number 
of train accidents due to upgradatlon and modernization of 

0SpMch was laid on the Table. 
0 .... ° Thla part 01 the apeedI was laid on the Table. 

railway tracks, signals and roiling stocks. Consequently, the 
number of train accidents have declined from 473 in the 
year 2000-01 to only 194 In the year 2007-08. The number 
of train accidents was 91 till September 2008, though last 
year this number was 104 during the same period. 

OUr priority is to I .. Imooth and lafe road transport 
and ensure safety at busy railway crossings. In view of It, 
construction of 49 over and under bridges are proposed on 
cost sharing basis with State Governments. Besides that, 
1 0 works related to easy loading/unloading of goods and 
improving and developing goods shed and goodl terminals 
for giving better facilities to consumers are proposed. 

As per the assurance given in the Budget 2008-09, 
transferring the ownership of Bharat Wagon and 
Engineering Limited, a public aector undertaking, from the 
Heavy Industries Limited to the Ministry of Railways il 
proposed. As per the assurance of providing bett.r facilities 
to passengers given by me in the Budget 2008-09, there II 
a proposal to start a pilot project In regard to reserve tickets 
from mobile phone In lub-urban arrears In Mumbal and 
Chennal. There are proposals to conduct survey for new 
lines from Parashnath to Madhuban, Bllaspur to Leh via 
Kullu, Manall, Nlzamabad-Adllabad and gauge conversion 
of Pathankot-Jogindernagar line. 

Indian Railways are committed to adopt Energy 
Efficient Technology for energy conservaton. In light of It 4 
bulbi will be replaced free of cost with C.F.L. In every railway 
quarter. This work will be funded by eamlng carbon credits 
under public private partnership. Belldel, 're-generatlng 
braking' project being used In lub-urban railways, Mumbal 
will be registered for eamlng carbon credit. Indian Aallways 
are conducting successful teat of running double atake 
container train with electric engine between Jakhapura-
Tumka division. The O.H.E. of 7.45 metre II the highest In 
the WOrld. Experts from abroad have allo praised this work. 

Sir, I have taken note of all the issues raised by the 
hon'ble Members. I will soon inform all these Memberl in 
writing about the actual position and the action taken In 
regard to that. I again thank all the hon'ble Members for 
giving huge support to the Railways and request the 
House to grant approval to the Supplementary Oemandl 
for Grants (Aailways) and related appropriation Bill for 
2008-09.-

{English} 

MR. DEPUTY SPEAKER: I ahall now put the 
Supplementary Demand for Granta (Railways) for 2008-2009 
to the vote of the House. 

The question II: 

• Speech was IIIk! on the Table. 
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"That the supplementary sums nQt exceeding the 
amounts shown In the third column of the Order Paper 
be granted to the President of India, out of the 
Consolidated Fund of India, to defray the charges that 
will come In course of payment during the year ending 
the 31st day of March, 2009, In respect of the head of 
Demand entered In the second column thereof against 
Demand No. 16.· 

14.30 hr •• 

The motion was adopted. 

... (Interruptions) 

APPROPRIATION (RAILWAYS) NO.4 BILL, 2008* 

[Translation] 

SHRI LALU PRASAD: Sir, I beg to move that leave be 
granted to introduced a Bill to authorise payment and 
appropriation of certain further sums from and out of the 
conslidated Fund of India for services of the financial year 
2008·09 for the purpose of Railways ... (lnterruptions) 

[English] 

MR. DEPUTY SPEAKER: The question Is: 

"That leave be granted to Introduce a Bill to authorize 
payment and appropriation of certain further sums from 
and out of the Consolidated Fund of India for the 
services of the financial year 2008-09 for the purposes 
of Railways." 

The motion was adopted. 

(Translation/ 

SHRI LALU PRASAD: Sir, I introduce·· the Bill . 

[English) 

MR. DEPUTY SPEAKER: Now the Hon'ble Minister 
may move the motion for consideration. 

[Translation) 

SHRI LALU PRASAD: Sir, I beg to move :*** 

"That the Bill to authorise payment and appropriation 
of certain further sums from and out of the Consolidated 
Fund of India for the services of the financial year 2008· 
09 for the purposes of Railways, be taken Into 
consideration. 

·Published in the Gazette 01 India, Extraordinary Part II·Sectlon 2. 
dated 22·10-2008. 
··'ntroduced with the recommendation of tile Pr8liden1. 
···Moved with the recommendallon of the Prellclent. 

[English] 

MA. DEPUTY SPEAKER: The question 18: 

"That the Bill to authorize payment and appropriation 
of certain further sums from and out of the Consolidated 
Fund of India for the services of the financial year 2008-
09 for the purposes of Railways, be taken Into 
conSideration. " 

The motion was adopted . 

MA. DEPUTY SPEAKER: The House will now take up 
clause-by-clause consideration of the Bill. 

The question Is: 

'That clauses 2 and 3 stand part of the Bill." 

The motion was adopted. 

Clauses 2 and 3 wele added to the Bill. 

The Schedule was added to the Bill. 

Clause 1, the Enacting Fonnula and the 
Long Title wele added to the Bill. 

MA. DEPUTY SPEAKER: The Minister may now move 
that the Bill be passed. 

[Translation] 

SHRI LALU PRASAD: Sir, I beg to move : 

"That the Bill be passed". 

[English) 

MR. DEPUTY SPEAKER: The question is: 

"That the Bill be passed: 

14.35 hr.. 

The motion was adopted. 

... (Interruptions) 

AIRPORT ECONOMIC REGULATORY 
AUTHORITY OF INDIA, BILL, 2007 

[English] 

MA. DEPUTY SPEAKER: Now, we will take up Item 
No. 31. Shrl Praful Patel. 

... (lnterruptioM) 

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL 
AVIATION (SHRI PRAFUL PATEL): I beg to move*: 

·Moved with the racommendallon of the Preeldent. 
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"That the Bill to provide for the establishment of an 
Airports Economic Regulatory Authority to regulate tariff 
and other charges for the aeronautical aervicea 
rendered at airports and to monitor performance 
atandards of airports and alao to eatabllsh Appellate 
Tribunal to adjudicate disputes and dlapose of appeals 
and for maHera oonnected therewith or Incidental 
thereto, be taken Into conalderatlon.· 

Mr. Deputy Speaker, Sir, I place before thle August 
House the official amendments to the Airports Economic 
Regulatory Authority of India Bill, 2007, which was 
Introduced In thll House on 5.09.2007 . ... {Interruptlo".) 

As the hon. Members are aware, with the growth In the 
civil aviation lector, there has been a felt need to Improve 
airport Infrastructure. The Airports Authority of India Act. 1994 
and the Aircraft Rules. 1937 were amended In 2004 to 
enable the participation of the private sector In airports, for 
Improving quality. efficiency and for increasing competition. 
As a result of this Initiative, greenfield airports have come 
up at Bangalore and Hyderabad in public private partnership 
mode. A similar airport was already fully operational at 
Cochln. Deihl and Mumbal airports have alao been 
restructured through Joint venture route for modemization 
and upgradatlon . ... {Interruption.) 

Sir, airports are natural monopoly and there'ore H Is 
essential to ensure that tariffl are commenlurate with the 
level of aervlcea rendered. Further. there Is a need for 
creating a level playing field amongst different categorlel 0' 
airports. BeSIdeI. prospective inveators are I88kIng certainty 
about regulatory regime over the concelslon period. 
Keeping these facts In background, It Is Imperative that an 
Independent regulatory authority be set up to regulate tariffs 
of aeronautical services and to monitor set performance 
standardl to ensure operation of efficient, economic and 
viable airports .... (Interruptions) 

It la with this view that I had, laat year, Introduced the 
Airports Economic Regulatory AuthOrity Bill, 2007 In thll 
House. which, besidesleHlng up 0' the Alrporta Economic 
Regulatory Authority (AERA), also provides 'or establishing 
of an Appellate Tribunal to decide dtsputes between the 
stake holdera and to consider appeals arising out of the 
orders of the regulatory authority .... (Interruptions) 

The Bill was considered by the Standing Committee, 
which made several recommendations. The major reco-
mmendations of the CommlHee relate to Inclusion of non-
aeronautical lervlces In the ambit of AERA; fuel aupply 
Infrastructure at the airports to be brought under the regulatory 
ambit; and role of AERA and Its functiona to be extended to 
cover all airports Irrespective of the alze. Having given our 

anxious consideration to the recommendations made by 
the COmmiHee. Gov.mment are of the view that th.re is a 
scope of monopolistic practice dev.loplng In respect of the 
determination of throughput charg •• paid by the 011 
companies to the airport operator for ule of airport 
Infrastructure! as .. I8. Therefore. wa ara In agr .. ment with 
the recomm.ndatlons of the CommlHee on thll count. We 
are also of the view that bealdellhe same, servtcee IUch as 
ground handling lervlces and lervlcel r.'atlng to cargo 
facilities, alao tend to be of a monopoly nature and, therefore, 
Ihould sp.clflcally b. brought In the ambit of AERA. 
••• (Interruptions) 

AI regards regulation of non-aeronautical aervlcel, It 
Is felt that luch services are usually provld.d through 
conceallonalr ••• who are appointed through the open 
competitive bidding process wherein the market determines 
the value of concession •. Furth.r. normally the,. are 
competing outlets at an airport In relpect of moat of the non-
a.ronautlcal .. rvlcel. TheM services ar., therefor., not 
monopolistic in nature. As luch, there II no need for 
regulation of charges of non-aeronautical lervlcee by AERA. 
At the lame time. it Is important to notice that internationally 
major airports earn bulk of their revenue through non-
aeronautical atream, which enable. them to moderate the 
aeronautical charges. In our country al80 there Is a trend for 
Increasing non-aeronautical revenue . ... (Interruptlons) 

Keeping this In view, It i. felt that one of the factora 
relevant for detennlnlng the tarttr for the eeronautloal18rvtcM 
could be r.venue generated by the airport operator through 
non-a.ronautlcal servlcel. In other words, while chargee 
for non-aeronautical .. rvIce need not to be regulated. per 
I •• the rev.nue generat.d therefrom may be taken .. a 
'actor relevant for determination of chargel for aeronautical 
lervic.1 by AERA. A f.w of oth.r reoommendatlonl of the 
Standing Committee have allo been accepted . ... {In,.rrup-
tions) 

Sir, the official amendments, which I am moving now, 
take Into account the recommendatlona of the Standing 
CommIH .. to the extent indicated above. I commend thIa 
Bill for the conllderation and pauage of thl. AugUlt Hou ... 
It 18 our eameat belief that with the p .... g. of thI. BUI by the 
Parliament. we would be In • po.ltlon to eitabllih an 
autonomous regulatory regime for the .xpandlng airport 
Infra.tructur. lector In the country, which would .nsure that 
airport s8rvlc81 of highest order are provided to the traveling 
public and other use,. at reasonable charges . ... {Interrup-
tlons) 

{T,.n./atlon} 

SHRI GIROHAAI LAL BHARGAVA (Jalpur) : Mr. Deputy 
Speaker. Sir, I beg to mow: 
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(Shrl Glrdharl Lal Bhargava] 

"That the Bill may be circulated to elicit opinion on the 
Bill by 26 February, 2009." I allo demand that the Jalpur 
aerodrome should be renamed as Maharaja Man Singh 
International Asrodrome ... (Interruptions) 

{English] 

MR. DEPUTY SPEAKER: Motions moved: 

"That the Bill to provide for the establishment of an 
Airports Economic Regulatory Authority to regulate tariff 
and other charges for- the aeronautical services 
rendered at airports and to monitor performance 
standards of airports and also to establish Appellate 
Tribunal to adjudicate disputes and dispose of appeals 
and for matters connected therewith or Incidental 
thereto, be taken Into consideration." 

[Transl.tlon] 

"That the Bill may be circulated to elicit opinion on the 
Bill by 26 Febuary, 2009. 

{English] 

DR. THOKCHOM MEINYA (Inner Manlpur): Slr,lstand 
to support the Bill .... (Interruptions) But I would like to make 
an appeal to the hon. Civil Aviation Minister - while 
supporting the Bill -regarding some of the problems being 
faced by the airports along the border-States of the country. 
... (Interruptions) 

[Translation} 

MR. DEPUTY SPEAKER: Only the speech of Melnyajl 
will go on record ... (Interruptions) ... 

{English] 

MR. DEPUTY SPEAKER: Only Dr. Melnya's statement 
will be recorded, and whosoever speaks without my 
permission will not be recorded. 

... (lnterruptlonsr 

DR. THOKCHOM MEINYA : There are no night-landing 
facilities In the airports of the border-States, particularly, In 
North-East India Including Imphal. ... (lnterruptlons) As a result 
of this we cannot come back late from our constituency to 
the capital. ... (Interruptlons) The same Is the situation with 
Bhuwaneehwar and some other smaller airports In Vlzag 
and In the North-East side of the country Including J&K . 
... (lnterruptlOM) 

I would like to appeal to the hon. Minister to provide 
night-landing facilities In all the .. airports, partlcularty, the 
border· State. Including Imphal. Thank you very much . ..... 
... (lnt!nM?tiOM) 

"Nol recOrded. 

SHRI PRAFUL PATEL: Some of the ,upstlons that 
have been made by the hon. Member are Important. 
... (lntsrruptlons) However, the BiU hu expre .. provisions to 
include more airports within the regulatory framework as 
and when required . ••. (lnterruptions) The Bill, as It stands 
today, dON not ..• (lnterruptions) Therefore, there will be no 
problem in the future . •.• (Interruptions)) 

I would request that the Bill, as placed, be passed. 
... (Interruptions) 

MR. DEPUTY SPEAKER: I shall now put Amendment 
No. 16 moved by Shrl Glrdharl Lal Bhargava to the vote of 
the House. 

The amendment was put and negatived. 

MR. DEPUTY SPEAKER: The question Is: 

"That the Bill to provide for the establishment of an 
Airports Economic Regulatory Authority to regulate tariff 
and other charges for the aeronautical services 
rendered at airports and to monitor performance 
standards of airports and also to establish Appellate 
Tribunal to adjudicate disputes and dispose of appeals 
and for matters connected therewith or Incidental 
thereto, be taken Into consideration." 

The motion was adopted. 

MR. DEPUTY SPEAKER: The House will now take up 
clause-by-clause conalderatlon of the ~m. 

... (Interruptlons) 

Cllu.e2 Definitions 

Amendments made: 

Page 2, after line 10, insert-

"(Iv) for ground handling services relating to aircraft, 
passengers and cargo at an airport; 

(v) for the cargo facility at an airport; 

(vi) for supplying fuel to the aircraft at an airport; 
and 

(vii) for a stake-holder .t an airport, for which the 
charges, In the opinion of the Central Govern-
ment for the reasons to be recorded In writing, 
may be determined by the Authority;". (3) 

Page 2, line 14, for·passenger", substitute ·passenger 
or cargo" (4) 

Page 2, afte, line 37, Insert-

'(0)' "stake·holde" Includes a Ilcen ... of an airport, 
alrtlnel operating there at, a peraon who provide. 
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aeronautical services, and any association of 
Individuals, which In the opinion of the Authority, 
represents the passenger or cargo facility uaers;'. (5) 

Page 2, line 38, to,"(o)", .ubstitute"(p)" (6) 

(SM Praful Patel) 

MR. DEPUTY SPEAKER: The question II: 

"That clau .. 2, .. amended, stand part of the BUI." 

The motion was adopted. 

Clause 2, as amended, was added to the Bill. 

Clauses 3 to 5 were added to the Bill. 

Clau .. 8 Term. of Office 
and other condition. 
of .. rvlce, etc. of 

Amendment made: Chairperson and 
Uember •• 

Page 4, afte,llne 4, inserl-

"Explanatlon.-For the purpose. of this sub-section, a 
Member may be appointed aa Chairperson of the 
Authority, but a person who has been the Chairperson 
shall not be eligible for appointment as a 
Member." (7) 

(Shrl Praful Patel) 

MR. DEPUTY SPEAKER: The queatlon II: 

"That clau.e 6, .. amended, .tend part of the Bill." 

The motion w .. adopted. 

ClaUH S, .. amended, wa. added to the Bill. 

Cia,... 7 to 12 .,. added to tIHJ Bill. 

Clau .. 1 S Function. of Authority 

AlMndment. ma": 

Page 6, a"', line 3, I",ert-

"(v) revenue ,..ved from ~ other than the 
aeronautical aervtca.;". (8) 

Page 6, line 4, (0, "(v)", .ubstitute "(vi)" (e) 

Page 8, line 8, (O,"(vI)", .ubtJtltute "(vII)" (10) 

Page 8, line e, (0'"(1) to (vi)", substitute "(I) to (vii)" .(11) 

(8M Praful Patel) 

MR. DEPUTY SPEAKER: The question II: 

rrhat cIauM 13, II amIIiCMd, Itand part of the III." 

The motion was adopted. 

Clause 13, as amended, was added to the BIll. 

Clauses 14 to 55 were added to the Bill. 

... (lnterruptions) 

The8chadula 

Amendment. made: 

Page 17, line 8, (0'"2007", aubatltule "2008". (12) 

Page 17, line 17, (0'"2007", .ubatltute "2008". (13) 

Page 17,lIne 21, to,"2007",substltute "2008". (14) 

Page 17,lIne 23, to, "2007", substitute "2008". (15) 

(Shrl Praful Patel) 

MR. DEPUTY SPEAKER: The question Is: 

"That the Schedule, a. amended, .tend part of the 
Bill." 

The motion was adopted. 

The Schedule, a. amended, wa. addfld to the BIN. 

... (Interruptions) 

[T1wMlatlon} 

MR. DEPUTY SPEAKER: Go to your IMt, I IIIten to 
you. 

... {lntenIJpIJoM) 

MR. DEPUTY SPEAKER: P ..... go to your .. at, I will 
IJelen to you. 

... (InterruptloM) 

MR. DEPUTY SPEAKER: Go to your Hat, I will naten 
to you. 

... {/~) 
MR. DEPUTY SPEAKER: PIeue go to your Mat, we 

will Haten to you 

... (Interruptlons) 

MR.OEPUTY SPEAKER : If you want to .peak, I will 
give you an opportuJnJty. 

... (IntfIfnJpt/oIw) 

MR.DEPUTY SPEAKER: PIeue lilten to me. 

... {/~) 
MR. DEPUTY SPEAKER: PIaua IIItIIn to .... 
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..• (Interruptions) 

[English) 

MR.DEPUTY SPEAKER: Please listen to me. 

... (Interruptions) 

[Translation) 

MR. DEPUTY SPEAKER First listen to me. 
... (Interruptions) 

(Enlglsh) 

MA. DEPUTY SPEAKER: The House stands 
adJoumed to meet again at 3:15 pm. 

14.47 hr •. 

The Lok Sabha then adjoumed till Fifteen Minutes 
past Fifteen of the Clock. 

15.15 hra. 

The Lok Sabha re-assembled at Fifteen 
Minutes past Fifteen of the Clock. 

(MR. DEPUTY SPENCER in the Chair) 

... (Interruptlon.) 

11.11lfa bra. 

(At this "'ge, Shrl Vljoy Krllh". and 80IN 
other hon. A.fembfI,. calM and .rood 

on the floor ".., the T".) 

..• (lnterruption.) 

AIRPORTS ECONOMIC REGULATORY AUTHORITY 
OF INDIA BILL, 2007 - Conld. 

(EngII.h) 

MR. DEPUTY SPEAKER: Now, we will take up further 
clauee by clauae conalderatlon of the Bill. 

... (lnterru,.".) 

Clau .. 1 

AfMndIMnt made: 

.hort ...... , 
commencement 
and application 

Page 2, line 5, for ·2007·, substitute ·200S· (2) 

(Shrl Praful Patel) 

MR. DEPUTY SPEAKER: The que.tlon Ie: 

"That oIIIute " as amentIed, .wtd PII" of the 811." 

The motion was adopted . 

Clause 1, as amended, was added to the Bill. 

Enacting Formula 

Amendment made: 

Page 1, line 1, for ·Flfty-elghth·, substitute "Flfty-
ninth·. (1) 

(Shri Praful Patel) 

15.18 hra. 

(At this stage, Shri S. Ajaya Kumar and some other hon. 
Members came and stood on the floor near the Table.) 

MR. DEPUTY SPEAKER: The question Is: 

·That the Enacting Formula, as amended, stand part 
of the Bill.· 

The motion was adopted. 

The Enacting Formula, as amended, was added to the BIll . 

TM Long Title w.. added to the BIll. 

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL 
AVIATION (SHAI PAAFUL PATEL): I beg to move: 

"That the Bill, .. amended, be pa ... d: 

MR. DEPUTY SPEAKER: The que.tlon Is: 

·That the Bill, as amended, be paased·. 

TM motion was adopted. 

11.17 hra. 

(At thII.tage, Shrl S. Ajaya Kumar and .ome other hon . 
MfImbertI .... nt back to their .... ) 

MR. DEPUTY SPEAKER: The House stands adjour-
ned to meet tomorrow, the 23rd October, 2008 at 11 a.m. 

15.17 h .... 

The Laic Sabha then adjoumed till Eleven of the Clock on 
Thursday, October 23, 2OOBIKal1fka 1, 1930 (Saka). 
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8udhakar 844 128 8hrtrnatl Thakkar. Jay.ben B. 838. 887, 720. 

101 Shri Rljlju, Kiran 737 795 

102 Shri Sai, Nand Kumar 853,758.817, 130 Shrl Thakur, Anurau Singh 827, 803 
843 131 Shrl Thoma. P .C. 780 

103 Or. Sarma, ANn Kumar 700, 784, 829 132 Shrl Trlpalhl. Chandra Mani 878,744 
104 ShrI Salyanarayana, Sarvey 681,738,769 133 Shrl Trlpalhy, Braja Kllhore 884, 781, 828. 
105 8hrl Satpathy, Tathagata 679, 764, m 850 

108 Shrl Sethi, Arjun 880, 7M, 777 134 Shrl Vallabhanenl, Baluhowry 882,771 
107 Shrl Sharma, Madan Lal 852,731.800 135 8hr1 Vuava. Manaukhbhal D. 867,880 
108 ShrI Shlvajirao. Adhalrao Patll 653, 858, no. 

822. 847 138 Shrl Veerandrakumar. M.P. 711 

109 Shri Shlvanna. M. 876, 765 137 Shri Verma. Rav! Prakuh 853. 883, 773. 

110 8hr1mati Shukla, Karuna 678,744 823.848 

111 SM S1ddHwara. G.M. 684,712,792, 138 Shrl Vadav. KaU .. h Nath Singh 685, 891.734. 
840 752.848 

112 Shrl Singh, Chandrabhan 675 139 Shrl Vaskhl. Madhu Goud 745.810.839 

113 Shri Singh, Ouahyant 734,739,807 140 Shri Verrannaldu. Klnjarapu 659. 739, 768, 

114 8M SIngh, Oaneah 688, 753, 804, 780,821 

814 141 Yogi, Adltya Hath 873,878,811 
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Annexure-II 
Ministry-wise Index to Sta"ed Questions 

Prime Minister 
Atomic Energy 

Coal 
Development of North Eastern Region 
Environment and Forests 
External Affairs 
Health and Family Welfare 
Overseas Indian Affairs 
Panchayali Raj 

Parliamentary Affairs 

Personnel, PubliC Grievances and Penslona Planning 
Shipping, Road Transport and Highways 

Space 

Statistics and Programme Implementation 
Youth Affairs and Sports 

80 

61,68,74 
64,66 
62,65,70,71,72,73 
69 
79 

76 
67, 77, 78 

63, 76 
Mlni,try-wlse Index to Unstarred Questions 

Prime Minister 
Atomic Energy 

Coal 

Development of North Eastern Region 
Environment and Foraatl 

External Affairs 

Health and Family Welfare 

Ove ...... Indian Aftal ... 
Panch.yatl Raj 
Parliamentary Altai ... Pe",onnel, 
Public GrievanoH and Penalon 
Planning 
Shipping, Road Tranlport and Highways 

Space 
Statlstlea and Programme Implementation 
Youth Aftal ... and &porta 

642,671,687,690,739,770,772,802,836 
637,646,850,652,675,686,693,699,715,730,731, 
733,746,747,771,800,809,815,832 
624,654,766,805 
627,833,835,836,638,638,648,860,883,684,698, 
704,707,722,725,732,754,755,761, 7!3, 787,801, 
808,813,814,826,833,838,839,844,845,850 
630,640,659,683,673,678,688,717,729,745,748, 
756,757,758,762,779,780,786,788,796,811,818, 
819,~34, 841,847 
634,641,646,651,655,656,662,664,666,669,674, 
676,680,681,685,691,692,702,705,708,709,712, 
714, 718, 719, 724, 726, 727, 728, 734, 737, 743, 749, 
751,752,753,759,764,774,776,778,781,782,789, 
794,798,803,804,812,818,817,820,821,824,827, 
828,830,831,837,843,848,851,862 
625,632,695,711,768,797 
775,823 
744, 769 

623,626,629,653,658,723 , 
628,631,643,647,657,661,665,867,666,677,679, 
696,697,700,703,710,713,718,720,735,736,740, 
742,760,767,777,784,795,799,806,807,810,822. 
825,829,835,840,849 
706,785 
872,721,783 
844,848,870,882,889,884,701,138,741,750,785, 
783,780,781,792,793,842,848 
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